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Preamble: 

PROCEEDINGS OF THE GOVERNMENT OF KARNATAKA 

Subject: Constitution of Inter Departmental Co-ordination 
Committee for Implementing Hon'ble National 
Green Tribunal (NGT) Orders in OA 606/2018. 

Read: 1) Hon'ble NGT directions in OA no: 606/2018 
dated: 13-10-2022. 

2) Proceedings of the meeting held under the
chairpersonship of Chief Secretary to
Government on 31-10-2022.

3) E-Office File no. DMA/SWM/NGT /2/2022,
dated: 12-12-2022.

***** 

The issues of Solid and Liquid Waste management are being monitored 

by the Hon'ble National Green Tribunal in OA no. 606/2018 along with the 

issues of 351 river stretches, 122 non attainment cities in terms of air quality, 

100-polluted industrial clusters, illegal sand mining etc. The Hon'ble NGT in its

Order dated: 13-10-2022 read at (1) above, has directed the State to set up a

centralized single window mechanism for planning, capacity building and

monitoring of waste management at the State level.

This subject was discussed in the meeting held on 31-10-2022 under the 

chairmanship of Chief Secretary to Government, Government of Kamataka 

and decision has been made to constitute an inter departmental co-ordination 

Committee at the State Level, for co-ordinating & monitoring the progress 

achieved in Solid and Liquid waste management and other related issues dealt 

in the NGT-OA No. 606/2018. The objective of the inter departmental 

Com.mittee shall be planning, execution and supervising the progress for 

remedial actions for Solid and Liquid Waste management involving concerned 

departments. 

The Director, Directorate of Municipal Administration, vide e-Office File 

read at (3) above, has requested the State Government to constitute an inter 

departmental co-ordination Committee under the Chainnanship of Chief 

Secretary to Government and comprising of members from all the concerned 

departments. 

-2
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Proceedings of the review meeting of OA 606 NGT Order Dated 13.10.2022 

held under the chairmanship of Chief Secretary, Government of 

Karnataka on 31.10.2022 at 4:30 pm at Room No. 313, 3rd Floor, Vidhan 

Soudha. 

The list of officials present in the meeting is attached at Annexure-1. 

The Secretary, UDD welcomed the Chief Secretary and Additional Chief 

Secretary, UDD and other officials to the the Review Jvleeting of OA 606 NGT 

Order Dated 13.10.2022. 

Discussions were made on the environmental compensation amount of Rs.2,900 

crores that has been levied to the State for the gaps in solid and liquid waste 

management. In this regard a detailed action plan along with estimate of the 

overall cost for both sewege management and legacy waste manage1nent has to 

be submitted by Secretary, UDO to Chief Secretary, GoK. 

It was further discussed that Advocate Ge_neral 's opinion can be sought whether 

to file review or appeal to the orders issued by the Hon 'ble NGT and the 

payment ofRs.2,900 crores shall be made as per AG's opinion. 

Thereafter, action required to be taken on each of the 28 Agenda Points were 

discussed and following decisions were taken by the Chief Secretary, GoK. 

Agenda No.1 - Constitution of a committee for inter departmental 
coordination under the chairmanship of Chief Secretary 

As per the discussions in the orders of NGT case an interdepartmental high­
power committee is to be constituted under the chairpersonship of Chief 
Secretary, Government of Karnataka. Committee as under is proposed: 

SI. Committee Members Role 

No 
I Chief Secretary Chairperson 
2 Additional Chief Secretary, Finance Member 

Department 

4 Additional Chief Secretary, UDD Member 
5 Additional Chief Secretary, Forest, and Member 

Ecology 
6 Additional Chief Secretary, Water Resources Member 
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Proceedings of the first High Power Committee meeting under Swachh Bharat
ission (Urban). headed bv Chief Secretarv. Government of Karnataka on

5-10-2015 . at Room no 313. Vidhanasoudha.

List of participants is attached in the Annexure.

Director, DMA welcomed the members for the first meeting of High Power Committee for
Swachh Bharat Mission. Since this was the first meeting of High Power Committee, Director,
DMA who is also a Director for State Mission Directorate (Swachh Bharat Mission Urban),
briefed the committee regarding salient features of Swachh Bharat Mission (SBM) & presented the

status of SBM implementation in the State. Proceedings of the meeting are as follows.

Agenda 1: Approval of composition & functions of State Mission Directorate.

Director, DMA explained that as per para no. 11.2.2 of SBM guidelines, State Mission
Directorate headed by Stite Mission Director has been constituted vide GO no. UDD 43 CSS

20I5,dated 17-05-20\5. The composition of the State Mission Directorate is detailed as below.

Table-1

i r iRf::::l\uJlyo ' I : Deputation , Postalreadvexists 
i

| : 
ryrector, KUSBMA , I . Deputation post already exists 

i

f -r* -f j;ini lir""to. / Addl. Director (SBM) I t , Deputation , Post to be created i

i | , E*eCutive gngineei (SwM) / SwM . r . D.putution post already exists 
i

: a i Asst. Executive Engineer (Environment) , 2 | Deputation Posts to be created 
1

: S : Environmental Engineers i 4 | Deputatlon i posts to be created i

1 6 i Account Superintendent i I i Deputation ' Posts to be created 
i

i j i IF.C F.".r.rt : I , Outsource ' Posts to be created 
It 7 i IEC Expert i 1 : Outsource I Posts to be createo 
i

| 8 ; tUtS expert i f i Outsource ; Posts to be created 
I

i i rerr i r i ourrour". , Posts to be created ii 9 iSanitationExpert i i ---- i i

i to i pon a Accountant i 2 i outsource Posts to be created 
ii^-:'-'--_ii,i

i i rerarors i : i outrour"" , posts to be created 
ii ll ;DataEntryOperators i : ] ;

i 12 ; D group employees i 2 i Out'outtt ' Posts to be created 
i

Posts mentioned at Sl. No. I,3 8L 5 (2 nos. exists, remaining 2tobe created) already exists

at DMA office, posts mentioned at2,4,5 (2 nos. out of 4) & 6 are to becreated and salary for these

posts can be borne out of Common Purpoig Fr1nd, posts mentioned in Sl. no 7,8,9,1 0,ll&12 can be

ibtained through outsource as a part of pvU and salary can be._borne.out of A&OE component

under SBM funds. Salary of 2A,5 (2 nos. out of 4) & 6 will be borne out of the Society

(KUSBMA) grants, once the Society is constituted.
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Existing Posts

As per SBM guidelines

Table;2

Table-3
i sr. i 

_ _2_-_L!_ I N". lf i- --^ -- - - 
i

i tG. i nesignation i ';#J Source i

j t iIECExpert l t j Outsource 
i

j + ,OataEltrVOryrators 1 I , Outsource 
i

Additional Posts to be outsourced
: ^; ____i Table;4

' 
Sl' r\^^:--^.:^-i No. 1 Designation I No. of posts 

:

i t tFDA&Accountant i 2 i

t 2 Dgroupemployees i 2 i

Additional Posts to be created
Table-5

Table-6

i 
,_-_-_-- _--r_-- I r ; ___- __ --_ 

|r i^ - ' " I ns.i5oo0r"Ri.20oob-i+ i uala t ntry Uperators , ,i 4 iDataEntryOperators i : i Ks'I)UUO-Rs.20000 j

ii

. s iDgroupemployees ', 2 i Rs'-i2000-Ri.-i'5000- i

:l ::

v

Following Experts / Staff has outsource basis.

st.
No. Designation No. of Posts

l Director, KUSBMA (Director, DMA) 1

2 Executive Engineer (SWM) / SWM Expert, DMA I
a
J Environmental Ensineers 2

sl.
No. Designation No. of Posts

1 Joint Director / Addl. Director (SBM) I

2 Ass!, Exgcutive F,ngineer (Enviionment) 2
3 Environmental Engineers z

4 Account Superintendent I

State Mission Directorate on
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Director, fuither explained that as per the UDD GO number UDD143/CSS/2015, dated 17-
8-2015, at District level, Project Directors of District Urban Development Cells (DUDCs) are to
be nominated as District Nodal Officer for SBM. One Project Engineer & one Data Entry Operator
for each DUDC is also proposed on outsource basis and Deputy Commissioners will appoint them
following KTPP norms' 

Table-7

Approximately, Rs. 10 crores over 5 years is required for the salary lwage component which
can be borne out of the Capacity Building and A & OE component of SBM which is about Rs.
28.21crores.

Director sought approval of HPC for the proposed composition of SBM State Mission
Directorate as well as appointment of Project Engineers &Data Entry Operators at district level as
per the terms & conditions mentioned above for the Mission period.

Decision: After detailed deliberations, the Committee approved the composition of the State
Mission Directorate along with creation of new posts, (6) to be created. The Committee also
gave consent to obtain the required manpower through outsource or deputation basis as in
the above paras and bear the expenses out of the Capacity Building and A & OE component
of SBM. For the posts created at State Mission Directorate (Table-S), the expenditure
incurred towards salary can be borne out of Common Purpose Fund available at DMA
office.

Agenda 2: Constitution of Karnataka Urban Swachh Bharat Mission Agency (KUSBMA) to
assist State Mission Directorate.

The Director, DMA explained that as per the para no. Il.L2 (ii) of SBM Guidelines issued
by MoUD, a dedicated Project Management Unit (PMU) with subject experts and support staff
mainly on outsource basis has to be constituted.

Accordingly, in order to perform the role of PMU, approval to constitute a Society
Karnataka Urban Swachh Bharat Mission Agency (KUSBMA)) has been accorded vide GO dated
17-08-2015. The composition of KUSBMA proposed on the lines of Karnataka Rural Water
Supply & Sanitation Agency was presented before the HPC and approval of HPC was sought for
the proposed composition, organizational structure & functions to assist State Mission Directorate
in implementation of SBM for the mission period.

Decision: After detailed deliberations HPC opined that a separate meeting may be organized
under chairmanship of Chief Secretary and a suitable decision may be taken. The agenda
was hence deferred in the current meeting.

st.
No. Designation No. of

Posts
Proposed Salary / Month Remarks

1 Project Engineer I Rs. 25000 - Rs. 35000

Unce Ab,b,(Bnv) posts are
created at DUDC, the post of

Project Engineer stands
abolished

2
Data Entry
Operators

I Rs. 12000 - Rs. 15000
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Agenda 3: Constitution of State level Technical Committee under SBM

Director DMA explained that the DPRs under SBM, before being submitted to the FIPC,
have to be verified by a technical committee for its technical correctness and that a Technical
Committee comprising of following officers / members is proposed.

Table-8

I Chief lJngineer, KUIDFC . NKSUTP Chairman

2 Chief Engineer (SWM), BBMP Co-Chairman

3 Managing Director , KCDC Member
4 Superintending Engineer, Technical Cell, UDD Member

5 Superintending Engineer, DMA Member

o Sri Ashok Jain, General Manaser (UA), KUIDFC Member

7 Sri Basavaiah C., former MD KCDC, SWM expert Member

8 Sr. Environmental Officer. KSPCB Member

9 Sri Chanakya, ChiefResearch Scientist, IISc, Bengaluru Mernbcr

10 Sri. Ravishankar . Structural exDert Member

ll Sri. Alla China Venkata Reddy, Design expert Member

12 Executive Engineer (SWM) / SWM Expert, DMA Member Secretary

Director explained the functions of the Technical Cornmittee to the members, which is
detailed as below:

The Committee will scrutinize the DPRs submitted by ULBs, provide its suggestions to the
concerned ULBs if the DPRs are not properly prepared and recommend technically sound DPRs to
the HPC for approval.

For the non official members of the Technical Committee, a sitting fee of Rs. 3000i- person
/ meeting is proposed and approval of the HPC is sought for the same. The cost can be bome out of
the Capacity Building and A & OE component of SBM.

Director sought approval of FIPC for the proposed State Level Technical Committee under
SBM for scrutinizing and recommending the DPRs under SBM for the mission period.

Decision: After detailed deliberations, the committee approved the composition with a
condition to include the Chief Engineer, KUWS&DB as a member of the technical
committee. The Committee also approved the proposed sitting fee for non olficial members
of the Committee.

Agenda 4: Empanelment of reputed institutes like IITs, NIT's, State Technical Universities
etc. for appraisal of DPRs.

Director, DMA informed the committee that, as per the para no. 11.2 (iv) of SBM
guidelines issued by MotlD, State has to empanel reputed institutes like IITs, NITs and State
Technical Universities for appraisal of DPRs under SBM. Accordingly, Govt. has accorded
approval for the same vide GO dated 17-08-2015.
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Vetting of SWM DPRs has to be done as per MSW Rules, CPHEEO manual, SBM
guidelines and other relevant Acts/Rules by the empanelled agencies. List of proposed institutions
for empanelment was presented to the meeting and approval of HPC was sought. Director further
informed that after getting consent from the said institutions and fixing the professional charges for
vetting of DPRs, proposal will be placed before HPC for approval.

Decisions: After detailed deliberations, the Committee felt that some good private
engineering colleges like Sri Jayachamarajendra College Of Engineering(SJcE )Mysore,Nitte Mahalinga Adyanthaya Memorial Institute of Technology (NITTE) ,B.V.
Bhoomaraddi College of Engineering and Technology (BVBCET) in Hubli, Poojya Dodappa
Appa College of Engineering in Gulbarga can be added to the list and after getting consent
from the concerned institution along with the proposed professional fee, detailed proposal
may be submitted in the next HPC meeting.

Agenda 5: Authorizing the project approval powers to Secretary UDD - up to 5 Crores,
Director (SBM) - up to 2 Crores and Deputy Commissioners - up to 1 crore,

Director explained that as per GO no. UDD/011TCT12008, Bansalore dated 16.10.2008 and
GO No.UDD 1 TCT 2009, dated i0-5-2009, deleeation of poweri is arE as follows:

Table-9

Particulars Approving authority

CMCs. TMCs & TPs

lf an estimated value of contract is more than 5 crores Cabinet

If an estimated value of contract is more than 2 Crores and less than 5
crores

Secretary UDD

If the estimated value of contract exceeds I crore but does not exceed 2
Crores

Director, DMA

Estimated value more than 30 lakhs in case of CMC, above l5 lakhs in
case of TMC and above 5 lakhs in case ofTPs and upto I crore

Deputy
Commissioner

Corporations

Ifan estimated value ofcontract is less than I crore Commissioner
Corporation

Following the same delegation of powers, SWM DPRs below Rs.5 crores can be approved
at UDD level, below Rs.2 crores and above Rs.l crore can be approved at DMA level & below
Rs.l crore can be approved by concerned Depufy Commissioners. But, after the approval is
accorded, the details will be placed before the Committee for information. Hence approval of HPC
was sought for authorizing the project approval powers to Secretary UDD - between Rs.2 to Rs.5
Crores, Director (SBM) - between Rs.1toRs. 2 Crores and Deputy Commissioners - up to Rs.1
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Decision: After detailed deliberations, the Committee approved the above mentioned
proposal for authorizing approval of SBM DPRs.

Agenda 6- Approving the financial model for construction of IHHL & community toilets.

Director, DMA explained that as per SBM guidelines, the Central share for construction of
IHHL is only Rs. 4000 per toilet and matching State share is Rs. 1333/- adding together will be Rs.
5333/-. Since the unit cost of IHHL is approximately Rs. 20,000 - Rs. 25000, the Govt. has to
provide more financial assistance for the successful implementation of construction of IHHL
programme. Hence, following financial model is proposed for approval of HPC.

'fable- I 0

Details
SBM Central

share
SBM State

share
24.10. ,7.25y.

&3.

IHHL( superstructure & twin pit/septic
tank)

4000 I JJJ 9667 t-

Insanitary latrine to sanitary latrine
( single pit- twin pit/septic tank)

4000 1333 46671-

UGD connection 4000 r 333

Community toilet (Rs.65,000/seat) 26,000/seat 8667 /seat 303331-

As per this for construction of IHHL, Rs 15,000/- is given to beneficiary as govemment
contribution & rest can be borne by beneficiary. Approval of HPC is sought for linking SBM with
24.10%,725% & 3% funds for construction of IHHLs & Community toilets.

Decision: After detailed deliberations, the Committee approved linkage between SBM &
24.10oh, 7.250/" & 3V" for building of IHHL & Community toilets. The maximum
government (both Central & State share) contribution for IHHL to be Rs.15'000/- and
maximum permissible contribution of Rs,65,000/seat of Community toilet including
Rs.26,000/seat out of central funds share of SBM, Rs.8667/seat out of State Share of SBM &
Rs.30333/seat from 24,l0oh/ 7 .25ohl 3'h funds of ULBs

Agenda 7 (a): Approval for integrated SWM DPR submitted by Hubli-Dharwad Municipal
Corporation (HDMC)

Director, DMA explained that under SBM, the ULBs have to prepare DPRs for scientific
management of municipal solid waste and accordingly Hubli-Dharwad, Davangere, Tumkur and
Kanakapura cities have submitted DPRs and the same are placed before the Committee for
approval.

Director presented the salient features of the HDMC proposal which is detailed as below:
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Table-11

i i;: , Particulars : Details ,:l\o i :

j L Name of the City i Hubli-Dharwad i

i2 :No.ofWards iel ----l
lr,:

i 3 ; Population (201 1) i 9.43 Lakhs i

',7 i No. of commercial establishments : 15,847 - -- 
i:-i

I t^
,d iKoaolengrh(A,rJdtc) iA_ 410.96,8_ 954.96 & 

ii i tC-775.55 
r:i-i

: . 'l'otal quantity of wet wasle ' 240 TpD -- -- - - 
l

Iii I recyclable waste : :

ili ; waste ; I

i
,1

. t otal qty. ot C&D waste i 20 TpD -- * -- - - j

i waste /silt - i i

,i4UtYD 
;

....i......... ........ ...... . !

j Door to Aooi--wis6*;iG;t6;;i
secondary collection & transportation ,

including transfer station, street :

sweeping, processing and disposal of i

i Rs. 37.79 crores - ns.-:Oj: cioiei :-i
, Rs. 7.56 crores ,

, Coi straie @-Zii%-oi the DpR Co;f :-i
' Rs. 12.028 Cr I

I

1l Capital cost of DpR

t2 Capital Cost / fon f4OO tpDj
13 Total O&Mcost
t4 O&MCost/ton
15 Totaf Proposed Revenue
16 Deficit

11
II f unotng t attern

l8 Deficit Rs. 60. t4 Cr - Ri.- 30:i4i-ci-:-ft.
29.99 Crores
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Decision: After detailed deliberations, the HPC approved the DPR with a condition that
amount required for completion of the Project has to be borne by HDMC and Government
will not provide additional funding. HDMC needs to bear the entire deficit amount of Rs

29 .99 C ro res th rough Co rpo ration revenue/resources.

The Committee also directed HDMC to relook at the revenue proposed, enhance the
SWM cess suitably and submit the details along with resolution to meet the revenue proposed

in the DPR before release of grants from the Government.

7(b): Approval for DPR with regard to development of waste processing & disposal facility
submitted by Davanagere Corporation

Director further explained the proposal of Davanagere City Corporation for development of
200 TPD capacity MSW processing & disposal facility and details are as below:

Table-|2

Road length (A, B & C)
i a - zot.4o km, B - 302.10 km &c - 503'50
rkmkm
I

i 140 TPD apProximatelY

. Total quantity of wet w1ste 
1 

84 TPD

: ..--tntal otv. of chicken & i ,, ".'r^

- |-4l YserrlrlJ vr

. Total quantity of dry waste / , 2g fpO
l-l-l^ --.^^.^

i-- --- ---- i------

i i ' foial quantity of dry waste I i Zg fpO

-**-l"-- ****-;*^Todi qty. of chicken & i + rppI

i ' Total qtY' of C&D waste 1 
15 TPD

-* ---i-*--*--*---;*--fotal qty. of street sweeping i g fpO:,.,
i;, i processing plant & Sanitar'v l""d-f,lll ?:]lltv ^^,: i '--- -- i6ti of waste in mechanical and

i i lt"tffft" mode, windrow composting'

^ ^^-.irorad ls and Lating of dry waste to Refuse
l0 i SWM Activities considered i Shreddir

i n r -, "--.^l ^.^l ^.]:^-r;{i^ lonrlfill fnr inertDerived 
"Fuel and scientific landfill for inert

materials.

Davangere

Total Qty. of waste generated
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i

i 
) / vr \rr 9J ,/ (lrlll[ltll 

i

i

i

j 16 :Surplus iRs. 5.15 crores - Rs. 2.57 crores: Rs. 2.58 i

i crores surplus 
i

a 
,, i r urrurrrEr 4rlvlrr i \JvI Jlt4lg w ar./o ul tllg t_.rll\ vuJL - r\D. J.To i

i i iCr i

i i i CoI( share (E, 6.66% of the DPR cost (li3'd of ii r - v --- -- ---- \_'-

i ! i Gol share) = Rs. 1.82 Cr i
ii i i Total = Rs. 7.3 Cr i

Decision: The subject was deferred from the meeting with a direction that the Corporation
has to bear the gap in development of processing & disposal facility through its own financial
resources. Accordingly a revised proposal may be resubmitted for approval.

7(c): Approval for DPR with regard to development of waste processing & disposal facility
submitted by Tumkur Corporation

Director presented Tumkur City Corporation's proposal for development of 100 TPD
capacity MSW processing facility & details are as below'

Table-13
sl.
No Particulars Details

I Name of the City Tumkur

2 No. of Wards )
aJ Population (2011) 3.05 Lakhs

4 Present Population (Proj ected) 3.60 Lakhs

5 Area 48.60 sq km
6 No. of households 8852s

7 No. of commercial establishments 8196

8 Road length (A, B & C) 753 Kms.

9 Total Qty. of MSW waste generated lday 130 Tons approximately

. Total quantity of wet waste 53.3 Tons

. Total quantity of dry waste / recyclable waste 43.94 Tons

. Total qty. of chicken & mutton waste 5.2 Tons

. Inert wastes 16.76 Tons

. Total qty. of street sweeping waste /silt 10.8 Tons

l0 C & D waste per day 32 tons
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. i facility (Windrow composting) for

18 i Funding Pattern UOI Snare W, ZV"/o OI [JrK COSI : 
i

Rs. 1.718 Cr
GoK, share @ 6.66% of DPR cost i

(1/3'd of GOI share) : Rs. 0.572 :ii: i icr iili i i Total = Rs. 2.29 Cr i

i tq i Deficit i Rs. 8.59 Cr- Rs. 2.29 Cr: Rs. 6.3 :

*(Tumkur city has already installed 100TPD waste processing facility)

Decision: After detailed deliberations, the HPC approved the DPR of Tumkur CC for
development of 100 TPD waste processing facility at an estimated cost of Rs.8.59 Crores, with
a condition that amount required for completion of the Project has to be borne by Tumkur
cc.

7(d): Approval for DPR with regard to development of waste processing & disposal facility
submitted by Kanakapura City Municipal Council

Director, presented Kanakapura CMC's proposal for development of 40 TPD capacity
MSW processing & disposal facility and details of the proposal is detailed below;

Noi
I i Name of the City i Kanakapura

i..............:...........

2 i No. of Wards ; 27

4 
, 

Present Population (Projected) , 56,207

--i
!

I

I

.....1
{
I

Rs. 1.57 crores - Rs. 1.95 crores =
Rs. 0.38 crores deficit

Details

6 No. of households 12,425

- No. of commercial establishments 1 208

8 Road length (A, B & C) 80.24Kms
(A:20. 10, B=27 .97, C=32.17)

9 Total Qty. of waste generated 25 TPD approximately

. Total quantity of wet waste I6 TPD

. Total quantity of dry waste / recyclable waste 5.25 TPD
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I

i i i lulilqry landfill including baling & storage i| _-_-^-*. J lrrvrserrrb rrvr s6w :

i . . i_; ; ^: jr__ i facilltles for recyclables. - 
i

: | 
.. 

: r\J. v.., vrvlgJ 
i

i.-^ -j--l-r".- -'----' .r\J'rJ'v/lqNrJ/tull i

iii

i ; j ;-_^ 
".*. - vr rrrw ur r\ vvJL _ r\s, l z 

Ii i ,ca ij i j 9qy share @ 6.66% of the DpR cost (1/3.d of i. , I COI share) = Rs.Q.4lg Cr i

i : ; Rs. 6.27 Cr _ ns. i.6i-e;-=_il.-4,6 Cio;;sl

...............i

Decision: The subject was deferred from the meeting with a condition that cMC has torevisit the details regarding quantity 
"f 

;;t.;e"e-"atea in Kanakapura cMc. The Hpc atsofelt that capital costwas nlgir ror ttre proposeE quu"tity and the cfic can re-verify the data& present the revised propoiar ir ttr" t'e*t'uid irl",ing.
Agenda 8: opening of separate Bank Account for sBM at DMA & uLB Levels

Director' DMA explained that in order to have operational flexibility single account atDMA level and branch accounts in the name 
"fuirir ir proposed to be opened. Joint accounts willbe created in the name of DMA and commi.rion-..r2'ciri"fofil.ir 

"r"ings. DMA will operatethe accounts through the letters unJ^ure, *lll;;;;;ie the account through cheques & e-transfers.
Decision: After detailed deliberations, the HPC approved_t1" p_lo_-pgsal of opening singleaccount at DMA level and branch accounts in the name of uLBs.'rtpc further directed thatEScRow account should ue opl"ea for SBM in *0". to prevent swapping of funds at uLBlevel.

Agenda 9 - Approval for shivamogga cify corporation's waste to Briquette proposal
Director explained that Shivamogga c.ity with 3.22lakhsof population generates about 100tons of MSW' currently the city has entered inio un u!r..-ent with Ni/s. Ramky Enviro EnsineersPvt Ltd'' for processing so;;ri.1;;;-;iMJiv 

"""eor uuri, unJlie existing plant is ible toprocess 80 TPD of wlste per dav. It was f,rrtfrlr"irl.,rmeJ tfr"t *itf, growing urbanizationcorporation is exploring decent Jiied *utt. p.o;;+;"g facirities io-tr"ui'tt. remaining wasre. Inthis regard' the city-conporation-h* propored fo, d.u--lop-.nililj'rpo capaciry wEt waste tobriquette faciliry on rv pP -oo.ijl; asiociation wiit 
-private 

agency.

It was informed- that, the corporation has invited EoI, in which two bidders had expressed
Hi,Hll"J'if#:irt which Mr' eJ"ilit' uov"I, ;;;il' ri 6ioaer.-e,,J'tn" bidder had proposed

a
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1) 100% investment by the bidder
2) Joint Venture with the bidder.
3) 100% investment by the City Corporation

The three options were examined at Corporation 
_ 
level and the Corporation has expressed its

willingness tb go ahead with JV proposal submitted by the bidder.

Approval of HpC is sought for approving Shivamoggl Cit{.Corporation's proposal for

developing 15 TpD waste to b-riquette ?acilityln PPP model with the clearance from IDD

Department.

Decision: After detailed deliberations, the HPC approved the p_roposal 'in -principle'.s-ub191t

to a condition thal Sniru-ogga CC gets clearahce from IDD for going ahead with PPP

project along with clearance fiom KSPCB for the technology.

Agenda l0: To incrude nominated member of cpwD to attend all the HPc meetings

Director, DMA informed that, und-e1 Secretary to the GoI vide oM dated 29-7-2015 has

communicated the nomination of cpivD oin..r (National Monitors under sBM urban) namely Sri

R.K. Soni, CE (SZ) [I, CPWD, Kendriya Sadan, Koramangala'.Bangalore and the said officer has

to be invited for urt'ttr.'rrpc meetings. i{"n.. approval of HPC is sought for the same'

Decision: Hpc approved the agenda and directed Director, DMA to invite the nominated

;;;;; of CpWD io attend ail the HPC meetings in future.

Agenda 11: To include representatives of reputed NGOs to attend HPC meetings'

Director, DMA informed the Hpc that in order to ensure civir society participation,

representatin.s tr-om Ncor, *t o 4uve u."n involved' in swvr activities, such as swM Round

table etc. can be invited to the Hpc -..tings. Hen.. upp.oual of FIpc is sought to invite

i"pt.t.""rives of reputed NGOs to attend HPC meetings'

Decision: HPC asked Secretary, Environment, Ecology & Forest Department' GOK to share

the details of SwM experts who have worked in th6-various sectors of waste management

and depending upon the propor"i, inut are going I" u" submitted before HPC' concerned

subject experts 

^"cbr;;n 
be'invited to that particular meeting.

The meeting ended with a vote of thanks to the chair and all the committee members.

It/
\fa/4{k^ L--=-

(rausHtr MUKHERJEE)

Chief Secretary & Chairman High Power
Committee

(SBM-Urban)
Government o f Karn ataka
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of the 2nd h Power meetins under S h Bharat
Mission (Urban). headed bv Chief Secretarv. Government of Karnataka on 29-01-2016 at
Room no 123. Vikasa Soudha.

List of participants is attached in the Annexure- |

Director, State Mission Directorate (SMD)-(Swachh Bharat Mission Urban) welcomed the Chairman and

members for the 2nd HPC meeting and briefed the committee about Swachh Bharat Mission (SBM) &
status of its implementation in the State. Proceedings of the meeting are as follows.

Agenda No.1 - Action taken report on Agenda subjects of l't HPC Meeting held on 05-10-2015

SBM Director, presented action taken report for the previous meeting decisions and sought Committee's

consent for confirmation of 1't HPC Meeting proceedings held on 05-10-2015.

Decision: The Committee confirmed the previous HPC proceedings and also took note of the action

taken. Chairman instructed that, before placing the DPRs in the HPC meeting, the DPRs have

to be thoroughly verified and approved by the Technical Committee. The Chairman further

suggested that, 15 days time limit has to be fixed for tendering of works following approval

of DPR by HPC.

Agenda No. 2 - Approval to include Mayors / Presidents of ULBs in the District Level Monitoring

Committee (DLMC) under the Chairmanship of District-in-Charge Minister

As per the Cabinet's decision, a District Level Monitoring Committee under the Chairmanship of District-

in-Charge Minister has been constituted vide GO no. UDD 43 CSS 2OL5, dated 17-08-2015.

As per the MoUD letter no. L2/3/2O15-SBM, dated 15-04-2015 written to State Mission Directorate in

respect of District Level Review and Monitoring Committee (DLRMC), it is recommended to include

Mayors/Presidents of ULBs, NGOs in DLRMC.

Decision: HPC accorded approval for inclusion of Mayors/Presidents of the concerned ULBs of the

district in DLMC and also to invite reputed NGOs in the DLMC meetings, if required.

Agenda no. 3 - Ratification for the SBM Action Plan for the year 2015-16

Mission Director informed the Committee that based on the written instructions of MoUD, an action

plan for different components of SBM pertaining to the year 2015-16 was submitted on 19-11-2015,

pending approval of the HPC. lt was also submitted that HPC approval is required for the proposed action
plan prior to the release of the funds and requested ratification of the Committee for the same.

llPage
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Rs. Crores

sl.
No.

SBM Component
Total target for

the Mission
period

Target for
2015-16

Funds

required
from Gol

Funds
already
released

Funds required
for the year

2015-16

1, IHHT 282950* 125185
50.47

@ Rs.4000/
toilet

54.03 Nil

2
Community
Toilets

L756 x 10 seats

= L7560 seatsx

311xL0=
3110 seats

8.08

@ Rs. 26000

/ seat
15.54 Nil

3 Public Toilets
919 x 10 seats =

9190 seats*
206x10=
2060 seats

Nil

4
Preparation of
SWM DPRs

22744097** 22I44087
25.57

@Rs.12l
capita

26.57

5
Solid Waste
Management

22744097**
population

6643226
(30%)

159.43

@ Rs.2ao /
capita

159.43

6
Capacity building
and A&OE

219 ULBs 219 ULBs 2.09 2.O9 Nil

7
Public awareness
& IEC activities

219 ULBs 219 ULBs 8.35 8.3s Nil

Total 80.01 185.00
* excluding BBMP, **including BBMP

Decision: HPC ratified the SBM Action Plan for the year 2015-16 with Rs 186 Cr earmarked for
preparation of SWM DPRs and Solid Waste Management.

Agenda No. 4 - Approval of SBM Action Plan for Mission Period

Mission Director informed the Committee that as per MoUD guidelines on SBM-Urban, the State has to
prepare the Action Plan for the mission period and obtain the approval of HPC. Accordingly the Action
Plan for different SBM components has been prepared and submitted to the HPC for approval. Details

are as below:

Swachh Bharath Mission (Urbanl

Total funds allocated by Gol for the Mission Period is Rs. 1017.96 crores

State matching share of t/3'd of Central share is Rs. 339.32 crores

Tentative Action Plan for SBM implementation during the Mission Period from 20L5-16 to 2018-19 (up to 
.

2nd October 2OLg') for the State of Karnataka as per the field survey carried out by the ULBs. i

2lPa g-9"" " i
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Rs. Crores

sl.
No.

SBM Component
Total target for

the Mission
period

Target for
2015-15

Targets for
20L6-L7

Targets for
20L7-L8

Targets for
2018-19

1 IHHT 282950*
126185
(-44%)

89800

?32%l
50000
(-Lg%l

L6s6s(-6%l

2
Community
Toilets

17560 seats*
3110 seats

(*Lg%l
5268

(-3o%)
5268

(-3o%l
3914

(-22o/")

3 Public Toilets 9l-90 seats *
2060 seats

(-22%)
27s7(-30%l

2757
(-30%)

L6L7
(-L8%)

4
Solid Waste
Management

22744087**
population

6643226
B0%l

8857635

A0%l
4428817

(20%)
22I4409

(10%l

5
Public awareness
& IEC activities

219 ULBs (-3o%) (-4o%) (-2o%l (-10)

6
Capacity building
and A&OE

219 ULBs (-30%l (-40yol (-20%l (-10)

* excluding BBMP, as BBMP has to conduct household survey ond identify eligible beneficiaries.
**including BBMP

Decision: HPC accorded approval for the above Action Plan for the Mission period with a condition to
revisit the plan once BBMP identifies eligible beneficiaries under IHHL and also finalizes the

number of community toilets and public toilets based on actual requirement.

Agenda No. 5 Approval for entrusting the work of IEC campaign on SBM to AIR & DD Chandana.

Mission Director informed the Committee that in order to create awareness among the public and

different stakeholders, it is proposed to take up IEC campaign at the State level through TV & Radio

channels. ln this regard, a proposal has been received from the Prasara Bharati to telecast jingles / spots

in AIR & DD Chandana for IEC campaign for about 100 days at a cost of Rs. 96.L4lakhs and Rs. 163.50

lakhs respectively. Further, it is proposed to telecast the said jingles / spots in all the major private TV &

Radio channels at the rate notified by the Govt. through the Information Department and approval of the

HPC is sought to entrust the IEC campaign to AIR and DD Chandana.

Decision: HPC accorded approval to entrust the IEC campaign to AIR and DD Chandana as per the

proposed rates for 90-100 days at a cost of Rs. 96.L4lakhs and Rs. 154.74 lakhs respectively.

Approval was also accorded to telecast the developed jingles / spots in all the major private

TV & Radio channels at the rates notified by the Govt. through the Information Department.
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Agenda No. 6- Approval of DPRs pertaining to Vijayapura, Davanagere and Kanakapura on SWM

Under SBM, the ULBs have to prepare DPRs for scientific management of municipal solid waste (MSW)

and accordingly Vijayapura, Davanagere and Kanakapura cities have submitted DPRs and the same are
placed before the Committee for approval.

(a) Vijayapura City Corporation (VCC)

VCC has population of about 3.27 lakhs and generates about 107 tons (TPD) of MSW and has submitted
the DPR for transportation, development of waste processing facility (windrow composting & vermi
composting), recycling facility, sanitary landfill, social forestry & IEC activities, with a total project cost of
Rs, L2.27 Cr and O&M Cost/annum of Rs. 10.73 Cr,for approval. The details are as below:

crpiirr Cori /ion (110 rPD) R'. ii:ii l;kh; i i;;

4 I Deficit (Capital cost) 
iii

coifr'.," o )oy" Ji il"i".t.oit = ns. nli ci i zoN
= Rs. 2.45 Cr

GoK share @ LB'd of GoK share = Rs. 2.45 Cr x I/3
= Rs.0.82 Cr

Available ULB funds under 13 FC & 14 FC = Rs. 4.86 Cr

_Total = R5, 
-J,45 

C1+ R9, 
-0,82 C1,+' Rs, 4,-86 =- Rs, 8,13 C1 . .

Rs. t2.27 Cr - Rs. 8.13 Cr = Rs. 4.14 Crores

TotalO&Mcost R;.-io.ti ;;;;;; i;;;;' ti"lrrline .tr ir-," iwrvr '.tiuiii"iof door-to-door collection, street sweeping, secondary
collection & transportation, dry waste collection centre,
processing & disposal etc.)

i-
l6
I

O&MCost/Ton Rs. 2673 / Ton

Decision: HPC accorded approval for the proposed DPR of VCC for solid waste management with a

project cost of Rs. L2.27 Cr & O&M cost of Rs. 10.73 Cr/annum, according to the funding
pattern shown above, with the condition of obtaining technical sanction from the newly
constituted SBM Technical Committee. HPC also approved to bridge the deficit in capital cost
of Rs. 4.t4 Cr by funding 50% (Rs. 2.O7 Crl from SFC SWM grants and remaining 50% (Rs. 2.07

Cr) from own resources of Vijayapura CC in the year 2OL7-L8.

4lPage
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(b) Davanagere City Corporation (DCC)

Mission Director informed the HPC that Davanagere CC had submitted a DPR for development of
processing & disposal facility of 200 TPD capacity at a capital cost of Rs.27.4L Cr and with a deficit of Rs.

2O.LI Crfor approval. The DPR was placed in the 1" HPC meeting held on 5-10-2015 and the subject was
deferred with the following decision:

Decision: The subiect wos deferred with o direction that the Corporation hos to bear the gap in
development of processing & disposal focility through its own finoncial resources. Accordingly, a revised
proposal moy be resubmitted for approvol.

Accordingly, DCC has resubmitted the DPR incorporating the necessary changes to meet the compliance
to the earlier observations.

DCC has population of about 4.35 lakhs and generates about 140 tons (TPD) of MSW and has
resubmitted the DPR for development of 200 TPD capacity waste processing facility (windrow
composting & vermi composting), recycling facility, sanitary landfill with a total project cost of Rs. 26.40
cr and o&M cost/annum of Rs. 18.73 cr, for approval. The details are as below:

!:
:!
ii
il

I r , Canital cost o,f DPR

. 
z 

1 
canlt' .oii i io; itoo ipDi

i 3 i Funding pattern (Capital cost)

4 : Deficit (Capital cost)

'i

I Total O & M cost for proposed DPR

i

i

i

Rs. 26.40 crores

Rs. 13.20 lakhs / ton

eolir''.'" o iiv" irii"if .oit = ni. s.ia ci
GoK share @ 6.66% = Rs. 1.76 Cr

Total = Rs. 7.04 Cr

ULB Share = Rs. 5.00 cr
Totat = Rs, 12,04 c_r

Rs. 26.40 Cr - Rs. L2.04 Cr = Rs. 14.36 Crores

ni.*ia.zl .i"i"i-r unnur iinlruoine ;ii il;-iwM-i
activities of door-to-door collection, street sweeping,
secondary collection & transportation, processing &

O&MCost/ton
i

- --.--.t
I

Decision: HPC accorded approval for the proposed DPR of DCC for solid waste management with a

project cost of Rs. 26.40 Crores and O & M Cost of Rs. L8.73 Cr / annum, according to the
funding pattern shown above, with a condition of obtaining technical sanction from the
newly constituted SBM Technical Committee. The HPC also approved to bridge the deficit in
capital cost of Rs. 14.36 Cr by fundingSO% (Rs. 7.18 Cr) from SFC SWM grants and remaining
50% (Rs. 7.18 Cr) from own resources of Davanagere CC in the year 2017-18.

d$R.os_al etc,)
Rs. 2566/ton

Il1"e-q- i

5

6
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I

(c) Kanakapura CMC

Mission Director informed the HPC that the DPR pertaining to Kanakapura CMC was placed before the
HPC for approval in the 1't meeting held on 5-10-2015, but the subject was deferred with the following
observations:

o CMC has to revisit the detoils regarding quantity of woste generated in Konokapura CMC.

o The Capitalcost rs high for the proposed quontity and the CMC can re-verify the data & present
the revised proposal in the next HPC meeting.

Accordingly, Kanakapura has resubmitted the DPR incorporating the necessary changes to meet the
compliance to the earlier observations.

Kanakapura CMC has a population of about 0.54 lakhs and generates about 23 tons (TPD) of MSW and

has resubmitted the DPR for development of 30 TPD capacity waste processing facility (windrow

composting & vermi composting), recycling facility, sanitary landfill, with a total project cost of Rs. 4.99

Cr and O&M cost/annum of Rs. 0.85 Cr, for approval. The details are as below:

t---"j1
I

t---
i2
!

i-"*
i3

Capital Cost / Ton (30 TPD)

Funding pattern

l

4 : Deficit

i Capital cost of DPR
I

:l
i ns. +.gg crores

R;.-i6.6;-i;k[;i i;;
c"r ir'ril o zi;i ii opn Co'f = R;.-;.es b; ; i

I

2oo/o -- Rs. 0.998 Cr

GoK share @ 6.66% of DPR Cost = Rs. 4.99 Cr x

6.66% = Rs.0.332 Cr

Total = Rs. 1.33 Cr

Rs. 4.99 Cr - Rs. 1.33 Cr = Rs. 3.56 Cr deficit

a) iri tiv' zoro-rij= ni. ioo.oo r.tr,'t
b) 14th Finance Commission = Rs. 65.00 Lakhs

c) ULB Share (FY: 2015-17) = Rs. 50,00 Lakhs

d) SFC (FY: 2OI7-18) = Rs.80.00 Lakhs

e) ULB Share (FY: 2017-18) = Rs. 51.00 Lakhs

Rs. 3.55 Crore is contributed from Kanakapura CMC

Rs. 85.60 lakhs / annum (for processing

disposal and recycling facilities)

Rs. 782 / ton
L___***_

t
iiii
I]

ii
ii
ti
i:

I

I

rininlirr .ir.ng"r.nt for the defi;it pioj.i.
cost

i"irLb a vr.otl**

O&MCost/ton

Decision : HPC accorded approval for the proposed DPR of Kanakapura CMC for developing the 30 TPD

waste processing & disposal facility with a project cost of Rs. 4.99 Crores and O&M cost of
Rs. 85.60 lakhs / annum according to the funding pattern as shown above, with a condition

6lPage
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that, deficit in capital cost of Rs. 3.66 Cr will be contributed by Kanakapura CMC as already

committed by the CMC.

(d) SWM DPRs pertaining to BBMP

Mission Director informed the HPC that BBMP has submitted a proposal through KUIDFC for
establishment of waste processing & land filling facilities in 7 different locations with a total capacity of
2300 TPD at a total project cost of Rs. 440 Cr vide letter dated 2I-0I-20L6, requesting to release the
funds under SBM (GOl & GOK share)which is detailed below:

Rs in Crore

No PIdnt
Capacity

(TPD)
Total

1, KCDC-Kudlu 500 60.37
2 Kannahalli 500 77.27
3 Seege hal I i 200 39.7s
4 Ch ikkanaga ma nga la s00 70.58
5 Subbaraya napalya 200 43.03
6 Lingadheeranahalli 200 40.29
7 Doddabidarakallu 200 40.87
8 Procurement of Temporary Shed at Mavallipura 1.46
9 Land Fill facility -Kannur & Hullahalli 27.03

KRIDL Charges 31.69
Consultancy Charges L.82
Lab equipments, CCTV etc 5.84

Total 2,300 440.00

Mission Director further informed Committee that, BBMP has submitted the proceedings of the
Empowered Committee meeting constituted under the Chairmanship of ACS, UDD for verifying and
according approval for SWM Projects. As per the SBM guidelines, the ULBs can avail grants upto 20% of
the Project Cost (DPR Cost) from Gol and State matching share of t/3rd of Central share. Based on the
SBM guidelines admissible project cost for the proposed projects is Rs. 408.31 Cr and accordingly BBMP
is eligible for 2O% of Central share of Rs.81.66 Cr and State share of Rs. 27.22Cr. tt was also submitted
that KRIDL charges are not permissible under SBM guidelines and DPR preparation charges can be
claimed as per sBM guidelines under capacity Building and A&oE component.

Decision: HPC ratified the approval accorded by the Empowered Committee for the above proposal
submitted by BBMP for a total cost of Rs. 405.49 Cr, excluding the KRIDL charges of Rs. 31.G9
Cr and Consultancy charges of Rs. 1.82 Cr. In addition, the HPC also accorded approval to
bear the DPR preparation charges (Consultancy charges) as per the SBM norms.
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Agenda No. 7 - Approval for providing funds under 24.75%, 7.25% & 3o,$ for construction of IHHL with

UGD connection

Mission Director informed the HPC that, as the unit cost of IHHL is approximately Rs. 20,000 - Rs. 25000,

the Central & State assistance adding together under SBM is only Rs. 5333/-.ln order to provide more

financial assistance for the successful implementation of construction of IHHL, the following financial

model was proposed for approval of HPC in its first meeting held on 05-10-2015 and the HPC has

accorded the approval for the same.

Amount in Rs

Details
SBM Central

share

SBM State

share

24.LO%,7.25% &
3%

IHHL( superstructure & twin pit/septic tank) 4000 1333 e667 /-

lnsanitary latrine to sanitary latrine

( single pit- twin pit/septic tank)
4000 1.333 4667 /-

UGD connection 4000 1333

Community toilet (Rs.65,000/seat) 26,000/seat 8667/seat 30333/-

Mission Director further informed that, in the above proposal, no provision was made for construction of

new IHHL with UGD connection and hence requested HPC to accord approval for providing Rs. 4667 from

the24.LOo/o,7.25% & 3% to the eligible beneficiaries, who would go for construction of IHHL with UGD

connection.

Decision: HPC accorded the approval to provide Rs.46671- from 24.10Yo,7.25o/o &3% schemes for

construction of IHHL with UGD connection under SBM as below.
Amount in Rs

Details
SBM Central

share

SBM State

share

24.LO%,7.25% &

3%

IHHL (superstructure & UGD connection) 4000 1333 4667 /-

Agenda No. 8 - Approval for entrusting the work of construction of Community Toilets / Public Toilets

(CTs/PTs) works and SWM Projects to NBCC.

Mission Director informed the HPC that the Joint Secretary, MoUD vide DO letter dated 17-12-2015 has

recommended the State Govt. to entrust the work of construction of CTs/PTs to National Building

Construction Corporation (NBCC) in order to speed up the construction of CTs & PTs works. lt is proposed

9llre"
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to adopt prefabricated toilet blocks for construction of CTs & PTs and as of now, 5 models have been

executed by NBCC.

The HPC discussed the agenda in detail and expressed the opinion that the NBCC will have to sublet the
work to local contractors for execution. HPC felt it was rather better to entrust it to KRIDL which already
has exemption under KTPP Act for taking up works up to Rs. 2.0 crore.

Decision: HPC rejected the proposal of contracting the work of construction CIIPT to NBCC and
directed the SMD to consider entrusting the said works to KRIDL, if required.

Agenda No. 9 ' Constitution of Karnataka Urban Swachh Bharat Mission Agency (KUSBMA) to assist
State Mission Directorate.

Mission Director informed the HPC that, as per the GO dated L7-O8-2OI5 approval to constitute a Society
(KUSBMA) has been accorded by the State Cabinet and details regarding (proposed) composition,
organizational structure & functions of said Society are given in Annexure - ll.

Decision: HPC accorded the approval to constitute Karnataka Urban Swachh Bharat Mission Agency
(KUSBMA) to assist State Mission Directorate in implementation of SBM for the mission
period.

Additional Agenda with permission of the Chair

SMD informed that Mysuru CC and Kapu TMC have submitted the DPR for municipal solid waste
management at a very short notice and the same is being placed before HPC under additional agenda.

(a) Mysuru City Corporation (MCC)

MCC which has population of 9.20 lakhs and generates about 4O2fPD of MSW has submitted the DpR
for municipal solid waste processing and disposal facilities at 3 different locations of Mysuru City

sl.
No.

Type of Material
Cost per toilet

seat
Extra features

1 PPGI (Pre Painted Galvanized lron) PUF Panels L.5 lakhs Bio digester developed by DRDO

@ Rs. 35000 per Seat

Solar system with LED light @ Rs

25000 per seat

2 FRP (Fiber Reinforced Panel)
1.5 lakhs

3 ACP Sheets (Aluminum Composite Panel) 1.5 lakhs
4 Wood Polymer Composite Panel (WPC) with

PUF
2.0 lakhs

5 PUF Cement board
1.25 lakhs

glPage 
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(Establishment 200 TPD Processing facility &
processing facility at Rayanakere & remodeling
Vidyaranyapuram) with a total project cost of
approval. The details are as below:

c'pii.fl"rl;ffiPR--

c'pit'r a;;lli;; (ioo iili

Sanitary Landfill at Kesare, establishment of 100 TPD

of existing 200 TPD processing facility at Sewage Farm,

Rs. 53.70 Cr and O&M Cost/annum of Rs. 48.84 Cr, for

i Rayanakere (100 TPD)

i rxisting (2oo rPD)

i Totat

Rs. 10.74 lakhs / ton

- Rs.27.2I Cr

- Rs. 13.97 Cr

- Rs. 12.53 Cr

Rs, 51,7*1. c-1o-1es

i

Funding pattern

Capital Cost ) iR;-ir ri c;_ R; ri 66 a;i:I-";ltl* 
Rs 21,66 cr

TotalO&Mcost j Rs. 48.84 Crlannum (including all the SWM activities

i such as door-to-door collection, street sweeping,

i secondary collection & transportation, processing &
1,.
, orspos_al elc.,

1 

ns zeze / ton
l

ioglvlCost/ton
i

!
....1

The HPC discussed the proposal in detail and accorded approvalto the project with the condition that

i. The DPR will be technically scrutinised by the State level Technical Committee.

ii. MCC shall obtain the NOC from KSPCB, AAI and concerned Gram Panchayath for the newly

proposed SWM sites i.e. at Kesare & Rayanakere.

iii. The deficit in capital cost has to be borne by the MCC from its own resources as the City

Corporation is financially sound.

(b) Kapu TMC

Kapu TMC which is a newly formed ULB with population of 2I,887 generates about 10 TPD of waste and

has submitted a DPR for collection and transportation of waste pertaining to Kapu TMC and

establishment of waste processing and disposal facility pertaining to both Kapu TMC and the surrounding

seven villages (Padoor, Majoor, Innanje, Belpu, Kuthyar, Yellur & Padebettu) The seven villages have a

population of 2L255 and generate about 5-6 TPD of MSW.

Mission Director informed the HPC that, the TMC wants to accommodate processing and land filling of

MSW from these villages as a goodwill measure, as the land for establishment of processing and land

filling facility is located in the vicinity of these villages. However, the TMC intends to recover the O&M

Gol share @ 20% of project Cost =

GoK share @ IB'd of GOI share =

ULB reserved funds =

Rs. 10.74 Cr

Rs. 3.57 Cr

Rs. 7.35 Cr

;;ii;ii i

q
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cost from the Gram Panchayaths concerned based on the actual operational costs and the MSW that is

supplied to the processing facility from these project villages.

SWM activities considered 1. Collection and transportation of waste generated only in :

Kapu TMC.

2. Processing and disposal of waste adopting compost i

processing technology and establishment of sanitary landfill ;

facility for disposal of inerts and development of basic l

infrastructure i.e. security room, administration block, toilets,
weigh bridge, roads, drains, leachate collection pond, green
belt and electrical works (internal & external) for Kapu TMC

j and the surrounding seven villages. 
i

I Total capital cost: Rs. 750.68 Lakhs (Kapu TMC + 7 villaees) :I Total capital cost: Rs. 750.68 Lakhs (Kapu TMC + 7 villages) 
i

:

Capital Cost / Ton i ns. gZ.gZ lakhs/ton ilqyrrqr vvJr / | vt I i nJ. J4.Jz. IoAt tJ/ LL,| | !

ii
Funding pattern (Capital cost) i Capital Cost considered for availing grants for Kapu TMC is Rs. i

526.23lakhs only.

Gol share @ 20% of Project cost = Rs. 526.23 lakhs x 20%

= Rs. 105.25 lakhs

GoK share @ I/3'd of GoK share = Rs. 105.25 lakhs x 1/3
= Rs. 35.08 lakhs

Available ULB funds under SFC Special Grant = Rs. 500 lakhs

Total = Rs.105.25 L+Rs.35.08 L+ Rs.500L= Rs.640.33
lakhs

l-r_-1

5

5

o"ri.iiiC"piirr .olij

i;l;fo &-M ;;;i***--*^* 
*-i

O&MCost/ton

ns, /JU,90 tdKns - n5. o4u.55 taKns = Ks. IIU.55 laKns
I

Rs. 102.68 Lakhs per annum (including collection and i

transportation of waste generated in Kapu TMC and
processing & disposal of waste for Kapu TMC and the
surrounding seven villages) j

a

Total: Rs. 2071 / ton j

C & T: Rs. 1600/ton (70.22 TPD x 365 days)
P & D: Rs.471lton (25 TPD x 365 days)

The HPC discussed the proposal in great detail and decided as below,

11 lPage
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iDecisions 
:

i. HPC agreed that, though the proportional capital cost on account of 7 project villages is Rs. 2.25 
i

Cr, since the ULB is contributing more, the balance capital cost to be contributed from the 
,

villages is Rs. 1.10 Cr. 
.

ii. HPC directed the TMC to obtain the consent from the said 7 villages for bearing the balance

capital cost of Rs. 1.10 Cr and O&M cost of Rs.  TIlton which will be subiect to increase in 
i

future depending on the actual operational costs. 
i

iii. HPC directed the TMC to sign a MoU with the Gram Panchayaths of the 7 project villages for 
i

the same

iv. HPC also decided that the deficit in the capital cost of about Rs. 110.35 lakhs may be obtained ,

from RDPR department. i

(c) Tumkur City Corporation (TCC) 
.

TCC had submitted a proposal for development of 1OO TPD capacity processing facility with an estimated 
.

cost of Rs. 8.59 Cr, which was approved in the previous HPC meeting held on 05-10-2015 but there was a .

deficitincapita|costofRs.6.20Crandhenceapprova|wasaccordedwithaconditionthatTCChasto
bear the entire deficit cost. The Commissioner, TCC has requested the SMD to provide atleast 50 % of the 

i

deficit amount, as the TCC is not in a position to bear the entire deficit in capital cost. 
,

Decision: HPC discussed the proposal in detail and accorded approval for providing 5O% ol deficit 
i

amount in capital cost i.e., Rs. 3.10 Cr from SWM SFC grants to TCC with a condition that 
i

remaining 50% deficit amount has to be borne by TCC. 
i
l

ACS, UDD opined that since the subsidy under SBM (Urban) is far less when compared with subsidy in 
i

SBM (Rural), steps must be taken to increase the subsidy on par with SBM(R) so that considerable 
.

physical progress can be shown under SBM.

It was also mentioned that increasing the state share from Rs. 1333 to Rs. 8000 for construction of IHHL 
i

would entail an additional financial burden of approximately Rs. 285.24 Cr, which spread over 3 years 
l

would amount to approximately Rs. 95.08 Cr/ year. 
i

i

In order to speed up the implementation of SBM in the State, HPC suggested the following actions 
i
i

i. The State Mission Directorate (SMD) shall publish the details of ULBs w.r.t. SWM in its website 
i

inordertoattractideasaboutsWMtechno|ogies.
ii. SMD shall publish the contact details of Project Directors such as phone nos., e-mail lD etc on 

.

its website. i

* 12 lP_19-:_ j
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A proposal should be submitted by UDD to Finance Department to enhance the State subsidy
from Rs. 1333 per IHHL to Rs. 8000 per IHHL, if necessary by reducing allocation or utilising
savings under other heads.

The SWM DPRs shall be placed before the SBM Technical Committee (TC) to check its technical
correctness and brought to the HPC only after obtaining the TCs recommendations / approval.
Chairman, HPC directed Urban Development Dept. and Finance Dept. to submit a note,
identifying the schemes which have unspent funds that can be earmarked for implementation
of SBM.

HPC directed SMD to bring only those DPRs for SWM which have a project cost of more than Rs

10 crore to the Committee for approval.
HPC also directed the DC of the districts to identify suitable land for establishing processing &
landfill facility in the 57 newly created ULBs.

The meeting ended with a vote thanks to the Chair and all the Committee members.
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Annexure-l

Members Present:

I . Sri Aravind Jadav, t.R.s, Chief Secretary, Govemment of Kamataka.

2. Sri T.M Vijay Bhaskar l.A.s, Additional Chief Secretary to Govt., Urban

Development Department, Bangalore and Chairman, BWSSB, Cauvery

Bhavan, Bangalore.

3. Sri M Lakshminarayana l.A.s, Principal Secretary to Govt., Health &
Family Welfare Department, Vikasa Soudha, Bangalore.

4. Sri Anil Kumar T.K. LA.s, Secretary to Govt., Urban Development

Department (Municipalities And Urban Development Authorities),

Bangalore.

5. Sri Satyamurthy K.S I.A.s, Commissioner, Education Department,

Bangalore.

6. Sri Ramachandra I.F.s, Secretary to Govt., Ecology & Environment

Department, Bangalore.
7. Dr. Manjula N. t.e.s, Director, Directorate of Municipal Administration,

Bangalore.

8. Sri Subodh Yadav t.a.s, Special Commissioner, BBMP Bangalore.
9. Smt Sindhu B I.A.s, Deputy Secretary to Govt., F.D (Exp), Vidhana

Soudha. Bangalore.

10.Sri Vijayakumar Gogi I.F.s, Secretary to Govt., Forest Department,
Bangalore.

11. Sri N.T Abru, Deputy Secretary to Govt., Infrastructure Development
Department, Vikasa Soudha, Bangalore.

12. Dr C.G Betsurmath, K.A.s Commissioner, Mysore City Corporation.
Mysore.

13.Sri T. Bissegowda K.E.S, Commissioner, Karnataka Slum Board,
Bangalore.

14.Sri D.R Kumaraswamy Chief Environmental Officer, KSPCB,
Bangalore.

15. Sri Ashok Jain , General Manager (UA), KUIDFC, Bangalore.
16.Sri Venkatesh Kadagadakai G, r.v.a.s Director, State Institute of Urban

Development, Mysore.
17.Sri B.H Narayanappa K.M.A.s Commissioner, Davanagere City

Corporation.
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18. Smt D. Padmavathi, Marketing Officer, DD Prasara Bharathi, Bangalore.
19. Sri K.A Dayanand Director, Department of information and Public

Relations. Bangalore.

20. Sri K Chiranjeevi Deputy Secretary, Home Department, Bangalore.
21 . Sri Somesh M.C Executive Engineer, DMA Bangalore.
22. Sri Ramesh D, Municipal Commissioner, Kanakapura CMC.
23. Sri S.P Rudra Murthy Chief Engineer, BWSSB, Bangalore.
24. Dr. H Ramachandra, Health Officer, Mysore City Corporation.
25. Sri M.S Palaksha, Executive Engineer, BBMP, Bangalore.
26.Sri N. B Baligar, Assistant Director, Social Welfare Department,

Bangalore.

27. Sri Udayadri, Programme Executive, All India Radio, Bangalore.

28. Smt Anupama M.S, Producer All India Radio, Bangalore.

29. Sri Gurumurthy, for Director, Information Department

30.Sri Philomena Lobo, Director, Education Department, Bangalore.

31. Smt Sandya Narayanan, Member,, Solid Waste Management, Round
Table, Bangalore.

32. Sri N.S Ramakanth, Member, Solid Waste Management, Round Table,

Bangalore.

33.Sri Ramakrishna, Chief Engineer, BWSSB, Bangalore.

34. Sri B.S Govindaraj, Executive Engineer, KUWS&DB, Bangalore.

35.Sri Jafar syed, Environmental Engineer, Davanagere City Corporation.

36.Dr. R.M Sujjan, Joint Director, Quality assurance.

37. Sri Jagadeesh S.R, Environmental Engineer, Vijayapura, City

Corporation.

38. Sri Nagesh Kumar, Environmental Engineer, DMA Bangalore.

39. Smt. Snehalatha S V, Environmental Engineer, DMA Bangalore'

40. Smt. Bhanumathi V, Environmental Engineer, DMA Bangalore'

41. Sri Mohan kumar V, Environmental Engineer, DMA Banglore'

42. Sri D Sujan Asha, Consultant for Kapu TMC.

43. Smt Sapna N, PM (Env) eParivarthan, Bangalore.

44. Sri Chidambar B.N, Consultant, eParivarthan, Bangalore'

45. Sri Mahendra Kumar M.C, Consultant Kanakapura.
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Annexure-ll

Karnataka Urban Swachh Bharat Mission Agency (KUSBMA)

Proposed Founding members of the Society

sl.
No.

Name Designation

L T.M. Vijaya Bhaskar ACS to Urban Development Dept.

2 Subhash Chandra
Principal Secretary to Govt of Karnataka, Rural Development &
Panchayath Raj Dept.

3 T.K. Anil Kumar
Secretary to Govt. of Karnataka, Urban Development
Department.

4 G. Kumar Naik Commissioner, Bruhath Bengaluru Mahanagara Palike.

5 Pankaj Kumar Pandey
Managing Director (l/c), Karnataka Urban Infrastructure
Development Corporation.

6 Dr. N. Manjula Director, Directorate of Municipal Administration.

7 D. Chandrashekaraiah Joint Director (Planning), Urban Development Department,

8 Venkatesh Kadagadkai Joint Director, State Institute for Urban Development (5lUD)

Proposed Governing Council of the Society

Proposed Full Members of the Society

L ACS to Urban Development Dept. Chairperson

2
Principal Secretary to Govt. of Karnataka, Rural Development &
Panchayath Department. Member

3 Secretary to Govt. of Karnataka, Urban Development Department Vice-Cha irperson

4 Commissioner, Bruhath Bengaluru Mahanagara Palike Member

5
Managing Director, Karnataka Urban Infrastructure Development &
Finance Corporation (KUIDFC) Member

6
Director, KUSBMA (Director, Directorate of Municipal
Administration) Member Secretary

7 Joint Director (Planning), Urban Development Department, Member

8 Joint Director (Finance), Directorate of Municipal Administration, Member

L
ACS/Principal Secretary to Government of Karnataka, Urban
Development Department President

2 Principal Secretary to Government of Karnataka, Finance Department Member
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3
Principal Secretary to Government of Karnataka, Rural Development &
Panchavat Rai Dept.

Member

4 Principal Secretary to Government of Karnataka, Planning Department Member

5
Secretary to Government of Karnataka, Urban Development
Department

Member

6 Secretary to Government of Karnataka, PMU, Finance Department Member

7 Secretary to Government of Karnataka, Public Works Department Member

8 Commissioner, BBMP Member

9 Managing Director, KU IDFC Member

10 Managing Director, KUWS&DB Member

11 Member Secretary, Karnataka State Pollution Control Board Member

L2 Commissioner, Karnataka Slum Development Board. Member

13 Commissioner, Health & Family Welfare Services Member

1,4 Commissioner, Information Department Member

15 Commissioner, Directorate of Public Instruction Member

16
Ma nagi n g Di rector, Ka rnata ka Com post Development Corporation
(KCDc)

Member

L7 Director, State Institute of Urban Development (SIUD) Member

18 Chief Engineer (SWM), BBMP Member

19
Director, Karnataka Urban Swachh Bharat Mission Agency (KUSBMA)

(Director, State Mission Directorate )

Member-
Secretary

Private Members of the Society

L Co-ordinator, CMAK, Bengaluru Member

2 Sri Chanakya, Chief Research Scientist, llSc Member

3 Sri Basavaiah, SWM Expert Member

4
Director General, Environmental Management & Policy Research

Institute (EMPRI), Bengaluru
Member

5
Re prese ntative of I nf rastructu re Devel opme nt Corporation Ltd

Karnataka (IDECK), Bengaluru
Member
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Organizational Structure of KUSBMA

Activities and functions of KUSBMA

Activities of the Agency

The Agency shall undertake all activities that may be necessary for the implementation of the projects

and in particular for the achievement of the principles and objectives. Primarily, the activities would be

the following:

o Preparation of State Sanitation Strategy (SSS)

o Receiving grants/funds from Central Govt. and disbursement of grants to the concerned

U LBs/beneficiaries.
o lssuing guidelines / directions to ULBs for preparation of city level plans.
o Selection of reputed technical institutions such as llTs, NlTs, State Technical Institutions

etc. for carrying out appraisal of DPRs /CSPs

Oovernirrg Council

V ice-C lra irperso n

f)irect<>r, KUSBMA

Addl. Director (SUM) - I no.

+
lixecutive Engineer (SWM) / SWM Expert, DMA -

J

Account Supcrintendent - | no

t

FDA & Accountant,,2 nos.
Dala Entry Operators - 3 nos,

Dgroup-2nos.

IEC E,xpert- I no.
MIS Expert- I no.
Sanitation Experl - I

Asst. Ilxecutive Engineer (Dnvironment) - 2 nos.

Environmental E,ngineers - 4 nos.
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o Empanelment of Consultants for preparation of DPRs for ULBs and to carryout
independent inspection during the implementation of Projects and to supervise the
implementation activities.

o Assisting State Mission Directorate in approval of SWM Projects upto the cost of Rs. 5

crore, submitted by ULBs.

o Prepare plans for additional resource mobilization.
o Plan for short, medium and long term cash flows
o Recommending proposals w.r.t. release of installments for the Projects under Mission.
o Monitoring the outcome of sanctioned and completed projects under the Mission and

also supervision of O & M arrangements.
o Review of capacity building & training programmes.
. All the concerned subjects in order to achieve effective implementation of Mission or

subjects referred by State Mission Directorate / HiCh Power Committee

Functions of the Agency: In addition to the regular functions, KUSBMA has to perform the following
functions;

o Preparation / Finalization of State Sanitation Strategy and City Sanitation Plans
. To receive the central grants in the pool fund, to disburse it to concerned beneficiaries /

ULBs.

o lssue guidelines / directions to ULBs for preparing city plans.

o Empanel eligible consultants / reputed Technical Institutes to appraise the DPRs

submitted by ULBs

. Preparation of Project Reports for the implementation of State Level Swachh Bharat

Mission.
o To empanel the reputed & experience consultants to perform the following function
o Preparation of DPRs

o Carrying out independent review & supervise the project implementation.
. Empanel technical institutes such as llSC, NlT, State Technical universities etc. for the

evaluation of DPRs.

o Approve the SWM projects recommended by the ULBs.

o Plan for additional resources
o Plan for short, medium & long term financial outflow
. Recommend the proposals regarding release of installments for the projects under the

Mission.
o Supervision of O&M system, outcome of sanctioned & completed project approved under

the Mission.
. Review the capacity building & training programme process.

o Anv related issues in effective implementation of the Mission and other matters referred

by State Mission Directorate / High Powered Committee
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o Responsibilities of implementation of projects sanctioned under Mission and as per the

advice of State Mission Director /High Power Committee /National Mission Directorate to
assist ULBs in designs, project preparation, projects, estimates etc,
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Proceedinss for gthsHPCm eetins dated 02-03-2024 resardins S chh Bharat Mission

(Urban) 2.0

The list of memb€rs present in the meeting is provided at Annexure-I.

The Sate Mission Director, State Mission Directorate (SBM-U) welcomed the Chairman, and other Members

of State t evel Technical Committee (SLTC) to the meeting. The Director briefed about the 8 Agendas placed

before the Commiuee.

The Committee noted that the proceedings of the 86 meeting of SHPC for Swachh Bharat Mission held on

14.02.2024 was sent to all members and invitees.

As no comments are received, the proceedings may be confirmed.

The Committee noted the following agenda of 86 State High Powered Committee (SHPC) meeting held on l4-

02-2024.

Sn Agenda Decision taken Action Taken Report

I

Agenda No.l {onfirmation

of the Proceedings of the 6th

Meeting of the SHPC held on

ft-01-2024

The Committee noted that the

proceedings ofthe 6th meeting ofSHPC

for Swachh Bharat Mission held on

31.01.2024 has been sent to all members

and invitees. As no comments are

received, the proceedings are confirmed.

2 Agenda No. 2 - Action Taken

Report on 6th SHPC meeting

of Swachh Bharat Mission

held on 3l -01-2024.

The Committee noted theAction Taken

Report on 6SSHPC meeting of Swachh

Bharat Mission held on 3 l -01-2024.

J Agenda No.3 -Seeking

Approval of Detailed Project

Reports for Material Recovery

The committee approved Detailed

Project Reports of Material Recovery

Facilities prepared by Bidar CMC,

Draft Govemment Order

has been prepared and sent

to Govemment for

3

Agenda No. I -Confirmation of the Proceedings of the 8th Meeting of the SHPC held on 1442-2024

Agenda No.2 - Action Taken Report on PCmeeting of Swachh Bharat Mission held on 14-02-2024

f,
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Facilities (MRF) for 3 Urtan

Local Bodies including Bidar

CMC, Raichur CMC and

Hosapete CMC under Swachh

Bharat Mission 2.0.

approval

4

Agenda No.4 - Seeking

Approval of Detailed Project

Reports for Material Recovery

Facilities (t"fRD for

Shivamogga and Tumkur CCs

under Swachh Bharat Mission

2.0

Raichur CMC and Hosapete CMC for

the total capacity of 1216 TPD and a total

cost of 23.40 Crores along with the

specified conditions and the standard

equipment specifications considered for

calculation of the estimations.

The committee approved 02 Detailed

Project Reports of Material Recovery

Facilities prepared by Tumkur CC for

total project cost of Rs 7.85 Crores and

by Shivamogga CC for total project cost

of Rs 12.25 Croresalong with the

specified conditions and the standard

equipment specifications considered for

calculation of the estimations.

Draft Govemment Order

has been prepared and sent

to Govemment for

approval.

After detailed deliberations, the

committee provided approval for the

revision of action plan from 147

Vehicles in 140 ULBs to 16l Vehicles

in I l0 ULBs with Population less than

30,000 under the Used Water

Management Component of Swachh

Bharat Mission Urban 2.0.

After detailed deliberations,the

committee decided to ratify the

technical specification of the 3000 L

Capacity Cesspool Vehicles and EOt

document-

Revised Action Plan will

be submitted to MoHUA

for approval.

6 Agenda No.6 - Secking

ratification for the technical

specifications of Cesspool

Vehicle & EOI document lor

the procurement of 3000 Litre

capacity Cesspool Vehicles

(Sucking machine).

The tender will be called

post approval from

MoHUA.

4

5. AgendaNo.5-Seeking
approval for the revised

requirement of Cesspool

Vehicles proposed under

SBM U from 147 Vehicles in

I tlO ULBs to 16l Vehicles in

I t0 ULBs with Population

less than 30,000 under the

Us€d Water Management

Component of Swachh Bharat

Mission Urban 2.0.

q
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7

Approval is sough for fixation

of Unit Rate as Rs. 29.40

Lakh for 3000 L Capacity

Cesspool Vehicle based on the

Expression of Interests

received-

After detailed deliberations, the

committee recommended approval for:

l.Unit/data rate for the 3 KLD Cesspool

vehicle at Rs.29.40 Lakh.

2.Submission of revised Unit /data rate

from Rs.24.00 Lakh (approved by

MoHUA) to Rs.29.40 Lakh (as per the

EOIs) received to MoHUA for NARC

Approval.

3.Seeking revised administrative

approval from the Cabinet, based on the

revised rate approvals from SLTC,

SI{PC followed by NARC approval

under MoHUA.

After detailed deliberarions, the

committee recommended submission of

revised action plan for 16l No. of

Cesspool Vehicles in I l0 ULBs at a

revised rate of Rs. 29.40 Lakh/ vehicle

at a total cost ofRs.47.334 Crore.

8 Agenda No.8: Seeking

approval for submission of

revised action plan to

MoHUA for the procurement

of 16l No. of Cesspool

Vehicles for I l0 ULBs and

revision of unit rate from Rs.

24.00 Lak,hl Cesspool Vehicle

to Rs. 29.40 t akhs/ vehicle

based on EOI bids received.

Revised Action Plan will

be submitted to MoHUA

for approval.

9 Agenda No.9: Seeking

Approval to open separate

Bank Account by State

Mission Director, SBM for

NAMASTE Scheme.

After detailed deliberations, the

committee recommended opening a

separate bank account in Bank of

Baroda by State Mission Director, under

theNAMASTE SCHEME.

10. Agenda No.l0: Creation of

Separate component wise

Head of accounts under

Swachh Bharat Mission

After detailed deliberations, the

committee recommended approval for

creation of different head of accounts in

existing ICICI Bank for 5 (five)

File No. 1336817 has been

sent to Finance

Department for approval.

Revised Action Plan with

the revised Unit/data rate

will be submitted to

MoHUA for approval.

5g
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il.
Agenda No.l l: Seeking

appmval to open separate

bank account by State Mission

Director, SBM for managing

NGT Compensation fund.

2.

13.

(Urban) 2.0. different components under SBM 2.0.

After detailed deliberations, the

committee recommends approval to

have a separate Personal Deposit (PD)

account in the name of State Mission

Director (SMD), Swachh Bharat

Mission for NGT Compensation Funds

for Legacy Waste Management Projects.

File No. 1336830 has been

s€nt to Finance

Department for approval.

Agenda No.l2: Decision on

Procurement of LED Screens

for dissemination of IEC

messages by

Chikkaballapuraand Bidar

Districts under IEC

Component of SBM I .0.

e-office file no 1333387 is

submitted to UDD with

draft GO

Agenda No.l3: Approval is

sought to allow ULBs to carry

out procurement and civil

works as per delegation of

powers vide GO no: UDD 184

MNE 205, Dated: I l-l l-
2016.

After detailed deliberations, the

commitlee recommends approval for the

below mentioned roles and

responsibilities of the SWM committee

headed by Deputy Commissioner:

l.Overall Supervision, Coordination,

and implementation of SBM I and SBM

)

2.Vet and finalize the r€quircment &

specifications of all vehicles, machinery

and manpower requir€d for solid waste

management.

3.Vet and finalize the data rates of all

vehicles, machineries & manpower

required for solid waste management.

The Committee also recommended that,

after the specification approval and data

Order No. 1336105

DMA/SWM/SBlfl34l2024

dated 23.02.2024 has been

issued in this regard.

6

After detailed deliberations, the

committee recommends approval for

utilization of unspent IEC component

balance of SBM L0 for the procurement

of 35 LED screens (25 Nos. for

Chikkaballapura district and l0 Nos. for

Bidar District) for the total cost of Rs

3.15 Crores @ Rs. 9 Lakhs per screen.
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rate approval by the SWM commiffee,

technical sanction, administrative

approval, and tender approval shall be

as per delegation of powers vide G.O.

no.no: UDD 184 MNE 205, Dated: 1l-

il-2016.

Name of the Work Processing and Disposal of Legacy Waste at Survey No.l8l, 182, 183 and 184 of

Vidyaranyapuram at Mysuru City Corporation Limit as per Central Pollution Board Guidelines.

(INDENT No.: DMA/2023-24/OWWORK INDENT845)

State Mission Director, SBM (U) informed the Committe€ that Mysuru City Corporation invited tender for

processing and disposal of 6.01 lakhs tones of legacy waste accumulated at Survey No.l8l, 182, 183 and 184 of

villageVidyaranyapuram at Mysuru City Corporation Limit as per Central Pollution Board Guidelines through

Kamataka Public procurement portal (KPPP) dated 0310812023. Last date to submit the bid was 511212023.

Administrative approval was obtained for the detail project report lrom Joint Secretary, GOK (Cabinet

Ministry), vide U.O Note No.CS/09/5CM12023, Bengaluru, datd 11810412023 for the amount ofRs.5954.83

lakhs. Technical Sanction was obtained from Chief Engineer, Directorate of Municipal administration, vide

order No.1034136 DMA SWM SBM 04 2023, dxed 02/05l2023.Details of tender are as below.

SI.NO Name of the Work

Estimated

amount
(Rs. in

Lakhs)

Amount put to
Tender in @s.

in Lakhs)

EMD
(Rs. in takhs)

I Processing and Disposal of Legacy Waste at

Survey No.l8l, 182, 183 and 184 of village

Vidyaranyapuram at Mysuru Ciry
Corporation Limit as per Central Pollution
Board Guidelines.

flNDENT No.:DMd2023-
24IOWWORK INDENT845)

5954.83 5954.83 59.5483

7

Agenda No.3: Seeking Decisionforlegacy Waste Management Technical Bid Evaluation Report

submitted by Mysuru City Corporation.
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SI.NO Description Details
I Short term/ Long Term tender Long Term tender
2 Tender Publisher The Commissioner, Mysuru City

Corporation, Mysuru
Tender Published date 0610812023

J Last date to submit Tender in KPP portal 05-12-2023 ( 124 days).
4 Date of Tender Published in KPP portal 03-08-2023

5 Details on publications in Newspapers regarding
Tender

l. Udayavani

2. Vijaya Kamataka

3. Times of lndia
(Published on date 0610812023)

6 Technical Bid opening Date 07/t212023
7 Corporation level Tender Technical scrutiny

committee meeting details
0210u2021

SMD further informed the Committee that the technical bid was opened on 7 -12-2023 and 4 number of bidders

participated and uploaded bid documents through KPP portal and details are submitted below.

o STi HARDIK BHIKI{ABHAI KHIJNT (D H PATEL)

o Sri NAGESH PRABHU CHINMRTHA (lWs Zigma Global Enviro Solution Pvt L.)

o Sri M SUDARSHAN RAJU and HARDIK GOWDA (Jg gvt/s M.S Jitin Infra pvt ltd)

o Sri MILIND HARISHCHANDRA PAWAR (l\,|/s Adanh Bharath Enviro pvt ltd)

The Corporarion level Tender scrutiny committee meeting was held on 02/0112024 under the chairmanship of
the Commissioner, Mysuru City Corporation wherein the technical bids for tender indent No.: DMN2O23-

24/OWWORK_INDENT845 were evaluated and the details of the same are given below

SI.NO Name of Bidder

Recommendations by
Corporation level

Tender scrutiny
committee meeting

Details

I

HARDIK
BHIKHABTIAI
KHIJNT (D H PATEL)

Recommended for
Approval

Bidder - HARDIK BHIKHABHAI
KHLTNT (D H PATEL) has been

technically qualified, as he has submitted

all required technical documents as per the
Tender conditions through KPP portal

Hence, the bidder is recommended for
approval by Corporation level Tender
Scrutiny Committee.

2
NAGESH PRABHU
CHINIVARTHA

Recommended for
Rejection

Bidder - NAGESH PRABHU
CHINIVARTHA (Zigma Global Enviro

8

ff
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(Zigma Global Enviro
Solution Pw L.)

Solution h/t L.) has technically not

qualified, as the bidder has not

submittedthe required technical

documentsthrough KPP portal, for
machineries and vehicles as per general

instructions to the tenderers (GIT) sub

clause reference 4.13. Hence, bidder is not

recommended for approval by Corporation

level Tender Scrutiny Committee.

J

M SUDARSHAN
RAJU and HARDIK
GowDA (Jv) (tWs

M.S Jitin lnfra pvt ltd)

Recommended for
Rejection

Bidder - M SUDARSTIAN RAJU and

HARDIK GOWDA (JV) has technically

not qualified, as the bidder has not

submitted the required technical documents

through KPP portal, for RDF certification

from KPCL. Hence, the bidder is not

recommended for approval by Corporation

level Tender Scrutiny Committee.

4

Sri MILIND
HARISHCHANDRA
PAWAR (M/s Adarsh

Bharath Enviro pvt ltd)

Recommended for
Rejection

Bidder - MILIND HARISHCHANDRA
PAWAR has technically not qualified, as

the bidder has not submitted all the required

technical documents as per the Tender

conditions through KPPportal . Hence, the

bidder is not recommended for approval by

Corporation level Tender Scrutiny

Committee.

SMD further mentioned that the above recommendations made by Corporation level TSC were submitted to the

oflice of State Mission Director vide letter no:d?f l lAA/67 /2022-23, b(Iood: 02.'1.2024and were discussed

during State Level Tender Scrutiny Committee meeting chaired by State Mission Director, Swachh Bharat

Mission (t),held on 18.0t.2024. The State Level Tender Scrutiny Committee decided to place the subject

before next State Level Technical Committee meeting as the said project cost is above l0 crores.

Accordingly, the above proposal was placed before 8s SLTC meeting held on 29.01.2024, wherein the
'Committee 

decided to refer the matter to Finance Department to obtain their opinion on considering the single

bid for legacy waste management tender of Mysuru City Corporation. Accordingly, the above matter was

referred to the Finance Department vide File No. 1369502/DMA/SWM/SBM/29/2024 on 30.01.2024.

9

The Finance Department has reviewed the above matter and has opined as highlighted below.

q
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SMD informed the Committee that the said circular has been verified and it provides the guidelines for

condrcting negotiations before award of the contract. Further the Finance Department has issued Circular on

Single Bid vide no.FD/1066/Expll2l20l6, deted 20.03.2017which provided the details of procedures to be

followed when Single Bid is qualified. The details is mentioned below.

"Definition of Single Bid:

Single bid is defined as; those tenders where only one bid is received before technical qualification is done.

In cases where several bids are received at the initial stage before technical qualification, but only one

bidder qualifies for commercial financial bid, thus+his should also treat as a Single Bid (and follow the

attendant procedures for single bids)."

ll.

However, the Mysore City Corporation has specified following reasons for approval ofthe single bid.

Kamataka State Pollution Control Board (KSPCB) vide letter No: PCBAMMC/28551 CC|2OW327

Dated: 10-08-2022 has issued notice for non- compliance with respect to processing and disposal of
solid waste and also liquid waste and has informed that a penalty Rs. 5.00 lakhs per month shall be

levied.

10
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494 A 

TRANSLATION OF PAGE 494 

“The proposal of the Administrative Department has been examined, the concerned procurement authorities 

are competent to take the tender process and decision in relation thereto as per the KTPP Act and Rules. 

The procedure to be followed in relation to single bid cases is detailed in the Government Circular No.: 

PWD 1359 SO/FC 2001 (P-2) dated 03.12.2002. Accordingly, it has been informed to examine and take 

decision at the Administrative Department level.” 

SMD informed the Committee that the said circular has been verified and it provides the guidelines for 

conducting negotiations before award of the contract. Further the Finance Department has issued Circular 

on Single Bid vide no. FD/1066/Exp/12/2016, dated 20.03.2017 which provided the details of procedures 

to be followed when Single Bid is qualified. The details is mentioned below. 

"Definition of Single Bid: 

i. Single bid is defined as; those tenders where only one bid is received before technical qualification is 

done. 

ii. In cases where several bids are received at the initial stage before technical qualification, but only one 

bidder qualifies for commercial financial bid, thus-this should also treat as a Single Bid (and follow 

the attendant procedures for single bids)." 

“2. Instructions and definitions regarding single bid tenders are given in the Government Circulars 

referred to (1)  PWD 1359 SO/FC 2001 (P-2) dated 03.12.2002 and (2) FD/1066/Exp/12/2016, dated 

20.03.2017. In cases where single bid tender is received,  it is indicated in Section 3.1 of the Circular 

referred to (1) that the first option of the Tender Inviting Officer is to reject the said single bid tenders 

and to recall tender. But only in exceptional cases single bid can be considered. If the tendered rates 

exceed the estimated amount by more than 5% or if a profit margin exists, price negotiations must 

take place within the e-procurement software.’’ 

However, the Mysore City Corporation has specified following reasons for approval of the single bid. 

 Karnataka State Pollution Control Board (KSPCB) vide letter No: PCB/WMC/2855/ CC/2018/327 

Dated: 10-08-2022 has issued notice for non- compliance with respect to processing and disposal 

of solid waste and also liquid waste and has informed that a penalty Rs. 5.00 lakhs per month shall 

be levied. 
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The Honble National Green Tribunal in O.A. No: 60612018 in order dated 13-10-2023 has levied

environmental comp€nsation for not remediating the legacy waste as the timelines provided in SWM

Rules 2016 has been passed. In this the State has directed all ULBs to remediate legacy waste and

reclaim land in a time bound manner.

In the interest ofpublic health and safeguarding environment from hazards caused by legacy waste it is

necessary to clear legacy waste at the earliest.

The subject was discussed in daail in lhe commitlee and lhe urgenqt to clear legocy r)asle h,as noled in

compliance ro NGT orden in OA 60il2018 and also lo prevent environmenlal hazards in the sile h'hich

includes tire accidents ond water conlamination due lo leochate and Committee decided to approve the single

technical bid qualified of legacy wasle management tender of Mysore City Corporalion.

Decision: Arter daailed deliberations, the Commifiee approved lhe single bid and open the financiol bid for
the said legacy ntasle management tender of Mysuru Cily Corporalion

State Mission Director (SMD)briefed the committee that under Swachh Bharat Mission 2.0, Rs. 709 Crores has

been allocated by MoHUA under Central Share for Solid Waste Management Component including Wet Waste

management, Dry Waste Management, Sanitary Landfills, Dumpsite Remediation, Construction & Demolition

Waste Management, Transfer Station and Mechanical Sweeping. The City Solid Waste Action Plan (CSWAP)

for Rs. 2023.79 Crores out of which Central Share is Rs. 629.06 Crores has already been approved by MoHUA

for Kamataka Stateduring the National Advisory Review Committee (NARC) meeting. The Central Share

allocation for Kamataka of Rs. 80.24 Crores is r€mainingfor which no action plan has been submitted to

MoHUA yet.

Further, State Mission Director (SMD)informed the Committee that based on the requirements proposed by the

Urban Local Bodies, City Solid Waste action plan has been prepared for different sub-components for the total

.-cost of 193.88 Crores out of while Central Share is Rs. 63.98 Crores (Out of 80.24 Crores) and State Share is Rs

42.65 Cr.The details are provided below:

SN Component
No of
ULBs

covered

Totrl
project
cost in
lakhs

GoI
Share

GoK
Share

ULB
Share

I C&D plant 2t 3 882.00 t 28l .06 854.04 1746.90

11

Agenda No,4 -Seeking Approval for City Solid Waste Action Plan for the unutilized funds under SBM

2.O.
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2
Mechanized

Sweeping Machine
2t 2640.00 871.20 580.80 l 188.00

3 Transfer Stations 9 5305.50 1750.82 |167.21 2387.48

4
Bio-methanation

Plants
7 7560.00 2494.80 t663.20 3402.00

Total 58 t9387.50 6397.88 4265.25 8724.38
Total Cost in Cr. 193.88 12.65 87.24

The Component wise detailed action plan is explained below:

I. Con$ruaion & Demolllion Woste Management Planl

As per MoHUA guidelines, the ULBs having 201I population of more than 5 takhs and NCAP citiei

are eligible for funding under SBM 2.0 for C&D Plant. Accordingly, action plan for establishing

Construction & Demolition Waste Processing Facilities in 4 ULBs (Kalaburagi CC, Mysuru CC, Hubli-

Dharwad CC and Davanagere CC) for the total 302 TPD quantity of C&D waste with the capital cost of
Rs 18.12 Crores has been approved by MoHUA in NARC meeting.

Now, 6 City Corporations (CCs)having 201 I population more than 3 Lakhhave submitted the

requirement of standalone C&D waste plants in order to effectively manage the C&D waste generated in

their cities. Also, 15 City Municipal Councils (CMCs) with 201I population more than I lakh, have

submitted the rcquirement of C&D waste plants in cluster model as shown in below table. Under the

clustering approach proposed by these CMCs, the nearby ULBs coming within 50 Km of radius have

been clustered along with the respective CMC for setting up a C&D Waste tr€atment plant.

It is understood that the proposed 2l ULBs have 201I popularion of less than 5 Lakhs, however, it is

proposed that exemption under guidelines ofSBM 2.0 may be given and these ULBs shall be considered

as special case for approval. The estimated quantity of actual C&D Waste generation has been

calculated based on the MoHUA guidelines. The ULB wise details are provided betow:

sl.
\o

Typ
cof
tJL
B

(llusr€rcd t l.Bs
Populetio
n Ceosus
20ll

Proje.t.d
populraio
n2026
(es pcr
rcaioD
phtr)

Propoicd
Capacity
bascd on
rcau.l
c&D
W.!tG
gcn.r.tio
n (TPD)

Approtcd
Co3t a!
p.r
MoHt -\
INR/Ton
tre

Totll
Cosa (5
lrkh/ao
n) io
18khs

Gol
Sh.r.
(Lekh
s)

GoK
Sh.r.
(Lrkn
s)

tILB
Shrr.
(Lskh
s)

I Rellary CC No Cluster 410445 511284 44.00 600()00 264.00 87.t2 58.08 Illl.80

72

63.98

I [.B \smc
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2 Belgaum CC
No Cluster 490015 689240 52.00 600000 312.00 102.96 68.64 t40.40

Mangalore CC
No Cluster 488968 681125 52.00 600000 312.00 r02.% 68.64 t10.40

4 Shimoga CC
No Cluster 322650 ,153802 35.00 600000 210.00 69.30 46.20 94.50

5 Tumkur CC
No Cluster 302143 1)4959 32.00 600000 r92.00 63.36 42.24 86.40

6 Biiapur CC
No Cluster

327 421 460521 35.00 210.00 69.30 46.20 94.50

7 Bafralkot
CM
c

Cutedeudd4
Kerur, Bilgi,
Kamatagi,
t kapua Shiruru

27 4629 386261

29.00 600000 174.00

57.42 38.28 78.30

ti Hospet
CM
C

Kudligi,
Kamalapuram,
Hagariboomanaha
Ii,
Mariyamanahalli

316282 444845

34.00 600000 204.00

67.32 14.88 9r.80

9 Bidar
CM
C Au.ad. Hallikheda

256932 3613? I
28.00 600000 168.00

55.14 36.96 75.60

t0 Chikmag'alur
CM
c

Kadur, Birur,
Mudigere

184952 260132
20.00 600000 120.00

39.60 26.40 54.00

Chit adulga
CM
c

Nayakanahatti"
Challakere

216592 304633
23.00 600000 138.00

.t5.54 30.36 62.10

t2
Gadag-
Botieeri

CM
C

Lakshmeshwar.
Mundargi, Ron,
Shirhatli. Narcsal

291896 4105,17

31.00 600000 186.00
61.38 40.92 83.70

l3 llassan
CM
C

Charuarayapalr4
Hole Narsipur4
Belur, Arkalgu4
Alur

211232 381483

29.00 6000m 174.00

57.42 38.28 78.30

t4 Ranebennur
CM
C

Haveri, Byadgi,
Hirekerur, Guttalq
Rattehdli 254513

357968
27.00 600000 162.00

53.46 35.64 72.90

t5
Robertson
Pet

CM
c

Mulbagal.
Bang.rpet 264355

37181I
28.00 600000 168.00

55.44 36.96 75.60

t6 Kolar
CM
C

Srinivaspura
VemegalKurugal,
Malur 225106

311452
24.00 60m,00 144.00

41.5L 31.68 64.80

t7 Gangawati
CM
C

Koppaf,
Kanakagiri,
Ka8ratrci,
Tavaragera 249787

35 r32t

27.00 600000 t62.00

53.46 35.64 72.90

l8 Mandva
CM
C

Srirangrofira,
Maddur l9 t 173

268882
21.00 600000 126.00

4t.58 21.72 56.70

t9 Raichur
CM
C Manvi. Sirwar 299833

42t7 tO
32.00 600000 192.00

63.36 42.24 86.40

20 Bhadravati
CM
C Hollehunuru 166503

234184
I8.00 600000 108.00

35.64 23.16 48.60

2t Udupi
CM
C

Kundapura,
Karkala
Salig'ana,IGaDu 234224

335058
26.00 6000ff) 156.00

51.4E 34.32 70.20

Totrl projcct cost in lakhs 3882.00
128t.0

6
{t5{.(H 1746,9

0

Tot{l project cost io Cr. 38.82 l2.El 8.5.r t1.41

2. Mechanizcd Sweeping Machines

As per MoHUA guidelines, the ULBs having 201I population of more than 5 Lakhs and NCAP cities

are eligible for funding under SBM 2.0 for Mechanized Sweeping Machines. Accordingly, action plan

for procurement of mechanized sweeping machines in 5 ULBs (Kalaburagi CC, Mysuru CC, Hubli-

13
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Dharwad CC, Davanagere CC and BBMP) for the total 29machines with the capital cost of Rs 15.95

Crores has be€n approved by MoHUA in NARC meeting.

Now,6 City Corporations (CCs) and l5 City Municipal Councils (CMCs) having 201I population more

than I takh have submitted the requirement of Mechanized Sweeping Machinesfor cleaning of 4 and 6

tane roads. Based on the length of 4 Lane and 6 Lane roads, the number of required machines have

b€en estimated @l machine for each 50 Km of road length swepr as per the MoHUA guidelines.

Moreover, the advantages of Mechanical Sweeping machines are as follows:

a Use of sweeping machines contributes to reduced air pollution with reduced emissions of dust and

particulate matter into the environment.

b. Sweeping machine offer higher emciency over manual sweeping since it will take lesser time td

sweep the same area with the sweeping machine.

c. Procurement of Sweeping machine is a one-time investment for an Urban Local Body; however, one

machine can fulfil the need of 12-15 workers resulting in reduced labour cost in long run.

d. With the suction and the vacuum methods on which the sweeper machine operates, the areas swept by

the sweeper machines are cleaner than that done with the traditional manual cleaning methods.

e. The usage of Sweeper machines enables the cleaning of areas with extreme conditions or

environmental hazards. In such places, manual cleaning is not a safe option as it might lead to health

issues for the workers.

f. The machine covers its cost within a few months of its purchase and then it will only require basic

maintenance and fuel. It reduces the cleaning cost and increases productivity.

It is understood that the proposed 2l ULBs have 20ll population of less than 5 Lakhs, however,it is

proposed that exemption under guidelines ofSBM 2.0 may be given and these ULBs shall be considered

as sp€cial case for approvat. The ULB wise details are provided below:

Sl. No LLB Name
Type of

ULB
Population

Census 201I

No of
Mechrrized
Sweeping

Approved
Cost as per

MoHUA
INR/Tonne

Total
Cost

(Lakhs)

Gol
Share

(t akhs)

GoK
Share

(Lakhs)

ULB
Sherc

(Lskhs) -

I Bellarv CC 410445 3 5s00000 165 54.4s 36.30 74.2s

2 Belgaum cc 490045 3 s500000 54.45 36.30 74.25

3 Mangalore CC 488968 3 ss00000 t65 54.45 36.30 74.25

4 Shimoga CC 322650 3 5500000 165 54.45 36.30 74.25

5 Tumkur CC 302143 3 5500000 r65 36.30 '74.25

6 Bijapur cc 327 427 3 5500000 t65 54.45 36.30 '14.25

7 Bagalkot CMC 2 5500000 0 36.30 24.20 ,19.50

8 Hospet CMC 206167 ') 5500000 0 36.30 24.20 49.50

9 Bidar CMC 216020 1 5500000 ll0 36.30 24.20 49.50

t4

165

54.45

I t 1933

q
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t0 Chikmagalur CMC I tE40l 2 5500000 I t0 36.30 24.20 49.50

ll Chitradurga CMC 145E53 2 5500000 I t0 36.30 24.20 49.50

t2 Gadag-Betigeri CMC t726t2 2 5500000 I t0 36.30 24.20 49.50

l3 Hassan cMc 155006 2 5s00000 I t0 36.30 24.20 49.50

l4 Ranebennur cMc 106406 2 5500000 0 36.30 24.20 49.50

l5 Robertson Pet CMC 162230 2 5500000 I l0 36.30 24.20 49.s0

l6 Kolar CMC 138462 2 5500000 I l0 36.30 24.20 49.50

t7 Gangawali cMc I14642 2 5 500000 I t0 36.30 24.20 49.50

IE Mandya cMc 13735t 2 5 500000 ll0 36.30 24.20 49.50

l9 Raichur CMC 234073 2 5500000 ll0 36.30 24.20 49.50

20 Bhadravati CMC l5l 102 2 5 500000 l I0 36.30 24.20 49.50

2l Udupi CMC 144960 2 5500000 I t0 36.30 24.20 49.50

Total proiect cost in lskhs 26,10 81t.2 s80.8 I t88

Tot&l proiect cost in Crores 26.4 8.1t2 5.808 I1.88

3. Trunsfer Sldlons

As per MoHUA guidelines, the ULBs having 201 I population of more than 5 Lakhs and wher€in

haulage of fully loadedvehicles is > l5Km,are eligible for funding under SBM 2.0 for Transfer Stations.

Ac.cordingly, action plan for procuremant of Transfer Stations in 2 ULBs (Kalaburagi CC and BBMP)

for the total capacity of 2750 TPD with the capital cost of Rs 123.76 Crores has been approved by

MoHUA in NARC meeting.

Now, the remaining 9 City Corporations (CCs) have submitted the requirement of Transfer Stations in

order to effectively manage the transportation of waste from the city to the SWM sites. Out of these 9

CCs, Hubli-Dharwad and Mysuru CC have 201I population more than 5 Lakhs, therefore these cities

are eligible to receive funds for Transfer Station under SBM 2.0. However, for the remaining 7CCs, it is

proposed that exemption under guidelines ofSBM 2.0 may be given and these 7 CCs shall be considered

as special case for approval. The estimated capacity ofthe proposed transfer station has been calculated

based on the MoHUA guidelinesi.e., 45% ofthe total projected waste generation in 2026.

The ULB wise details are provided below:
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City
Corporrtion

Tvp
eof
UL
B

Populeti
olI

Census

20tl

Populeti
ot 2026

Proiecte
d (2026)

Totrl
Wrste

CTPD)

Capaci
ty for
Trersf

er
Strtiotr
s (TPD)

Approve
d Cost ss

pcr
MoHUA
INR/Ton

ne

'fotrl Cost
itr lckhs

(4.5lekt/to
n)

GoI
Sharc
(Lrkh

s)

GoK
Sbsre
(Lakh

s)

ULB
Sbarc
(Lakh

s)

I Bellary CC 410445 s7'1284 259.78 104.00 450000 468.00 154.44 102.96 210.60

2 Belgaum cc 49004s 689240 3t0.r6 450000 562.50 t85.63 t23.75 253.13

3 Davanagere cc 434971 611779 27 5.30 450000 499.50 164.E4 109.89 224.7E

4 Mangalore CC .188968 687725 309.48 t24.00 450000 55E.00 184.14 122.76 251.10

5 Shimoga cc 322650 453E02 204.2t E2.00 450000 369.00 t21.77 EI.IE t66.05-

6 Tumkur cc 302143 424959 191.23 77.O0 450000 3,16.50 I t4.35 76.23 155.93

7 Bijapur CC 327427 460521 207.23 83.00 450000 373.50 123.26 82.17

8

Hubli-
Dharwad CC 943',788

1327422
s97.34 239.00 450000 t075.50

354.92 236.61 483.98

9 Mysore CC 920550 1294738 582.63 234.00 450000 t053.00 34'7.49 231.66 4',13.8s

Totsl proj€ct cost in lskhs 5305.50

r750.8
,

1167.2

I
23A7.4

t
Totrl project cost in Cr. 53.06 t 7.51 11.67 23.81

4. Bio-melhanalion Plonls

As per MoHUA guidelines, the ULBs having 201I population of more than 5 Lakhs, are eligible for funding

under SBM 2.0 for Bio-methanation Plants. BBMP had submitted their requirement and accordingly action

plan for setting up of 600 TPD Bio-methanation Plants in BBMP for capiul cost of Rs 108 Crores has been

approved by MoHUA in NARC meeting. Now, l0 City Corporations (CCs) have submitted their

requirement of setting up ofBio-methanation Plantson pilot basis. Since these ULBs are already processing

the wet waste in their existing facilities, they have proposed to consider 25% ofthe total projected wet waste

quantity (2026) for the proposed Bio-methanation Plants.

The ULB wise details are provided below:

16

st.
No

125.00

I I1.00

168.0E

Out of the proposed l0 proposed ULBs, Kalaburagi CC, Hubli-Dharwad CC and Mysuru CC have 201I

population of mor€ than 5 Lakhs, therefore these cities are eligible to receive funds for Bio-methanation

Plant under SBM 2.0. However, for the remaining TCCs having 201I population more than 3 lakhs, it is-

proposed that exemption under guidtilines ofSBM 2.0 may be given and these ULBs shall be considered as

special case for approval.
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st.
No

I.]LB
Ntme

Ty
pe

of
UL
B

Popula
tior

Census
201I

Project
ed

Popula
tion

(2026)

Wct
Wsst@

s5./o
2026

Approved
Cspscity

for
Biomethan
rtion Phnt
@ 25o/o or
wet wtste

Considere
d

cspscity
for Bio-

methBniz
ation
plstrt

Approv
ed Cost
,s Per
MoHl-l

INR,/TO
ntte

Totrl
Cost

in
lskhs/

too

GoI
Shar

e
(Lrk
hs)

GoK
Shar

e
(Lak
hs)

ULB
Sher

e
(Lrk
hs)

I Bellary CC
41o445 577284

t42.88 35.72 30.00
180000

0 540.00
118.2

0
l l8.E

0
243.0

0

2 Belgaum cc 490045 689240
170.59 42.65 30.00

180000
0 540.00

t78.2
0

I18.8
0

243.0
0

3

Davanager
e cc 4349',11 6|779

15t.42 37.85 30.00
180000

0 540.00
178.2

0
l18.8

0
243.0

0

1 Mangalore CC
488 8 687725

170.21 42.55 40.00
180000

0 720.N
237.6

0
158.4

0
324.0

0

5 Shimoga CC 322650
45380?

t t2.32 28.0E
r E0000

0 540.00
178.2

0
I lE.8

0
243.0

0

6 Tumkur CC 302143
424959

105.18 26.29 30.00
180000

0 540.00
178.2

0
I 18.8

0
243.0

0

7 Bijapur CC 327427
460521

l 13.9E 28.49
180000

0 540.00
t78.2

0
I t8.8

0
243.0

0

8 Gulbarga CC 543147
?63927

189.07 47.27
180000

0 '120.00
23'1.6

0
158.4

0
324.0

0

9
Hubli
Dharwad CC 943788

132742
2 128.54 82.r1 80.00

r 80000
0

1,t40.0
0

475.2
0

316.8
0

648.0
0

l0 Mysore CC 920550
129473

E 120.45 80.1 I 60.00
180000

0
1,140.0

0
475.2

0
316.t

0
648.0

0

Total project cost in lskhs
7560.0

0
2494.

80
l6&i.

20
3,t02.

00

Total proiect cost io Cr. 75.60 24.95 16.63 34.02

The above matter has been recommended for approval during I ld' SLTC meeting held on 02.03.2024.

SMD has sought approval for the additional City Solid Waste Action Plan under SBM 2.0 for the total cost of

Rs. 193.88 Crores out of which Central Share is Rs. 63.98 Crores and State Share is Rs. 42.65 Crores and for

the submission of the above City Solid Waste Action Plan to MoHUA for NARC approval.

Decision: Afier delailed deliberalions lhe comrt ee appruvedthe City Solid llasle Action Plan under SBM

2.0 for lhe lolal co of ns. 193.88 Crores oul of which Centrul Share is Rs. 63.98 Crores and State Share is

Rs. 12,65 Crores The Commitlee also directed to submit the above CiU Sotid lfaste Action Plan to MoHIIA

Jor NARC approval

State Mission Director (SMD) informed the Committee that Used Water Management is a new Component

under SBM U 2.0 focusing of Safe collection, transportation, tr€atment, and Management of Used water in
L7

30.00

30.00

40.00

Agenda No.5 -Seeking Approval for submission of UWM action plan for utilization of unutilised funds of

Rs. 378.96 Crore with central allocation of Rs.189.48 Crore. for Used Water Management Components

under SBM U 2.0.
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ULBs with population less than I Lakt (as per 2011 Census). The total central fund allocation for Karnataka

under Used Water Management Component of Swachh Bharat Mission U 2.0is Rs. 1,128.60 Crore. Action plan

of Rs.1905.17 Cr with a Central allocation of Rs. 952.59 Crore had been approved under the 1 1t NARC held

on 56 !an,2l24.

The details of the UWM Action plan approved under MoHUA are as follows:

SMD further informed that Committee that the Action Plan has not been prepared for unutilized GoI fund of

INR 13.41 Crore from Sanitation component as well as the unutilized Gol fund of INR 176.01 crores from used

water management component, both amounting to INR 189.42 Crores. As per the funding pattem illustrated

under SBM 2.0 guidelines, the total amount including Gol and GoK share shall be INR 378.96 Crores, which is

pending for approval. The details are as below:

S. No Component
Central

Allocation in
Crore

Approved
Central

allocation in
Crore

Balance
Central

allocation in
Crore

Total Amount
GoI + GoK

Share in
Crores

I Used Water Management l128.6 952.59 176.01 352.02

, Sanitation - Toilets 76.1 62.69 13.41 26.82

1204.7 1015.28 189.48 378.96

Based on the ground analysis of further requirements in ULBs w.r.t used water management i.e., Cesspool

vehicles, Interception and Diversion works and Sewer Cleaning machines, action plan is preparrd for the above-

mentioned INR 378.96 Crores unutilised funds, which is provided as under:

Cesspool Vehicles (Nos) 140 147.00 24.00 35.28 17.64I

2
Sewer Cleaning Vehicles
(Nos) 3l 3 1.00 35.00 10.85 5.43

, r&D(KM) 184 1000.00 50.00 500.00 250.00

4 STPs (MLD) 268 927.2s 1359.04 679.52

Total 1905.17 952.59
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SNo Description
MoIIUA Approved Action Plan

No, of
ULBs

Units
Unit Cost in

Lakh
Total Cost in

Cr
Central Share
(50Yo) in Cr

S. No Description

Approved Action Plan llevised Action PIan Difference

Units
Unit

cost i n
Cr,

Total
Cost in

Cr
Units

Unit
cost in

Cr.

Total
Cost in

Cr

Total Cost
in Cr

C€ntral
Share in

Cr.
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I
Cesspool
Vehicles

147.00 0.24 35.28 218 0.294 64.09 28.81 t4.41

2 Sewer Cleaning Vehicles (Nos) 49.00 17.15 8.58

3 I&D (KIvr) 666.00 333.00 166.50

Totrl 378.96 189.48

l. Caspml Vehicla

As per action plan approved by MoHUA, a total of 147 cesspool vehicles of3 KLD each for 140 ULBs

with a unit of cost of24 Lakhs is approved, for a total cost of 35.28 Crores. However, the requirement is

revised in Cabinet to procure 16l Cesspool Vehicles for I l0 ULBs falling under the category of less

than 30,000 population at a unit cost of25 Lakhs. This is to ensure effective implementation of FSSM

project and to comply with the directions issued by NGT for these I l0 towns. However, the unit rate of

cesspool vehicle is fixeA at 29.4 Lakhs based on Expression of Interest floated by State Mission

Directorate. The same has been approved in lOd' SLTC and 86 SIIPC meetings conducted on

14.02.2024. Thus, the revised cost has been changed from INR 35.28 Crores to INR 47.33 Crores

considering the unit cost of 29.4 Lakhs for 16l Cesspool Vehicles.

Based on the ground analysis, there is a further requirement of 57 Nos. of Cesspool Vehicles in 3l

ULBs, with ongoing FSTP construction under State Funds. The requirement of funds for these 57 Nos of

Cesspool vehicles at unit cost of 29.4 takhs is estimated at 16.75 Crores. The details of these 3l ULBs

with 57 Nos ofcesspool vehicles is provided as under:

S. No District Name of the ULB

Population
es per
2011

census

Number
of

Cesspool
Vehicles

Totrl
Cost in
Lakh

Central
Sha re

(3 KLD)
(Rs. in
Lakh)

I , 3 4 5 6 7

I Bagalkote Kerur 19731 2 s8.8 29.4

7 Bagalkote Terdal 26088 2 58.8 29.4

3 Ballary Tekkalakote 26224 2 58.8 29.4

4 Belagavi Arabhavi t8150 2 58.8 29.4

5 Belagavi Boragaon 2 58.8 29.4
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6 Belagavi Kalloli 15943 2 58.8 29.4

7 Belagavi Konnur 19386 2 58.8

8 Belagavi Mudalgi 29t28 58.8 29.4

9 Belagavi Naaganura 16r95 2 58.8 29.4

t0 Belagavi Raibagh 18736 2 58.8 29.4

11 Bidar Aurad 19849 2 58.8 29.4

1') Chamarajanagara Hanur l1066 I 29.4 t 4.7

t3 Chikkamagaluru Narasimharajapura 7458 I 29.4 | 4.7

t4 Chitradurga Holalkere 15783 2 58.8 29.4

l5 Dakshinakannada vitla 2 58.8 29.4

16 Dharwada Alnavar t7228 2 58.8 29.4

t7 Gadaga Mulgund 18763 2 58.8 29.4

l8 Hassan Alur 6541 l 29.4 t4.7

l9 Hassan Sakleshpur 23352 1 58.8 29.4

20 Haveri Hangal 28159 2 58.8 29.4

21 Kalaburagi Afzalpur 27088 1 58.8 29.4

22 Kalaburagi Chincholi 20897 2 58.8 29.4

23 Kodagu Somvarpet 6729 I 29.4 14.7

24 Kodagu Virajpet 17246 58.8 29.4

25 Koppala Kushtagi 248',78 58.8 29.4

26 Mvsuru Heggadadevankote 14313 2 58.8 29.4

Shivamogga Hosanagara 5839 I 29.4 14.7

28 Shivamogga Tirthahalli 14528 2 s8.8 29.4

29 Tumakuru Pavagada 28486 2 58.8 29.4

30 Udupi Karkal 2 58.8 29.4

3l Uttara Kannada Mundgod 2 58.8 29.4

Total 57 1675.80 837.90

Hence an updated action plan is preparedfor 218 Nos of Cesspool Vehicles for 141 ULBs with unit cost ofRs.

29.4 L^l<h, for a total cost of Rs. 64.09 Cr Crore and central fund allocation of Rs. 32.04 Crore. The details of

the same as under:

Action Plan for Cesspool Vehicles

S.

No
District Name of the ULB

Population
as per
2011

census

Number
of

Cesspool
Vehicles

Central
Share

(3 KLD)
(Rs. in
Lakh)

I 2 I 4 6 7

1 Bagalkote Aminagad 15073 29.4 | 4.7

2 Bagalkote Belagali 17460 I 29.4 t4.7

20

29.4

2

17618

2

21

25800

r8866

Total
Cost in
Lakh

5

I

r504

5043719



l Bagalkote Bilgi 17792 l 29.4 14.7

4 Bagalkote Hungund 20877 2 58.8 29.4

5 Bagalkote Kamatagi 15620 I 29.4 t4.7

6 Kerur r9731 1 5 8.8 29.4

7 Bagalkote Lokapura 14605 I 29.4 14.7

8 Bagalkote Shiruru t6067 I 29.4 | 4.7

9 Bagalkote Terdal 26088 2 58.8 29.4

t0 Ballary Kudatini 18215 I 29.4 14.7

lt Ballary Kurekuppa 22560 2 58.8 29.4

t2. Bal larv Kurugodu 21958 2 5 8.8 29.4

r3 Bal larv Tekkalakote 26224 2 58.8 29.4

l4 Belagavi Ainapur 18913 ) 58.8 29.4

l5 Belagavi
Ankalagi-
Akkatangerahaala

20822 2 58.8 29.4

l6 Belagavi Arabhavi 18150 ) 58.8 29.4

17 Belagavi Boragaon 16010 2 58.8 29.4

l8 Belagavi ChannammaKitturu 17562 I 29.4 14.7

t9 Belagavi Hukeri 22988 2 58.8 29.4

Belagavi Kaagavaada 13936 I 29.4 t 4.7

2t Belagavi Kabbura r 8868 58.8 29.4

22 Belagavi Kalloli r5943 2 58.8 29.4

z_t Belagavi Kankanavadi 163t1 I 29.4

24 Belagavi Konnur
,)

58.8 29.4

25 Belagavi
Mallapura /
Ghataprabha

26284 2 29.4

26 Belagavi Mudalgi 29128 2 58.8 29.4

27 Belagavi Naaganura l6r95 2 58.8 29.4

28 Belagavi Raibagh 18736 2 58.8 29.4

29 Belagavi Shedbaala 17549 I 29.4 14.1

30 Belagavi Yaragatti 9690 I 29.4 | 4.7

3l Bengaluru Urban Attibele 20532 2 58.8 29.4

32 Bengaluru Urban B asettihal I i t8706 2 58.8 29.4

JJ Bengaluru Urban Chikkabanavara 2t759 2 58.8 29.4

34 Bengaluru Urban Hunasamaranahalli 24359 1 58.8 29.4

35 Bidar Aurad 2 58.8 29.4

36 Bidar Chitgoppa 25298 2 58.8 29.4

37 Bidar Hallikheda 21063 1 58.8 29.4

38 Chamarajanagara Doddatoguru 18706 2 58.8 29.4

39 Chamaraianagara Hanur I 1066 I 29.4 t4.7

40 C hamaraj anagara Yelandur 8779 I 29.4 t4.'t

4t Chikkaballapura Gudibanda 9441 I 29.4 14.7

42 Chikkamagaluru Aj ampur I 1352 I 29.4 | 4.7

43 Chikkamagaluru Koppa 4993 I 14.7

27

Bagalkote

20

14.7

19386

58.8

19849

29.4
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Chikkamagaluru Mudigere 9677 I 29.4 t4.7

45 Chikkamagal uru Narasimharajapura 7458 l 29.4 t4.7
46 Chikkamagaluru Sringeri 3925 29.4 14.7

47 Chitradurga Holalkere 15783 'l 58.8 29.4

48 Chitradurga Molakalmuru t5797 I 29.4 't4.7

49 Chitradurga Navakanahatti 15545 I 29.4 t4.7
50 Dakshinakannada Baj ape 20401 2 58.8 29.4

5l Dakshinakannada Kadaba 9546 I 29.4 t4.7

Dakshinakannada Kinnigola 16990 I 29.4 t 4.7

53 Dakshinakannada Kotekaaru 16505 I 29.4 t4.7
54 Dakshinakannada Mudbidri 29431 1 58.8 29.4

55 Dakshinakannada Mulki 17274 I 29.4 t4.7
56 Dakshinakannada Someswara 24066 2 58.8 29.4

57 Dakshinakannada Sulya 19958 2 58.8 29.4

58 Dakshinakannada Vida 17618 1 58.8 29.4

59 Davangere Jagalur t7257 I 29.4 t4.7
60 Davangere Malebennur 22512 .|

58.8 29.4

6l Dharwada Alnavar 17228 2 58.8 29.4

62 Dharwada t6917 I 29.4 14.7

63 Dharwada Kundgol t8726 58.8 29.4

64 Gadaga Mulgund 18763 2 58.8 29.4

65 Gadaga Mundargi 24919 2 58.8 29.4

66 Ga&ga Naregal 16690 I 29.4 t4.7
67 Gadaga Ron 233n 1 58.8 29.4

68 Gadaga Shirhatti 176 r0 I 14.7

69 Hassan Alur 6541 I 29.4 14.7

70 Hassan Arkalgud 16810 I 29.4 t 4.7

7t Hassan Sakleshpur 23352 1 58.8 29.4

72 Haveri Bankapura 22529 2 58.8 29.4

73 Haveri Guttala 17525 I 29.4 14.7

74 Haveri Hangal 28r59 ,.,
s 8.8 29.4

75 Haveri H irekerur l9l9l 2 58.8 29.4

76 Haveri Rattehalli t4275 I 29.4 | 4.7

Haveri Shiggaon 28207 2 58.8 29.4

78 Kalaburagi Afzalpur 27088 2 58.8 29.4

79 Kalaburagi Chincholi 20897
,)

58.8 29.4

80 Kalaburagi Kalagi 9t44 I 29.4 14.7

8l Kalaburagi Kamalapura 11071 I 14.7

82 Kalaburagi Yadrami 10598 I 29.4 14.7

83 Kodagu Somvarpet 6729 I 29.4 14.7

84 Kodagu Virajpet 17246 'l s8.8 29.4

85 Kolar VemagalKurugal 20401 2 s8.8 29.4

22

I

52

Kalghatgi
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86 Koppala Bharyanagar r 8988 1 58.8 29.4

87 Koppala Kaaratagi 29999 ) 5 8.8 29.4

88 Koppala Kanakagiri 16938 I 29.4 t4.7

89 Koppala Kukanooru 18033 I 29.4 14.7

90 Koppala Kushtagi 24878
,)

58.8 29.4

9l Koppala Tavaragera r 7510 I 29.4 14.7

92 Koppala Yelbarga t4814 I 29.4 | 4.7

93 Mandya Bellur 15393 I 29.4 14.7

Mandva Pandavapura 20399 1 58.8 29.4

95 Mysuru Bogadi 19922 2 58.8 29.4

96 Mysuru Heggadadevankote r43t3
,)

58.8 29.4

97 Mysuru Kadakola t9969 58.8 29.4

98 Mvsuru Rammanahalli 21087 1 58.8 29.4

99 Mvsuru Saragur 11425 I 29.4 14.7

r00 Mvsuru Sri Rampura 22005 2 58.8 29.4

l0l Raichuru Balaganur I 29.4 t4.7

t02 Raichuru Devadurga 28929 2 5 8.8 29.4

103 Raichuru Hatti 16278 I 29.4 14.7

104 Raichuru Kavithal 15036 I 29.4 14.7

105 Raichuru Maski 23655 2 58.8 29.4

106 Raichuru Mudgal 2273t 1 58.8 29.4

r07 Raichuru Siravara t9295 2 58.8 29.4

108 Raichuru Turavihaala 13034 ') 58.8 29.4

t09 Ramanagara Harohalli 20468 2 58.8 29.4

0 Shivamogga Anavatthi 17684 I 79.4 14.7

lll Shivamogga Hollehunuru r 5401 I | 4.1

|2 Shivamogga Hosanagara 5 839 I 29.4 14.7

ll3 Shivamogga Sorab n332 I 29.4 | 4.7

ll4 Shivamogga Tirthahalli t4528 2 s8.8 29.4

5 Tumakuru Huliyaru 15413 I 29.4 14.7

lt6 Tumakuru Koratagere t5265 I 29.4 t4.7

|7 Tumakuru Pavagada 28486 2 5 8.8 29.4

8 Udupi Bvnduru 24957 2 5 8.8 29.4

Udupi Kaapu 2t897 1 58.8

t20 Udupi Karkal 25800 2 58.8 29.4

l2t Udupi Saligram 15123 I 29.4 14.7

t22 Ankola 22249
,\

5 8.8 29.4

123 Uttara Kannada Manki I 9064 1 58.8 29.4

124 I Ittara Kannada Mundgod 18866 2 58.8 ?9.4

125 Uttara Kannada Siddapur 14204 I 29.4 14.7

126 Uttara Kannada Yellapur 20452 1 5 8.8 29.4

127 Vijayanagara Kamalapuram 25552 2 s 8.8 29.4
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128 Vijayanagara Kotturu 26289 ) 58.8 29.4

129 Vijayanagara Kudligi 26680 1 5 8.8 29.4

130 V ij ayanagara Marivammanahalli 17140 I 29.4 14.7

l3l Vijayapura Alamela t8667 2 58.8 29.4

132 Vijayapura Babaleshwar r0645 I 29.4 14.7

133 Vijayapura Chadchan 15542 I 29.4 14.7

t34 Vijayapura Devarahipparagi 16554 I 29.4 14.7

135 Vijayapura Managuli 15109 I 29.4 14.7

136 Vijayapura Nalatwada 14030 I 29.4 t4.7
t3'l Vijayapura Nidasundi 15291 I 29.4 14.7

r38 Vijayapura Thikota Ir984 I 29.4 14.7

139 Yadagiri Hunasagi 1524t I 29.4 14.7

140 Yadagiri Kakkera 21724 1 58.8 29.4

l4l Yadagiri Kembavi 2 t008 ) 58.8 29.4

Total 2ltt 6409.2 3204.6

Cesspool Vehicles 147.00 0.24 35.28 218 0.294 6{.09 2E.6t l4-ll

2. Intenection & Diversion of Drains (I&D) Infrastuctate

Action plan for 1000 Kms of I&D for 184 ULBs for a total project cost of INR 500.00 Crores and INR

250.00 Crores as Central allocation has been approved by MoHUA. However, based on the on-ground

analysis, a further requirement of I&D network in 9l ULBs totalling to 666 Kms has been identified.

The cost of this additional requircment of 666 Kms is estimated at a total cost of 333.00 Crores, with

cenral share amounting to 166.50. The unit cost considered as per SBM 2.0 Guidelines is tNR 50.

LakhYKm.

Thus, an action plan for these 9l ULBs is prepared, and the details are provided as under:

I & D action plan for 91 ULBs

s.
No

District Name of the ULB
Length of

I&D
Proposed

Project
cost (in
Lakh)

Central
Share (in

Lakh)
I 2 3 lt t2 l3

24

SMD fu(her mentioned that the summary of the action plan for cesspool vehicle is as follows.

Approved Actiotr Plao Revised Actiotr Plin Dilference

Urit
c{st in

Cr.

Total
Cost in

Cr

Utrit
cost in

Cr.
Urits

I

Totrl
Cost itr

Cr

Totsl Cost in
Cr

Centrel
Sharc ln Cr.
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I Bagalkote Badami 7 350 175

) Bagalkote Guledgudda 7 350 175

J Bagalkote Ilkal 9 450 225

4 Bagalkote Jamkhandi I 450 ,1-t)

5 Bagalkote Kerur 4 200 100

6 Bagalkote Mudhol 9 450 225

7 Bagalkote Rabkavi Banhatti 9 450 225

8 Ballary Sandoor 350 175

9 Ballary Siruguppa I 450 225

l0 Belagavi Athani 7 350 175

ll Belagavi Bail Hongal 7 350 175

t2 Belagavi Chikodi 7 350 t75
l3 Belagavi Gokak 9 225

t4 Belagavi Khanapur 4 200 100

l5 Belagavi Kudchi 7 350 175

t6 Belagavi Ramdurg 7 350 175

t1 Belagavi Sankeshwar 7 350 t75
t8 Belagavi Saundatti-Yellamma 7 350 175

t9 Bengaluru Rural Hosakote 9 450 225

20 Bengaluru Urban Anekal '7 350 t75
zt Bidar Homnabad 7 350 t75

22 Chamarajanagara Chamarajanagar 9 450 225

23 Chamarajanagara Gundlupet 7 350 175

24 Chikkaballapura Bagepalli 7 350 t75
25 Chikkaballapura Chikkabal lapura g 450 225

26 Chikkaballapura Sidlaghatta 9 450 225

27 Chikkamagaluru Birur 7 350 t75
28 Chitradurga Hosdurga 7 350 t75

29 Dakshinakannada Ullal 9 450 225

30 Davangere Harihar 9 450 225

3l Davangere Honnali 4 200 100

32 Dharwada Annigeri 7 350 t75
ss Cadaga Lakshmeshwar 7 350 175

34 Gadaga Naragund 7 350 175

35 Hassan Arsikere 9 225

36 Hassan Belur 1 350 t75
Hassan Channarayapatna 7 350 t75

38 Hassan Hole Narsipur 7 350 t75
39 Haveri Byadgi 7 350 175

40 Haveri Haveri 450 225

4t Kalaburagi Aland 7 350 175

42 Kalaburagi Chitapur 350 175

Kalaburagi Jevargi 7 350 t75
44 Kalaburagi Sedam 7 350 175

45 Kodagu Kushalnagar 4 200 100

46 Kodagu Madikeri 7 350 175

47 Kolar Malur 7 350 175

48 Kolar Mulbagal 9 450 225

25
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49 Kolar Srinivaspur 7 350 175
50 Mandya Krishnaraj pet 7 3s0 t75
5l Mandva Maddur 7 350 t75
52 Mandva Malavalli 7 350 175

53 Mandva Nagamangala 4 200 r00
54 Mandva Shri rangapattana 7 350 t75
55 Mvsuru Bannur 7 350 t75
56 Mysuru Hunsur 9 450 225
57 Mysuru Nanjangud 9 450 225
58 Mysuru Periyapatna 7 350
59 Raichuru Lingsugur 7 350 175
60 Raichuru Sindhnur 9 450 225
6l Ramanagara Kanakapura 9 450 225
62 Ramanagara Magadi 7 350 t75
63 Ramanagara Ramanagara 9 450 225
64 Shivamogga Sagar 9 450 225
65 Shivamogga Sh ikarpur 1 350 175
66 Tumakuru Chiknayakanhalli 7 350 t75

Tumakuru Gubbi 4 200 100
68 Tumakuru Kunigal 7 350 175
69 Tumakuru Madhugiri 7 350 175
70 Tumakuru Sira I 450 225
7t Tumakuru Tiptur 9 450 225
12 Tumakuru Turuvekere 1 200 100

Udupi Kundapura 7 350 175
74 Uttara Kannada Bhatkal 7 350 175
75 Uttara Kannada Dandeli 450 22s
76 Uttara Kannada Halival 7 350 175

Uttara Kannada Honavar 4 200 100
78 Uttara Kannada Jaali 4 200
79 Uttara Kannada Karwar 9 225
80 Kumta 7 350 175
8t Vijayanagara Harapanahalli 7 350 175
82 Vijayanagara HoovinaHadagalli 7 350 t75
83 Vijayapura BasavanaBagevadi 7 350 175

84 Vijayapura Indi 7 350 175
85 Vijayapura Muddebihal 7 350 175
86 Vijayapura Sindgi 7 350 175
87 Vijayapura Talikota 7 350 175
88 Yadagiri Gurmatkal 7 350 t75
89 Yadagiri Shahpur 9 450 225
90 Yadagiri Shorapur 450 225
9l Yadagiri Yadgir 450 225

Total 666 33300 16650

SMD further mentioned that the summary of the action plan for I&D works is as follows
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166.50r&D(KM) 666.00 333.00

3. kwer Cleaning Vehicles

SMD informed the Committee that based on the above proposals mentioned in Point (l) and (2) for

Cesspool Vehicles and I&D Infrastructur€ respectively, the total amount required is INR 361.81 crorcs

(28.81 Crores + 333.00 Crores). Thus, out of the total unutilized fund of INR 378.96 Crores, an amount

of t7.15 Crores is still available for further utilization. In order to achieve 100 o/o mechanized cleaning

of sewer and Septic tanks, it is proposed to provide an additional 49 Number of Sewer Cleaning

Machineries for 49 ULBs with fund allocation of Rs. 17.15 Crore. The below mentioned towns have

been selected based on the quantum of sewage generation.

Requirement of Sewer Cleaning Vehicles

S. No District Name of the ULB

Projected
sewage

generation
for 2026

No. of
sewer

Cleaning
Vehicles

Total
Cost in
Lakhs

Central
Share

in
Lakhs

(MLD)

I 2 J .t 5 6 7

I Bagalkote Badami 4.95 I 35 17.5

2 Bagalkote Guledgudda 5.09 I 35 17.5

3 Bagalkote Ilkal 9.19 I 35 17.5

4 Bagalkote Jamkhandi 10.52 I 35 17.5

5 Bagalkote Rabkavi Banhatti I 1.75 I 35 17.5

6 Belagavi Bail Hongal 7.51 I 35 17.5

7 Belagavi Chikodi 5.85 I 35 t7 .5

8 Belagavi Gokak t2.65 I 35

9 Belagavi Ramdurg 5.31 I 35 t'7.5

l0 Bengaluru Rural DodBallapur t4.2t I 35 t7.5

ll Bengaluru Urban Anekal 6.76 I l5 17.5

t2 Bengaluru Urban Madanayakanahalli 4.92 l 35 t7.5

l3 Chamaraj anagara Chamarajanagar 10.66 I 35 17.5

14 Chamarajanagara Kollegal 8.72 1 35 17.5

l5 Chikkaballapura Bagepalli 4.12 I 35 17.5

t6 Chikkaballapura Chikkaballapura 9.7 t I 35 17.5

t7 Chikkaballapura Chintamani 8.1 I 35 17.5

l8 Chikkaballapura Sidlaghaaa 7.81 I 35 17.5

t9 Chitradurga Hosdurga 4.33 I 35 17.5

20 Davangere Honnali 2.74 I 35 17.5

)'7

Description
Approval Sought

Urits (Kms) Total Cost in Cr
I

t7.5

6
511

5113726



2t Hassan Arsikere 8.51 I 35 17.5

22 Hassan Belur 3.59 I 35 17.5

23 Hassan C harurarayapatna 6.17 I 35 17.5

24 Hassan Hole Narsipur 4.57 I 35 17.5

25 Kolar Malur 6.1 I I 35 17.5

26 Kolar Mulbagal 8.74 I 35 t7.5

27 Kolar Srinivaspur 4.09 I 35 17.5

28 Mandya Krishnaraj pet 3.96 I 35 17.5

29 Mandva Maddur 4.39 I 35 17.5

30 Mandva Malavalli 5.74 I 35 17.5

3l Mandva Nagamangala 2.71 l 35 17.5

32 Mandva Shrirangapattana 4.01 I 35 17.5

JJ Mvsuru Bannur 3.34 I 35 17.5

34 Mysuru Krishnarajanagara 5.46 I 35 t7.5

35 Mysuru Nanjangud 8.09 I 35 t7.5
36 Mysuru Periyapatna 3. r6 I 35 t 7.5

37 Mvsuru TirumakudalNarsipur 1.6 l 35 17.5

38 Ramanagara Kanakapura 8.24 l 35 17.5

39 Ramanagara Magadi 4.21 I 35 17.5

40 Ramanagara Ramanagara 15.22 l 35 t'7.5

4l Shivamogga Shikarpur 5.5 I 35 17.5

42 Tumakuru Tiptur 9.09 I 35 17.5

+J Tumaluru Turuvekere 2.17 I 35 t7.5
44 Udupi Karkal l 35 17.5

Vijayanagara Harapanahal I i 7. l8 I 35 17.5

46 Vijayapura BasavanaBagevadi 5.3 r l 35 t7 .5

47 Vij ayapura Muddebihal 5.22 I 35 I 7.5

48 Vijayapura Sindgi 5.68 I 35 17.5

49 Vijayapura Talikota 4.84 I 35 17.5

Total 49 t7t5 857.5

Summary ofthe action plan for Sewer cleaning vehicle is as under:

Sewer Cleaning Vehicles 49.00 17.15 8.s8

Details of the action plansfor utilization of unutilised funds under Sanitation and Used Water Management

component ofSBM 2.0 is as under:

16

3.94
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Cost
Description I Units (Nos) Total Cost in Cr Central Share (507o) in

Cr
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t4.4t28.81I
Cesspool Vehicles (Nos)
(Additional Cost Requirement)

8.58Sewer Cleaning Vehicles (Nos) l7.l 52

166.503 l&D(KM) 333.00

r 89.48378.96Total

The above matter has been recommended for approval during I ls SLTC meeting held on 02.03.2024.

SMD has sought approval for the UWM action plan for utilization of unutilised funds of Rs. 378.96 Crore with

Lntral allocation of Rs.189.48 Crore and for the submission of the UWM action plan for utilization of

unutilised funds of Rs. 378.96 Crore with central allocation of Rs.189.48 Crore. to MoHUA for NARC

approval.

Decision: After detailed deliberations lhe committee opprovedtheUllM action plan for ulilizalion of

unutitised funds of Rs. 37E.96 Crore wilh central allocation of Rs,189.48 Crore. The Committee also directed

to submi! the (ftlM aclion planfor ulilizotion of unulilised funds of Rs. 378.96 Crore with cenlral allocolion

of Rs.189.18 Crore to MoHUAfor NARC approval

State Mission Director informed the Committee that under SBM 1.0, there is an unspent balance of 37 Crores

under Construction of Community / Pubtic Toilets Component. Under SBM 2.0, an action plan amounting to

177.91 Cmres, has been approved by MoHUA for Construction of Toilets (Community Toilets, Public Toilets

and Aspirational Toilets) for Urban Local Bodies.

'SMD further mentioned that the proposals w.r.t. the additional requirement of Toilets have been received at

SMD office from few ULBs. Therefore, It is proposed that the unspent SBM 1.0 balance of37 Crores under

CT/PT Component, shall be utilized to fund the above-mentioned Toilet Construction proposals received. In

order to expedite the approval process for these proposals, it is proposed that SMD (SBM) shall be delegated

the power to approve these proposals directly. Once the proposal for the entire .imount is approved, the list of

towns approved by SMD shall be brought before the Committee for ratification.

29

S. No Description
Proiect Cost Requirement

Total Cost in Cr C€ntrrl Share (507") in Cr

Agenda No.6: Seeking Approval for delegation of powers to State Mission Director (SBM) for giviug

approval for the proposals received from ULBs regarding Toilet Construction by utilizing the unspent

balance of CT/PT component ofSBM l.tl as per funding norms ofSBM 2.0
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The details of funding pattem for provision of Public Toilets and Aspirational Toiletsunder SBM 2.0 are as

follows:

S.No. Toilet Construction Component MoHUA Approved Cost

I Public Toilets 1.5 Lakhs per seat

2. Aspirational Toiles 2.5 Lakhs per seat

S.No. Population Category of ULBs for
201I

GOI + 6611 51,u." ULB Share

I Less than I takh 83% t7%

2 More than I Lakh to l,ess thanlO
Lakhs

55% 45%

More than l0 Lakhs 4lo/o 59%

The above matter has been recommended for approval during I ls SLTC meeting held on 02.03.2024.

SMD has sought approval from the Committee for delegation of powers to State Mission Director (SBM) for

grving appmval for the proposals received from ULBs regarding Toilet Construction by utilizing the unsp€nt

balance of CTIPT component of SBM I .0 as per the funding norms of SBM 2.0.

Decision: Afier detailed deliberalions the committee provided approval Jorthedelegation of pou,ers to State

Mission Director (SBM) for giving approval for the proposals received from IJLBs regarding Toilet

Conslruction by utiliTing the unspent balance of CT/PT component of SBM 1.0 as pet the lunding norms of
SBM 2.0.

State Mission Director informed the Committee thatduring 56 State High Porvered Committee Meeting held on

03.01.2024, the Committee approvedthe Hiring of IEC Specialist (l Nos). Procurement Expert (l Nos), on

Outsource Basis. The Salary Details of tEC Specialist and Procurement Expert are provided in below Table:

30
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Sl.No Name of Post
Wages

(in Rs)

PF13%
( Ceiling
Limit on
15,000/-)

(in Rs)

ESI
3.25Vo

(in Rs)

Total
(Per

Person) (in
Rs)

I IEC Specialist 60.000.00 1,950.00 0.00 61,950.00

2 Procurement Expert 60,000.00 r,950.00 0.00 61,950.00

jlhe above matter has been recommended for ratification during I 16 SLTC meeting held on 02.03.2024.

SMD has sought ratification from the Committee for the above-mentioned salaries for IEC Specialist and

Procurement Expert to be hired at SMD Office under SBM 2.0.

Decision: After detailed deliberalions the commitlee ralitied lhe above-mentioned salaries for IEC Specialist

ond Procurement Experl to be hired at SMD Ollice under SBM 2.0.

A. Packaqe I (Bensaluru & Mvsore Revenue division):

MD-KUIDFC has informed that the PDMC tender for Package I (Bengaluru & Mysore Revenue division) was

invited with the amount put to tender as Rs. 28 Crore (excluding GST) in the e-procurement portal. In response,

two bidders have participated, NC/s EGIS India Consulting Engineers Private Limited and IWs TATA Consulting

Engineers Limited with the technical score of 88.33 and 96.29 respectively who were "technically responsive".

It was further informed that the 7th SLHPC meeting has recommended for opening of financial bids and place

before it for tender approval. The L-l bidder, M/s EGIS India Consulting Engineers Private Limited has quoted in

Rs 32,47,83,192/-, which is 15.62 o/o above the amount put to bid and the negotiated quote is 29,39,93,9341- which

is 4.65 o/o above the amount put to bid. As the negotiated price of L-l bidder is less than 5% prescribed by the

31

Agenda No.S: Approval of tender for providing Project Development & Management Consultancy

(PDMC) services for design, DPR preparation, bid process managemeot, construction supervision and

monitoring services for Used Water Management under Swachh Bharat Mission (Urban) - 2.0 and NGT

Environmental Compensation Fund for Package I @engaluru and Mysore Revenue Division) and

Package-2 @elagavi & Kalburgi Revenue Division)
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Finance department, the proposal of lWs EGIS India Consulting Engineers Private Ltd. is placed for the approval

ofSLHPC.

B. Package 2 @elagavi & Kalburgi Revenue division):

MD-KUIDFC has informed that the PDMC tender for Package 2 (Belagavi & Kalburgi Revenue division) with the

amount put to tender as Rs. 30 Crore (excluding GST) in the e-procurement portal. In response, two bidders have

participated, lWs Mars Planning Engineering Services Private Limited in association with Shree Hari Construction

& Consultancy and N{/s TATA Consulting Engineers Limited with the technical score of 86.16 aad 43.72

respectively. The technical bid of NVs Mars Planning Engineering Services Private Limited in association with

Shree Hari Construction & Consultancy is 'lechnically responsive", whereas IWs TATA Consulting Engineers

Limited is "technically non-responsive".

It was informed that the 7th SLFIPC meeting has directed to open the financial bid of M/s Mars Planning

Engineering Services Private Limited in association with Shree Hari Construction & Consultancy. The L-l bidder

has quoted in Rs 35,49,98,000/-, which is 18.51 % above the amount put to bid and the negotiated quote is Rs

34,18,63,07 4l- which is 14.13 % above the amount put to bid. Since the negotiated quote is still higher, the re-

negotiated quote is Rs 31,49,7 0,000/-, which is 5.15 % above the amount put to bid. It was further informed that

M/s Mars Planning Engineering Services Private Limited has quoted the re-negotiated quote of Rs 31,44,93,6001-

, which is 4.99% above the amount put to bid through an email. As the negotiated price of L- I bidder is less than

5% prescribed by the Finance department, the proposal oftv{/s Mars Planning Engineering Services Private Limited .

in association with Shree Hari Construction & Consultancy is placed for the approval ofSLHPC.

Decision: The SLHPC after discussion and deliberations directed to further negotiate the tender p.".iu..
Task Manager- IIWM discussed with M/s. Mars Planning Engineering Services Private Limited immediately

and informed the Committee that the Company has agreed to reduce the price to 4.77o above the amount put

to bid. Accordingly, the SLHPC discussed the subject and the tender of M/s Mars Planning Engineering

Services Private Limited in association with Shree l{ari Construction & Consultancy for Project

Development & Management Consultancy (PDMC) services for design, DPR preparation, bid process

32

Decision: The SLI{PC after discussion and deliberations, approved the tender of M/s EGIS India Consulting

Engineers Private Ltd. for Project Development & Management Consultancy (PDMC) services for design,

DPR preparation, bid process management, construction supervision and monitoring services for Used

Water Management under Swachh Bharat Mission (Urban) - 2.0 and NGT Environmental Compensation

Fund for Package I (Bengaluru & Mysore Revenue Division) at e cost of Rs. 29,39,93,934/-, which is 4.65 %

rbove the amount put to bid, excluding GST.
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management, construction superyision and monitoring services for Used Water Management under Swachh

Bherat Mission (Urban) - 2.0 and NGT Environmental Compensation Fund for Package 2 (Belagavi &

Kalburgi Revenue division) is approved at a cost of Rs. 31,36,24,8024, which is 4.7 7o above the amount put

to bid, excluding GST.

The meeting ended with the vote of thank

Additional Chief-Secretary

Urban Government of Karnataka

of Karnatakar *

33
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The list of members present in the meeting is provided at Annexure-l.

The State Mission Director, State Mission Directorate (SBM-U) welcomed the Chairman, and other

Members of State High Powered Committee (SHPC) to the meeting. The Director briefed about the

6 Agendas placed before the Committee.

Agenda No. I - Confirmation of the Proceedings of the 9th Meeting of the SHPC held on 02-

03-2024.

The Committee noted that the proceedings of the 9'h meeting of SHPC for Swachh Bharat Mission

held on 02.03.2024 was sent to all members and invitoes.

As no comments are received, the proceedings may be confirmed

Agenda No.2 - Action Taken Report on 9th SHPC meeting of Swachh Bharat Mission held on

02-03-2024

The 9'h State High Powered Committee (SHPC) meeting was held on 02-03-2024. The Committee

noted the following agenda and decision taken:

Sn Agenda Decision taken Action Taken Report

Agenda No.l

Confirmation of the

Proceedings of the

8th Meeting of the

SHPC held on 14-

02-2024

The Commiftee noted

that the proceedings of

the 8th meeting of SHPC

for Swachh Bharat

Mission held on

14.02.2024 has been

sent to all members and

invitees. As no

commgnts are received,

3

Proceedinss for 10th SHPC meetins dated 12-03-2024 reqardine Swachh Bharat

Mission (Urban) 2.0

I
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2 Alenda No. 2 -

Action Taken

Report on 8th SHPC

meeting of Swachh

Bharat Mission held

on 14-02-2024.

Agenda

Seeking

No.

for Legacy

Management

Technical

Evaluation

submitted

Mysuru

Corporation

Agenda No.4

Seeking Approval

foiCity Solid Waste

Action Plan for the

unutilized funds

under SBM 2.0

the proceedings are

confirmed.

The Committee noted -

the Action Taken Report

on 86 SHPC meeting of

Swachh Bharat Mission

held on 14-02-2024.

After detailed

deliberations, the

Committee approved the

single bid and open the

financial bid for the said

legacy waste

management tender of

After detailed

deliberations the

committee recommends

approval of the City

Solid Waste Action Plan

under SBM 2.0 for the

total cost of Rs. 193.88

Crores out of which

Central Share is Rs.

63.98 Crores and State

Share is Rs. 42.65

Crores. The Committee

The e-procurement task has been approved

and sent to Mysuru City Corporation for

further action.

SHPC approval has been accorded on

02.03.2024. Proposal is shared with

MoHUA for consideration vide Letter

No. I 35 I 370/DMA/SWM/SBM2/281 12024

dated 05.03.2024

3

on

-)

SIDeci

by

itv

Waste

Bid

Report

C

CityysuruM

onCorporati

4.
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5

6

Agenda No.5

Seeking Approval

for submission of

UWM action plan

for utilization of

unutilised funds of

Rs. 378.96 Crore

with central

allocation of

Rs.189.48 Crore. for

Used Water

Management

Components under

SBM U 2.0.

Agenda No.6:

Seeking Approval

for delegation of

also recommended for

the submission of the

above City Solid Waste

Action Plan to MoHUA

for NARC approval.

After detailed

deliberations the

committee recommends

approval of the UWM

action plan for

utilization of unutilised

funds of Rs. 378.96

Crore with cenhal

allocation of Rs.189.48

Crore. The Committee

also recommended for

the submission of the

UWM action plan for

utilization of unutilised

funds of Rs. 378.96

Crore with central

allocation of Rs.189.48

Crore. to MoHUA for

NARC approval.

After detailed

deliberations the

committee recommends

approval for the

delegation of powers to

State Mission Director

(SBM) for giving

SHPC approval has been accorded on

02.03.2024. Proposal is shared with

MoHUA for consideration vide Letter No.

r 3 5 1 370/DMA/SWMI SBM2| 28t I 2024

dated 05.03.2024.

SHPC approval has been accorded on

02.03.2024.

powers

Mission

Statcto

(SBM)

approval

Director

for giving

for the

5
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proposals received

from ULBs

regarding Toilet

Construction by

utilizing the unspent

balance of CT/PT

component of SBM

1.0 as per funding

norms of SBM 2.0

Agenda No.7:

Seeking Ratification

for Salaries of

Manpower hired at

SMD Office under

SBM 2.0.

for providing Project

Development &

Management

Consultancy

(PDMC) services for

design, DPR

preparation, bid

process

management,

construction

approval for the

proposals received from

ULBs regarding Toilet

Construction by

utilizing the unspent

balance of CTIPT

component of SBM 1.0

as per the funding norms

of SBM 2.0.

After detailed

deliberations the

committee recommends

ratification for the

above-mentioned

salaries for IEC

Specialist and

Procurement Expert to

be hired at SMD Office

under SBM 2.0.

deliberations directed to

further negotiate the

tender premium. Task

Manager - UWM

discussed with M/s.

Mars Planning

Engineering Services

Private Limited

immediately and

informed the Committee

SHPC approval has been accorded on

02.03.2024.

Letter of Acceptance (LoA) has been

issued in this regard.

Agenda No. 8: The SLHPC after

Approval of tender discussion and

6

7.
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supervision and

monitoring services

for Used Water

Management under

Swachh Bharat

Mission (Urban) -

2.0 and NCT

Environmental

Compensation Fund

for Package 1

(Bengaluru and

Mysore Revenue

Division) and

Package-2 (Belagavi

& Kalburgi Revenue

Division)

that the Company has

agreed to reduce the

pice to 4.7o/o above the

amount put to bid.

Accordingly, the

SLHPC discussed the

subject and the tender of

lWs Mars Planning

Engineering Services

Private Limited in

association with Shree

Hari Construction &

Consultancy for Project

Development &

Management

Consultancy (PDMC)

services for design, DPR

preparation, bid process

management,

construction supervision

and monitoring services

for Used Water

Management under

Swachh Bharat Mission

(Urban) - 2.0 and NGT

Environmental

Compensation Fund for

Package 2 (Belagavi &

Kalburgi Revenue

division) is approved at

a cost of Rs.
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3 1,36,24,802/ -, which is

4.7 ok above the amount

put to bid, excluding

GST.

Agenda No.3: Ratification for approval ofFinancial Bid for Processing and Disposal of Legacy

Waste at Survey No.l8l, 182, 183 and 184 of !'idyaranyapuranr at Mysuru City Corporation

Limit as per Central Pollution Board Guidelines

Name of the Work: Processing and Disposal of Legacy Waste at Survey No.l8l, 182, 183 and 184

of Vidyaranyapuram at Mysuru City Corporation Limit as per Central Pollution Board Guidelines.

State Mission Director, Swachh Bharat Mission informed the Committee that Mysuru City

Corporation (MCC) invited tender for processing and disposal of 6.01 lakhs tones of legacy waste

accumulated at Survey No.l8l, 182, 183 and 184 of village Vidyaranyapuram at Mysuru City

Corporation Limit as per Central Pollution Board Cuidelines through Kamataka Public procurement

portal (KPPP) dated 03-08-2023. Last date to submit the bid was 5-12-2023.

Administrative approval was obtained for the detail project report from Joint Secretary, GOK

(Cabinet Ministry), vide U.O Note No. CS/09/SCM/2023, Bengaluru, dated 11810412023 for the

amount of fu. 5954.83 lakhs. Technical Sanction was obtained from Chief Engineer, Directorate of

Municipal administration, vide order No.1034136 DMA SWM SBM 04 2023, dated 02/05/2023.

Details of tender are as below:

SI.NO Name of lhe Work
Estimated

amount (Rs

in Lakhs)

Amount put to

Tender in (Rs.

in Lakhs)

EMD
(Rs. in
Lak*rs)

I Processing and Disposal of Legacy Waste at

SurveyNo.lSl, 182, 183 and 184 of village
Vidyaranyapuram at Mysuru City
Corporation Limit as per Central Pollution
Board Guidelines.

5954.83 5954.83
s9.5483

8

(INDE\T No.: DNIA/2023-24/OW/\\'ORK INDH,N-l tl45)
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SI.NO Description Details

I Short term/ Long Term tender Long Term tender

2 Tender type 3 cover tender system

J Tender Publisher The Commissioner, Mysuru City
Corporation, Mysuru
Tender Published date 06/0812023

4 Last date to submit Tender in KPP portal 05-12-2023 (124 days).

5 Date of Tender Published in KPP portal 03-08-2023

6 1. Udayavani

2. Vijaya Kamataka

3. Times of India
(Published on date 06/08/2023)

7 Technical Bid opening Date 0111212023

Corporation level Tender Technical scrutiny

committee meeting details
0210112024

The pre-qualification bid was opened on 7 -12-2023 and 4 number of bidders participated and

uploaded bid documents through KPP portal and details are submifted below.

. STi HARDIK BHIKHABHAI KHUNT (]Ws D H PATEL)

o Sri NAGESH PRABHU CHINIVARTHA (M/s Zigma Global Enviro Solution Pvt L.)

o Sri M SUDARSHAN RAJU and HARDIK GOWDA (JV) (I//s M.S Jitin Infra pvt ltd)

o Sri MILIND HARISHCHANDRA PAWAR (M/s Adarsh Bharath Enviro plt ltd)

As per Corporation level Tender scrutiny committee meeting held on 021O112024 under the

chairmanship of the Commissioner, Mysuru City Corporation, the bidder Sri HARDIK

BHIKHABHAI KHUNT (M/s D H PATEL) was found technically eligible.

Thus, the subject was discussed in detail in the 9th SHPC, and the commiftee noted the urgency to

clear the legacy waste in compliance with the NGT orders in OA 606/2018 and also to prevent

environmental hazards in the site which includes fire accidents and water contamination due to

leachate. Thus, as per 96 SHPC meeting held on 02.O3.2024, the committee after detailed

9

(INDENT No.: DMA/2023-
24lOWnilORK II[DENT845)

Details on publications in Newspapers

regarding Tender
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deliberations, approved the single bid of Sri HARDIK BHIKHABHAI KHUNT (IWs D H PATEL),

and directed to open the financial bid for the Legacy Waste Management Tender of Mysuru City

Corporation.

Based on the above approval, Commissioner Mysore City Corporation Level Committee evaluated

the technical bid on04.03.2024 and the same was to DMA for the evaluation and approval of technical

bid through KPPP on 06.03.2023. In the technical bid, the bid capacity of the bidder Sri HARDIK

BHIKHABHAI KHUNT (D H PATEL) has been evaluated.

SMD further mentioned that the Corporation Level Tender Scrutiny Commiftee Meeting was held by

MCC on 06-03-2024, wherein the bid capacity assessment has been done for the qualified bidder Sri.

HARDIK BHIKHABIIAI KHUNT (lMis D H PATEL) as per the documents submitted by the bidder

through KPP Portal. The Committee has recommended that since the bidder has the higher bid

capacity of73437.69 Lakhs as compared to the required bid capacit), of5954.83 Lakhs in the tender,

the bidder is technically qualified. The above recommendations were submitted by MCC to DMA via

email and sent the Indent task through KPP Portal ot 06-03-2024. Accordingly, during the State

Level Technical Tender Scrutiny Committee Meeting held on 06-03-2023, the recommendations of

the Mysuru City Corporation were reviewed and approved, and thc Committee directed to open the

financial bid.

Based on the above approval, the financial bid for legacy waste management tender of Mysuru City

Corporation was opened on 06.03.2024, where in Sri IIARDIK BHIKHABIIAI KHUNT (D H

PATEL) quoted a sum of INR 53,58,89,369.52 which is 6.93 o/o above the amount put to bid. The

same is negotiated with Sri HARDIK BHIKHABHAI KHUNT (D H PATEL), wherein the Company

has agreed to reduce the price to INR 52,48,09,071.00 which is 4.72oh above the amount put to bid.

SMD Iirther mentioned that on-file approval for the above bid was sought from Secretary UDD and

ACS GOK / Chairman SLHPC. Accordingly, in-principal approval was accorded by Chairman

SLHPC on 07-03 -2024 for fnarcialbid of amount INR 52,48,09,071.00 submitted by Sri HAR-DIK

BHIKHABHAI KHUNT (D H PATEL) which is 4.72oh above the amount put to bid.

In view of the ahove, SMD has sought approval for rartJication of the decision taken to approve

the fnancial bid of amount INR 52,48,09,071.00 submitted by Sri HARDIK BHIKEABHAI

KHUNT (D H PATEL) which is 4.72Yo above the amount put to bid.

10q
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Decision: After detailed discussions and deliberations, the Committee ratified the decision to

approve financial bid of amount INR 52,48,09,071.00 submitted by Sri HARDIK BHIKHABHAI

KHUNT (D H PATEL), which is 4.72% above the amourrt put to bid, for the said legacy waste

tender of Mysuru City Corporation.

Agenda No.4: Consideration of Financial Bid Submitted by Hubli Dharwad City Corporation

for Processing and Disposal of Legacy Waste in Survey No. 143 & 146 of Kempakere in Hubli

City.

State Mission Director, Swachh Bharat Mission informed the Committee that Hubli Dharwad City

Corporation (HDCC) has invited tender for processing and disposal of 3.60 Metric lakhs tones of

legacy waste accumulated at Survey No. 143 & 146 of Kempakere in Hubli City as per Central

Pollution Board Guidelines through Kamataka Public procurement portal (KPPP) dated 241O112024.

Last date to submit the bid was 0610212024.

The Administrative approval was obtained for the detail project report from State lever High Power

Committee meeting held on 29-03-2023 for the amount of Rs. 2247.424 lakhs. Technical Sanction

was obtained from Chief Engineer, Directorate of Municipal Administration, vide order

No.1034136/DM NSBMl04l2023, dated 0210512023. Details of tender are as below:

SMD further mentioned that the l't tender was published on 18.07.2023 and no bids were received

for Hubli. Thus, 2nd call for the same tender was publishcd on 23.09.2023, and single bid was received

for Hubli. The single bid for Hubli was found non-responsive after technical evaluation and 3'd Call

was invited on 24.02.2O24. The details of the 3'd Call is provided below:

SI.NO Name of the Work
Amount put to

Tender in (Rs.

in Lakhs)

I Processing and Disposal ofLegacy Waste at

Survey Nol43 & 146 ofKempakere in Hubli
City
(INDENT No.: DMA.{2023-
24IOWnryORK INDENT1733/CALL 3)

2247.424 2241.424 22.47

11r

Estimated

amount

(Rs. in
Lakhs)

EMD
(Rs. in Lakhs)
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SI.NO Description Details
I Short term/ Long Term tender Short Term tender
2 Type of tender 3 Cover type

3 Tender Publisher

4 Last date to submit Tender in KPP portal 06-02-2021
5 Date of Tender Published in KPP portal 23-01-2024
6 Details on publications in Newspapers

regarding Tender
4. Hosadigantha

5. Kannada Prabha

6. The Hindu
(Published on date 2410112024)

1 Technical Bid opening Date 08/0212024

8 Corporation level Tender Technical scrutiny
commiftee meeting details

06/0312024

The technical bid was opened on 08-02-2024, where 2 numbers ofbidders participated and uploaded

bid documents through KPP portal and details are submitted below.

o Sri IIARDIK BHIKHABHAI KHUNT (M/s D H PATEL)

. Sri PUSHPAK S[IAH (M/s SAURASHTRA ENVIRO PROJECT PVT LTD) GUJARAT

During the Corporation level Tender scrutiny committee meeting held on 06/03/2024 under the

chairmanship of the Commissioner, Hubli-Dharwad City Corporation, Sri HARDIK BHIKTIABHAI

KHUNT (M/s D H PATEL) was found technically eligible.

SMD further mentioned that on-file approval for the above bid was sought from Secretary UDD and

ACS UDD / Chairman SLTC. Accordingly, in-principal approval w.as accorded by Chairman SLTC

on 07-03-2024 for pre-qualification bid and opening of financial bid. The decision of the same was

ratified in l2th SLTC meeting dated 12-03-2024.

Based on the on-hle approval, the Corporation Level Tender Scrutiny Committee Meeting was held

by HDMC on 1l-03-2024, wherein the bid capacity assessment has been done for the qualihed bidder

Sri. HARDIK BHIKHABHAI KHUNT (D H PATEL), as per the documents submitted by the bidder

through KPP Portal. The Committee has recommended that since the bidder has the higher bid

capacity of49844.25 Lakhs as compared to the required bid c apdcisl of2247.42 Lakhs in the tender,

72

The Commissioner, Hubli-Dharwad
City Corporation, Hubli
Tender Published date 24/0112024

q
529

5293744



the bidder is technically qualified. The above recommendations were submitted by HDMC and the

same were accepted.

SMD further mentioned that based on the above approval, the financial bid for legacy waste

management tender of Hubli City was opened on 12.03.2024, where in Sri HARDIK BHIKHABHAI

KHUNT (D H PATEL) quoted a sum of INR 23,48,56,800 which is 4.5% above the amount put to

bid. The same is negotiated with Sri HARDIK BHIKHABHAI KHUNT (D H PATEL), wherein the

Company has reduced the price to INR 23,46,30,648.00 which is 4.40o/o above the amount put to

bid. The Commissioner HDMC vide letter dated 12-03-2024, has recommended for the approval of

above financial bid.

As the negotiated price of is less than 57o prescribed by the Finance department, SMD has sought

approval from the Committee regarding the financial bid proposal of amount INR 23,46,30,648.00

which is 4.40% above the amount put to bid, submitted by Sri HARDIK BHIKHABHAI KHIJNT (D

H PATEL) for the said legacy waste tender of Hubli City.

Decision: After detailed discussions and deliberations, the Committee approved the financial bid

of amount lNR23,46,30,648.00 subnifled by Sri HARDIK BHIKHABHAI KHUNT (D H PATEL),

which is 4.40% above the amount put to bid, for the said legacy waste tender of Hubli City.

Agenda No.5: Consideration of Financial Bid Evaluation Report Submitted by Hubli Dharwad

Cify Corporation for Processing and Disposal of Legacy Waste in Survey No. 71,72,73 74 in

Hosayallapur in Dharwad City.

State Mission Director, SBM informed the Committee that Hubli Dharwad City Corporation

(HDCC) invited tender for processing and disposal of 3.60 Metric lakhs tones of legacy waste

accumulated at Survey No: 71,72,73, and74 in Hosayallapur in Dharwad City as per Central Pollution

Board Guidelines through Kamataka Public procurement portal (KPPP) dated 24/0112024. Last date

to submit the bid was 0610212024.

The Administrative approval was obtained for the detail project report from State lever High Power

Committee meeting held on 29-03-2023 for the amount of Rs. 691.37 lakhs. Technical Sanction was

obtained from Chief Engineer, Directorate of Municipal Administration, vide order

No.1034136/DMA/58M10412023, dated 021O512023. Details of tender are as below:

13
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SI.NO Name of the Work

Estimated

amount

(Rs. in
Lakhs)

Amount put to
'Iender in (Rs.

in Lakhs)

EMD
(Rs. in Lakhs)

I Processing and Disposal of Legacy Waste at

Survey No 71,72,71& 74 of Hosayellapur in
Dharwad City
fl\D ENT No.: DMN2023-241O\\'I
WORK INDENTIT32/CALL3)

69t.37 691.37 6.91

SMD further mentioned that the l'r tender was published on 18.072023 and single bid was received

for Dharwad, wherein after technical evaluation the single bid received was found non-responsive.

Thus, 2'd call for the same tender was published on 23.09.2023, where 3 bids were received for

Dharwad. All 3 bids for Dharwad were found non-responsive after technical evaluation and 3d Call

was invited on 24.02.2024. The details of the 3d Call is provided below:

SI.NO Description Dctails

I Short term,/ Long Term tender Short Tenn tender

2 2 cover type

3 The Commissioner, Hubli-Dharwad

City Corporation, Hubli
Tender Publishe d date 24lol l2O24

I Last date to submit Tender in KPP portal 06-02-2024

5 Date ofTender Published in KPP portal 23-01-2024

6 Details on publications in Newspapers

regarding Tender
L Hosadigantha

2. Kannada Prabha

3. The Hindu
(Published on date 24/0112024)

7 Technical Bid opening Date 08/0212024

Corporation level Tender Technical scmtiny
committee meeting details

o6/0312024

The technical bid was opened on 08-02-2024 and 2 number ofbidders participated and uploaded bid

documents through KPP portal and details are submitted below.

14q
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Tender Publisher
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. Sri IIARDIK BHIKHABHAI KHUNT (lWs D H PATEL)

o STi PUSHPAK SHAH (M/s SAURASHTRA ENVIRO PROJECT PVT LTD) GUJARAT

As per the Corporation level Tender scrutiny committee meeting was held on 0610312024 under the

chairmanship of the Commissioner, Hubli-Dharwad City Corporation, Sri HARDIK BHIKIIABHAI

KHUNT (M/s D H PATEL) was found to be technically eligible.

SMD further mentioned that On-file approval for the above bid was sought from Secretary UDD and

ACS UDD / Chairman SLTC. Accordingly, in-principal approval was accorded by Chairman SLTC

on 07-03-2024 for technical bid and opening of financial bid. The decision of the same was ratified

in l2th SLTC meeting dated 12-03-2024.

Based on the on-file approval, the financial bid for legacy waste management tender of Dharwad City

was opened on I1.03.2024, where in Sri HARDIK BHIKHABHAI KHUNT (D H PATEL) quoted a

sum of INR 7,22,49,429.901- which is 4.50 7o above the amount put to bid. The same is negotiated

with Sri HARDIK BHIKHABHAI KHLTNT (D H PATEL), wherein the Company has reduced the

price to INR 7,20,28,758.70 which is 4.01%o above the amount put to bid. The Commissioner HDMC

vide letter dated 12-03-2024,has recommended for the approval of above financial bid.

Decision: After detailed discussions and deliberations, the Committee approved the jinsncial bid

of amount INR 7,20,28,758.70 submitted by Sri HARDIK BHIKHABHAI KHUNT (D H PATEL),

which is 4.01% above the amount put to bid, for the said legacy waste tender of Dharwad City.

15

r

As the negotiated price of is less than 5% prescribed by the Finance department, SMD has sought

approval from the Committee regarding the financial bid proposal of amount INR 7,20,28,758.70,

which is 4.01% above the amount put to bid, submitted by Sri HARDIK BHIKHABHAI KHIINT (D

H PATEL) for the said legacy waste lender of Dharwad City.
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Agenda No.6: Administrative Approval for creation of additional posts for Project

Implementation Unit (PIU) at KUIDFC.

Name of Post
Already

Approved
Additional

Posts Proposed

Total No.

of Posts
Remarks

State Mission Director, SBM informed the Committee that Govemment vide G.O. No. UDD

5 CSS 2023, dated:19-07 -2023 has designated KUIDFC as the Nodalrlmplementing Agency for Used

Water Management Project (UWM) in ULBs of Kamataka under Swachh Bharat Mission (Urban) -
2.0 and National Green Tribunal (NGT) Environment Compensation Fund. lt has also been mandated

to appoint Project Management Unit (PMU) at KUIDFC.

In the said G.O approval is accorded to establish Project Implementation Units (PIUs) at

respective districts & Project Management Unit (PMU) at KUIDFC, Bengaluru, for implementation of

Used Water Management Project. The expenditure towards the appointment of PDMC, PIUs and PMU

is to be met out of SBM(U)-2.0 fund and NGT Environmental Compensation fund.

SMD fufther informed that in this regard, during the 4th SLF{PC meeting dated 28.08.024, it

was proposed to establish a Project Management Unit (PMU) at the State Nodal Agency i.e KUIDFC

under the Managing Director, KUIDFC. The PMU consisted of Task Manager, DGM - Pollution

Control, Executive Engineer, Project Management Expert, Assistant Executive Engineer, Assistant

Engineer, Executive Assistant, MISAT expert, Senior Executive Assistant, Junior Executive Assistant.

PMU Unit will be appointed by Deputation from Urban DevelopmenVPWDAMRD and /or Recruitment

by KUIDFC from open market on contract basis, co-terminus with the UWM project period.

Accordingly, Government vide GO NO. UDD 5 CSS 2023 (P-1), dt: 27.11.2023 has

sanctioned the posts and the PMU is created (Annexure-l) and is functional. Currently, MoHUA has

approved the action plan for UWM, PDMCs are being appointed, tenders are also being invited for

construction of Faecal Sludge Treatment Plants (FSTP) in 110 towns, Construction{Jpgradation of

Underground Sewerage System in 54 prioritized Cities/ Towns are being taken up, with tender process

commenced in certain towns/ cities. As the Government needs to submit the action taken report to the

Hon'ble National Green Tribunal (NGT) and to enable Chief Secretary to file periodic af{idavit to

NGT, there is a need to expedite the implementation of UWM Projects. As such, there it is necessary

to create additional posts in the PMU at KUIDFC. The details of posts that are functional and additional

posts proposed for creation are as follows;

No.

q 16
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I Task Manager I I

2
DGM - Pollution

Control
I I

Deputation from KSPCB/

Dept. of Forest, Ecology

and Environment - Yet to

be posted

3
Executive Engineer

(Civil)
2 2 4

2 additional EEs are

proposed.

Total 4 EEs, I each for
Revenue Division

4

Assistant Executive

Engineer
(Environment) cum

Project Management

Expert

I I

5 MIS/ IT Expert I I

6
Assistant Executive

Engineer (Civil)
2 2 4

2 additional AEEs are

proposed.

Total 4 AEEs, I each for
Revenue Division

1
Asst. Engineer

(Civil)
3 I 4

I additional AE proposed.

Total 4 AEs, I each for
Revenue Division

8
Sr. Executive

Assistant
2 2 4

2 Additional SEAs are

proposed

9
Jr. Executive

Assistant
I ) 3

2 Additional JEAs are

proposed

Total t4 9 23

Based on the above, the following are the additional posts to be created:

l. Executive Engineer (Civil) - 2 Nos.

2. Assistant Executive Engineer (Civil) - 2 Nos.

3. Assistatrt Engineer (Civil) - I No.

4. Senior Executive Assistant - 2 Nos.

5. Junior Executive Assistant - 2 Nos.

SMD further informed that these posts will be appointed by Deputation from Urban

Development/ PWD/WRD and or Recruitment by KUIDFC from open market on contract basis, co-

L7
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terminus with the UWM project period. The SLTC in its l2th meeting has also approved these

additional posts.

In view of the above, SMD has sought administrative approval for creation of 9 Nos. of additional

posts for the Project Management Unit (PMU) at KUIDFC for speedy implementation of Used Water

Management projects and to enable the Govemment to submit the periodic status to the Hon'ble

National Green Tribunal.

Decision: After detailed discussions and deliberations, lhe Comminee accorded admtnistrative

approval for creation of 9 Nos. of additional posts for the Project Management Unit (PMU) at

KUIDFC for speedy implementation of Used Waler Management projects and to enable the

Government to submit the periodic slutus to the Hon'ble National Green Tribunal.

Agenda No.7: Approval of tender for the work of "Shifting of outfall Sewer line from the

centre of Yagachihalla from Malandur Bridge to Murumanehalli village in Chikkamagaluru

City to avoid contamination" under NGT fund,

Managing Director, KUIDFC informed the Committee that KUIDFC had invited tender for selection

of "Shifting of outfall sewer line in Chikkamagaluru ciry to avoid contamination" under msnagement

under NGT Environmental Compensation Fund" on 1810112024 through e-procurement portal at a

cost of Rs.l I .64 crore and the last date for bid submission was 31212024. In response to the tender

notification Two bidders viz M/s Sree Subha Sales and M/s KVR Construction Heights Private

Limited have submitted the bid along with the requisite EMD.

MD KUIDFC further mentioned that the Technical bid is opened on 5/2/2024. The Technical Bid

Evaluation report was approved by the Technical Scrutiny Committee on 27.02.2024 and has

recommended that the bid of N{/s Sree Subha Sales is "technically non responsive" as they have not

met 2 prescribed criteria (RCC NP3 Pipes of diameter in the range of 250 mm to 700 mm and

Trenchless technology drilling of varying diameters with MS casing pipes), whereas the bid of M/s

KVR Construction Heights Private Limited is 'technically responsive" as they have satisfied all

the prescribed criteria.

18
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As the NGT compliance and periodic affidavit needs to be submifted by the Government, the SLTC

in its I 16 meeting dtd. 02.03.2024 has directed to open the financial bid of technically responsive

bidder, lWs KVR Construction Heights Private Limited. The financial bid of lWs KVR Construction

Heights Private Limited was opened on 12.03.2024.

Amount put to bid Rs. I 1,63,20,003/- excluding GST

Amount quoted by M/s KVR Construction Heights Private Limited - Rs.l 1,98,09,6001

excluding GST, which is 3.007. above the amount put to bid.

MD KUIDFC further mentioned that the Finance department circular dated 10.05.2022 mandates

maximum tender premium of 57o as allowable tender premium. As the price quoted by L-l bidder is

less than 5%, the proposal of IWs KVR Construction Heights Private Limited is placed for the

approval of SLHPC.

MD KUIDFC has sought approval from the Committee for the tender of IWs KVR Construction

Heights Private Limited for the work of "Shifting of outfall Sewer line from the centre of

Yagachihalla from Malandur Bridge to Murumanehalli village in Chikkamagaluru City to avoid

contamination" at a cost of Rs. Rs.l 1,98,09,600/-, which is 3.00 % above the amount put to bid,

excluding GST.

Decision: After detailed discussions and deliberalions, lhe Committee opproved the lender of M/s

KVR Conslruclion Heights Privale Limiled for lhe work of "Shifting of outfoll Sewer line from
lhe centre of Yagachihollo from Malandur Bridge to Murumanehalli village in Chikkamagaluru

City lo avoid contaminolion" al a cosl of Rs. Rs.I 1,98,09,600/-, which is 3.00 %o above the amount

put to bid, excluding GST.

The meeting ended with the vote of thanks

Se

Urban Develo

creta

a rtnrcn I

Additional Chief Secretary to

Government of Karnataka

& Chairman SLHPC, SBM (U)

t

Government of Karnataka
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TRANSLATION OF PAGE 555 

Meeting Date& Time: 12-03-2024, 04,00 PM 
 

Venue: 
Room No 422 

 
Subject: 

Swachh Baharat Mission  State Level 
High Powered Committee (SBM 2.0) 

     ****<>****  

Officers Present in the Meeting  

Sl.no Name & Designation    Mobile no./e-
Mail ID 

Signature 

1 Additional Chief Secretary, Government of 
Karnataka   

 Sd/- 

2 Additional Chief Secretary, Urban Development 
Department 

 Sd/- 

3 Additional Chief Secretary, Forest and Ecology 
Department  (for) 

Scientific 
Officer, Dept of 
Forest, 
Environment & 
Ecology  

Sd/- 

4 Additional Chief Secretary, Rural Development 
and Panchayat Raj Department. 

 Sd/- 

5 Principal Secretary, Finance Department Reju 
M.T 

Secretary 
Expenditure 

Sd/- 

6 Principal Secretary Health and family Welfare 
department  (for) Chandrika B.R 

 Sd/- 

7 Secretary, Urban Development Department  Sd/- 

8 Chief Commissioner, Bruhat Bengaluru 
Mahanagara palike (BBMP)  (for) 

9739625025 
Basavraj 
Kabade  

 

9 Director, Directorate of Municipal Administration   

10 State Mission Director,  Swachh Baharat Mission 
(Urban) 

 Sd/- 

11 Member Secretary, Karnataka State Pollution 
Control Board 

 Sd/- 

12 Regional Director, Central Pollution Control 
Board  

  

13 Principal Secretary, Forest and Ecology 
Department 

 Sd/- 

14 Nandeesha J.N  9449988144 Sd/- 
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Ai:;enda No Subject Pai:;e no 

Agenda 1 
Confirmation of the Proceedings of the 11th Meeting of the SHPC held on 

4 
09-05-2024

Agenda 2 
Action Taken Report on 11th SHPC meeting of Swachh Bharat Mission 

4-5
held on 09-05-2024 

Consideration of Financial Bid Submitted by Davanagere City 

Agenda 3 
Corporation for Processing and Disposal of Legacy Waste present in 

5-8
landfill site of Avaragolla Sy. No. 1172/2, 129, 130/1 as per CPCB 

Guidelines 

Seeking Approval for Detailed Project Reports of Material Recovery 

Agenda 4 Facilities (MRF) of 08 City Corporations under Swachh Bharat Mission 8-16

2.0 

Agenda 5 
Seeking Approval for the Proposal of setting up of Transfer Stations at 

16-20
Mysore and Hubli-Dharwad City Corporation. 

Agenda 6 Seeking administrative approval for Sewerage project ofHubli - Dharwad 
20-22

under NGT Environmental Compensation fund. 

,. 

Agenda 7 Seeking administrative approval for up gradation of sewer network project 
23-25

in Mysuru City under NGT Environmental Compensation fund. 

Agenda 8 Seeking administrative approval for Conveying and treatment of Sewage 

entry into various lakes in parts of Ainora, Madagalli and Belavadi in 
25-28

Hootagalli project under NGT Environmental compensation and 

SBM(U)- 2.0 fund. 

Agenda 9 Seeking administrative approval for upgradation of STPs and providing 

missing and outfall sewer lines for improvement of UGD system in K.R. 
28-30

Nagara project under NGT Environmental Compensation fund and SBM 

(U)-2.0 fund 

Agenda 10 Seeking administrative approval for conveying and treatment of sewage 

project in T. Narasipura town under NGT Environmental Compensation 30-32

fund and SBM 2.0 fund. 
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Managing Dire(.!Lor, KUJDFC informed the Committee that as per Government vide G.O No: 

UDD/5/CSS/2023(P-3), dated: 30-11-2023 has accorded approval for Construction/upgradation of 

sewerage system for the Mysuru Ci(v Corporation (MCC) with a11 allocatio11 of Rs. 80. 00 Cr under 

the NGT compensation fund. 

Accordingly, the PDMC in coordination with ULB has submitted the DPR with the following project 

details; 

• Mysuru City Corporation jurisdiction spans 128.4 sq. km, with a road length of 3500 km. The

population, as per the 2011 census, was 9,14,814

• The Base Year of the pr�ject is 2025, Intermediate Year is 2040, and the Ultimate Desien

Year is 2055.

• The estimated design population as estimated using the average decadal growth for

Year 2011 2025 

Population 9,14,814 12,26,530 

• Present water supply per capita is 170 lpcd.

2040 2055 

16,78,323 22,93,399 

• Existing UGD system ofMysuru is 2460 km ofUGD lines and approximately 72,000 machine

holes, divided into five drainage districts, namely A, B, C, D and E. Sewage Treatment Plants

capacity (STPs A to E) is 180.50 MLD.

• Mysore city has well UGD network (90% coverage). It was observed that existing trunk mains

are terminated at many places leading to the entry of sewage into open drains. These open

drains eventually join River Cauvery and cause pollution to the river. Apart from this, they

also cause odour problems and mosquito and other insects breeding in the surrounding areas,

causing health risks to the adjoining population.

• The component proposed in the current DPR for Rs. 80 Cr is Trunk main line of length 37.90

km at 11 locations are tabulated below;

SI. Description Estimated Amount 

No. in Rs 

1 Mysuru-Bangalore Road: Sewer trunk main from 6,50,63,506.00 

Shobha Garden to Kesare STP (2.62 km RCC NP3 - 300 

mm to 1200 mm dia) 
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�;;j.s m�..i/o:t ooAid.:i Nel.s�E.Jtrdra, ;;jc::lcjo5v �e0� 

L.c::i. ;;;:;!oro.s: 606/2018 dv,., DNClO�: 13-10-2022 dod.)

c-::)e�d,:ia:;j �e�F;;joj c;jO;;id cbdAJ(I) Uc)c-.1)1"\e)L)n��.l. 

't¥,i71.l@�e).) "AiUc>Fdci e=ic;:ld c-.1).)ID,5 uc>o:tFci8F, ;;j!i0c>�c::l.,D
0 

'bJe)c)W" dc::ld a5;,;iO;;jv ... Personal Deposit roc>j jdci_:i, 0ea:;j�
� ciru e=i ��;;jc::l�.i. iJ 2.'.Jc::io � Ii iJ ciJ lid a::.lli)ciJcJ Z,) n,,.

-i..cieJc>flci: 1. ��rS Ocl�..i/® oof-ld.) Nel,5�t,Y�dra, C-::Sc::lcioov

��ijjcd: 

�ed� L.<0. NOID.s: 606/2018 dv.., Dcvc>Otr: 13-10-2022

doci..) c-::)eeecbii:1 e1cie�.
2. Nuc>Fdci e1cie� ;;ioro.5: e!'bl 4 e3c::ie1a6 2023, DNClOtr:

21-02-2023.
3. ;;iuc>Fdci eicje� ;;ioro.5: e!'bl 619 iJ.eJCT6.c::iA1. 2022, DNClOtr:

23-02-2023.

4. ell:µFtr 'bje)c)IDffi) e.e.3 Aioro.s : el'bl 32 c:32.&u-9 / 2023,
Dcill>Otr: 27-02-2023.

5. ;;iuc>Fdci c;:l� NOID.5: ;;je,'bl 11 Aic::l;;::;;<l.c::i;;;:rs. 2023, Dive>Otr:
03-03-2023.

***** 

�ee.5 �jij.) NOID,5 (1) dv.., Lcie)c)ci C>ive>Otr: 13-10-2022 d e1cie�dv... �;;j.5 

m,�t.1/® 00A1d..) Nel,5oiJe)E;)u!dra� � i�u!ocioj e1cieaAid..)�ci. 

"In Para 61 (iii) of the order dt.13-10-2022 in O.A. No.606/2018, Hon'ble National 
Green Tribunal Principle Bench ordered that "Admitted gap in generation and 
scientific handling of waste has resulted in damage to the environment and public 
health for which the state of Karnataka is liable to pay compensation of Rs.2900 
crores as per details already mentioned above (para 58). The amount of 
compensation is to be utilized for restoration measures preferably by evolving a 
suitable centralized single window mechanism by the Chief Secretary, Karnataka." 

�ee.5 �cJ,) NOID,5 (2) dv.., Lcie)c)Q Dcill>Otr: 21-02-2023d e1cie�civ,., effeOe30� 
�;;jdd dc::ld Authorisation �oE:)71 "Aiuc>Fdci e,c;jd c-.1)..)ID,5 uc>®Fci8F, ;;jr(��c::l.,D., 

'ble)c)ID" dii:1d ffi;;iO;;jv.., Personal Deposit Account 3dci.:i, 0ec::l� 'ble.i:l..i, ;;iciO 0ea:;jraailv,., 

'blci.:ieJ oor@Doci c;jOi;;;Jdci �,d eJf'\d..)eJ cffi>t01i Ai02'.)0t;)Acioj ci.:idAJ(I) uc>cJJT'le)OTT<!//�ol. 

=&
.,
M�e).) �;;j,5 c-.1)..)ID,5 u"c)a1)Fci8FdeJd ��e� e,;;j..)c-.i)..gai)�ol. c;:Jaci..), 2.)1!//i 

.JJat:. 'Ml s/J,;;;J o :1l ., cle 1l;,;; '-"' fldJ '"-cl. /

� ,Ar- .. 2/-
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Proceedings of Karnataka Government 

Subject: As per the judgement given by Hon'ble National Green Tribunal, New 

Delhi Bench in O.A. No.: 606/2018 Dated: 13-10-2022 regarding 

opening of  Personal Deposit account in the name of "Additional Chief 

Secretary to Government, Urban Development Department" and 

release of grant to BBMP for carrying out environmental remedial 

works. 

Reference: 1. The Hon'ble National Green Tribunal, New Delhi Bench in O.A. 

     Order dated: 13-10-2022 in No: 606/2018. 

2. Government Order No: FD 4 T.A.R 2023, dated: 21-02-2023.

3. Government Order No: FD 619 B.R.S. 2022, dated: 23-02-2023.

4. Finance Department AT No: FD 32 Expenditure-9 / 2023, dated: 27-

02-2023.

5. Government Letter No: UDD 11 C.S.S. 2023, dated: 03-03-2023

***** 

Preamble: 

As per the Ref (1), above vide order dated: 13-10-2022 the Hon'ble National Green 

Tribunal has ordered as follows. 

"In Para 61(iii) of the order dt.13-10-2022 in O.A. No.606/2018, Hon'ble National 

Green Tribunal Principle Bench ordered that "Admitted gap in generation and scientific 

handling of waste has resulted in damage to the environment and public health for which the 

state of Karnataka is liable to pay compensation of Rs.2900 crores as per details already 

mentioned above (para 58). The amount of compensation is to be utilized for restoration 

measures preferably by evolving a suitable centralized single window mechanism by the 

Chief Secretary, Karnataka." 

As per the  vide order number (2)  dated 21-02-2023 with the authorization of the 

Accountant General, a Personal Deposit Account has been opened in the name of "Additional 

Chief Secretary to the Government, Urban Development Department", and the funds 

deposited is said to be used for the damage caused to the environment. Special permission 

from the Hon'ble Chief Secretary has to be taken for carrying out the works in order to repair 

the damage caused to the environment. 

As per the vide order number (3) dated 23-02-2023, a total of  Rs.96793.00 lakhs 

(Rupees ninety six thousand seven hundred ninety three lakh only)"  lakhs  under head of 

account  4217-01-800-0-02-132 Capital Expenditures for the year 2022-23. will be provided 

through reallocation under "Capital Support for Special Infrastructure for Bangalore-Capital 

Expenditure". 
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As per the vide Order No (4) dated 27-02-2023 A.T, Under Secretary to Government, 

Department of Finance, as per judgment issued from the Hon'ble National Green Tribunal, 

New Delhi Bench in O.A. No.: 606/2018 Dated: 13-10-2022, a separate PD account has to be 

opened in the name of Chief Secretary to Govt for environmental restoration works and 

provision of Rs.2900.00 Crores has to be made. In this regard Rs.96793.00 lakhs for the 

current line has been sanctioned by Finance Department Order No: FD 619 B.R.S. 2022, 

Dated: 23.02.2023 through re-adjustment in the head of the account 4217-01-800-0-02-132 

“Capital Support for Special Infrastructure to Bangalore” will be provided. The grant of 

Rs.96793.00 lakhs thus provided is directed to take action as per Government Order No: FD 

4 TAR 2023, dated: 21-02-2023. 

In the letter dated: 03-03-2023 read in Serial No. (5), the Finance Department vide 

order dated: 21-02-2023 obtained authorization from the Accountant General to open a 

Personal Deposit Account in the name of "Additional Chief Secretary to Government, Urban 

Development Department" and the said amount has to be authorized by the Accountant 

General and used in concurrently to the damage caused to public health and environment. 

Therefore, a letter is written to the Principal Accountant General (A & E), Bangalore to give 

authorization to open a Personal Deposit Account in the name of "Additional Chief Secretary 

to Government, Urban Development Department". 

Government Order No: FD 619 B.R.S. 2022, dated: 23-02-2023 and in the light of the 

above-mentioned factors, the Government after a thorough examination of the same has 

ordered as follows. 

Government Order No: UDD 145 MNY 2023 (E), Bangalore, Dated: 23-03-2023 

In view of the points outlined in the proposal, the Hon'ble National Green Tribunal, 

New Delhi Bench passed O.A. No.: 606/2018 dated: 13-10-2022 as per the decision issued on 

13-10-2022, a Personal Deposit Account has to be opened in the name of "Additional Chief

Secretary to the Government, Urban Development Department" in the Government Treasury

and Rs.2900.00 Crores has to be deposited. Accordingly, Government Order No: F.D 619

B.R.S. 2022, Dated: 23-02-2023, in 2022-23: 4217-01-800-0-02-132 a total grant of

Rs.96793.00 (Rupees Ninety Six Thousand Seven Hundred Ninety Three Only) lakhs under

the Capital head Expenditure has been provided and sanctioned through re-appropriation. The

said grant is ordered to be released under the following conditions under Capital Support to

Special Infrastructure Projects of Bangalore Account 4217-01-800-0-02-132 Capital

Expenditures for the year 2022-23.

Conditions: 

1. The grant released in this order is mandated by the Hon'ble National Green Tribunal,

New Delhi Bench in O.A. No.: 606/2018 dated: 13-10-2018 as per judgment passed

shall be used only for carrying out environmental remedial works.

2. The grant released above should be mandatorily opened and deposited in a Personal

Deposit Account in the name of "Additional Chief Secretary to Government, Urban

Development Department".

3. In this order, capital for special infrastructure for the year 2022-23 Support Scheme
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Audit 4217-01-800-0-02-132 Capital Expenditures Joint Director (Urban 

Development Department) of Grants Released under the title State through Payees 

Receipt by Urban Development Department Draw from Huzur Treasury, Mandatory 

“Govt Personal Deposit opened in the name of Secretary, Urban Development 

Department the account is authorized to be deposited. 

4. The money kept in this Personal Deposit Account should be used after obtaining the

special permission from the Chief Secretary to the Government.

5. No other scheme money should be deposited in this Personal Deposit Account. If the

Treasury Officer has to make any payment in this Personal Deposit Account, he must

ensure that special permission is obtained from the Chief Secretary to the

Government.

6. Government Order no: FD 01 T.F.P 2021, Dated: 05.04.2021, Karnataka Finance

Code Miscellaneous Expenditure Manual Act, K.T.P.P. Acts and rules and regulations

issued by the government from time to time must be followed.

7. This Order vide Government Order No: FD 619 B.R.S. 2022, dated: 23-02-2023 is

issued.

By order of and in the name of the 

 Governor of Karnataka 

Secretary to Govt. 

Department of Urban Development (BBMP) 

Copy to: 

1. Secretary General, Audit / Accounts Bangalore, Karnataka.

2. Chief Commissioner, Greater Bangalore Corporation, Bangalore.

3. The Director, Treasury Department, Podium Block, VV Tower, Bangalore.

4. Joint Director, Rajya Huzur Khazane, Bangalore.

5. Deputy Director, Management Network, Treasury Department, Khanija Bhawan,

Racecourse Road, Bangalore.

6. Treasury Officers, Rajya Huzur Treasury, Bangalore.

7. Chief Financial Officer, B.B.M.P. Bangalore.

8. Chief Accountant, B.B.M.P, Bangalore.

9. Private Secretaries to Deputy Chief Secretaries to Govt., Urban Development

Department.

10. Joint Director, (Planning), Department of Urban Development, Vikasasoudha.

11. Deputy Secretary-3 to Government, Urban Development Department.

12. Under Secretary to Government, Finance Department (Expenditure-9), Vidhana

Soudha, Bangalore.

13. Office Copy.
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Annesure - R4A

775

7753991



776

7763992



777

7773993



Proceedings of the Government of Karnataka 

Subject: Request to the Hon'ble National Green Tribunal (NGT) for the release of Rs. 100.00 
crores from the Environmental Compensation Fund to KUIDFC for the implementation of water 
management projects. 

Read: 
1. Government Order No.: UDD 05 CSS 2023, Dated: 19-07-2023.
2. Government Order No.: UDD 11 CSS 2023, Dated: 25-03-2024.
3. Managing Director, KUIDFC Letter No.: /8/UWM-NGT/2024-25/5706, Dated: 26-07-2024

and Letter No.: KUIDFC /UWM/67/ General file/2024-25/8067, Dated: 09-09-2024.
4. Proceedings of the 13th State Level High Power Committee (SLHPC) held on 16-07-2024

under the chairmanship of Additional Chief Secretary, Government of Karnataka.

Preamble: 
As per Government Order number 1, Karnataka Urban Infrastructure Development and Finance 
Corporation Limited (KUIDFC) has been appointed as the Nodal/Implementing Agency for the 
UWM Scheme in the Urban Local Bodies of the State under Swachh Bharat Mission (Urban)-2.0 
and the Hon'ble National Green Tribunal (NGT) Environmental Compensation Fund. 

As per the proposal mentioned in order number (3), the Managing Director of KUIDFC has 
directed the release of a grant of Rs. 100.00 crores for the implementation of the UWM Scheme 
in the Urban Local Bodies of the State, as requested by the Government. 

The said proposal has been approved in the 13th State Level High-powered Committee (SBM-
2.0) meeting held on 16-07-2024 under the chairmanship of Additional Chief Secretary, 
Government of Karnataka, as per order number (4). 

The Government has examined the above proposal thoroughly. Therefore, the following order 
is hereby made.  

Government order no: UDD 11CSS 2023 (1) 
Bangalore, Date: 23-01-2025. 

The Karnataka government has released a grant of Rs. 100 crores to the Karnataka Urban 
Infrastructure Development and Finance Corporation (KUIDFC) from the NGT Environmental 
Compensation Fund. This grant will be used for a water management project and will be 
deposited in a separate nationalized bank account opened in the name of the Managing Director, 
KUIDFC. 

Conditions: 
1. The said amount shall be paid out of the environmental compensation amount of

Rs.1967.93 crores deposited in the PD account in the name of the Additional Chief
Secretary to the Government, Urban Development Department.
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2. The KUIDFC shall utilize the said amount only for the specified purposes under the
Water Management Scheme and in no case shall it be utilized for any other purpose.

3. The KUIDFCU shall utilize the said amount as per the rules and submit the utilization
certificate to the Government.

The order was issued with the Finance Department's approval, as documented in letter No. FD 
83 Expenditure-9/2023, dated January 18, 2025. 

By order and in the name of the 
Governor of Karnataka 

Raju P 
Under Secretary Urban Development 

Department (Planning) 

To: 
1. The Accountant General, Karnataka, Bangalore.
2. The Managing Director, K.U.I.D.F.C., Bangalore.
3. The Director, Directorate of Municipal Administration, Bangalore.
4. The State Mission Director, (SBM-U), Urban Development Department.

Copy: 
1. The Personal Secretary to the Hon’ble Minister of Urban Development and Urban

Planning.
2. The Personal Secretary to the Chief Secretary to the Government, Government of

Karnataka.
3. The Personal Secretary to the Additional Chief Secretary to the Government, Government

of Karnataka.
4. The Personal Secretary to the Additional Chief Secretary to the Government, Finance

Department.
5. The Personal Secretary to the Additional Chief Secretary to the Government, Urban

Development Department.
6. The Personal Secretary to the Secretary to the Government, Urban Development

Department.
7. The Personal Secretary to the Secretary to the Government (B&R), Finance Department.
8. Deputy Secretary to Government-4, Urban Development Department.
9. Office Copies.
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PROCEEDINGS OF THE GOVERNMENT KARNATAKA GOVERNMENT 

Sub:  Regarding the release of Hon'ble Na�onal Green Tribunal (NGT) Environment 
Compensa�on Fund of Rs. 3073.42 lakhs to the respec�ve District Collectors for 

the implementa�on of Legacy waste management works in Urban Local Bodies  
 

Read: 1. File No. 1517431/DMA/SWM/SBM2/321/2024, 9: 09-09-2024. of the Director, 
Directorate of Municipal Administra�on:  

2. Proceedings of the NGT Progress Review Mee�ng held on 23-06-2023 under 
the chairmanship of the Chief Secretary to the Government. 

3. Proceedings of the 13th State Empowered Commitee (SBM) mee�ng held on 
16-07-2024 under the chairmanship of the Chief Secretary to the Government. 

 

Proposal: 

In the proposal of order number (1) read above, the Director, Directorate of Municipal 
Administra�on has requested the Government to release a grant of Rs. 3073.42 lakhs from the 
Na�onal Green Tribunal Environmental Relief Fund to the PD Account of the respec�ve districts 
Deputy Commissioners for the implementa�on of legacy waste management works in 77 urban local 
bodies of the State. 

In the Na�onal Green Tribunal (NGT) progress review mee�ng held on 23-06-2023 under the 
chairmanship of the Chief Secretary to the Government, Rs. 247.00 crores have been sanc�oned to 
the Directorate of Municipal Administra�on under the NGT Environmental Relief Fund for the 
implementa�on of legacy waste management works in the urban local bodies of the State. 

In pursuance of Order No. (3) read above, in the 13th State Empowered Commitee (SBM) 
mee�ng held on 16-07-2024 under the chairmanship of the Chief Secretary to the Government, the 
Ac�on Plan under the NGT Environment Relief Fund prepared at an amount of Rs. 247.00 crores for 
the management of legacy waste in the Urban Local Bodies of the State has been approved  

Accordingly, the Government has thoroughly examined the above proposal submited by the 
Director, Directorate of Municipal Administra�on. Therefore, the following order. 

Government Order No.: UDD 11 CSS 2023(2), Bangalore, Dated : 23-01-2025. 

In view of the factors outlined in the proposal, under the NGT Environmental Compensa�on 
Fund, all other urban local bodies of the state, except BBMP, the Government has ordered to release 
a grant of Rs. 3073.42 lakhs (Rupees Three Thousand Seventy-Three Lakhs Forty-Two Thousand Only) 
out of the amount of Rs. 24700.00 lakhs sanc�oned to the Directorate of Municipal Administra�on 
under the Na�onal Green Tribunal's Environmental Compensa�on Fund for the implementa�on of 
legacy waste management works, to the PD Account of the District Collectors of the respec�ve 
districts to 77 Urban Local Bodies as per the Annexure atached to this order. 

Condi�ons: 

1. The said amount shall be paid out of the environmental compensa�on amount of Rs.1967.93 
crore deposited in the PD account in the name of Addi�onal Chief Secretary to the 
Government, Urban Development Department. 

2. The said amount shall be u�lized by the respec�ve Urban Local Bodies for the specified 
purposes as per the approved ac�on plan and shall not be u�lized for any other purpose. 
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3. The Urban Local Bodies / Directorate of Municipal Administra�on shall u�lize the said
amount as per the direc�ons of the Na�onal Green Tribunal and submit a u�liza�on
cer�ficate in the prescribed format to the Government.

4. The State Mission Director (SBM) / District Collectors / Urban Local Bodies shall u�lize the
said grant released by them in accordance with the KTPP. Rules, NGT direc�ons, Solid Waste
Management Rules, 2016 and SBM guidelines.

5. The said order has been issued in accordance with the concurrence given by the Finance
Department vide leter No. FD 83 Expenditure-9/2023, dated 18-01-2025.

To: 

1. Accountant General, Karnataka, Bangalore.
2. Managing Director, K.U.I.D.F.C., Bangalore.
3. Director, Directorate of Municipal Administra�on, Bangalore.
4. State Mission Director (SBM-U), Urban Development Department.

Copy :

1. Private Secretary to the Hon’ble Minister of Urban Development and Urban Planning.
2. Private Secretary to the Hon’ble Minister of Municipal Administra�on and Haj.
3. Private Secretary to the Chief Secretary to the Government, Government of Karnataka.
4. Private Secretary to the Addi�onal Chief Secretary to the Government, Government of

Karnataka.
5. Private Secretary to the Addi�onal Chief Secretary to the Government, Finance Department.
6. Private Secretary to the Addi�onal Chief Secretary to the Government, Urban Development

Department.
7. Private Secretary to the Secretary to the Government, Urban Development Department.
8. Private Secretary to the Secretary to Government (B&R), Economic Department.
9. Deputy Secretary to Government-4, Urban Development Department.
10. Office Copy / Addi�onal Copies.
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Proceedings of the Government of Karnataka 

Subject: Release of Rs. 195.00 crores to the Bangalore Water Supply and Sewerage Board for 
implementation of liquid waste management works under the Hon'ble National Green 
Tribunal (NGT) Environmental Compensation Fund. 

Read: 

1. Chairman, Bangalore Water Supply and Sewerage board letter No:
BWSSB/C/FA&CAO/AC-Acts-1/AAO-1/UC-Q2/2024-25/117, Dated: 30-08-2024.

2. Proceedings of the NGT Progress Review Meeting held on 23-06-2023 under the
chairmanship of the Chief Secretary to the Government.

3. Government Order No.: UDD 01 MNI 2024(E), Dated: 31-01-2024.

Preamble: 
In the proposal read in order No (1) above, the Chairman, Bangalore Water Supply and 
Sewerage Board has requested the Government to release a grant of Rs. 1950.00 lakhs from 
the National Green Tribunal's Environmental Fund for the implementation of liquid waste 
management (sewerage) works in Bangalore City. 

In the National Green Tribunal (NGT) progress review meeting held on June 23, 2023, under 
the chairmanship of the Chief Secretary to the Government, Rs. 441.00 crores was sanctioned 
to the Bangalore Water Supply and Sewerage Board from the NGT Environmental Fund for 
liquid waste management and building construction works. 

The Government will approve the action plan for liquid waste management and shop 
construction works of the Bangalore Water Supply and Sewerage Board, which will be 
prepared by the NGT Environmental Fund, as stated in order number (3) above. 

The government has thoroughly examined the proposal submitted by the Chairman of the 
Bangalore Water Supply and Sewerage Board and has therefore issued the following order. 

Government Order No.: UDD 11 CSS 2023(3), 

Bangalore, Date: 23-01-2025. 

In view of the factors outlined in the proposal, liquid waste management in Bangalore city 
limits under NGT Environmental Compensation Fund. 

The government has ordered the release of a grant of Rs. 195.00 crores (Rupees One Hundred 
and Ninety Five Crores only) out of the Rs. 441.00 crores sanctioned to the Bangalore Water 
Supply and Sewerage Board. The grant, from the Environmental Compensation Fund of the 
National Green Tribunal, will be used for sewerage construction and will be deposited into 
the Bangalore Water Supply and Sewerage Board's designated Project Bank Account. 
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Conditions: 

1. The said amount shall be paid out of the environmental compensation amount of Rs.
1967.93 crores deposited in the PD account in the name of the Additional Chief
Secretary to the Government, Urban Development Department.

2. The said amount shall be used only for the purposes specified in the Bangalore Water
Supply and Sewerage Board's approved action plan and shall not be used for any other
purpose.

3. The Bangalore Water Supply and Sewerage Board shall utilize the said amount as
directed by the National Green Tribunal and submit a utilization certificate in the
prescribed format to the Government.

4. The Bangalore Water Supply and Sewerage Board shall utilize the said grant in
compliance with all applicable rules such as KTPP Rules, NGT Directions, etc.

The order was issued with the concurrence of the Finance Department, as per letter No. FD 
83 Expenditure-9/2023, dated: January 18, 2025 

By order and in the name of the 
Governor of Karnataka 

Raju P 
Under Secretary Urban Development 

Department (Planning) 

To: 
1. The Accountant General, Karnataka, Bangalore.
2. The Managing Director, K.U.I.D.F.C., Bangalore.
3. The Director, Directorate of Municipal Administration, Bangalore.
4. The State Mission Director, (SBM-U), Urban Development Department.

Copy: 
1. The Personal Secretary to the Hon’ble Minister of Urban Development and Urban

Planning.
2. The Personal Secretary to the Chief Secretary to the Government, Government of

Karnataka.
3. The Personal Secretary to the Additional Chief Secretary to the Government,

Government of Karnataka.
4. The Personal Secretary to the Additional Chief Secretary to the Government, Finance

Department.
5. The Personal Secretary to the Additional Chief Secretary to the Government, Urban

Development Department.
6. The Personal Secretary to the Secretary to the Government, Urban Development

Department.
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7. The Personal Secretary to the Secretary to the Government (B&R), Finance 
Department. 

8. Deputy Secretary to Government-4, Urban Development Department. 
9. Office Copies. 
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S. No. District ULB Type Population 2024
Current 

Generation
Current 

Processing
Current 

Gap 
Current 

Generation
Current 

Processing
Current 

Gap 
Current 

Generation
Current 

Processing
Current 

Gap 

Current Inert 
Waste 

Generation

Current 
Inert Going 
to landfill

1 Bagalkote Aminagad TP 17882 4.40 3.44 0.96 2.42 2.00 0.42 1.54 1.00 0.54 0.44 0.44 31.08.2025
2 Bagalkote Badami TMC 38004 13.00 12.45 0.55 7.15 7.15 0.00 4.55 4.00 0.55 1.30 1.30 31.08.2025
3 Bagalkote Bagalkote CMC 143744 58.50 52.50 6.00 27.50 27.50 0.00 25.00 19.00 6.00 6.00 6.00 31.08.2025
4 Bagalkote Belagali TP 20190 4.17 3.77 0.40 2.37 2.37 0.00 1.40 1.00 0.40 0.40 0.40 31.08.2025
5 Bagalkote Bilagi TP 20931 6.00 4.70 1.30 3.30 3.10 0.20 2.10 1.00 1.10 0.60 0.60 31.08.2025
6 Bagalkote Guledagudda TMC 37400 15.28 13.51 1.78 7.43 7.43 0.00 6.50 4.73 1.78 1.35 1.35 31.08.2025
7 Bagalkote Hungund TMC 23149 8.45 5.20 3.25 3.85 3.50 0.35 3.90 1.00 2.90 0.70 0.70 31.08.2025
8 Bagalkote Ilkal CMC 70126 24.95 19.95 5.00 12.65 12.65 0.00 10.00 5.00 5.00 2.30 2.30 31.08.2025
9 Bagalkote Jamakhandi CMC 82115 28.40 23.60 4.80 14.00 13.20 0.80 12.00 8.00 4.00 2.40 2.40 31.08.2025

10 Bagalkote Kamatagi TP 17182 4.10 3.40 0.70 2.20 2.00 0.20 1.50 1.00 0.50 0.40 0.40 31.08.2025
11 Bagalkote Kerur TP 24654 6.51 5.50 1.01 3.58 3.20 0.38 2.28 1.65 0.63 0.65 0.65 31.08.2025
12 Bagalkote Lokapura TP 18050 4.10 3.40 0.70 2.20 2.00 0.20 1.50 1.00 0.50 0.40 0.40 31.08.2025
13 Bagalkote Mahalingapura TMC 40732 14.30 10.90 3.40 8.00 7.50 0.50 4.90 2.00 2.90 1.40 1.40 31.08.2025
14 Bagalkote Mudhol CMC 67034 22.09 19.36 2.73 12.15 12.15 0.00 7.73 5.00 2.73 2.21 2.21 31.08.2025
15 Bagalkote Rabkavi Banahatti CMC 85000 32.20 24.20 8.00 15.40 15.40 0.00 14.00 6.00 8.00 2.80 2.80 31.08.2025
16 Bagalkote Shiruru TP 18223 2.51 2.13 0.38 1.38 1.00 0.38 0.88 0.88 0.00 0.25 0.25 31.08.2025
17 Bagalkote Terdal TMC 28066 10.50 7.20 3.30 5.50 5.20 0.30 4.00 1.00 3.00 1.00 1.00 31.08.2025
18 Ballary Ballari CC 504124 185.00 151.50 33.50 104.00 98.50 5.50 63.00 35.00 28.00 18.00 18.00 31.10.2025
19 Ballary Kampli TMC 51639 19.00 14.90 4.10 10.45 10.00 0.45 6.65 3.00 3.65 1.90 1.90 01.12.2025
20 Ballary Kudathini TP 21410 8.00 6.60 1.40 4.40 3.80 0.60 2.80 2.00 0.80 0.80 0.80 01.04.2026
21 Ballary Kurekuppa TMC 44602 8.20 7.60 0.60 4.60 4.00 0.60 2.80 2.80 0.00 0.80 0.80 09.10.2025
22 Ballary Kurugodu TMC 28198 9.00 7.40 1.60 4.95 4.50 0.45 3.15 2.00 1.15 0.90 0.90 31.12.2026
23 Ballary Sandoor TMC 44700 18.10 17.00 1.10 10.00 9.20 0.80 6.30 6.00 0.30 1.80 1.80 30.06.2025
24 Ballary Shiraguppa CMC 65490 28.00 20.60 7.40 15.40 14.80 0.60 9.80 3.00 6.80 2.80 2.80 31.12.2026
25 Ballary Tekkalakote TP 28846 12.00 9.40 2.60 6.60 6.20 0.40 4.20 2.00 2.20 1.20 1.20 16.03.2025
26 Belagavi Ainapur TP 20804 5.00 3.30 1.70 2.75 2.30 0.45 1.75 0.50 1.25 0.50 0.50 30.06.2025

27 Belagavi
Ankalagi-

Akkatangerahaala TP 23111 5.19 4.14 1.05 2.70 2.15 0.55 2.00 1.50 0.50 0.49 0.49 31.12.2025
28 Belagavi Arabhavi TP 19196 5.00 4.30 0.70 2.75 2.30 0.45 1.75 1.50 0.25 0.50 0.50 31.12.2025
29 Belagavi Athani TMC 55000 15.00 10.90 4.10 8.25 7.90 0.35 5.25 1.50 3.75 1.50 1.50 31.12.2025
30 Belagavi Bailahongal TMC 56627 20.70 20.30 0.40 9.90 9.50 0.40 9.00 9.00 0.00 1.80 1.80 31.08.2025
31 Belagavi Belgaum CC 629315 256.00 256.00 0.00 140.00 140.00 0.00 90.00 90.00 0.00 26.00 26.00 100% Processing
32 Belagavi Boragaon TP 19906 6.68 3.70 2.98 2.78 2.20 0.58 3.40 1.00 2.40 0.50 0.50 31.08.2025
33 Belagavi Chennamman-kittur TP 20196 5.02 0.67 4.35 2.00 0.00 2.00 2.35 0.00 2.35 0.67 0.67 31.08.2025
34 Belagavi Chikkodi TMC 47625 17.58 12.08 5.50 8.53 8.53 0.00 7.50 2.00 5.50 1.55 1.55 31.08.2025
35 Belagavi Chinchali TP 21713 4.88 3.99 0.89 2.70 2.51 0.19 1.70 1.00 0.70 0.48 0.48 31.08.2025
36 Belagavi Examba TP 18084 4.53 3.15 1.38 2.50 2.15 0.35 1.58 0.55 1.03 0.45 0.45 31.08.2025
37 Belagavi Gokak CMC 101000 30.00 30.00 0.00 16.50 16.50 0.00 10.50 10.50 0.00 3.00 3.00 100% Processing
38 Belagavi Harogeri TMC 36021 8.60 6.16 2.44 4.73 4.30 0.43 3.01 1.00 2.01 0.86 0.86 31.03.2026
39 Belagavi Hukkeri TMC 25014 10.19 6.18 4.01 4.81 4.30 0.51 4.50 1.00 3.50 0.88 0.88 31.03.2026
40 Belagavi Kaagavaada TP 18686 4.00 3.00 1.00 2.20 2.10 0.10 1.40 0.50 0.90 0.40 0.40 31.08.2025
41 Belagavi Kabbura TP 20736 6.20 4.20 2.00 3.50 3.10 0.40 2.10 0.50 1.60 0.60 0.60 31.08.2025
42 Belagavi Kalloli TP 18696 8.08 6.08 2.00 4.40 4.20 0.20 2.80 1.00 1.80 0.88 0.88 31.08.2025
43 Belagavi Kankanavadi TP 20233 4.65 2.57 2.09 2.56 2.10 0.46 1.63 0.00 1.63 0.47 0.47 31.03.2026
44 Belagavi Khanapur TP 21250 6.70 4.60 2.10 4.00 3.00 1.00 2.10 1.00 1.10 0.60 0.60 31.08.2025
45 Belagavi Konnur TMC 24895 9.50 7.50 2.00 2.50 2.00 0.50 6.00 4.50 1.50 1.00 1.00 31.08.2025
46 Belagavi Kudachi TMC 26480 6.40 4.00 2.40 3.50 2.10 1.40 2.50 1.50 1.00 0.40 0.40 31.08.2025
47 Belagavi M.K Hubballi TP 16064 3.15 2.00 1.15 1.80 1.50 0.30 1.05 0.20 0.85 0.30 0.30 31.08.2025
48 Belagavi Macche TP 21688 6.00 4.10 1.90 3.30 3.00 0.30 2.10 0.50 1.60 0.60 0.60 31.08.2025

Annexure R5 

ULB wise Waste Generation, Processing and Gap in 315 ULBs - Units in TPD

Total Waste Wet Waste Dry Waste Inert Waste
Timeline for meeting 

gap in processing 
(DD/MM/YY)
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S. No. District ULB Type Population 2024
Current 

Generation
Current 

Processing
Current 

Gap 
Current 

Generation
Current 
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49 Belagavi
Mallapura / 
Ghataprabha TMC 30464 6.72 4.77 1.95 3.70 3.10 0.60 2.35 1.00 1.35 0.67 0.67 31.08.2025

50 Belagavi Manuvalli TMC 26772 10.00 7.30 2.70 5.50 5.30 0.20 3.50 1.00 2.50 1.00 1.00 31.08.2025
51 Belagavi Mudalagi TMC 32412 11.65 8.00 3.65 6.05 5.40 0.65 4.50 1.50 3.00 1.10 1.10 31.08.2025
52 Belagavi Mugalakoda TMC 41475 7.51 4.55 2.96 4.13 3.80 0.33 2.63 0.00 2.63 0.75 0.75 31.08.2025
53 Belagavi Naaganura TP 18624 6.50 5.00 1.50 2.50 2.00 0.50 2.00 1.00 1.00 2.00 2.00 31.08.2025
54 Belagavi Nippani CMC 72315 25.88 25.81 0.07 12.38 12.31 0.07 11.25 11.25 0.00 2.25 2.25 31.08.2025
55 Belagavi Peeranavaadi TP 22130 6.20 4.10 2.10 3.50 3.00 0.50 2.10 0.50 1.60 0.60 0.60 31.08.2025
56 Belagavi Raibagh TP 20743 5.75 2.80 2.95 2.75 2.30 0.45 2.50 0.00 2.50 0.50 0.50 31.08.2025
57 Belagavi Ramdurga TMC 44690 15.00 12.40 2.60 8.25 7.90 0.35 5.25 3.00 2.25 1.50 1.50 31.08.2025
58 Belagavi Sadalga TMC 27378 8.50 5.75 2.75 3.50 3.50 0.00 4.50 1.75 2.75 0.50 0.50 31.08.2025
59 Belagavi Sankeshwar TMC 36763 14.13 9.05 5.08 6.88 6.30 0.58 6.00 1.50 4.50 1.25 1.25 31.08.2025
60 Belagavi Saundatti TMC 45000 15.00 12.30 2.70 8.25 7.80 0.45 5.25 3.00 2.25 1.50 1.50 31.08.2025
61 Belagavi Shedbaala TP 17549 3.20 1.20 2.00 1.70 0.90 0.80 1.20 0.00 1.20 0.30 0.30 31.08.2025
62 Belagavi Ugar Khurda TMC 27932 12.00 7.40 4.60 6.60 6.20 0.40 4.20 0.00 4.20 1.20 1.20 31.08.2025
63 Belagavi Yaragatti TP 10852 3.40 0.95 2.45 1.90 0.65 1.25 1.20 0.00 1.20 0.30 0.30 31.08.2025
64 Bengaluru Rural Bashettihalli TP 22459 4.98 4.98 0.00 2.50 2.50 0.00 2.00 2.00 0.00 0.48 0.48 100% Processing
65 Bengaluru Rural Devanahalli TMC 35653 17.00 14.70 2.30 9.35 9.00 0.35 5.95 4.00 1.95 1.70 1.70 30.07.2025
66 Bengaluru Rural Doddaballapur CMC 130951 35.00 32.50 2.50 19.25 19.00 0.25 12.25 10.00 2.25 3.50 3.50 31.08.2025
67 Bengaluru Rural Hosakote CMC 73174 28.00 19.00 9.00 15.00 14.00 1.00 10.00 2.00 8.00 3.00 3.00 31.08.2025
68 Bengaluru Rural Nelamangala CMC 108056 35.00 30.50 4.50 19.25 19.00 0.25 12.25 8.00 4.25 3.50 3.50 31.08.2025
69 Bengaluru Rural Vijayapura TMC 39659 18.51 13.65 4.86 10.18 9.80 0.38 6.48 2.00 4.48 1.85 1.85 31.12.2024
70 Bengaluru Urban Anekal TMC 44261 22.55 18.00 4.55 11.55 11.00 0.55 8.00 4.00 4.00 3.00 3.00 31.12.2025
71 Bengaluru Urban Attibele TMC 25049 11.00 9.17 1.83 6.05 6.00 0.05 3.85 2.07 1.78 1.10 1.10 31.12.2025
72 Bengaluru Urban Bommasandra TMC 32605 12.00 9.70 2.30 6.60 6.00 0.60 4.20 2.50 1.70 1.20 1.20 30.12.2026
73 Bengaluru Urban Chandapura TMC 31142 10.00 8.20 1.80 5.50 5.20 0.30 3.50 2.00 1.50 1.00 1.00 31.12.2025
74 Bengaluru Urban Chikkabanavara TMC 29005 10.00 8.20 1.80 5.50 5.20 0.30 3.50 2.00 1.50 1.00 1.00 30.12.2025
75 Bengaluru Urban Hebbagodi CMC 98588 32.00 23.30 8.70 18.00 16.30 1.70 11.00 4.00 7.00 3.00 3.00 31.12.2025
76 Bengaluru Urban Hunasamaranahalli TMC 30203 7.76 7.00 0.76 4.13 4.00 0.13 2.63 2.00 0.63 1.00 1.00 31.12.2025
77 Bengaluru Urban Jigani TMC 24000 12.00 9.90 2.10 6.60 6.20 0.40 4.20 2.50 1.70 1.20 1.20 31.12.2025

78 Bengaluru Urban Konnapanagrahara TMC 25.50 4.00 21.50 9.50 0.00 9.50 12.00 0.00 12.00 4.00 4.00

31.12.2025 (Sending 
waste to BBMP for 

processing)

79 Bengaluru Urban Doddathoguru TP 17.00 8.00 9.00 9.00 7.00 2.00 7.00 0.00 7.00 1.00 1.00

31.12.2025 (Sending 
waste to BBMP for 

processing)
80 Bengaluru Urban Madanayakanahalli CMC 39522 24.40 24.40 0.00 11.00 11.00 0.00 10.00 10.00 0.00 3.40 3.40 100% Processing
81 Bidar Aurad TP 23998 10.00 8.50 1.50 5.50 5.50 0.00 3.50 2.00 1.50 1.00 1.00 31.12.2025
82 Bidar Basavakalyan CMC 82056 29.40 26.10 3.30 15.40 15.10 0.30 11.00 8.00 3.00 3.00 3.00 31.12.2024
83 Bidar Bhalki TMC 47100 22.70 22.70 0.00 13.00 13.00 0.00 7.00 7.00 0.00 2.70 2.70 100% Processing
84 Bidar Bidar CMC 278945 80.10 70.10 10.00 48.00 38.00 10.00 25.00 25.00 0.00 7.10 7.10 31.12.2024
85 Bidar Chittaguppa TMC 26566 11.25 11.05 0.20 6.05 6.00 0.05 4.00 3.85 0.15 1.20 1.20 31.12.2025
86 Bidar Halikheda TMC 23238 7.00 6.15 0.85 3.85 3.00 0.85 2.45 2.45 0.00 0.70 0.70 31.12.2025
87 Bidar Humnabad TMC 54981 20.50 19.50 1.00 11.50 11.50 0.00 7.00 6.00 1.00 2.00 2.00 31.12.2025
88 Chamarajanagara Chamarajanagara CMC 86880 38.95 33.50 5.45 18.90 18.40 0.50 11.95 7.00 4.95 8.10 8.10 31.12.2025
89 Chamarajanagara Gundlupete TMC 30460 11.10 9.10 2.00 6.10 6.00 0.10 3.90 2.00 1.90 1.10 1.10 31.12.2025
90 Chamarajanagara Hanur TP 14200 4.00 2.90 1.10 2.20 1.70 0.50 1.40 0.80 0.60 0.40 0.40 31.12.2025
91 Chamarajanagara Kollegal CMC 62000 24.99 20.09 4.90 12.00 11.25 0.75 7.35 3.20 4.15 5.64 5.64 31.12.2025
92 Chamarajanagara Yelandur TP 9050 3.02 2.40 0.62 1.67 1.10 0.57 1.05 1.00 0.05 0.30 0.30 31.12.2025
93 Chikkaballapura Bagepalli TMC 32000 10.00 8.20 1.80 5.50 5.20 0.30 3.50 2.00 1.50 1.00 1.00 01.12.2025
94 Chikkaballapura Chikkaballapura CMC 83500 28.20 24.00 4.20 15.40 15.00 0.40 9.80 6.00 3.80 3.00 3.00 30.04.2025
95 Chikkaballapura Chintamani CMC 86000 28.00 19.60 8.40 15.40 15.10 0.30 9.80 1.70 8.10 2.80 2.80 30.04.2025
96 Chikkaballapura Gowribidanur CMC 48731 20.60 14.00 6.60 11.00 9.00 2.00 5.60 1.00 4.60 4.00 4.00 31.10.2025
97 Chikkaballapura Gudibande TP 10310 3.04 2.30 0.74 1.68 1.00 0.68 1.06 1.00 0.06 0.30 0.30 31.10.2025
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98 Chikkaballapura Sidlaghatta CMC 56154 23.00 17.00 6.00 12.50 12.50 0.00 8.00 2.00 6.00 2.50 2.50 30.04.2025
99 Chikkamagaluru Ajjampura TP 12510 5.20 2.52 2.68 2.86 2.00 0.86 1.82 0.00 1.82 0.52 0.52 31.12.2026

100 Chikkamagaluru Birur TMC 28254 9.00 5.90 3.10 4.95 4.50 0.45 3.15 0.50 2.65 0.90 0.90 31.12.2024
101 Chikkamagaluru Chikkamagaluru CMC 136008 54.50 49.50 5.00 30.00 29.00 1.00 19.00 15.00 4.00 5.50 5.50 31.12.2025
102 Chikkamagaluru Kadur TMC 39615 17.31 15.57 1.74 10.00 9.00 1.00 5.74 5.00 0.74 1.57 1.57 30.06.2025
103 Chikkamagaluru Koppa TP 4994 2.00 1.40 0.60 1.10 0.50 0.60 0.70 0.70 0.00 0.20 0.20 31.08.2025

104 Chikkamagaluru Kudremuka NAC 2588 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Cluster processing 

with  TMC Mudigere
105 Chikkamagaluru Mudigere TP 10500 5.32 3.72 1.60 2.90 2.10 0.80 1.90 1.10 0.80 0.52 0.52 31.12.2025
106 Chikkamagaluru Narasimharajapura TP 9578 4.00 2.60 1.40 2.20 1.20 1.00 1.40 1.00 0.40 0.40 0.40 25.06.2025
107 Chikkamagaluru Shringeri TP 3925 4.99 2.80 2.19 3.50 1.50 2.00 1.19 1.00 0.19 0.30 0.30 31.07.2025
108 Chikkamagaluru Tarikere TMC 46157 16.00 15.40 0.60 8.80 8.80 0.00 5.60 5.00 0.60 1.60 1.60 31.12.2025
109 Chitradurga Challkere CMC 65000 24.50 18.45 6.05 13.48 12.00 1.48 8.58 4.00 4.58 2.45 2.45 30.09.2025
110 Chitradurga Chitradurga CMC 165230 60.82 48.91 11.92 32.00 31.00 1.00 22.42 11.50 10.92 6.41 6.41 31.12.2025
111 Chitradurga Hiriyur CMC 72449 26.25 20.03 6.23 14.44 12.00 2.44 9.19 5.40 3.79 2.63 2.63 31.12.2025
112 Chitradurga Holalkere TMC 20268 11.00 9.45 1.55 6.05 4.85 1.20 3.85 3.50 0.35 1.10 1.10 31.08.2025
113 Chitradurga Hosadurga TMC 36433 19.50 19.50 0.00 10.73 10.73 0.00 6.83 6.83 0.00 1.95 1.95 100% Processing
114 Chitradurga Molakalmuru TP 16211 6.17 6.18 0.00 3.40 3.40 0.00 2.16 2.16 0.00 0.62 0.62 100% Processing
115 Chitradurga Nayakanahatti TP 19963 6.61 3.96 2.65 3.64 2.00 1.64 2.31 1.30 1.01 0.66 0.66 15.10.2026
116 Dakshina kannada Bajape TP 20401 3.00 2.80 0.20 1.65 1.50 0.15 1.05 1.00 0.05 0.30 0.30 31.12.2026
117 Dakshina kannada Bantwal TMC 43147 14.00 13.80 0.20 7.70 7.50 0.20 4.90 4.90 0.00 1.40 1.40 31.12.2026
118 Dakshina kannada Belthangadi TP 8300 3.00 2.80 0.20 1.65 1.50 0.15 1.05 1.00 0.05 0.30 0.30 31.08.2025
119 Dakshina kannada Kadaba TP 12259 3.28 2.48 0.80 1.60 1.20 0.40 1.40 1.00 0.40 0.28 0.28 31.08.2025
120 Dakshina kannada Kinnigoli TP 20388 6.92 6.92 0.00 3.82 3.82 0.00 2.74 2.74 0.00 0.36 0.36 100% Processing
121 Dakshina kannada Kotekar TP 21044 3.30 1.30 2.00 1.50 0.00 1.50 1.50 1.00 0.50 0.30 0.30 31.03.2025
122 Dakshina kannada Mangaluru CC 608650 330.00 272.50 57.50 181.50 181.50 0.00 115.50 58.00 57.50 33.00 33.00 31.12.2025
123 Dakshina kannada Moodabidare TMC 32779 9.16 9.16 0.00 5.38 5.38 0.00 3.48 3.48 0.00 0.30 0.30 100% Processing
124 Dakshina kannada Mulki TP 18192 7.51 6.25 1.26 4.13 3.80 0.33 2.63 1.70 0.93 0.75 0.75 31.12.2026
125 Dakshina kannada Puttur CMC 62000 21.50 20.50 1.00 11.00 10.50 0.50 8.50 8.00 0.50 2.00 2.00 31.12.2025
126 Dakshina kannada Someshwara TMC 27092 8.66 6.98 1.68 4.68 3.00 1.68 2.98 2.98 0.00 1.00 1.00 31.12.2025
127 Dakshina kannada Sullia TP 21075 7.00 7.00 0.00 3.85 3.85 0.00 2.45 2.45 0.00 0.70 0.70 100% Processing
128 Dakshina kannada Ullala CMC 57263 18.56 18.56 0.00 10.18 10.18 0.00 6.48 6.48 0.00 1.90 1.90 100% Processing
129 Dakshina kannada Vitla TP 20927 5.05 5.05 0.00 3.25 3.25 0.00 1.40 1.40 0.00 0.40 0.40 100% Processing
130 Davangere Channagiri TMC 27370 9.00 6.90 2.10 4.95 4.50 0.45 3.15 1.50 1.65 0.90 0.90 14.04.2025
131 Davangere Davanagere CC 520856 190.00 188.00 2.00 105.00 105.00 0.00 62.00 60.00 2.00 23.00 23.00 31.03.2025
132 Davangere Harihar CMC 93761 30.00 21.00 9.00 16.50 16.00 0.50 10.50 2.00 8.50 3.00 3.00 31.08.2025
133 Davangere Honnali TP 21820 8.50 5.70 2.80 4.50 4.00 0.50 3.00 0.70 2.30 1.00 1.00 31.08.2025
134 Davangere Jagalur TP 18982 7.23 4.70 2.53 4.08 3.00 1.08 2.45 1.00 1.45 0.70 0.70 31.08.2025
135 Davangere Malebennur TP 24500 8.00 4.80 3.20 4.40 3.00 1.40 2.80 1.00 1.80 0.80 0.80 31.08.2025
136 Davangere Niymathi TP 11928 4.70 2.56 2.14 2.50 1.00 1.50 1.64 1.00 0.64 0.56 0.56 31.12.2025
137 Dharwada Alnavara TP 20270 6.15 6.00 0.15 3.30 3.25 0.05 2.10 2.00 0.10 0.75 0.75 31.08.2025
138 Dharwada Annigeri TMC 34482 11.49 10.20 1.29 5.80 5.20 0.60 3.69 3.00 0.69 2.00 2.00 31.08.2025
139 Dharwada Hubli-Dharwad CC 1103728 425.00 392.50 32.50 233.75 233.00 0.75 148.75 117.00 31.75 42.50 42.50 30.09.2025
140 Dharwada Kalaghatagi TP 18182 7.11 6.00 1.11 3.58 3.25 0.33 2.28 1.50 0.78 1.25 1.25 31.08.2025
141 Dharwada Kundgol TP 19584 7.11 6.05 1.06 3.58 3.25 0.33 2.28 1.55 0.73 1.25 1.25 31.08.2025
142 Dharwada Navalgund TMC 26784 10.80 10.00 0.80 5.50 5.20 0.30 3.50 3.00 0.50 1.80 1.80 31.08.2025
143 Gadaga Gadag-Betageri CMC 189873 75.00 57.50 17.50 41.25 41.00 0.25 26.25 9.00 17.25 7.50 7.50 31.08.2025
144 Gadaga Gajendragad TMC 39090 11.70 8.30 3.40 6.60 5.60 1.00 3.90 1.50 2.40 1.20 1.20 31.08.2025
145 Gadaga Lakshmeshwara TMC 38000 12.80 9.20 3.60 6.60 6.00 0.60 5.00 2.00 3.00 1.20 1.20 31.08.2025
146 Gadaga Mulagunda TP 20643 7.65 6.00 1.65 4.50 3.80 0.70 2.45 1.50 0.95 0.70 0.70 31.08.2025
147 Gadaga Mundargi TMC 24930 10.50 7.80 2.70 5.50 4.80 0.70 4.00 2.00 2.00 1.00 1.00 31.08.2025
148 Gadaga Naragunda TMC 39891 14.00 10.40 3.60 7.70 7.00 0.70 4.90 2.00 2.90 1.40 1.40 31.08.2025
149 Gadaga Naregal TP 21415 7.41 5.70 1.71 3.67 2.70 0.97 2.74 2.00 0.74 1.00 1.00 31.08.2025
150 Gadaga Rona TMC 24748 9.00 5.90 3.10 5.00 3.90 1.10 3.00 1.00 2.00 1.00 1.00 31.08.2025
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151 Gadaga Shirahatti TP 18480 7.20 5.70 1.50 4.00 3.50 0.50 2.20 1.20 1.00 1.00 1.00 30.06.2025
152 Hassan Alur TP 7000 3.35 3.00 0.35 1.75 1.60 0.15 1.20 1.00 0.20 0.40 0.40 31.12.2025
153 Hassan Arasikere CMC 60350 24.28 22.00 2.28 12.38 12.00 0.38 7.90 6.00 1.90 4.00 4.00 30.06.2025
154 Hassan Arkalgudu TP 18491 4.60 4.50 0.10 2.50 2.50 0.00 1.60 1.50 0.10 0.50 0.50 31.12.2025
155 Hassan Belur TMC 28874 8.00 8.00 0.00 4.40 4.40 0.00 2.80 2.80 0.00 0.80 0.80 100% Processing
156 Hassan Channarayapatna TMC 46000 18.30 15.80 2.50 10.00 10.00 0.00 6.50 4.00 2.50 1.80 1.80 31.12.2024
157 Hassan Hassan CMC 186000 71.70 46.70 25.00 29.70 29.70 0.00 35.00 10.00 25.00 7.00 7.00 31.12.2025
158 Hassan Holenarsipura TMC 32063 13.00 12.00 1.00 7.15 7.15 0.00 4.55 3.55 1.00 1.30 1.30 31.12.2025
159 Hassan Sakaleshpura TMC 27000 8.00 7.20 0.80 4.40 4.40 0.00 2.80 2.00 0.80 0.80 0.80 31.12.2024
160 Haveri Bankapur TMC 24781 8.76 6.56 2.20 4.70 4.00 0.70 3.16 1.66 1.50 0.90 0.90 31.12.2025
161 Haveri Byadagi TMC 34230 11.90 10.40 1.50 6.50 6.00 0.50 4.20 3.20 1.00 1.20 1.20 31.12.2024
162 Haveri Guttal TP 21535 8.00 5.80 2.20 4.40 4.00 0.40 2.80 1.00 1.80 0.80 0.80 31.12.2025
163 Haveri Hanagal TMC 31678 10.51 7.35 3.16 5.78 4.80 0.98 3.68 1.50 2.18 1.05 1.05 31.12.2025
164 Haveri Haveri CMC 81850 40.53 29.77 10.76 18.43 18.00 0.43 11.77 1.44 10.33 10.33 10.33 31.12.2025
165 Haveri Hirekerur TP 20101 7.20 3.80 3.40 3.10 1.50 1.60 3.00 1.20 1.80 1.10 1.10 31.12.2025
166 Haveri Ranebennur CMC 120564 52.00 28.50 23.50 20.00 12.00 8.00 20.00 4.50 15.50 12.00 12.00 31.12.2025
167 Haveri Rattihalli TP 16590 5.00 4.50 0.50 2.50 2.50 0.00 1.50 1.00 0.50 1.00 1.00 31.12.2025
168 Haveri Savanur TMC 44811 15.80 10.30 5.50 8.30 7.30 1.00 5.50 1.00 4.50 2.00 2.00 31.10.2025
169 Haveri Shiggaon TMC 32719 8.50 4.00 4.50 3.50 1.00 2.50 4.00 2.00 2.00 1.00 1.00 31.12.2025
170 Kalaburagi Afzalpur TMC 34065 11.80 10.60 1.20 6.55 5.50 1.05 4.15 4.00 0.15 1.10 1.10 31.01.2025
171 Kalaburagi Alanda TMC 47238 21.08 18.50 2.58 11.66 10.00 1.66 7.42 6.50 0.92 2.00 2.00 31.08.2025
172 Kalaburagi Chincholi TMC 24262 8.47 6.85 1.62 4.66 4.00 0.66 2.96 2.00 0.96 0.85 0.85 20.01.2025
173 Kalaburagi Chittapura TMC 34098 11.93 11.20 0.73 6.56 6.00 0.56 4.17 4.00 0.17 1.20 1.20 30.12.2024
174 Kalaburagi Jewargi TMC 34796 12.00 10.20 1.80 6.60 5.50 1.10 4.20 3.50 0.70 1.20 1.20 31.08.2025
175 Kalaburagi Kalaburagi CC 622300 305.00 280.00 25.00 150.00 145.00 5.00 130.00 110.00 20.00 25.00 25.00 31.12.2025
176 Kalaburagi Kalagi TP 10378 3.62 1.66 1.96 1.99 0.65 1.34 1.27 0.65 0.62 0.36 0.36 31.12.2025
177 Kalaburagi Kamalapura TP 14217 5.00 1.65 3.35 2.75 0.65 2.10 1.75 0.50 1.25 0.50 0.50 31.12.2025
178 Kalaburagi Sedam TMC 44500 15.57 14.50 1.07 8.56 8.00 0.56 5.51 5.00 0.51 1.50 1.50 31.12.2025

179 Kalaburagi Shahabad NAC 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Cluster processing 

with  CMC Shahabad
180 Kalaburagi Shahabad CMC 54326 21.55 19.50 2.05 11.95 11.00 0.95 7.60 6.50 1.10 2.00 2.00 31.12.2025
181 Kalaburagi Wadi TMC 40439 15.36 13.55 1.81 8.01 7.03 0.98 5.85 5.02 0.83 1.50 1.50 31.12.2025
182 Kalaburagi Yadrami TP 13610 4.67 3.40 1.27 2.61 2.00 0.61 1.66 1.00 0.66 0.40 0.40 31.12.2025
183 Kodagu Kushalnagara TP 20000 11.51 9.81 1.70 5.89 5.00 0.89 4.81 4.00 0.81 0.81 0.81 31.08.2025
184 Kodagu Madikeri CMC 35265 22.60 18.50 4.10 12.10 12.00 0.10 8.00 4.00 4.00 2.50 2.50 31.03.2026
185 Kodagu Somvarpet TP 8833 4.00 3.35 0.65 2.20 1.75 0.45 1.40 1.20 0.20 0.40 0.40 31.03.2026
186 Kodagu Virajpet TMC 21058 8.97 5.94 3.03 4.13 3.50 0.63 3.40 1.00 2.40 1.44 1.44 31.08.2025
187 Kolar Bangarapet TMC 57595 20.00 12.00 8.00 11.00 9.00 2.00 7.00 1.00 6.00 2.00 2.00 31.08.2025
188 Kolar Kolar CMC 170000 85.00 69.50 15.50 46.75 46.00 0.75 29.75 15.00 14.75 8.50 8.50 31.12.2025
189 Kolar Malur TMC 51432 18.00 14.30 3.70 9.90 9.00 0.90 6.30 3.50 2.80 1.80 1.80 31.08.2025
190 Kolar Mulabagal CMC 73554 24.00 17.40 6.60 13.20 13.00 0.20 8.40 2.00 6.40 2.40 2.40 31.08.2025
191 Kolar Robertsonpet CMC 208335 65.00 58.25 6.75 35.75 35.00 0.75 22.75 16.75 6.00 6.50 6.50 31.08.2025
192 Kolar Vemagal Kurugal TP 37000 5.00 2.50 2.50 2.75 2.00 0.75 1.75 0.00 1.75 0.50 0.50 31.08.2025
193 Kolar Srinivaspura TMC 21118 12.05 7.76 4.30 6.63 5.00 1.63 4.22 1.55 2.67 1.21 1.21 31.08.2025
194 Koppala Bhagyanagar TP 23400 8.00 5.80 2.20 4.40 4.00 0.40 2.80 1.00 1.80 0.80 0.80 31.08.2025
195 Koppala Gangavathi CMC 129217 45.05 42.00 3.05 24.75 24.50 0.25 15.80 13.00 2.80 4.50 4.50 31.08.2025
196 Koppala Kanakagiri TP 18140 5.00 3.50 1.50 2.75 2.00 0.75 1.75 1.00 0.75 0.50 0.50 31.08.2025
197 Koppala Karatagi TMC 39761 5.00 2.50 2.50 2.75 1.00 1.75 1.75 1.00 0.75 0.50 0.50 31.08.2025
198 Koppala Koppala CMC 70699 37.00 31.00 6.00 20.00 19.50 0.50 13.00 7.50 5.50 4.00 4.00 31.12.2025
199 Koppala Kukanur TP 21344 3.65 2.90 0.75 2.00 1.50 0.50 1.25 1.00 0.25 0.40 0.40 31.08.2025
200 Koppala Kushtagi TMC 30476 9.15 6.00 3.15 5.00 4.00 1.00 3.15 1.00 2.15 1.00 1.00 31.08.2025
201 Koppala Tavaragera TP 21362 5.60 4.55 1.05 3.05 3.00 0.05 2.00 1.00 1.00 0.55 0.55 31.08.2025
202 Koppala Yelburga TP 18558 5.35 4.25 1.10 2.80 2.05 0.75 1.85 1.50 0.35 0.70 0.70 31.08.2025
203 Mandya Bellur TP 15393 6.61 2.46 4.15 4.50 2.00 2.50 1.65 0.00 1.65 0.46 0.46 31.08.2025
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204 Mandya K.R. Pet TMC 29002 12.00 8.20 3.80 6.60 6.00 0.60 4.20 1.00 3.20 1.20 1.20 31.12.2025
205 Mandya Maddur TMC 30874 13.30 11.10 2.20 7.15 7.00 0.15 4.55 2.50 2.05 1.60 1.60 31.12.2025
206 Mandya Malavalli TMC 39594 19.02 13.89 5.13 10.40 10.00 0.40 6.73 2.00 4.73 1.89 1.89 31.12.2025
207 Mandya Mandya CMC 142980 60.96 51.09 9.87 33.55 33.00 0.55 21.32 12.00 9.32 6.09 6.09 31.07.2026
208 Mandya Nagamangala TMC 24059 10.12 7.00 3.12 5.52 5.00 0.52 3.60 1.00 2.60 1.00 1.00 31.12.2025
209 Mandya Pandavapura TMC 22235 8.30 5.80 2.50 4.40 4.00 0.40 3.10 1.00 2.10 0.80 0.80 31.12.2025
210 Mandya Shrirangapattana TMC 26331 11.70 7.62 4.08 6.65 5.50 1.15 3.93 1.00 2.93 1.12 1.12 31.12.2025
211 Mysuru Bannur TMC 27117 8.51 6.35 2.16 4.68 4.00 0.68 2.98 1.50 1.48 0.85 0.85 31.12.2025
212 Mysuru Bogadi TP 25584 8.40 5.50 2.90 4.60 4.60 0.00 2.90 0.00 2.90 0.90 0.90 31.12.2025
213 Mysuru H.D. Kote TMC 18381 8.11 6.01 2.10 4.46 4.10 0.36 2.84 1.10 1.74 0.81 0.81 31.12.2025
214 Mysuru Hootagalli CMC 60000 23.00 16.80 6.20 12.65 12.50 0.15 8.05 2.00 6.05 2.30 2.30 31.12.2025
215 Mysuru Hunsur CMC 60458 23.00 18.80 4.20 12.65 12.50 0.15 8.05 4.00 4.05 2.30 2.30 31.12.2025
216 Mysuru K.R.Nagar TMC 39886 13.00 9.30 3.70 7.15 7.00 0.15 4.55 1.00 3.55 1.30 1.30 31.12.2025
217 Mysuru Kadakola TP 22664 3.50 1.50 2.00 2.00 0.75 1.25 1.00 0.25 0.75 0.50 0.50 31.12.2025
218 Mysuru Mysuru CC 985940 560.00 560.00 0.00 275.00 275.00 0.00 225.00 225.00 0.00 60.00 60.00 100% Processing
219 Mysuru Nanjangudu CMC 52284 23.00 20.95 2.05 12.65 12.65 0.00 8.05 6.00 2.05 2.30 2.30 31.12.2025
220 Mysuru Periyapatna TMC 21427 9.00 7.15 1.85 4.95 4.10 0.85 3.15 2.15 1.00 0.90 0.90 31.12.2025
221 Mysuru Rammanahalli TP 27250 6.00 5.00 1.00 3.00 2.50 0.50 2.00 1.50 0.50 1.00 1.00 31.12.2025
222 Mysuru Sargur TP 12560 2.51 2.25 0.26 1.38 1.20 0.18 0.88 0.80 0.08 0.25 0.25 31.12.2025
223 Mysuru Srirampura TP 33801 8.40 7.50 0.90 4.40 4.00 0.40 3.00 2.50 0.50 1.00 1.00 31.12.2025
224 Mysuru T Narsipura TMC 12816 10.00 6.00 4.00 5.50 4.00 1.50 3.50 1.00 2.50 1.00 1.00 31.12.2025
225 Raichuru Balaganur TP 12219 5.00 2.50 2.50 2.45 2.00 0.45 2.05 0.00 2.05 0.50 0.50 31.12.2025
226 Raichuru Devadurga TMC 36529 11.50 6.68 4.82 6.35 5.50 0.85 3.97 0.00 3.97 1.18 1.18 31.12.2025
227 Raichuru Hatti TP 19540 5.61 2.51 3.10 3.06 2.00 1.06 2.04 0.00 2.04 0.51 0.51 30.06.2025

228 Raichuru Hatti NAC 25718 3.00 1.30 1.70 1.65 1.00 0.65 1.05 0.00 1.05 0.30 0.30
Maintained by Hatti 

Gold Mines Ltd.
229 Raichuru Kavitala TP 18053 6.92 4.00 2.92 3.72 1.80 1.92 2.00 1.00 1.00 1.20 1.20 31.12.2025
230 Raichuru Lingasugur TMC 41127 15.24 10.60 4.64 8.60 7.00 1.60 5.04 2.00 3.04 1.60 1.60 31.12.2025
231 Raichuru Manvi TMC 54124 21.83 15.00 6.83 13.00 10.00 3.00 6.83 3.00 3.83 2.00 2.00 31.12.2025
232 Raichuru Maski TMC 25655 5.25 2.00 3.25 3.00 1.50 1.50 1.75 0.00 1.75 0.50 0.50 31.10.2025
233 Raichuru Mudgal TMC 26465 9.31 5.92 3.39 5.14 5.00 0.14 3.25 0.00 3.25 0.92 0.92 31.10.2025
234 Raichuru Raichuru CMC 303848 126.50 117.50 9.00 70.00 62.00 8.00 46.00 45.00 1.00 10.50 10.50 31.12.2025
235 Raichuru Sindhanoor CMC 95691 36.00 26.60 9.40 19.80 19.00 0.80 12.60 4.00 8.60 3.60 3.60 31.12.2025
236 Raichuru Sirawar TP 21450 2.20 2.00 0.20 1.20 1.00 0.20 0.80 0.80 0.00 0.20 0.20 31.12.2025
237 Raichuru Turvihal TP 16852 9.00 8.50 0.50 2.50 2.00 0.50 2.00 2.00 0.00 4.50 4.50 31.07.2024
238 Ramanagara Bidadi TMC 38301 11.60 9.60 2.00 6.50 5.50 1.00 4.00 3.00 1.00 1.10 1.10 30.10.2025
239 Ramanagara Channapatna CMC 92388 36.00 26.60 9.40 19.80 19.00 0.80 12.60 4.00 8.60 3.60 3.60 30.04.2025
240 Ramanagara Harohalli TP 26285 2.43 1.07 1.36 1.34 0.33 1.01 0.85 0.50 0.35 0.24 0.24 31.12.2025
241 Ramanagara Kanakapura CMC 69365 24.01 19.50 4.51 13.20 13.00 0.20 8.41 4.10 4.31 2.40 2.40 30.11.2025
242 Ramanagara Magadi TMC 35450 14.60 9.70 4.90 8.00 7.00 1.00 5.10 1.20 3.90 1.50 1.50 30.12.2024
243 Ramanagara Ramanagara CMC 122213 40.00 34.00 6.00 22.00 22.00 0.00 14.00 8.00 6.00 4.00 4.00 30.04.2025
244 Shivamogga Anavatti TP 22240 6.00 5.20 0.80 3.30 3.10 0.20 2.10 1.50 0.60 0.60 0.60 31.12.2025
245 Shivamogga Bhadravathi CMC 172135 50.50 42.00 8.50 27.50 27.00 0.50 18.00 10.00 8.00 5.00 5.00 31.12.2025
246 Shivamogga Holehonnuru TP 19778 6.35 4.70 1.65 3.20 3.00 0.20 2.45 1.00 1.45 0.70 0.70 31.12.2025
247 Shivamogga Hosanagara TP 6053 2.00 1.90 0.10 1.10 1.10 0.00 0.70 0.60 0.10 0.20 0.20 31.12.2025
248 Shivamogga Jog Kargal TP 10947 4.51 3.95 0.56 2.48 2.40 0.08 1.58 1.10 0.48 0.45 0.45 31.12.2025
249 Shivamogga Sagar CMC 59650 31.00 30.60 0.40 17.05 17.00 0.05 10.85 10.50 0.35 3.10 3.10 31.08.2025
250 Shivamogga Shikaripura TMC 40192 17.00 16.40 0.60 9.35 9.20 0.15 5.95 5.50 0.45 1.70 1.70 31.08.2025
251 Shivamogga Shiralakoppa TMC 21657 9.00 8.85 0.15 4.95 4.95 0.00 3.15 3.00 0.15 0.90 0.90 31.12.2025
252 Shivamogga Shivamogga CC 354915 175.00 167.50 7.50 96.25 95.00 1.25 61.25 55.00 6.25 17.50 17.50 30.06.2025
253 Shivamogga Soraba TMC 20118 7.00 5.70 1.30 3.85 3.50 0.35 2.45 1.50 0.95 0.70 0.70 31.08.2025
254 Shivamogga Thirthahalli TP 18657 9.51 8.98 0.52 5.23 5.23 0.00 3.33 2.80 0.53 0.95 0.95 31.08.2025
255 Tumakuru Chikkanayakanahalli TMC 26503 4.00 3.35 0.65 2.20 1.95 0.25 1.40 1.00 0.40 0.40 0.40 31.08.2025
256 Tumakuru Gubbi TP 19453 6.51 4.35 2.16 3.58 3.20 0.38 2.28 0.50 1.78 0.65 0.65 31.08.2025
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257 Tumakuru Huliyaru TP 15734 2.00 0.40 1.60 1.10 0.20 0.90 0.70 0.00 0.70 0.20 0.20 31.08.2025
258 Tumakuru Koratagere TP 16392 6.00 3.60 2.40 3.30 3.00 0.30 2.10 0.00 2.10 0.60 0.60 01.04.2027
259 Tumakuru Kunigal TMC 39000 18.53 13.05 5.48 10.20 9.20 1.00 6.48 2.00 4.48 1.85 1.85 31.12.2025
260 Tumakuru Madhugiri TMC 29160 14.00 10.40 3.60 7.70 7.00 0.70 4.90 2.00 2.90 1.40 1.40 31.12.2025
261 Tumakuru Pavagada TMC 31540 13.00 9.10 3.90 7.15 6.80 0.35 4.55 1.00 3.55 1.30 1.30 31.12.2025
262 Tumakuru Sira CMC 60800 22.00 16.20 5.80 12.10 12.00 0.10 7.70 2.00 5.70 2.20 2.20 31.12.2025
263 Tumakuru Tiptur CMC 66845 23.00 21.36 1.64 12.65 12.65 0.00 8.05 6.41 1.64 2.30 2.30 31.12.2025
264 Tumakuru Tumakuru CC 307500 143.00 134.00 9.00 80.00 80.00 0.00 49.00 40.00 9.00 14.00 14.00 31.12.2025
265 Tumakuru Turuvekere TP 16097 8.30 6.00 2.30 3.30 2.80 0.50 2.10 0.30 1.80 2.90 2.90 31.12.2025
266 Udupi Bainduru TP 24958 5.50 4.10 1.40 2.75 2.10 0.65 1.75 1.00 0.75 1.00 1.00 31.12.2025
267 Udupi Karkala TMC 26485 13.00 11.80 1.20 7.15 6.50 0.65 4.55 4.00 0.55 1.30 1.30 31.12.2025
268 Udupi Kaup TMC 23754 10.10 8.63 1.47 5.50 5.00 0.50 3.50 2.53 0.97 1.10 1.10 31.12.2025
269 Udupi Kundapur TMC 32611 12.50 9.80 2.70 6.60 6.00 0.60 4.20 2.10 2.10 1.70 1.70 31.12.2025
270 Udupi Saligram TP 16202 4.11 3.85 0.26 2.26 2.00 0.26 1.44 1.44 0.00 0.41 0.41 31.12.2025
271 Udupi Udupi CMC 145485 82.19 66.99 15.20 45.00 39.33 5.67 25.03 15.50 9.53 12.16 12.16 31.12.2025
272 Uttara Kannada Ankola TMC 24100 8.04 7.24 0.80 4.40 4.40 0.00 2.80 2.00 0.80 0.84 0.84 31.08.2025
273 Uttara Kannada Bhatkal TMC 33600 10.05 8.55 1.50 5.50 5.50 0.00 3.50 2.00 1.50 1.05 1.05 31.08.2025
274 Uttara Kannada Dandeli CMC 52070 18.09 16.79 1.30 9.90 9.90 0.00 6.30 5.00 1.30 1.89 1.89 31.08.2025
275 Uttara Kannada Haliyala TMC 27467 8.04 7.24 0.80 4.40 4.40 0.00 2.80 2.00 0.80 0.84 0.84 31.08.2025
276 Uttara Kannada Honavara TP 21019 5.03 4.28 0.75 2.75 2.75 0.00 1.75 1.00 0.75 0.53 0.53 31.08.2025
277 Uttara Kannada Jali TP 23234 5.53 4.60 0.93 3.03 3.03 0.00 1.93 1.00 0.93 0.58 0.58 31.08.2025
278 Uttara Kannada Karwar CMC 94459 27.14 20.69 6.45 14.85 14.85 0.00 9.45 3.00 6.45 2.84 2.84 31.08.2025
279 Uttara Kannada Kumta TMC 47774 9.05 7.90 1.15 4.95 4.95 0.00 3.15 2.00 1.15 0.95 0.95 31.08.2025
280 Uttara Kannada Manki TP 20970 0.50 0.10 0.40 0.00 0.00 0.00 0.50 0.10 0.40 0.00 0.00 31.08.2025
281 Uttara Kannada Mundgod TP 24228 9.55 8.22 1.33 5.23 5.23 0.00 3.33 2.00 1.33 1.00 1.00 31.08.2025
282 Uttara Kannada Siddapura TP 14800 6.03 5.93 0.10 3.30 3.30 0.00 2.10 2.00 0.10 0.63 0.63 31.08.2025
283 Uttara Kannada Sirsi CMC 65110 21.11 19.76 1.35 11.55 11.55 0.00 7.35 6.00 1.35 2.21 2.21 31.08.2025
284 Uttara Kannada Yellapura TP 26264 6.03 5.93 0.10 3.30 3.30 0.00 2.10 2.00 0.10 0.63 0.63 31.08.2025
285 Vijayanagara Hagaribommanahalli TMC 47604 17.10 14.10 3.00 9.40 8.40 1.00 6.00 4.00 2.00 1.70 1.70 31.08.2025
286 Vijayanagara Harapanahalli TMC 62000 16.40 16.40 0.00 8.80 8.80 0.00 6.00 6.00 0.00 1.60 1.60 100% Processing
287 Vijayanagara Hoovina Hadagalli TMC 32841 15.06 15.06 0.00 7.98 7.98 0.00 5.08 5.08 0.00 2.00 2.00 100% Processing
288 Vijayanagara Hospet CMC 273616 111.00 86.50 24.50 61.00 60.50 0.50 39.00 15.00 24.00 11.00 11.00 30.06.2025
289 Vijayanagara Kamalapuram TMC 30662 10.19 5.90 4.29 5.00 4.00 1.00 4.29 1.00 3.29 0.90 0.90 31.08.2025
290 Vijayanagara Kottur TP 31546 12.90 9.50 3.40 6.90 6.00 0.90 4.50 2.00 2.50 1.50 1.50 31.08.2025
291 Vijayanagara Kudalagi TP 28500 10.90 8.50 2.40 6.00 5.00 1.00 3.90 2.50 1.40 1.00 1.00 31.03.2025
292 Vijayanagara Mariyammanahalli TP 21401 7.10 4.70 2.40 3.90 3.00 0.90 2.50 1.00 1.50 0.70 0.70 30.06.2025
293 Vijayapura Almel TP 20999 2.51 0.85 1.66 1.38 0.00 1.38 0.88 0.60 0.28 0.25 0.25 31.12.2025
294 Vijayapura Babaleshwara TP 13670 3.51 0.68 2.83 1.93 0.33 1.60 1.23 0.00 1.23 0.35 0.35 31.12.2025
295 Vijayapura Basavana Bagevadi TMC 40000 13.00 8.80 4.20 7.15 6.50 0.65 4.55 1.00 3.55 1.30 1.30 31.12.2025
296 Vijayapura Chadchana TP 18961 4.51 3.45 1.06 2.48 2.00 0.48 1.58 1.00 0.58 0.45 0.45 31.12.2025
297 Vijayapura Devarahipparagi TP 20250 3.00 2.67 0.33 1.65 1.37 0.28 1.05 1.00 0.05 0.30 0.30 31.12.2025
298 Vijayapura Indi TMC 43048 12.77 8.77 4.00 7.00 6.50 0.50 4.50 1.00 3.50 1.27 1.27 31.12.2025
299 Vijayapura Kolhar TP 21277 4.05 3.40 0.65 2.20 2.00 0.20 1.45 1.00 0.45 0.40 0.40 31.12.2025
300 Vijayapura Managuli TP 17485 2.88 2.35 0.53 1.30 1.00 0.30 1.23 1.00 0.23 0.35 0.35 31.12.2025
301 Vijayapura Muddebihal TMC 38647 12.90 8.80 4.10 7.00 6.50 0.50 4.60 1.00 3.60 1.30 1.30 31.12.2025
302 Vijayapura Nalatawada TP 15254 4.38 3.60 0.78 2.10 2.10 0.00 1.78 1.00 0.78 0.50 0.50 31.12.2025
303 Vijayapura Nidagundi TP 18254 4.30 2.00 2.30 2.00 0.50 1.50 1.80 1.00 0.80 0.50 0.50 31.12.2025
304 Vijayapura Sindhagi TMC 44257 14.12 8.90 5.22 7.72 6.50 1.22 5.00 1.00 4.00 1.40 1.40 31.12.2025
305 Vijayapura Talikote TMC 40000 5.60 4.35 1.25 3.05 2.80 0.25 2.00 1.00 1.00 0.55 0.55 31.12.2025
306 Vijayapura Tikota TP 15874 4.53 2.45 2.08 2.48 2.00 0.48 1.60 0.00 1.60 0.45 0.45 31.12.2025
307 Vijayapura Vijayapura CC 392799 151.00 130.10 20.90 75.35 75.00 0.35 61.65 41.10 20.55 14.00 14.00 31.12.2025

308 Yadagiri Bhemanarayanagudi NAC 8876 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Cluster processing 

with  CMC Shahpura
309 Yadagiri Gurumitkal TMC 23320 8.00 5.80 2.20 4.40 4.00 0.40 2.80 1.00 1.80 0.80 0.80 31.12.2025
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310 Yadagiri Hunasagi TP 19572 5.61 3.40 2.21 2.25 2.00 0.25 2.96 1.00 1.96 0.40 0.40 31.12.2025
311 Yadagiri Kakkera TMC 27654 6.30 4.60 1.70 3.40 3.00 0.40 2.30 1.00 1.30 0.60 0.60 31.12.2025
312 Yadagiri Kembhavi TMC 28118 7.10 5.60 1.50 4.00 3.50 0.50 2.50 1.50 1.00 0.60 0.60 01.06.2025
313 Yadagiri Shahapur CMC 68533 22.70 18.20 4.50 12.50 12.00 0.50 8.00 4.00 4.00 2.20 2.20 31.03.2025
314 Yadagiri Shorapura CMC 64500 18.68 16.00 2.68 10.18 10.00 0.18 6.50 4.00 2.50 2.00 2.00 31.03.2026
315 Yadagiri Yadgiri CMC 85132 20.00 16.50 3.50 11.00 11.00 0.00 7.00 3.50 3.50 2.00 2.00 31.12.2025

18574471 7201.9 6101 1101 3832 3613 219 2609 1727 881.7 760 760TOTAL
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• HDPE Liners to be provided at the Base and Sides
• There should be Leachate Collecxtion System in Place
• Sufficient Gradient to be provided for Leachate collection
• Surface Water Drainage System must be in place
• Gas collection and control facility to be provided
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 Annexure R6- Inert Waste Circular
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ANNEXURE - R6
No.: 156860/DMA/SWM/SBM/73/2024  Date: -01-2025

      Circular 

Subject: Regarding the steps to be taken to dispose of inert waste generated 
from solid waste management as per the rules. 

Ref  : 1. Honourable National Green Tribunal O.A No 606/2018. Case dated
13.08.2024.

2. Central Pollution Control Board Guidelines.
3. Solid Waste Management Rules 2016
4. Inert Waste Test Report submitted by Urban Local Bodies.

 **** 

National Green Tribunal O.A No 606/2018. Case dated 13.08.2024 has directed to test 

the inert waste generated from solid waste processing in Urban Local Bodies. When the test 

reports of solid waste submitted by the urban local bodies as per reference (4) were 

examined, it was found that they were not as per the standards set in the Physical & Chemical 

Characterisation in the TCLP (Toxic Characteristic Leaching Procedure) report. The reason for 

this is that the waste was not segregated properly and the said test report showed a mixture 

of wet and dry waste. 

In this regard, as per the Solid Waste Management Rules -2016 all Urban local bodies 

should lay more emphasis on waste segregation at source and take steps to ensure 100% 

segregation (Dry Waste, Wet Waste, and Sanitary Waste & Hazardous Waste). Only solid 

waste coming from wet and dry waste processing should be disposed in the SLF (Sanitary 

Landfill). Steps should be taken not to fill hazardous waste, heavy metals and other harmful 

waste in the SLF. 

In addition to the provisions of Schedule I of the Solid Waste Management Rules - 

2016, the following points should be ensured in the design of SLF: 

• HDPE Liners to be provided at the Base and Sides

• There should be Leachate Collection System in Place

• Sufficient Gradient to be provided for Leachate collection

• Surface Water Drainage System must be in place

• Gas collection and control facility to be provided

Furthermore, as mentioned in Rule 15 (Zi), the Urban Local Bodies are directed to 

make all possible efforts to recycle waste and non-recyclable materials to prevent any waste 

from going to the landfill. 

      Sd/- 

State Mission Director 

Swachh Bharat Mission (U) 

Urban Development Department 

Bangalore. 

Copy to, 

1. The all District Commissioner  of the State – for your Appropriate action

2. The all Project Directors  though all Heads of the Urban Local Bodies - for

Appropriate action

3. Office copy.
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1 Belgaum Division Bagalkote Bagalkote CMC 35 Yes Yes Yes 18.24
2 Belgaum Division Bagalkote Ilkal CMC 31 Yes Yes Yes 18.24
3 Belgaum Division Bagalkote Jamakhandi CMC 31 Yes Yes Yes 20.00
4 Belgaum Division Bagalkote Mudhol CMC 31 Yes Yes Yes 7.00
5 Belgaum Division Bagalkote Rabkavi Banahatti CMC 31 Yes Yes Yes 11.25
6 Belgaum Division Bagalkote Badami TMC 23 Yes Yes Yes 8.00
7 Belgaum Division Bagalkote Guledagudda TMC 23 Yes Yes Yes 6.25
8 Belgaum Division Bagalkote Hungund TMC 23 Yes Yes Yes 4.20
9 Belgaum Division Bagalkote Mahalingapura TMC 23 Yes Yes Yes 13.14
10 Belgaum Division Bagalkote Terdal TMC 23 Yes Yes Yes 12.25
11 Belgaum Division Bagalkote Aminagad TP 20 Yes Yes Yes 4.33
12 Belgaum Division Bagalkote Belagali TP 18 Yes Yes Yes 5.07
13 Belgaum Division Bagalkote Bilagi TP 16 Yes Yes Yes 5.00
14 Belgaum Division Bagalkote Kamatagi TP 16 Yes Yes Yes 5.00
15 Belgaum Division Bagalkote Kerur TP 18 Yes Yes Yes 7.00
16 Belgaum Division Bagalkote Lokapura TP 15 Yes Yes Yes 9.38
17 Belgaum Division Bagalkote Shiruru TP 17 Yes Yes Yes 10.00
18 Kalaburagi Division Ballary Ballari CC 39 Yes Yes Yes 84.3
19 Kalaburagi Division Ballary Shiraguppa CMC 31 Yes YES Yes 7.15
20 Kalaburagi Division Ballary Kampli TMC 23 Yes Yes Yes 10
21 Kalaburagi Division Ballary Kurekuppa TMC 23 No Yes No 9.12
22 Kalaburagi Division Ballary Kurugodu TMC 23 Yes YES Yes 6
23 Kalaburagi Division Ballary Sandoor TMC 23 Yes yes Yes 6.4
24 Kalaburagi Division Ballary Tekkalakote TP 20 Yes Yes Yes 8.44
25 Kalaburagi Division Ballary Kudathini TP 19 No No Yes 9.88
26 Belgaum Division Belagavi Belgaum CC 58 YES Yes Yes 66
27 Belgaum Division Belagavi Gokak CMC 31 YES Yes Yes 18.06
28 Belgaum Division Belagavi Nippani CMC 31 YES Yes Yes 12.33
29 Belgaum Division Belagavi Athani TMC 27 YES Yes Yes 13.2
30 Belgaum Division Belagavi Bailahongal TMC 27 YES Yes Yes 4.37
31 Belgaum Division Belagavi Chikkodi TMC 23 YES Yes Yes 10
32 Belgaum Division Belagavi Harogeri TMC 23 YES YES Yes 5
33 Belgaum Division Belagavi Hukkeri TMC 23 YES Yes Yes 3.31
34 Belgaum Division Belagavi Konnur TMC 23 YES Yes Yes 7.18
35 Belgaum Division Belagavi Kudachi TMC 23 YES Yes Yes 7.32
36 Belgaum Division Belagavi Mallapura / Ghataprabha TMC 23 YES Yes Yes 5
37 Belgaum Division Belagavi Manuvalli TMC 23 YES Yes Yes 3.19
38 Belgaum Division Belagavi Mudalagi TMC 23 YES Yes Yes 2.22

Annexure R7

Solid Waste Management Site - Land Availability Status

S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

39 Belgaum Division Belagavi Mugalakoda TMC 23 YES yes Yes 5
40 Belgaum Division Belagavi Ramdurga TMC 23 YES yes Yes 9.16
41 Belgaum Division Belagavi Sadalga TMC 23 YES yes Yes 3
42 Belgaum Division Belagavi Sankeshwar TMC 23 YES Yes Yes 8.2
43 Belgaum Division Belagavi Saundatti TMC 27 YES Yes Yes 8.27
44 Belgaum Division Belagavi Ugar Khurda TMC 23 YES Yes Yes 3.16
45 Belgaum Division Belagavi Ainapur TP 19 YES Yes Yes 3.16

46 Belgaum Division Belagavi Ankalagi-Akkatangerahaala TP 17 YES Yes Yes 5

47 Belgaum Division Belagavi Arabhavi TP 16 YES Yes Yes 10

48 Belgaum Division Belagavi Boragaon TP 17 YES Yes Yes 5

49 Belgaum Division Belagavi Chennamman-kittur TP 18 Yes Yes Yes 10
50 Belgaum Division Belagavi Chinchali TP 19 No with cluster No with cluster Yes 5
51 Belgaum Division Belagavi Examba TP 17 No with cluster No with cluster Yes 3.39
52 Belgaum Division Belagavi Kaagavaada TP 15 No with cluster No with cluster Yes 3

53 Belgaum Division Belagavi Kabbura TP 19 YES Yes Yes 5

54 Belgaum Division Belagavi Kalloli TP 16 Yes Yes Yes 5

55 Belgaum Division Belagavi Kankanavadi TP 17 YES Yes Yes 5

56 Belgaum Division Belagavi Khanapur TP 20 YES Yes Yes 6.8

57 Belgaum Division Belagavi M.K Hubballi TP 14 YES Yes Yes 5.4

58 Belgaum Division Belagavi Macche TP 19 YES YES Yes 4.2

59 Belgaum Division Belagavi Naaganura TP 17 No with cluster No with cluster Yes 5
60 Belgaum Division Belagavi Peeranavaadi TP 18 No with cluster No with cluster Yes 5

61 Belgaum Division Belagavi Raibagh TP 20 YES Yes Yes 4.4

62 Belgaum Division Belagavi Shedbaala TP 16 No with cluster No with cluster No
cluster Base model 
with TP Ainapura

63 Belgaum Division Belagavi Yaragatti TP 11 Yes yes Yes 9
64 Bangalore Division Bengaluru Rural Doddaballapur CMC 31 YES YES Yes 15.31
65 Bangalore Division Bengaluru Rural Hosakote CMC 31 YES YES Yes 12
66 Bangalore Division Bengaluru Rural Nelamangala CMC 31 YES YES Yes 5.13
67 Bangalore Division Bengaluru Rural Devanahalli TMC 23 YES YES Yes 11.01
68 Bangalore Division Bengaluru Rural Vijayapura TMC 23 YES YES Yes 7.43
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

69 Bangalore Division Bengaluru Rural Bashettihalli TP 19 YES YES Yes 1.09

70 Bangalore Division Bengaluru Urban Madanayakanahalli CMC 31 No with cluster No with cluster Yes with cluster
cluster Base model 

with BBMP

71 Bangalore Division Bengaluru Urban Hebbagodi CMC 31 No with cluster No with cluster Yes with cluster
cluster Base model 

with BBMP

72 Bangalore Division Bengaluru Urban Anekal TMC 27 No with cluster No with cluster Yes with cluster
cluster Base model 

with BBMP

73 Bangalore Division Bengaluru Urban Attibele TMC 23 No with cluster No with cluster No with cluster
cluster Base model 

with BBMP

74 Bangalore Division Bengaluru Urban Bommasandra TMC 23 No with cluster No with cluster Yes with cluster
cluster Base model 

with BBMP

75 Bangalore Division Bengaluru Urban Chandapura TMC 23 No with cluster No with cluster Yes with cluster
cluster Base model 

with BBMP

76 Bangalore Division Bengaluru Urban Chikkabanavara TMC 23 No with cluster No with cluster No
cluster Base model 

with BBMP
77 Bangalore Division Bengaluru Urban Hunasamaranahalli TMC 23 No with cluster No with cluster Yes

78 Bangalore Division Bengaluru Urban Jigani TMC 23 No with cluster No with cluster No with cluster
cluster Base model 

with BBMP

79 Bangalore Division Bengaluru Urban Doddatoguru TMC 0 No No with cluster No
cluster Base model 

with BBMP

80 Bangalore Division Bengaluru Urban Konnapana agrahara TP 0 No No with cluster No
cluster Base model 

with BBMP
81 Kalaburagi Division Bidar Bidar CMC 35 Yes Yes Yes 24.18
82 Kalaburagi Division Bidar Basavakalyan CMC 31 Yes Yes Yes 15.12
83 Kalaburagi Division Bidar Bhalki TMC 27 Yes YES Yes 10
84 Kalaburagi Division Bidar Chittaguppa TMC 23 Yes Yes Yes 8
85 Kalaburagi Division Bidar Halikheda TMC 23 Yes Yes Yes 4
86 Kalaburagi Division Bidar Humnabad TMC 27 Yes Yes Yes 10
87 Kalaburagi Division Bidar Aurad TP 20 Yes Yes Yes 10
88 Mysuru Division Chamarajanagara Chamarajanagara CMC 31 Yes Yes Yes 25
89 Mysuru Division Chamarajanagara Kollegal CMC 31 Yes Yes Yes 15
90 Mysuru Division Chamarajanagara Gundlupete TMC 23 Yes Yes Yes 12.28
91 Mysuru Division Chamarajanagara Hanur TP 13 Yes Yes Yes 5.5
92 Mysuru Division Chamarajanagara Yelandur TP 11 Yes Yes Yes 4
93 Bangalore Division Chikkaballapura Chikkaballapura CMC 31 YES YES Yes 15
94 Bangalore Division Chikkaballapura Chintamani CMC 31 YES Yes Yes 10
95 Bangalore Division Chikkaballapura Gowribidanur CMC 31 YES Yes Yes 10
96 Bangalore Division Chikkaballapura Sidlaghatta CMC 31 YES YES Yes 5
97 Bangalore Division Chikkaballapura Bagepalli TMC 23 YES YES Yes 4.27
98 Bangalore Division Chikkaballapura Gudibande TP 11 YES Yes Yes 10.35
99 Mysuru Division Chikkamagaluru Chikkamagaluru CMC 35 YES YES Yes 25

100 Mysuru Division Chikkamagaluru Birur TMC 23 YES Yes Yes 8.2
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

101 Mysuru Division Chikkamagaluru Kadur TMC 23 YES Yes Yes 4
102 Mysuru Division Chikkamagaluru Tarikere TMC 23 YES Yes Yes 12.16
103 Mysuru Division Chikkamagaluru Ajjampura TP 11 YES YES Yes 4
104 Mysuru Division Chikkamagaluru Koppa TP 11 YES YES Yes 4
105 Mysuru Division Chikkamagaluru Mudigere TP 11 YES YES Yes 8
106 Mysuru Division Chikkamagaluru Narasimharajapura TP 11 YES YES Yes 4
107 Mysuru Division Chikkamagaluru Shringeri TP 11 YES YES Yes 5

108 Mysuru Division Chikkamagaluru Kudremuka NAC 0 No with cluster No with cluster Yes
cluster Base model 

with TMC Mudigere

109 Bangalore Division Chitradurga Chitradurga CMC 35 YES YES Yes 35.95
110 Bangalore Division Chitradurga Challkere CMC 31 YES YES Yes 8.68
111 Bangalore Division Chitradurga Hiriyur CMC 31 YES YES Yes 10
112 Bangalore Division Chitradurga Holalkere TMC 23 YES YES Yes 5
113 Bangalore Division Chitradurga Hosadurga TMC 16 YES YES Yes 12
114 Bangalore Division Chitradurga Molakalmuru TP 16 YES YES Yes 3.45
115 Bangalore Division Chitradurga Nayakanahatti TP 16 YES YES Yes 4.5
116 Mysuru Division Dakshina kannada Mangaluru CC 60 Yes Yes Yes 42
117 Mysuru Division Dakshina kannada Puttur CMC 31 Yes Yes Yes 7.15
118 Mysuru Division Dakshina kannada Ullala CMC 31 NO NO NO 0
119 Mysuru Division Dakshina kannada Bantwal TMC 27 Yes Yes Yes 8.55
120 Mysuru Division Dakshina kannada Moodabidare TMC 23 Yes Yes Yes 4.25
121 Mysuru Division Dakshina kannada Someshwara TMC 23 NO NO NO 0
122 Mysuru Division Dakshina kannada Bajape TP 19 NO Yes Yes 3.6
123 Mysuru Division Dakshina kannada Belthangadi TP 11 Yes Yes Yes 3
124 Mysuru Division Dakshina kannada Kadaba TP 13 Yes Yes Yes 2.8
125 Mysuru Division Dakshina kannada Kinnigoli TP 18 Yes Yes Yes 0.5
126 Mysuru Division Dakshina kannada Kotekar TP 17 NO Yes Yes 3.62
127 Mysuru Division Dakshina kannada Mulki TP 18 Yes Yes Yes 2

128 Mysuru Division Dakshina kannada Sullia TP 20 Yes Yes Yes
3 

129 Mysuru Division Dakshina kannada Vitla TP 18 Yes Yes Yes 1
130 Bangalore Division Davangere Davanagere CC 45 Yes Yes Yes 32.33
131 Bangalore Division Davangere Harihar CMC 31 Yes Yes Yes 14.23
132 Bangalore Division Davangere Channagiri TMC 23 Yes Yes Yes 4.35
133 Bangalore Division Davangere Jagalur TP 18 Yes Yes Yes 5.0
134 Bangalore Division Davangere Malebennur TP 20 No No Yes 2.2
135 Bangalore Division Davangere Niymathi TP 11 Yes yes Yes 5
136 Bangalore Division Davangere Honnali TP 23 Yes Yes Yes 10
137 Belgaum Division Dharwada Hubli-Dharwad CC 82 Yes Yes Yes 102.65
138 Belgaum Division Dharwada Annigeri TMC 23 Yes Yes Yes 5.2
139 Belgaum Division Dharwada Navalgund TMC 23 Yes Yes Yes 5.32
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

140 Belgaum Division Dharwada Alnavara TP 18 Yes Yes Yes 5.2
141 Belgaum Division Dharwada Kalaghatagi TP 17 Yes Yes Yes 4
142 Belgaum Division Dharwada Kundgol TP 19 Yes Yes Yes 4
143 Belgaum Division Gadaga Gadag-Betageri CMC 35 YES YES Yes 25.04
144 Belgaum Division Gadaga Gajendragad TMC 23 YES YES Yes 4.2
145 Belgaum Division Gadaga Lakshmeshwara TMC 23 YES YES Yes 13.04
146 Belgaum Division Gadaga Mundargi TMC 23 YES YES Yes 7.24
147 Belgaum Division Gadaga Naragunda TMC 23 YES YES Yes 9
148 Belgaum Division Gadaga Rona TMC 23 YES YES Yes 9.13
149 Belgaum Division Gadaga Mulagunda TP 19 YES YES Yes 5.29
150 Belgaum Division Gadaga Naregal TP 17 YES YES Yes 6
151 Belgaum Division Gadaga Shirahatti TP 18 YES YES Yes 3.17
152 Mysuru Division Hassan Hassan CMC 35 YES YES Yes 22.03
153 Mysuru Division Hassan Arasikere CMC 31 YES Yes Yes 15
154 Mysuru Division Hassan Belur TMC 23 YES Yes Yes 3.2
155 Mysuru Division Hassan Channarayapatna TMC 23 YES Yes Yes 21.04
156 Mysuru Division Hassan Holenarsipura TMC 23 YES YES Yes 7.38
157 Mysuru Division Hassan Sakaleshpura TMC 23 YES YES Yes 3
158 Mysuru Division Hassan Alur TP 11 YES yes Yes 3
159 Mysuru Division Hassan Arkalgudu TP 17 YES Yes Yes 2.15
160 Belgaum Division Haveri Haveri CMC 31 Yes Yes Yes 10
161 Belgaum Division Haveri Ranebennur CMC 35 Yes YES Yes 28.35
162 Belgaum Division Haveri Bankapur TMC 23 Yes Yes Yes 5
163 Belgaum Division Haveri Byadagi TMC 23 Yes Yes Yes 10
164 Belgaum Division Haveri Hanagal TMC 23 Yes Yes Yes 15
165 Belgaum Division Haveri Savanur TMC 27 Yes Yes Yes 5
166 Belgaum Division Haveri Shiggaon TMC 23 Yes Yes Yes 10
167 Belgaum Division Haveri Guttal TP 18 Yes Yes Yes 4 .0 
168 Belgaum Division Haveri Hirekerur TP 20 Yes YES Yes 7
169 Belgaum Division Haveri Rattihalli TP 15 Yes YES Yes 8.3
170 Kalaburagi Division Kalaburagi Kalaburagi CC 55 Yes Yes Yes 28.19
171 Kalaburagi Division Kalaburagi Shahabad CMC 27 Yes Yes Yes 17.39
172 Kalaburagi Division Kalaburagi Wadi TMC 27 Yes Yes Yes 11.00
173 Kalaburagi Division Kalaburagi Afzalpur TMC 23 Yes Yes Yes 5.00
174 Kalaburagi Division Kalaburagi Alanda TMC 23 Yes Yes Yes 10.36
175 Kalaburagi Division Kalaburagi Chincholi TMC 23 Yes Yes Yes 3.26
176 Kalaburagi Division Kalaburagi Chittapura TMC 23 Yes Yes Yes 4.00
177 Kalaburagi Division Kalaburagi Jewargi TMC 23 Yes Yes Yes 8.10
178 Kalaburagi Division Kalaburagi Sedam TMC 23 Yes Yes Yes 5.12
179 Kalaburagi Division Kalaburagi Kalagi TP 11 Yes Yes Yes 5.12
180 Kalaburagi Division Kalaburagi Kamalapura TP 12 Yes Yes Yes 5.3
181 Kalaburagi Division Kalaburagi Yadrami TP 11 Yes Yes Yes 10
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

182 Kalaburagi Division Kalaburagi Shahabad NAC 2 No with cluster No with cluster Yes
Cluster Base model 

with CMC Shahabad

183 Mysuru Division Kodagu Madikeri CMC 23 Yes Yes Yes 6.00
184 Mysuru Division Kodagu Virajpet TMC 18 Yes Yes Yes 5.00
185 Mysuru Division Kodagu Kushalnagara TP 16 Yes YES Yes 7.15
186 Mysuru Division Kodagu Somvarpet TP 11 Yes YES Yes 2.5
187 Bangalore Division Kolar Kolar CMC 35 Yes Yes Yes 9.36
188 Bangalore Division Kolar Mulabagal CMC 31 Yes Yes Yes 6
189 Bangalore Division Kolar Robertsonpet CMC 35 Yes Yes Yes 16.13
190 Bangalore Division Kolar Malur TMC 27 Yes Yes Yes 2.8
191 Bangalore Division Kolar Srinivaspura TMC 23 Yes Yes Yes 5
192 Bangalore Division Kolar Bangarapet TMC 27 Yes Yes Yes 5
193 Bangalore Division Kolar Vemagal Kurugal TP 17 Yes Yes Yes 5
194 Kalaburagi Division Koppala Koppala CMC 31 YES YES Yes 15
195 Kalaburagi Division Koppala Gangavathi CMC 35 yes yes Yes 16
196 Kalaburagi Division Koppala Kushtagi TMC 23 Yes Yes Yes 5
197 Kalaburagi Division Koppala Karatagi TMC 23 No NO NO 0
198 Kalaburagi Division Koppala Bhagyanagar TP 19 Yes Yes Yes 11.1
199 Kalaburagi Division Koppala Kanakagiri TP 17 Yes Yes Yes 10
200 Kalaburagi Division Koppala Kukanur TP 19 YES YES Yes 12.28
201 Kalaburagi Division Koppala Tavaragera TP 18 Yes Yes Yes 12
202 Kalaburagi Division Koppala Yelburga TP 19 Yes Yes Yes 5
203 Mysuru Division Mandya Mandya CMC 35 Yes Yes Yes 24.02
204 Mysuru Division Mandya K.R. Pet TMC 23 Yes Yes Yes 5.25
205 Mysuru Division Mandya Maddur TMC 23 Yes Yes Yes 3.5
206 Mysuru Division Mandya Malavalli TMC 23 Yes yes Yes 7.5
207 Mysuru Division Mandya Nagamangala TMC 23 Yes yes Yes 5
208 Mysuru Division Mandya Pandavapura TMC 23 Yes Yes Yes 5
209 Mysuru Division Mandya Shrirangapattana TMC 23 Yes yes Yes 3.2
210 Mysuru Division Mandya Bellur TP 13 Yes yes Yes 6
211 Mysuru Division Mysuru Mysuru CC 65 Yes Yes Yes 16
212 Mysuru Division Mysuru Hootagalli CMC 31 Yes Yes Yes 2
213 Mysuru Division Mysuru Hunsur CMC 31 Yes Yes Yes 4.5
214 Mysuru Division Mysuru Nanjangudu CMC 31 Yes Yes Yes 7.2
215 Mysuru Division Mysuru Bannur TMC 23 Yes Yes Yes 5
216 Mysuru Division Mysuru H.D. Kote TMC 23 Yes Yes Yes 5
217 Mysuru Division Mysuru K.R.Nagar TMC 23 Yes Yes Yes 4.05
218 Mysuru Division Mysuru Periyapatna TMC 23 Yes Yes Yes 4
219 Mysuru Division Mysuru T Narsipura TMC 23 Yes No Yes 0
220 Mysuru Division Mysuru Bogadi TP 21 Yes Yes Yes 2
221 Mysuru Division Mysuru Kadakola TP 20 Yes Yes Yes 4
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

222 Mysuru Division Mysuru Rammanahalli TP 19 Yes Yes Yes 2
223 Mysuru Division Mysuru Sargur TP 12 Yes Yes Yes 4
224 Mysuru Division Mysuru Srirampura TP 18 Yes Yes Yes 0.38
225 Kalaburagi Division Raichuru Raichuru CMC 35 YES YES Yes 35
226 Kalaburagi Division Raichuru Sindhanoor CMC 31 YES YES Yes 13.03
227 Kalaburagi Division Raichuru Manvi TMC 27 YES YES Yes 20.22
228 Kalaburagi Division Raichuru Devadurga TMC 23 YES YES Yes 6.16
229 Kalaburagi Division Raichuru Lingasgur TMC 23 YES YES Yes 4.33
230 Kalaburagi Division Raichuru Mudgal TMC 23 YES YES Yes 4.12
231 Kalaburagi Division Raichuru Maski TMC 23 No No Yes 3
232 Kalaburagi Division Raichuru Sirwar TP 20 No No Yes 3.8
233 Kalaburagi Division Raichuru Kavital TP 16 No No Yes 3.6
234 Kalaburagi Division Raichuru Balaganur TP 12 No YES Yes 5
235 Kalaburagi Division Raichuru Turvihal TP 14 YES YES Yes 5
236 Kalaburagi Division Raichuru Hatti TP 13 YES YES Yes 5

237 Kalaburagi Division Raichuru Hatti NAC 1 No with cluster No with cluster Yes
Processing in their 

Industrial area
238 Bangalore Division Ramanagara Ramanagara CMC 31 NO Yes Yes 9.38
239 Bangalore Division Ramanagara Kanakapura CMC 31 Yes Yes Yes 9
240 Bangalore Division Ramanagara Channapatna CMC 31 Yes Yes Yes 9
241 Bangalore Division Ramanagara Magadi TMC 23 Yes Yes Yes 4.6
242 Bangalore Division Ramanagara Bidadi TMC 23 Yes Yes Yes 9.32
243 Bangalore Division Ramanagara Harohalli TP 11 Yes Yes Yes 9.38
244 Bangalore Division Shivamogga Shivamogga CC 35 YES YES Yes 27
245 Bangalore Division Shivamogga Bhadravathi CMC 35 YES YES Yes 20
246 Bangalore Division Shivamogga Sagar CMC 31 YES YES Yes 17
247 Bangalore Division Shivamogga Shikaripura TMC 23 YES YES Yes 15.04
248 Bangalore Division Shivamogga Shiralakoppa TMC 23 YES YES Yes 7
249 Bangalore Division Shivamogga Soraba TMC 23 YES YES Yes 10
250 Bangalore Division Shivamogga Anavatti TP 18 YES YES Yes 5
251 Bangalore Division Shivamogga Thirthahalli TP 15 YES YES Yes 6
252 Bangalore Division Shivamogga Holehonnuru TP 16 YES YES Yes 5.2
253 Bangalore Division Shivamogga Hosanagara TP 11 YES YES Yes 8
254 Bangalore Division Shivamogga Jog Kargal TP 11 YES YES Yes 5
255 Bangalore Division Tumakuru Tumakuru CC 35 Yes Yes Yes 40.2
256 Bangalore Division Tumakuru Sira CMC 31 Yes Yes Yes 11.2
257 Bangalore Division Tumakuru Tiptur CMC 31 Yes Yes Yes 15.5
258 Bangalore Division Tumakuru Kunigal TMC 23 Yes yes Yes 17.23
259 Bangalore Division Tumakuru Chikkanayakanahalli TMC 23 Yes yes Yes 10.1
260 Bangalore Division Tumakuru Madhugiri TMC 23 Yes Yes Yes 11.27
261 Bangalore Division Tumakuru Pavagada TMC 23 Yes YES Yes 10.27
262 Bangalore Division Tumakuru Gubbi TP 19 Yes yes Yes 4
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

263 Bangalore Division Tumakuru Huliyaru TP 16 Yes NO Yes 4.09
264 Bangalore Division Tumakuru Turuvekere TP 14 Yes Yes Yes 4
265 Bangalore Division Tumakuru Koratagere TP 15 NO Yes Yes 3.3
266 Mysuru Division Udupi Udupi CMC 35 YES YES Yes 22
267 Mysuru Division Udupi Karkala TMC 23 YES YES Yes 22
268 Mysuru Division Udupi Kaup TMC 23 YES Yes Yes 10
269 Mysuru Division Udupi Kundapur TMC 23 YES Yes Yes 15.8
270 Mysuru Division Udupi Bainduru TP 20 YES yes Yes 8.6
271 Mysuru Division Udupi Saligram TP 16 NO Yes Yes 0.3
272 Belgaum Division Uttara Kannada Karwar CMC 31 Yes Yes Yes 11
273 Belgaum Division Uttara Kannada Dandeli CMC 31 Yes Yes Yes 2.16
274 Belgaum Division Uttara Kannada Sirsi CMC 31 Yes YEs Yes 11
275 Belgaum Division Uttara Kannada Ankola TMC 23 Yes Yes Yes 5
276 Belgaum Division Uttara Kannada Bhatkal TMC 23 Yes Yes Yes 10
277 Belgaum Division Uttara Kannada Haliyala TMC 23 Yes Yes Yes 5

278 Belgaum Division Uttara Kannada Kumta TMC 23 NO No with cluster No with cluster
cluster Base model 
with TP Honavara

279 Belgaum Division Uttara Kannada Honavara TP 20 Yes Yes Yes 10

280 Belgaum Division Uttara Kannada Jali TP 20 No No with cluster Yes  with cluster
cluster Base model 
with TMC Bhatkal

281 Belgaum Division Uttara Kannada Yellapura TP 19 Yes Yes Yes 4
282 Belgaum Division Uttara Kannada Manki TP 20 Yes Yes Yes  with cluster 2
283 Belgaum Division Uttara Kannada Mundgod TP 19 Yes Yes Yes 5
284 Belgaum Division Uttara Kannada Siddapura TP 15 Yes Yes Yes 33
285 Kalaburagi Division Vijayanagara Hospet CMC 35 Yes Yes Yes 19.6
286 Kalaburagi Division Vijayanagara Kamalapuram TMC 20 Yes Yes Yes 4
287 Kalaburagi Division Vijayanagara Hagaribommanahalli TMC 23 Yes Yes Yes 5.11
288 Kalaburagi Division Vijayanagara Harapanahalli TMC 27 Yes Yes Yes 10
289 Kalaburagi Division Vijayanagara Hoovina Hadagalli TMC 23 Yes Yes Yes 9.83
290 Kalaburagi Division Vijayanagara Kottur TP 20 Yes Yes Yes 8
291 Kalaburagi Division Vijayanagara Kudalagi TP 20 Yes YES Yes 2.97
292 Kalaburagi Division Vijayanagara Mariyammanahalli TP 18 Yes Yes Yes 9.8
293 Belgaum Division Vijayapura Vijayapura CC 35 YES YES Yes 32.33
294 Belgaum Division Vijayapura Basavana Bagevadi TMC 23 YES YES Yes 11.13
295 Belgaum Division Vijayapura Indi TMC 23 YES YES Yes 5
296 Belgaum Division Vijayapura Muddebihal TMC 23 YES YES Yes 5
297 Belgaum Division Vijayapura Sindhagi TMC 23 YES YES Yes 5.13
298 Belgaum Division Vijayapura Talikote TMC 23 YES YES Yes 6.17
299 Belgaum Division Vijayapura Almel TP 19 YES YES Yes 5
300 Belgaum Division Vijayapura Babaleshwara TP 12 YES YES Yes 5
301 Belgaum Division Vijayapura Chadchana TP 16 YES YES Yes 10
302 Belgaum Division Vijayapura Devarahipparagi TP 17 No NO NO -
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S. No. Division District ULB Type
No of 

wards in 
the ULB

Landfill site 
avalability as on Oct 

2023

Landfill site 
avalability as on 

April 2024

If yes, Extent of 
landfill site (Area in 

acres)

Landfill site avalability 
as Jan  2025

303 Belgaum Division Vijayapura Kolhar TP 17 YES YES Yes 5
304 Belgaum Division Vijayapura Managuli TP 16 YES YES Yes 9.29
305 Belgaum Division Vijayapura Nalatawada TP 14 YES YES Yes 5
306 Belgaum Division Vijayapura Nidagundi TP 16 No NO NO -
307 Belgaum Division Vijayapura Tikota TP 11 YES YES Yes 8
308 Kalaburagi Division Yadagiri Yadgir CMC 31 Yes Yes Yes 13
309 Kalaburagi Division Yadagiri Shahapur CMC 31 Yes Yes Yes 14
310 Kalaburagi Division Yadagiri Shorapura CMC 31 Yes Yes Yes 4.12
311 Kalaburagi Division Yadagiri Gurumitkal TMC 23 Yes Yes Yes 5
312 Kalaburagi Division Yadagiri Kakkera TMC 23 Yes Yes Yes 9
313 Kalaburagi Division Yadagiri Kembhavi TMC 23 Yes Yes Yes 10
314 Kalaburagi Division Yadagiri Hunasagi TP 16 Yes Yes Yes 9

315 Kalaburagi Division Yadagiri Bhemanarayanagudi NAC 0 No with cluster No with cluster No with cluster
Cluster Base model 

with CMC Shahpura

Jan-25 Apr-24 Oct-23
1 315 315 315
2 Number of ULBs with Land fill site 301 280 275
3 Number of ULBs Clusterd with other ULBs 4 23 19
4 Number of ULBs without Land fill site 10 12 21

Total Number of ULBs (excluding BBMP)
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  Annexure R8- Circular for Compost Quality Compliance
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ANNEXURE – R8
::Circular:: 

Subject: Regarding compliance of quality of fertilizer produced from solid waste 
processing in urban local bodies with FCO norms. 

Reference: 1. Order issued by the National Board of Justice in OA No. 606/2018
dated 13-08-2024.

2. Solid Waste Management Rules-2016.
3. Solid Waste Management Procedure implemented by C.P.H.E. O.
4. Fertilizer test reports received from urban local bodies.

 ***** 

To comply with the Fertilizer Control Order norms, as stipulated in the 2016 rules for waste 

processing in urban areas, the quality of fertilizer produced must meet the established standards. 

In response to the order issued by the Honourable National Green Tribunal in OA No. 606/2018, 

the Urban Local Bodies were directed to provide the High Court with documents pertaining to the 

quality of compost produced from waste treatment in urban areas and information regarding its 

use. To fulfil this requirement, the Urban Local Bodies have conducted tests on the compost and 

submitted the corresponding reports as per reference (4). 

When reviewing and analysing test reports submitted by Urban Local Bodies, some 

parameters may deviate from FCO standards, potentially leading to environmental harm due to 

toxic elements in the compost. To ensure compliance with reference rules (2) and the manual of 

reference (3), Urban Local Bodies must adhere to the following procedures while preparing 

compost from waste materials. 

1. Ensure Strict Waste Segregation: Ensure that only wet waste (biodegradable waste)

reaches the compost pad. Dry waste and other non-compostable materials should be

segregated before composting.

2. Pre-treatment of Mixed Waste: If mixed waste is found, pre-treat it to remove any

inorganic materials (plastics, metals, etc.). The remaining organic waste can then be

processed in the windrow composting system. Ensure no inorganic or toxic materials are

present in the windrow. This is crucial for maintaining the quality of the final compost

3. Windrow Composting Procedure: Follow proper composting techniques, including

maintaining:

• Moisture levels: Ensure proper moisture content for effective microbial activity.

• Aeration: Regular turning of the compost to provide sufficient oxygen.

• Microbial culture: Timely spraying of inoculum/enzymes

• Carbon/Nitrogen (C/N) ratio: Maintain an optimal C/N ratio for efficient composting.

• Temperature: Ensure the compost temperature remains within the desired range for

microbial breakdown.

815

8154031



4. Compost Storage the compost generated should be properly stored.

Urban local bodies are advised to seek technical guidance from the District Pollution Control 

Board regarding the proper steps involved in the composting process. They should also collaborate 

with the Agriculture Department to enhance the quality of the fertilizer produced from solid waste 

materials, ensuring it is suitable for agriculture and can be effectively marketed to farmers.  

It is crucial to emphasize that proper methods must be adhered to in preparing fertilizer from 

raw waste, and utmost care should be taken to eliminate any toxic elements from the final 

product. 

 Sd/- 

State Mission Director 

Swachh Bharat Mission (U) 

Urban Development Department. 

To: 

1) All District Commissioner of the State.

2) Commissioners of all Municipal Corporations of the State.

3) Municipal Commissioners of all Municipalities of the State.

4) Chief Officers of all Municipalities and Town Panchayats / NACs of the State.

For information: 

1. Secretaries to the Government, Urban Development Department, Vikas Soudha,

Bangalore.
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TPD

Current operational Status 

in TPD

Capacity 

Utilzation(

%)

 Design capacity in 

TPD

Current operational 

Status in TPD

Capacity 

Utilzation 

(%)

1 Bagalkote Badami TMC 8 7.15 89% 5 4.00 80% 85%

2 Bagalkote Bagalkote CMC 30 27.50 92% 28 19.00 68% 80%

3 Bagalkote Bilagi TP 4 3.10 78% 2.5 1.00 40% 59%

4 Bagalkote Guledagudda TMC 8 7.43 93% 6.5 4.73 73% 83%

5 Bagalkote Hungund TMC 4 3.50 88% 4 1.00 25% 56%

6 Bagalkote Ilkal CMC 15 12.65 84% 10 5.00 50% 67%

7 Bagalkote Jamakhandi CMC 14 13.20 94% 14 8.00 57% 76%

8 Bagalkote Kerur TP 4 3.20 80% 3 1.65 55% 68%

9 Bagalkote Mahalingapura TMC 8 7.50 94% 5 2.00 40% 67%

10 Bagalkote Mudhol CMC 15 12.15 81% 10 5.00 50% 66%

11 Bagalkote Rabkavi Banahatti CMC 16 15.40 96% 15 6.00 40% 68%

12 Bagalkote Terdal TMC 6 5.20 87% 1.5 1.00 67% 77%

13 Ballary Ballari CC 200 98.50 49% 120 35.00 29% 39%

14 Ballary Kampli TMC 16 10.00 63% 6 3.00 50% 56%

15 Ballary Sandoor TMC 15.5 9.20 59% 6 6.00 100% 80%

16 Ballary Shiraguppa CMC 14.8 14.80 100% 8 3.00 38% 69%

17 Ballary Tekkalakote TP 6.2 6.20 100% 2 2.00 100% 100%

18 Belagavi Athani TMC 25 7.90 32% 25 1.50 6% 19%

19 Belagavi Bailahongal TMC 25 9.50 38% 25 9.00 36% 37%

20 Belagavi Belgaum CC 250 140.00 56% 109 90.00 83% 69%

21 Belagavi Chikkodi TMC 8.53 8.53 100% 2 2.00 100% 100%

22 Belagavi Gokak CMC 30 16.50 55% 30 10.50 35% 45%

23 Belagavi Hukkeri TMC 4.30 4.30 100% 4 1.00 25% 64%

24 Belagavi Khanapur TP 3 3.00 100% 1 1.00 100% 100%

25 Belagavi Konnur TMC 3.5 2.00 57% 6 4.50 75% 68%

26 Belagavi Kudachi TMC 4.5 2.10 47% 3 1.50 50% 48%

27 Belagavi Mudalagi TMC 5.4 5.40 100% 1.5 1.50 100% 100%

28 Belagavi Nippani CMC 12.31 12.31 100% 11.25 11.25 100% 100%

29 Belagavi Raibagh TP 2.30 2.30 100% 0.00 0.00 0% 100%

30 Belagavi Ramdurga TMC 7.9 7.90 100% 3 3.00 100% 100%

31 Belagavi Sadalga TMC 10 3.50 35% 1.75 1.75 100% 45%

32 Belagavi Sankeshwar TMC 8 6.30 79% 2 1.50 75% 78%

33 Belagavi Saundatti TMC 10 7.80 78% 3.00 3.00 100% 83%

34 Bengaluru Rural Doddaballapur CMC 20 19.00 95% 21 10.00 48% 71%

35 Bengaluru Rural Hosakote CMC 20 14.00 70% 2 2.00 100% 73%

36 Bengaluru Rural Nelamangala CMC 19 19.00 100% 8 8.00 100% 100%

37 Bidar Aurad TP 10 5.50 55.00% 3 2.00 67% 58%

38 Bidar Basavakalyan CMC 28 15.10 53.93% 8 8.00 100% 64%

39 Bidar Bhalki TMC 13 13.00 100.00% 7 7.00 100% 100%

40 Bidar Bidar CMC 40 38.00 95.00% 25 25.00 100% 97%

41 Bidar Chittaguppa TMC 12.42 6.00 48.31% 3.85 3.85 100% 61%

42 Bidar Humnabad TMC 20 11.50 57.50% 7 6.00 86% 65%

Design Capacity V/s Current Operational Status (Wet 

Waste) Design Capacity V/s Current Operational Status (Dry Waste)

ANNEXURE - R9
Performance data of wet and dry waste processing plants 

206 ULBs with ULB Owned SWM Plants

Overall 

Capacity 

Utilization(%)

S. 

No.
District ULB Type
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43 Chamarajanagara Chamarajanagara CMC 18.4 18.40 100.00% 8.5 7.00 82% 94%

44 Chamarajanagara Hanur TP 2.5 1.70 68.00% 3.5 0.80 23% 42%

45 Chamarajanagara Kollegal CMC 11.25 11.25 100.00% 9 3.20 36% 71%

46 Chikkaballapura Bagepalli TMC 5.5 5.20 94.55% 3.5 2.00 57% 80%

47 Chikkaballapura Chikkaballapura CMC 15 15.00 100.00% 6 6.00 100% 100%

48 Chikkaballapura Chintamani CMC 15.1 15.10 100.00% 4 1.70 43% 88%

49 Chikkaballapura Gowribidanur CMC 10 9.00 90.00% 3 1.00 33% 77%

50 Chikkaballapura Gudibande TP 5 1.00 20.00% 3 1.00 33% 25%

51 Chikkaballapura Sidlaghatta CMC 12.5 12.50 100.00% 5 2.00 40% 83%

52 Chikkamagaluru Chikkamagaluru CMC 35.65 29.00 81.35% 19.02 15.00 79% 80%

53 Chikkamagaluru Kadur TMC 12.44 9.00 72.35% 5.14 5.00 97% 80%

54 Chikkamagaluru Koppa TP 1.74 0.50 28.74% 0.85 0.70 82% 46%

55 Chikkamagaluru Mudigere TP 3.46 2.10 60.69% 1.73 1.10 64% 62%

56 Chikkamagaluru Narasimharajapura TP 3.03 1.20 39.60% 1.74 1.00 57% 46%

57 Chikkamagaluru Shringeri TP 5 1.50 30.00% 1.5 1.00 67% 38%

58 Chikkamagaluru Tarikere TMC 11.52 8.80 76.39% 5.58 5.00 90% 81%

59 Chitradurga Challkere CMC 40.00 12.00 30.00% 4.00 4.00 100% 36%

60 Chitradurga Chitradurga CMC 40.00 31.00 77.50% 11.50 11.50 100% 83%

61 Chitradurga Hiriyur CMC 40.00 12.00 30.00% 5.40 5.40 100% 38%

62 Chitradurga Holalkere TMC 10.00 4.85 48.50% 5.00 3.50 70% 56%

63 Chitradurga Hosadurga TMC 20.00 10.73 53.63% 10.00 6.83 68% 59%

64 Chitradurga Molakalmuru TP 3.50 3.40 97.14% 3.00 2.16 72% 86%

65 Dakshina kannada Belthangadi TP 2 1.50 75.00% 3 1.00 33% 50%

66 Dakshina kannada Kotekar TP 0 0.00 0.00% 1 1.00 100% 100%

67 Dakshina kannada Mangaluru CC 220 181.50 82.50% 58 58.00 100% 86%

68 Dakshina kannada Moodabidare TMC 5.38 5.38 100.00% 3.5 3.48 99% 100%

69 Dakshina kannada Mulki TP 3.8 3.80 100.00% 2 1.70 85% 95%

70 Dakshina kannada Puttur CMC 12 10.50 87.50% 8.5 8.00 94% 90%

71 Dakshina kannada Sullia TP 3.85 3.85 100.00% 2.45 2.45 100% 100%

72 Dakshina kannada Vitla TP 3.25 3.25 100.00% 2 1.40 70% 89%

73 Davangere Channagiri TMC 4.5 4.50 100.00% 1.5 1.50 100% 100%

74 Davangere Davanagere CC 200 105.00 52.50% 200 60.00 30% 41%

75 Davangere Harihar CMC 80 16.00 20.00% 2 2.00 100% 22%

76 Davangere Honnali TP 4 4.00 100.00% 0.7 0.70 100% 100%

77 Davangere Jagalur TP 3 3.00 100.00% 1 1.00 100% 100%

78 Dharwada Alnavara TP 3.3 3.25 98.48% 2.10 2.00 95% 97%

79 Dharwada Annigeri TMC 5.8 5.20 89.66% 3.69 3.00 81% 86%

80 Dharwada Hubli-Dharwad CC 233.75 233.00 99.68% 148.75 117.00 79% 92%

81 Dharwada Kalaghatagi TP 3.58 3.25 90.78% 2.28 1.50 66% 81%

82 Dharwada Kundgol TP 3.58 3.25 90.78% 2.28 1.55 68% 82%

83 Dharwada Navalgund TMC 5.5 5.20 94.55% 3.50 3.00 86% 91%

84 Gadaga Gadag-Betageri CMC 41 41.00 100.00% 10 9.00 90% 98%

85 Gadaga Gajendragad TMC 5.6 5.60 100.00% 2 1.50 75% 93%

86 Gadaga Lakshmeshwara TMC 6 6.00 100% 5 2.00 40% 73%

87 Gadaga Mulagunda TP 4.5 3.80 84.44% 2.45 1.50 61% 76%

88 Gadaga Mundargi TMC 6 4.80 80.00% 6 2.00 33% 57%

89 Gadaga Naragunda TMC 7 7.00 100.00% 3 2.00 67% 90%
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90 Gadaga Naregal TP 4.5 2.70 60.00% 2.45 2.00 82% 68%

91 Gadaga Rona TMC 4 3.90 97.50% 5.5 1.00 18% 52%

92 Gadaga Shirahatti TP 4.21 3.50 83.14% 2.13 1.20 56% 74%

93 Hassan Alur TP 80 1.60 2.00% 10 1.00 10% 3%

94 Hassan Arasikere CMC 12 12.00 100.00% 8 6.00 75% 90%

95 Hassan Arkalgudu TP 13 2.50 19.23% 9 1.50 17% 18%

96 Hassan Belur TMC 20 4.40 22.00% 20 2.80 14% 18%

97 Hassan Channarayapatna TMC 10.00 10.00 100.00% 4.00 4.00 100% 100%

98 Hassan Hassan CMC 29.7 29.70 100.00% 20 10.00 50% 80%

99 Hassan Holenarsipura TMC 7.15 7.15 100.00% 3.55 3.55 100% 100%

100 Hassan Sakaleshpura TMC 4.4 4.40 100.00% 2 2.00 100% 100%

101 Haveri Bankapur TMC 4.98 4.00 80.32% 3.16 1.66 53% 70%

102 Haveri Byadagi TMC 6.5 6.00 92.31% 4 3.20 80% 88%

103 Haveri Hanagal TMC 5.78 4.80 83.04% 3.675 1.50 41% 67%

104 Haveri Haveri CMC 18.43 18.00 97.67% 11.77 1.44 12% 64%

105 Haveri Hirekerur TP 3.1 1.50 48.39% 3 1.20 40% 44%

106 Haveri Ranebennur CMC 12 12.00 100.00% 4.5 4.50 100% 100%

107 Haveri Savanur TMC 8.3 7.30 87.95% 5 1.00 20% 62%

108 Haveri Shiggaon TMC 3.5 1.00 28.57% 4 2.00 50% 40%

109 Kalaburagi Afzalpur TMC 10 5.50 55.00% 8 4.00 50% 53%

110 Kalaburagi Alanda TMC 15 10.00 66.67% 10 6.50 65% 66%

111 Kalaburagi Chincholi TMC 6 4.00 66.67% 6 2.00 33% 50%

112 Kalaburagi Chittapura TMC 9 6.00 66.67% 8 4.00 50% 59%

113 Kalaburagi Jewargi TMC 9 5.50 61.11% 8 3.50 44% 53%

114 Kalaburagi Kalaburagi CC 145.00 145.00 100.00% 110.00 110.00 100% 100%

115 Kalaburagi Sedam TMC 12 8.00 66.67% 10 5.00 50% 59%

116 Kalaburagi Shahabad CMC 15 11.00 73.33% 12 6.50 54% 65%

117 Kalaburagi Wadi TMC 12 7.03 58.58% 8 5.02 63% 60%

118 Kodagu Kushalnagara TP 5 5.00 100.00% 4 4.00 100% 100%

119 Kodagu Madikeri CMC 12 12.00 100.00% 4 4.00 100% 100%

120 Kodagu Somvarpet TP 1.75 1.75 100.00% 1.2 1.20 100% 100%

121 Kodagu Virajpet TMC 7.2 3.50 48.61% 2.8 1.00 36% 45%

122 Kolar Bangarapet TMC 9 9.00 100.00% 3 1.00 33% 83%

123 Kolar Kolar CMC 46 46.00 100.00% 15 15.00 100% 100%

124 Kolar Malur TMC 20 9.00 45.00% 5 3.50 70% 50%

125 Kolar Mulabagal CMC 25 13.00 52.00% 9 2.00 22% 44%

126 Kolar Robertsonpet CMC 35 35.00 100.00% 16.75 16.75 100% 100%

127 Koppala Gangavathi CMC 35 24.50 70.00% 13 13.00 100% 78%

128 Koppala Koppala CMC 40 19.50 48.75% 10 7.50 75% 54%

129 Koppala Kushtagi TMC 4.00 4.00 100.00% 1.00 1.00 100% 100%

130 Koppala Yelburga TP 20 2.05 10.25% 2 1.50 75% 16%

131 Mandya K.R. Pet TMC 6.00 6.00 100.00% 1.00 1.00 100% 100%

132 Mandya Maddur TMC 7.15 7.00 97.90% 4.55 2.50 55% 81%

133 Mandya Malavalli TMC 10 10.00 100.00% 5 2.00 40% 80%

134 Mandya Mandya CMC 33 33.00 100.00% 12 12.00 100% 100%

135 Mandya Nagamangala TMC 5.01 5.00 99.80% 5 1.00 20% 60%

136 Mandya Pandavapura TMC 6 4.00 66.67% 4 1.00 25% 50%
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137 Mandya Shrirangapattana TMC 15 5.50 36.67% 4 1.00 25% 34%

138 Mysuru Bannur TMC 5 4.00 80.00% 3 1.50 50% 69%

139 Mysuru H.D. Kote TMC 4.5 4.10 91.11% 2.5 1.10 44% 74%

140 Mysuru Hunsur CMC 13 12.50 96.15% 9 4.00 44% 75%

141 Mysuru K.R.Nagar TMC 7 7.00 100.00% 3 1.00 33% 80%

142 Mysuru Mysuru CC 350 275.00 78.57% 245 225.00 92% 84%

143 Mysuru Nanjangudu CMC 15 12.65 84.33% 6 6.00 100% 89%

144 Mysuru Periyapatna TMC 5 4.10 82.00% 5 2.15 43% 63%

145 Mysuru Sargur TP 2 1.20 60.00% 1.5 0.80 53% 57%

146 Raichuru Devadurga TMC 7 5.50 78.57% 7 0.00 0% 39%

147 Raichuru Lingasugur TMC 7 7.00 100.00% 6 2.00 33% 69%

148 Raichuru Manvi TMC 10 10.00 100.00% 10 3.00 30% 65%

149 Raichuru Mudgal TMC 5 5.00 100.00% 5 0.00 0% 50%

150 Raichuru Raichuru CMC 86 62.00 72.09% 46 45.00 98% 81%

151 Raichuru Sindhanoor CMC 19 19.00 100.00% 15 4.00 27% 68%

152 Ramanagara Channapatna CMC 20 19.00 95.00% 20 4.00 20% 58%

153 Ramanagara Kanakapura CMC 15 13.00 86.67% 8 4.10 51% 74%

154 Ramanagara Magadi TMC 10 7.00 70.00% 3 1.20 40% 63%

155 Ramanagara Ramanagara CMC 25 22.00 88.00% 25 8.00 32% 60%

156 Shivamogga Bhadravathi CMC 30 27.00 90.00% 10 10.00 100% 93%

157 Shivamogga Hosanagara TP 1.2 1.10 91.67% 0.8 0.60 75% 85%

158 Shivamogga Jog Kargal TP 2.7 2.40 88.89% 1.8 1.10 61% 78%

159 Shivamogga Sagar CMC 18 17.00 94.44% 12 10.50 88% 92%

160 Shivamogga Shikaripura TMC 9.5 9.20 96.84% 6 5.50 92% 95%

161 Shivamogga Shiralakoppa TMC 10 4.95 49.50% 3 3.00 100% 61%

162 Shivamogga Shivamogga CC 110 95.00 86.36% 75 55.00 73% 81%

163 Shivamogga Soraba TMC 4.5 3.50 77.78% 2 1.50 75% 77%

164 Shivamogga Thirthahalli TP 5.23 5.23 100.00% 3.325 2.80 84% 94%

165 Tumakuru Chikkanayakanahalli TMC 2 1.95 97.50% 1 1.00 100% 98%

166 Tumakuru Gubbi TP 3.2 3.20 100.00% 1 0.50 50% 88%

167 Tumakuru Koratagere TP 3 3.00 100.00% 1.5 0.00 0% 67%

168 Tumakuru Kunigal TMC 9.2 9.20 100.00% 4 2.00 50% 85%

169 Tumakuru Madhugiri TMC 7.00 7.00 100.00% 5.00 2.00 40% 75%

170 Tumakuru Pavagada TMC 6.80 6.80 100.00% 1.00 1.00 100% 100%

171 Tumakuru Sira CMC 12 12.00 100.00% 2 2.00 100% 100%

172 Tumakuru Tiptur CMC 23 12.65 55.00% 6.41 6.41 100% 65%

173 Tumakuru Tumakuru CC 200.00 80.00 40.00% 40.00 40.00 100% 50%

174 Tumakuru Turuvekere TP 3 2.80 93.33% 1 0.30 30% 78%

175 Udupi Karkala TMC 10 6.50 65.00% 4 4.00 100% 75%

176 Udupi Kaup TMC 5 5.00 100.00% 4 2.53 63% 84%

177 Udupi Kundapur TMC 6 6.00 100.00% 2.5 2.10 84% 95%

178 Udupi Udupi CMC 55 39.33 71.51% 16 15.50 97% 77%

179 Uttara Kannada Ankola TMC 7 4.40 62.86% 3 2.00 67% 64%

180 Uttara Kannada Bhatkal TMC 8 5.50 68.75% 4 2.00 50% 63%

181 Uttara Kannada Dandeli CMC 15 9.90 66.00% 7 5.00 71% 68%

182 Uttara Kannada Haliyala TMC 7 4.40 62.86% 3 2.00 67% 64%

183 Uttara Kannada Honavara TP 5 2.75 55.00% 2 1.00 50% 54%
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184 Uttara Kannada Karwar CMC 20 14.85 74.25% 10 3.00 30% 60%

185 Uttara Kannada Mundgod TP 6 5.23 87.08% 4 2.00 50% 72%

186 Uttara Kannada Siddapura TP 4 3.30 82.50% 3 2.00 67% 76%

187 Uttara Kannada Sirsi CMC 15 11.55 77.00% 8 6.00 75% 76%

188 Uttara Kannada Yellapura TP 5 3.30 66.00% 3 2.00 67% 66%

189 Vijayanagara Harapanahalli TMC 20 8.80 44.00% 7 6.00 86% 55%

190 Vijayanagara Hoovina Hadagalli TMC 10 7.98 79.80% 5.08 5.08 100% 87%

191 Vijayanagara Hospet CMC 60.5 60.50 100% 31 15.00 48% 83%

192 Vijayanagara Kamalapuram TMC 5.5 4.00 72.73% 12 1.00 8% 29%

193 Vijayanagara Kottur TP 6 6.00 100.00% 12 2.00 17% 44%

194 Vijayanagara Kudalagi TP 5 5.00 100.00% 3 2.50 83% 94%

195 Vijayapura Basavana Bagevadi TMC 6.5 6.50 100.00% 5.00 1.00 20% 65%

196 Vijayapura Indi TMC 7.72 6.50 84.20% 6.00 1.00 17% 55%

197 Vijayapura Muddebihal TMC 6.5 6.50 100.00% 6.00 1.00 17% 60%

198 Vijayapura Sindhagi TMC 7.8 6.50 83.33% 6.00 1.00 17% 54%

199 Vijayapura Talikote TMC 3.05 2.80 91.80% 5.00 1.00 20% 47%

200 Vijayapura Vijayapura CC 110 75.00 68.18% 50.00 41.10 82% 73%

201 Yadagiri Gurumitkal TMC 25 4.00 16.00% 25 1.00 4% 10%

202 Yadagiri Kakkera TMC 4 3.00 75.00% 4 1.00 25% 50%

203 Yadagiri Kembhavi TMC 5 3.50 70.00% 3 1.50 50% 63%

204 Yadagiri Shahapur CMC 12 12.00 100.00% 8 4.00 50% 80%

205 Yadagiri Shorapura CMC 10 10.00 100.00% 4 4.00 100% 100%

206 Yadagiri Yadgiri CMC 25 11.00 44.00% 25 3.50 14% 29%

4556 3265 2471 1589
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1 Bagalkote Aminagad TP 2 2.00 100% 2 1.00 50% 75%

2 Bagalkote Belagali TP 2.5 2.37 95% 2 1.00 50% 72%

3 Bagalkote Kamatagi TP 2 2.00 100% 2 1.00 50% 75%

4 Bagalkote Lokapura TP 2 2.00 100% 2 1.00 50% 75%

5 Bagalkote Shiruru TP 2 1.00 50% 1 0.88 88% 69%

6 Ballary Kudathini TP 3.80 3.80 100% 2.00 2.00 100% 100%

7 Ballary Kurekuppa TMC 4 4.00 100% 2.8 2.80 100% 100%

8 Ballary Kurugodu TMC 4.50 4.50 100% 2.00 2.00 100% 100%

9 Belagavi Ainapur TP 2.5 2.30 92% 0.50 0.50 100% 96%

10 Belagavi
Ankalagi-

Akkatangerahaala
TP

2.15 2.15 100% 1.50 1.50 100% 100%

11 Belagavi Arabhavi TP 2.30 2.30 100% 1.50 1.50 100% 100%

12 Belagavi Boragaon TP 2.20 2.20 100% 1.00 1.00 100% 100%

13 Belagavi Chennamman-kittur TP 25 0.00 0% 3 0.00 0% 0%

14 Belagavi Chinchali TP 2.51 2.51 100% 1.00 1.00 100% 100%

Other ULBs - Decentralized processing / Processing In cluster with nearby ULBs

S. 

No.
District ULB Type

Design Capacity V/s Current Operational Status (Wet 

Waste) Design Capacity V/s Current Operational Status (Dry Waste) Overall 

Capacity 

Utilization(%)

TOTAL

Newly Upgraded ULBs under SBM 2.0
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15 Belagavi Examba TP 2.15 2.15 100% 0.55 0.55 100% 100%

16 Belagavi Harogeri TMC 4.30 4.30 100% 1.00 1.00 100% 100%

17 Belagavi Kaagavaada TP 2.10 2.10 100% 0.50 0.50 100% 100%

18 Belagavi Kabbura TP 3.10 3.10 100% 0.50 0.50 100% 100%

19 Belagavi Kalloli TP 4.20 4.20 100% 1.00 1.00 100% 100%

20 Belagavi Kankanavadi TP 2.10 2.10 100% 0.00 0.00 0% 100%

21 Belagavi M.K Hubballi TP 1.50 1.50 100% 0.20 0.20 100% 100%

22 Belagavi Macche TP 3.00 3.00 100% 0.50 0.50 100% 100%

23 Belagavi
Mallapura / 

Ghataprabha
TMC

3.10 3.10 100% 1 1.00 100% 100%

24 Belagavi Manuvalli TMC 5.3 5.30 100% 1 1.00 100% 100%

25 Belagavi Mugalakoda TMC 3.80 3.80 100% 0 0.00 0% 100%

26 Belagavi Naaganura TP 2.00 2.00 100% 1.00 1.00 100% 100%

27 Belagavi Peeranavaadi TP 3.00 3.00 100% 0.50 0.50 100% 100%

28 Belagavi Shedbaala TP 0.90 0.90 100% 0 0.00 0% 100%

29 Belagavi Ugar Khurda TMC 6.2 6.20 100% 0 0.00 0% 100%

30 Belagavi Yaragatti TP 0.65 0.65 100% 0 0.00 0% 100%

31 Bengaluru Rural Bashettihalli TP 2.5 2.50 100% 3 2.00 67% 82%

32 Bengaluru Urban Attibele TMC 6.00 6.00 100% 2.1 2.07 100% 100%

33 Bengaluru Urban Bommasandra TMC 6.00 6.00 100% 5.0 2.50 50% 77%

34 Bengaluru Urban Chandapura TMC 5.20 5.20 100% 4.0 2.00 50% 78%

35 Bengaluru Urban Chikkabanavara TMC 5.20 5.20 100% 2.00 2.00 100% 100%

36 Bengaluru Urban Hebbagodi CMC 16.30 16.30 100% 4.0 4.00 100% 100%

37 Bengaluru Urban Hunasamaranahalli TMC 4.00 4.00 100% 2.00 2.00 100% 100%

38 Bengaluru Urban Jigani TMC 6.20 6.20 100% 4.0 2.50 63% 85%

39 Bengaluru Urban Konnapanagrahara TMC 0.0 0.00 0% 0.0 0.00 0% 0%

40 Bengaluru Urban Doddathoguru TP 7.00 7.00 100% 0.0 0.00 0% 100%

41 Bengaluru Urban Madanayakanahalli CMC 11.00 11.00 100.00% 10.00 10.00 100% 100%

42 Bidar Halikheda TMC 4 3.00 75.00% 3 2.45 82% 78%

43 Chamarajanagara Yelandur TP 1.1 1.10 100.00% 1 1.00 100% 100%

44 Chikkamagaluru Ajjampura TP 3.5 2.00 57.14% 2 0.00 0% 36%

45 Chitradurga Nayakanahatti TP 3.50 2.00 57.14% 1.30 1.30 100% 69%

46 Dakshina kannada Bajape TP 1.5 1.50 100.00% 4 1.00 25% 45%

47 Dakshina kannada Kadaba TP 1.5 1.20 80.00% 2.95 1.00 34% 49%

48 Dakshina kannada Kinnigoli TP 3.82 3.82 100% 2.74 2.74 100% 100%

49 Dakshina kannada Someshwara TMC 4.5 3.00 66.67% 3.5 2.98 85% 75%

50 Davangere Malebennur TP 3 3.00 100.00% 1 1.00 100% 100%

51 Davangere Niymathi TP 2 1.00 50.00% 1 1.00 100% 67%

52 Haveri Guttal TP 4.4 4.00 90.91% 2.8 1.00 36% 69%

53 Haveri Rattihalli TP 2.5 2.50 100.00% 1.5 1.00 67% 88%

54 Kalaburagi Kalagi TP 4 0.65 16.25% 4 0.65 16% 16%

55 Kalaburagi Kamalapura TP 6 0.65 10.83% 4 0.50 13% 12%

56 Kalaburagi Yadrami TP 6 2.00 33.33% 4 1.00 25% 30%

57 Kolar Vemagal Kurugal TP 4.68 2.00 42.74% 2.98 0.00 0% 26%

58 Koppala Bhagyanagar TP 4.00 4.00 100.00% 1.00 1.00 100% 100%

59 Koppala Kanakagiri TP 2.00 2.00 100.00% 1.00 1.00 100% 100%

60 Koppala Karatagi TMC 1 1.00 100.00% 1 1.00 100% 100%
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61 Koppala Kukanur TP 1.50 1.50 100.00% 1.00 1.00 100% 100%

62 Koppala Tavaragera TP 3.00 3.00 100.00% 1.00 1.00 100% 100%

63 Mandya Bellur TP 2 2.00 100.00% 0 0.00 0% 100%

64 Mysuru Bogadi TP 4.60 4.60 100.00% 0 0.00 0% 100%

65 Mysuru Hootagalli CMC 13 12.50 96.15% 2.00 2.00 100% 97%

66 Mysuru Kadakola TP 0.75 0.75 100.00% 0.25 0.25 100% 100%

67 Mysuru Rammanahalli TP 2.50 2.50 100.00% 1.50 1.50 100% 100%

68 Mysuru Srirampura TP 4.00 4.00 100.00% 2.50 2.50 100% 100%

69 Raichuru Balaganur TP 2.00 2.00 100.00% 0 0.00 0% 100%

70 Raichuru Hatti TP 2.00 2.00 100.00% 0 0.00 0% 100%

71 Raichuru Kavitala TP 1.80 1.80 100.00% 1.00 1.00 100% 100%

72 Raichuru Maski TMC 1.5 1.50 100.00% 0 0.00 0% 100%

73 Raichuru Sirawar TP 1.00 1.00 100.00% 0.80 0.80 100% 100%

74 Raichuru Turvihal TP 2.00 2.00 100.00% 2.00 2.00 100% 100%

75 Ramanagara Bidadi TMC 10 5.50 55.00% 10 3.00 30% 43%

76 Ramanagara Harohalli TP 0 0.00 0.00% 0 0.00 0% 0%

77 Shivamogga Anavatti TP 3.5 3.10 88.57% 2.5 1.50 60% 77%

78 Shivamogga Holehonnuru TP 4 3.00 75.00% 3 1.00 33% 57%

79 Tumakuru Huliyaru TP 0.20 0.20 100.00% 0 0.00 0% 100%

80 Udupi Bainduru TP 2.10 2.10 100.00% 1.00 1.00 100% 100%

81 Uttara Kannada Manki TP 0 0.00 0.00% 0.5 0.10 20% 20%

82 Vijayanagara Hagaribommanahalli TMC 8.4 8.40 100.00% 4 4.00 100% 100%

83 Vijayanagara Mariyammanahalli TP 3 3.00 100.00% 1 1.00 100% 100%

84 Vijayapura Almel TP 4.28 0.00 0.00% 3.00 0.60 20% 8%

85 Vijayapura Babaleshwara TP 2.44 0.33 13.52% 2.00 0.00 0% 7%

86 Vijayapura Chadchana TP 3.56 2.00 56.18% 3.00 1.00 33% 46%

87 Vijayapura Devarahipparagi TP 3.79 1.37 36.15% 3.00 1.00 33% 35%

88 Vijayapura Kolhar TP 3.8 2.00 52.63% 3.00 1.00 33% 44%

89 Vijayapura Managuli TP 3.46 1.00 28.90% 3.00 1.00 33% 31%

90 Vijayapura Nalatawada TP 3.22 2.10 65.22% 3.00 1.00 33% 50%

91 Vijayapura Nidagundi TP 3.5 0.50 14.29% 3.00 1.00 33% 23%

92 Vijayapura Tikota TP 2.75 2.00 72.73% 2.00 0.00 0% 42%

93 Yadagiri Hunasagi TP 3 2.00 66.67% 3 1.00 33% 50%

345.91 270.1 174.94 106.86

1 Bengaluru Urban Anekal TMC 11.0 11.00 100% 4.0 4.00 100% 100%

2 Dakshina kannada Ullala CMC 10.18 10.18 100.00% 6.48 6.48 100% 100%

3 Dakshina kannada Bantwal TMC 8 7.50 93.75% 6 4.90 82% 89%

4 Uttara Kannada Jali TP 3.03 3.03 99.83% 2 1.00 50% 80%

5 Uttara Kannada Kumta TMC 5 4.95 99.00% 4 2.00 50% 77%

37.2 36.7 22.5 18.4

Total

Total

Old ULBs with No Land 
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1 Bengaluru Rural Devanahalli TMC 9 9.00 100% 4 4.00 100% 100%

2 Bengaluru Rural Vijayapura TMC 10 9.80 98% 2 2.00 100% 98%

3 Chamarajanagara Gundlupete TMC 7 6.00 85.71% 2 2.00 100% 89%

4 Chikkamagaluru Birur TMC 10 4.50 45.00% 4 0.50 13% 36%

5 Kolar Srinivaspura TMC 5 5.00 100.00% 5 1.55 31% 66%

6 Mysuru T Narsipura TMC 5 4.00 80.00% 2.5 1.00 40% 67%

7 Udupi Saligram TP 2 2.00 100.00% 1.5 1.44 96% 98%

48 40.3 21 12.4885

1 Chikkamagaluru Kudremuka NAC 0 0.00 0.00% 0 0.00 0% 0%

2 Kalaburagi Shahabad NAC 0.33 0.33 100.00% 0.50 0.50 100% 100%

3 Raichuru Hatti NAC 1.00 1.00 100.00% 0 0.00 0% 100%

4 Yadagiri Bhemanarayanagudi NAC 0 0.00 0.00% 0 0.00 0% 0%

1.33 1.33 0.5 0.5

Total

Total

NACs Clustered with nearby ULBs

Old ULBs who have recently aquired land and are under tendering process
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S.No. District ULB Model 
Legacy Waste 

Quantity (Tonnes)
Current Status

Proposed Date for 
Completion of Remediation 

Work (DD.MM.YYYY)

1 Bagalkote Bagalkote Hire 35487 Work in Progress 31.08.2025
2 Bagalkote Ilkal Hire 30326 Work in Progress 10.10.2025
3 Bagalkote Jamakhandi Hire 27218 Work in Progress 31.08.2025
4 Bagalkote Rabkavi Banahatti Hire 16800 Work Completed Work Completed
5 Ballary Ballari Hire 266214 Tendering Stage 30.04.2026
6 Belagavi Belgaum Hire 300000 Tendering Stage 31.12.2026
7 Belagavi Konnur Hire 9900 Work Completed Work Completed
8 Belagavi Sankeshwar Hire 35116 Work in Progress 31.08.2025
9 Bengaluru Rural Doddaballapur Hire 46482 Work in Progress 31.05.2025

10 Bengaluru Urban Anekal Hire 10393 Tendering Stage 31.03.2026
11 Bidar Basavakalyan Hire 55000 Work in Progress 30.09.2025
12 Bidar Bhalki Hire 28200 Tendering Stage 30.09.2025
13 Bidar Bidar Hire 84167 Work in Progress 30.09.2025
14 Chamarajanagara Chamarajanagara Hire (Cluster Model) 21528 Work in Progress 31.12.2025
15 Chamarajanagara Gundlupete Hire (Cluster Model) 15456 Work in Progress 31.12.2025
16 Chamarajanagara Kollegal Hire (Cluster Model) 27681 Work in Progress 31.12.2025
17 Chikkaballapura Bagepalli Hire (Cluster Model) 22736 Tendering Stage 30.11.2025
18 Chikkaballapura Chikkaballapura Hire (Cluster Model) 48871 Tendering Stage 31.10.2025
19 Chikkaballapura Chintamani Hire (Cluster Model) 46804 Tendering Stage 31.10.2025
20 Chikkaballapura Gowribidanur Hire (Cluster Model) 20430 Tendering Stage 31.10.2025
21 Chikkaballapura Sidlaghatta Hire (Cluster Model) 24633 Tendering Stage 31.10.2025
22 Chikkamagaluru Chikkamagaluru Hire 53349 Work in Progress 31.12.2025
23 Chikkamagaluru Tarikere Hire 34082 Tendering Stage 31.07.2025
24 Chitradurga Challkere Hire (Cluster Model) 34000 Tendering Stage 31.12.2025
25 Chitradurga Chitradurga Hire (Cluster Model) 89063 Tendering Stage 31.03.2026
26 Chitradurga Hiriyur Hire (Cluster Model) 24000 Tendering Stage 31.12.2025
27 Dakshina kannada Mangaluru Hire 900000 Work in Progress 25.04.2026
28 Dakshina kannada Puttur Hire 36775 Work in Progress 31.03.2026
29 Davangere Davanagere Hire 241524 Work in Progress 31.08.2025
30 Davangere Harihar Hire 27210 Work in Progress 31.08.2025
31 Dharwada Alnavara Hire (Cluster Model) 11000 Work Completed Work Completed
32 Dharwada Annigeri Hire (Cluster Model) 12000 Work Completed Work Completed
33 Dharwada Kalaghatagi Hire (Cluster Model) 7000 Work Completed Work Completed
34 Dharwada Kundgol Hire (Cluster Model) 5000 Work in Progress 31.08.2025
35 Dharwada Navalgund Hire (Cluster Model) 18000 Work in Progress 31.08.2025
36 Dharwada Hubli-Dharwad Hire 479930 Work in Progress 31.07.2025
37 Gadaga Gadag-Betageri Hire (Cluster Model) 81116 Tendering Stage 31.07.2025
38 Gadaga Gajendragad Hire (Cluster Model) 32185 Tendering Stage 30.06.2025
39 Gadaga Nargund Hire (Cluster Model) 25243 Tendering Stage 30.06.2025
40 Hassan Arasikere Hire (Cluster Model) 69315 Tendering Stage 30.06.2025
41 Hassan Channarayapatna Hire (Cluster Model) 77118 Tendering Stage 30.06.2025
42 Hassan Sakaleshpura Hire (Cluster Model) 35371 Tendering Stage 30.06.2025
43 Hassan Hassan Hire 141616 Tendering Stage 31.12.2025
44 Haveri Hanagal Hire (Cluster Model) 26068 Tendering Stage 31.03.2026
45 Haveri Haveri Hire (Cluster Model) 41364 Tendering Stage 31.03.2026
46 Haveri Ranebennur Hire (Cluster Model) 62753 Tendering Stage 31.03.2026
47 Haveri Savanur Hire (Cluster Model) 20023 Tendering Stage 31.03.2026
48 Kalaburagi Afzalpur Hire 44066 Work in Progress 31.07.2025
49 Kalaburagi Kalaburagi Hire 309189 Tendering Stage 31.12.2026
50 Kodagu Kushalnagara Hire (Cluster Model) 41014 Tendering Stage 31.03.2026
51 Kodagu Madikeri Hire (Cluster Model) 76636 Tendering Stage 31.03.2026
52 Kodagu Virajpet Hire (Cluster Model) 34804 Tendering Stage 31.03.2026
53 Kolar Bangarapet Hire (Cluster Model) 31299 Tendering Stage 31.03.2026
54 Kolar Kolar Hire (Cluster Model) 45914 Tendering Stage 31.03.2026
55 Kolar Malur Hire (Cluster Model) 20724 Tendering Stage 31.03.2026
56 Kolar Mulabagal Hire (Cluster Model) 38292 Tendering Stage 31.03.2026
57 Kolar Robertsonpet Hire (Cluster Model) 45200 Tendering Stage 31.03.2026
58 Koppala Gangavathi Hire 44723 Work in Progress 31.12.2025
59 Koppala Koppala Hire 84800 Tendering Stage 31.03.2026
60 Mandya Mandya Hire 84562 Tendering Stage 31.12.2025
61 Mysuru Hunsur Hire 24954 Tendering Stage 31.12.2025
62 Mysuru Mysuru Hire 600948 Work in Progress 31.03.2026
63 Raichuru Raichuru Hire (Cluster Model) 63252 Tendering Stage 31.12.2025

Annexure R10

192 ULB wise timelines for completion of legacy waste remediation work
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64 Raichuru Sindhanoor Hire (Cluster Model) 52500 Tendering Stage 31.12.2025
65 Shivamogga Bhadravathi Hire (Cluster Model) 93504 Tendering Stage 31.03.2026
66 Shivamogga Sagar Hire (Cluster Model) 30043 Tendering Stage 31.03.2026
67 Shivamogga Shivamogga Hire 25300 Work Completed Work Completed
68 Tumakuru Kunigal Hire 21123 Work in Progress 30.06.2025
69 Tumakuru Madhugiri Hire 20651 Work in Progress 30.06.2025
70 Tumakuru Pavagada Hire 20066 Work in Progress 30.06.2025
71 Tumakuru Sira Hire 41254 Work in Progress 30.06.2025
72 Tumakuru Tiptur Hire 40636 Work in Progress 30.06.2025
73 Tumakuru Tumakuru Hire 90000 Work Completed Work Completed
74 Udupi Karkala Hire 21154 Work in Progress 31.12.2025
75 Udupi Udupi Hire 134067 Tendering Stage 31.12.2027
76 Uttara Kannada Sirsi Hire (Cluster Model) 98323 Tendering Stage 31.03.2026
77 Uttara Kannada Yellapura Hire (Cluster Model) 26749 Tendering Stage 31.03.2026
78 Uttara Kannada Bhatkal Hire (Cluster Model) 22072 Tendering Stage 31.03.2026
79 Vijayanagara Hagaribommanahalli Hire (Cluster Model) 25072 Tendering Stage 30.06.2025
80 Vijayanagara Harapanahalli Hire (Cluster Model) 29835 Tendering Stage 30.06.2025
81 Vijayanagara Hoovina Hadagalli Hire (Cluster Model) 24793 Tendering Stage 30.06.2025
82 Vijayanagara Hospet Hire (Cluster Model) 25217 Tendering Stage 30.06.2025
83 Vijayanagara Kamalapuram Hire (Cluster Model) 24794 Tendering Stage 30.06.2025
84 Vijayanagara Kudalagi Hire (Cluster Model) 21059 Tendering Stage 30.06.2025
85 Vijayanagara Kottur Hire (Cluster Model) 20461 Tendering Stage 30.06.2025
86 Vijayapura Basavana Bagevadi Hire 23391 Work in Progress 31.07.2025
87 Vijayapura Indi Hire 31648 Work in Progress 31.07.2025
88 Vijayapura Muddebihal Hire 30158 Work in Progress 31.07.2025
89 Vijayapura Sindhagi Hire 23523 Tendering Stage 31.07.2025
90 Vijayapura Talikote Hire 21424 Work in Progress 31.07.2025
91 Vijayapura Vijayapura Hire 80000 Work Completed Work Completed
92 Yadagiri Yadgiri Hire 69070 Work in Progress 31.07.2025
93 Bagalkote Badami 2180 Inhouse Work In Progress 31.07.2025
94 Bagalkote Bilagi 1000 Inhouse Work In Progress 31.07.2025
95 Bagalkote Guledagudda 10000 Inhouse Work In Progress 31.07.2025
96 Bagalkote Kerur 3000 Inhouse Work In Progress 31.07.2025
97 Bagalkote Mahalingapura 15000 Inhouse Work In Progress 31.07.2025
98 Bagalkote Mudhol 5000 Inhouse Work In Progress 31.07.2025
99 Bagalkote Terdal 6053 Inhouse Work In Progress 31.07.2025

100 Ballary Kampli 17636 Inhouse Work In Progress 20.09.2025
101 Ballary Shiraguppa 20678 Inhouse Work In Progress 26.06.2025
102 Ballary Tekkalakote 3843 Inhouse Work In Progress 16.02.2025
103 Belagavi Athani 16800 Inhouse Work In Progress 31.07.2025
104 Belagavi Bailahongal 5500 Inhouse Work In Progress 31.07.2025
105 Belagavi Chikkodi 14734 Inhouse Work In Progress 31.07.2025
106 Belagavi Gokak 16920 Inhouse Work In Progress 31.07.2025
107 Belagavi Hukkeri 3848 Inhouse Work In Progress 31.07.2025
108 Belagavi Khanapur 14000 Inhouse Work In Progress 31.07.2025
109 Belagavi Kudachi 5740 Inhouse Work In Progress 31.07.2025
110 Belagavi Manuvalli 3600 Inhouse Work In Progress 31.07.2025
111 Belagavi Mudalagi 5000 Inhouse Work In Progress 31.07.2025
112 Belagavi Nippani 15985 Inhouse Work In Progress 31.07.2025
113 Belagavi Sadalga 11143 Inhouse Work In Progress 31.07.2025
114 Belagavi Saundatti 4302 Inhouse Work In Progress 31.07.2025
115 Bengaluru Rural Devanahalli 11264 Inhouse Work In Progress 31.07.2025
116 Bengaluru Rural Nelamangala 16352 Inhouse Work Order Issued 31.12.2025
117 Bidar Aurad 11008 Inhouse Work In Progress 30.09.2025
118 Bidar Chittaguppa 14242 Inhouse Work In Progress 30.09.2025
119 Bidar Humnabad 15447 Inhouse Work In Progress 30.09.2025
120 Chikkaballapura Gudibande 5307 Inhouse Work In Progress 31.07.2025
121 Chikkamagaluru Ajjampura 2048 Inhouse Work In Progress 31.12.2025
122 Chikkamagaluru Birur 8818 Inhouse Work In Progress 31.12.2025
123 Chikkamagaluru Kadur 20692 Inhouse Work In Progress 31.08.2025
124 Chikkamagaluru Koppa 6137 Inhouse Work In Progress 31.10.2025
125 Chikkamagaluru Mudigere 1967 Inhouse Work In Progress 28.12.2025
126 Chikkamagaluru Narasimharajapura 1931 Inhouse Work In Progress 31.12.2025
127 Chikkamagaluru Shringeri 2143 Inhouse Work In Progress 31.12.2025
128 Dakshina kannada Moodabidare 14003 Inhouse Work In Progress 22.04.2026
129 Davangere Channagiri 7511 Inhouse Work In Progress 14.04.2025
130 Davangere Honnali 8801 Inhouse Work In Progress 31.05.2025
131 Davangere Jagalur 7134 Inhouse Work In Progress 31.05.2025
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132 Gadaga Lakshmeshwara 15323 Inhouse Work In Progress 30.06.2025
133 Gadaga Naregal 16909 Inhouse Work In Progress 30.06.2025
134 Gadaga Rona 4235 Inhouse Work In Progress 30.06.2025
135 Gadaga Shirahatti 4288 Inhouse Work In Progress 30.06.2025
136 Hassan Alur 10581 Inhouse Work In Progress 31.03.2025
137 Hassan Arkalgudu 10359 Inhouse Work In Progress 25.06.2025
138 Hassan Belur 14191 Inhouse Work In Progress 30.06.2025
139 Hassan Holenarsipura 17500 Inhouse Work In Progress 31.10.2025
140 Haveri Bankapur 3397 Inhouse Work In Progress 30.06.2025
141 Haveri Byadagi 14077 Inhouse Work In Progress 31.07.2025
142 Haveri Hirekerur 3360 Inhouse Work In Progress 31.07.2025
143 Haveri Shiggaon 14002 Inhouse Work In Progress 31.07.2025
144 Kalaburagi Alanda 18283 Inhouse Work In Progress 30.09.2025
145 Kalaburagi Chincholi 16895 Inhouse Work In Progress 30.06.2025
146 Kalaburagi Chittapura 10219 Inhouse Work In Progress 31.07.2025
147 Kalaburagi Jewargi 9315 Inhouse Work In Progress 31.07.2025
148 Kalaburagi Sedam 14063 Inhouse Work In Progress 31.07.2025
149 Kalaburagi Shahabad 9264 Inhouse Work In Progress 31.07.2025
150 Kalaburagi Wadi 8626 Inhouse Work In Progress 31.07.2025
151 Kolar Srinivaspura 7200 Inhouse Work In Progress 31.07.2025
152 Koppala Bhagyanagar 15549 Inhouse Work In Progress 15.12.2025
153 Koppala Kanakagiri 3760 Inhouse Work In Progress 31.07.2025
154 Koppala Karatagi 9624 Inhouse Work In Progress 31.12.2025
155 Koppala Kukanur 5316 Inhouse Work In Progress 31.07.2025
156 Koppala Kushtagi 9880 Inhouse Work In Progress 31.12.2025
157 Koppala Tavaragera 2215 Inhouse Work In Progress 31.12.2025
158 Koppala Yelburga 8056 Inhouse Work In Progress 30.04.2025
159 Mandya K.R. Pet 7357 Inhouse Work In Progress 31.12.2025
160 Mandya Maddur 23596 Inhouse Work In Progress 31.12.2025
161 Mandya Malavalli 23779 Inhouse Work In Progress 31.12.2025
162 Mandya Nagamangala 17330 Inhouse Work In Progress 31.12.2025
163 Mandya Pandavapura 3978 Inhouse Work In Progress 31.12.2025
164 Mandya Shrirangapattana 3624 Inhouse Work In Progress 31.12.2025
165 Mysuru Bannur 2686 Inhouse Work In Progress 31.07.2025
166 Mysuru Bogadi 4250 Inhouse Work In Progress 31.07.2025
167 Mysuru Hootagalli 3477 Inhouse Work In Progress 31.07.2025
168 Mysuru K.R.Nagar 6330 Inhouse Work In Progress 31.07.2025
169 Mysuru Nanjangudu 13274 Inhouse Work In Progress 31.07.2025
170 Raichuru Devadurga 9050 Inhouse Work In Progress 31.12.2025
171 Raichuru Lingasugur 15373 Inhouse Work In Progress 31.10.2025
172 Raichuru Manvi 11890 Inhouse Work In Progress 31.10.2025
173 Raichuru Mudgal 9012 Inhouse Work In Progress 31.10.2025
174 Ramanagara Bidadi 3001 Inhouse Work In Progress 20.07.2025
175 Ramanagara Channapatna 8162 Inhouse Work In Progress 15.04.2025
176 Ramanagara Kanakapura 16994 Inhouse Work In Progress 30.11.2025
177 Ramanagara Magadi 15000 Inhouse Work In Progress 30.11.2025
178 Ramanagara Ramanagara 10815 Inhouse Work In Progress 15.04.2025
179 Shivamogga Hosanagara 1650 Inhouse Work In Progress 31.07.2025
180 Shivamogga Jog Kargal 1213 Inhouse Work In Progress 31.07.2025
181 Shivamogga Shikaripura 17850 Inhouse Work In Progress 31.07.2025
182 Shivamogga Shiralakoppa 15225 Inhouse Work In Progress 31.07.2025
183 Shivamogga Soraba 12048 Inhouse Work In Progress 31.07.2025
184 Shivamogga Thirthahalli 13596 Inhouse Work In Progress 31.07.2025
185 Tumakuru Gubbi 10000 Inhouse Work In Progress 31.07.2025
186 Tumakuru Koratagere 9534 Inhouse Work In Progress 31.12.2025
187 Tumakuru Turuvekere 2895 Inhouse Work In Progress 30.06.2025
188 Uttara Kannada Mundgod 11322 Inhouse Work In Progress 30.09.2025
189 Uttara Kannada Siddapura 11485 Inhouse Work In Progress 30.09.2025
190 Yadagiri Gurumitkal 15385 Inhouse Work In Progress 31.07.2025
191 Yadagiri Shahapur 12451 Inhouse Work In Progress 31.07.2025
192 Yadagiri Shorapura 11952 Inhouse Work In Progress 31.07.2025
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Mass Balance/ Fractional Analysis with Quantification for Bio-mining Projects

S.No District ULB 

Legacy 
Waste 

Quantity 
(Tons) 

RDF 
Generated 

(Tons) 
RDF Disposal  

Bio Soil 
Generate
d (Tons) 

Usage of 
Biosoil 

Recyclables 
Generated 

(Tons) 

End Use of 
Recyclers 

C&D Waste 
Generated 

(Tons) 

End Use of C&D 
Waste 

1 Bagalkote Rabkavi 
Banahatti 16800 3360 J K Cement 10080 As Compost 243 

Sent to 
Recyclers 764 Low Lying Area 

2 Belagavi Konnur 9900 
 1683 

J K Cement 3960 
As Compost 

321 
Sent to 

Recyclers 541 Low Lying Area 

3 Dharwada Alnavara 11000 1358.2 J K Cement 
works Muddapur 6111 As a Compost 232 

Sent to 
Recyclers 344 Low Lying Area 

4 Dharwada Annigeri 12000 1680.38 J K Cement 
works Muddapur 7326.71 As a Compost 135 

Sent to 
Recyclers 127 

Low Lying Area 

5 Dharwada Kalaghata
gi 7000 639.99 J K Cement 

works Muddapur 4835.48 As a Compost 73 
Sent to 

Recyclers 29 
Low Lying Area 

6 Shivamogga Shivamog
ga 25300 4301 Chettinad 

Cements 15180 
As Compost / 
For Leveling 

of land 
623 

Sent to 
Recyclers 366 For Leveling of 

land 

7 Tumakuru Tumakuru 90000 36000 Chettinad 
Cements 20000 Leveling of 

land 5000 
Sent to 

Recyclers 6999 For Leveling of 
land 

8 Vijayapura Vijayapur
a 80000 16000 

Z AZAD, 
Neptune 

Automation 
Erode, Tamil 

Nadu 

32000 
As Compost / 
For Leveling 

of land 
540 

Sent to 
Recyclers 

15999 For Leveling of 
land 

Annexure R11
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Case Study on Mass Balance for Rabkavi Banahatti for Biomining Project 

The biomining project in Rabkavi Banahatti is focused on the remediation of 16,800 tonnes of 
legacy waste through scientific processing. As a result of biomining, 3,360 tonnes of Refuse-
Derived Fuel (RDF) is generated and sent to JK Cements for co-processing. Additionally, 
10,080 tonnes of bio-soil is recovered, which is being utilized as compost for horticultural 
applications, contributing to soil enrichment and greenery enhancement. The process also yields 
243 tonnes of recyclables, which are diverted to authorized recyclers, thereby promoting circular 
economy principles. Furthermore, 764 tonnes of Construction & Demolition (C&D) waste is 
separated and repurposed for filling low-lying areas, aiding in land restoration. Due to a moisture 
content of 14%, a quantum loss of approximately 2,352 tonnes occurs during processing. This 
structured waste management approach ensures maximum resource recovery while minimizing 
environmental impact. 

16800 Tonnes 
Legacy Waste 

2352 Tonnes 
Moisture Loss 14% 

3360 Tonnes 
Refuse Derived Fuel 

10080 Tonnes 
Compost/ Bio Soil 

243 Tonnes 
Recyclables 

764 Tonnes 
C&D Waste 

JK Cements for disposal 
as RDF Fuel for Co-

Processing 

Used as Compost for 
Horticulture Purpose 

Sent to Recyclers 

Used for filling of low-
lying areas. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Konnur for Biomining Project 

The biomining project in Konnur is focused on the remediation of 9900 tonnes of legacy waste 
through scientific processing. As a result of biomining, 1683 tonnes of Refuse-Derived Fuel 
(RDF) is generated and sent to JK Cements for co-processing. Additionally, 3960 tonnes of 
bio-soil is recovered, which is being utilized as compost for horticultural applications, 
contributing to soil enrichment and greenery enhancement. The process also yields 321 tonnes 
of recyclables, which are diverted to authorized recyclers, thereby promoting circular economy 
principles. Furthermore, 541 tonnes of Construction & Demolition (C&D) waste is separated 
and repurposed for filling low-lying areas, aiding in land restoration. Due to a moisture content of 
34%, a quantum loss of approximately 3394 tonnes occurs during processing. This structured 
waste management approach ensures maximum resource recovery while minimizing 
environmental impact. 

9900 Tonnes 
Legacy Waste 

3394 Tonnes 
Moisture Loss 34% 

1683 Tonnes 
Refuse Derived Fuel 

3960 Tonnes 
Compost/ Bio Soil 

321 Tonnes 
Recyclables 

541 Tonnes 
C&D Waste 

JK Cements for disposal 
as RDF Fuel for Co-

Processing 

Used as Compost for 
Horticulture Purpose 

Sent to Recyclers 

Used for filling of low-
lying areas. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Alnavara for Biomining Project 

The biomining project in Alnavara is focused on the remediation of 11,000 tonnes of legacy 
waste through scientific processing. As a result of biomining, 1358.2 tonnes of Refuse-Derived 
Fuel (RDF) is generated and sent to JK Cement works Muddapur for co-processing. 
Additionally, 6111 tonnes of bio-soil is recovered, which is being utilized as compost for 
horticultural applications, contributing to soil enrichment and greenery enhancement. The process 
also yields 232 tonnes of recyclables, which are diverted to authorized recyclers, thereby 
promoting circular economy principles. Furthermore, 344 tonnes of Construction & Demolition 
(C&D) waste is separated and repurposed for filling low-lying areas, aiding in land restoration. 
Due to a moisture content of 27%, a quantum loss of approximately 2,954 tonnes occurs during 
processing. This structured waste management approach ensures maximum resource recovery 
while minimizing environmental impact. 

11000 Tonnes 
Legacy Waste 

2954 Tonnes 
Moisture Loss 27% 

1358.2 Tonnes 
Refuse Derived Fuel 

6111 Tonnes 
Compost/ Bio Soil 

232 Tonnes 
Recyclables 

344 Tonnes 
C&D Waste 

JK Cement works 
Muddapur for disposal 
as RDF Fuel for Co-

Processing 

Used as Compost for 
Horticulture Purpose 

Sent to Recyclers 

Used for filling of low-
lying areas. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Annigeri for Biomining Project 

The biomining project in Annigeri is focused on the remediation of 12,000 tonnes of legacy waste 
through scientific processing. As a result of biomining, 1,680.38 tonnes of Refuse-Derived Fuel 
(RDF) is generated and sent to JK Cement works Muddapur for co-processing. Additionally, 
7,326.71 tonnes of bio-soil is recovered, which is being utilized as compost for horticultural 
applications, contributing to soil enrichment and greenery enhancement. The process also yields 
135 tonnes of recyclables, which are diverted to authorized recyclers, thereby promoting circular 
economy principles. Furthermore, 127 tonnes of Construction & Demolition (C&D) waste is 
separated and repurposed for filling low-lying areas, aiding in land restoration. Due to a moisture 
content of 23%, a quantum loss of approximately 2,730 tonnes occurs during processing. This 
structured waste management approach ensures maximum resource recovery while minimizing 
environmental impact. 

12000 Tonnes 
Legacy Waste 

2730 Tonnes 
Moisture Loss 23% 

1680.38 Tonnes 
Refuse Derived Fuel 

7,326.71 Tonnes 
Compost/ Bio Soil 

135 Tonnes 
Recyclables 

127 Tonnes 
C&D Waste 

JK Cement works 
Muddapur for disposal 
as RDF Fuel for Co-

Processing 

Used as Compost for 
Horticulture Purpose 

Sent to Recyclers 

Used for filling of low-
lying areas. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Kalaghatagi for Biomining Project 

The biomining project in Kalaghatagi is focused on the remediation of 7,000 tonnes of legacy 
waste through scientific processing. As a result of biomining, 639.99 tonnes of Refuse-Derived 
Fuel (RDF) is generated and sent to JK Cement works Muddapur for co-processing. 
Additionally, 4835.48 tonnes of bio-soil is recovered, which is being utilized as compost for 
horticultural applications, contributing to soil enrichment and greenery enhancement. The process 
also yields 73 tonnes of recyclables, which are diverted to authorized recyclers, thereby 
promoting circular economy principles. Furthermore, 29 tonnes of Construction & Demolition 
(C&D) waste is separated and repurposed for filling low-lying areas, aiding in land restoration. 
Due to a moisture content of 20%, a quantum loss of approximately 1,422 tonnes occurs during 
processing. This structured waste management approach ensures maximum resource recovery 
while minimizing environmental impact. 

7000 Tonnes 
Legacy Waste 

1422 Tonnes 
Moisture Loss 20% 

639.99 Tonnes 
Refuse Derived Fuel 

4835.48 Tonnes 
Compost/ Bio Soil 

73 Tonnes 
Recyclables 

29 Tonnes 
C&D Waste 

JK Cement works 
Muddapur for disposal 
as RDF Fuel for Co-

Processing 

Used as Compost for 
Horticulture Purpose 

Sent to Recyclers 

Used for filling of low-
lying areas. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Shivamogga for Biomining Project 

The biomining project in Shivamogga is focused on the remediation of 25,300 tonnes of legacy 
waste through scientific processing. As a result of biomining, 4301 tonnes of Refuse-Derived 
Fuel (RDF) is generated and sent to Chettinad Cements for co-processing. Additionally, 15180 
tonnes of bio-soil is recovered, which is being utilized for compost and levelling of land, 
contributing to nature based solutions. The process also yields 623 tonnes of recyclables, which 
are diverted to authorized recyclers, thereby promoting circular economy principles. Furthermore, 
366 tonnes of Construction & Demolition (C&D) waste is separated and repurposed for filling 
low-lying areas, aiding in land restoration. Due to a moisture content of 19%, a quantum loss of 
approximately 4,829 tonnes occurs during processing. This structured waste management 
approach ensures maximum resource recovery while minimizing environmental impact. 

25300 Tonnes 
Legacy Waste 

4829 Tonnes 
Moisture Loss 19% 

4301 Tonnes 
Refuse Derived Fuel 

15180 Tonnes 
Compost/ Bio Soil 

623 Tonnes 
Recyclables 

366 Tonnes 
C&D Waste 

Chettinad Cements for 
disposal as RDF Fuel 

for Co-Processing 

Used as a compost and 
for Leveling of Land. 

Sent to Recyclers 

Used for Leveling of 
land. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Tumakuru for Biomining Project 

The biomining project in Tumakuru is focused on the remediation of 90000 tonnes of legacy 
waste through scientific processing. As a result of biomining, 36000 tonnes of Refuse-Derived 
Fuel (RDF) is generated and sent to Chettinad Cements for co-processing. Additionally, 20000 
tonnes of bio-soil is recovered, which is being utilized for levelling of land, contributing to nature 
based solutions. The process also yields 5000 tonnes of recyclables, which are diverted to 
authorized recyclers, thereby promoting circular economy principles. Furthermore, 6999 tonnes 
of Construction & Demolition (C&D) waste is separated and repurposed for leveling of land 
areas, aiding in land restoration. Due to a moisture content of 22%, a quantum loss of 
approximately 22000 tonnes occurs during processing. This structured waste management 
approach ensures maximum resource recovery while minimizing environmental impact. 

90000 Tonnes 
Legacy Waste 

22000 Tonnes 
Moisture Loss 22% 

36000 Tonnes 
Refuse Derived Fuel 

20000 Tonnes 
Compost/ Bio Soil 

5000 Tonnes 
Recyclables 

6999 Tonnes 
C&D Waste 

Chettinad Cements for 
disposal as RDF Fuel 

for Co-Processing 

Used for Leveling of 
Land. 

Sent to Recyclers 

Used for Leveling of 
land. 

INPUT OUTPUT and Its USAGE 
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Case Study on Mass Balance for Vijayapura for Biomining Project 

The biomining project in Vijayapura is focused on the remediation of 80000 tonnes of legacy 
waste through scientific processing. As a result of biomining, 16000 tonnes of Refuse-Derived 
Fuel (RDF) is generated and sent to Z AZAD Neptune Automation Erode,Tamil Nadu for co-
processing. Additionally, 32000 tonnes of bio-soil is recovered, which is being utilized as a 
compost and for levelling of land, contributing to nature based solutions. The process also yields 
540 tonnes of recyclables, which are diverted to authorized recyclers, thereby promoting circular 
economy principles. Furthermore, 15999 tonnes of Construction & Demolition (C&D) waste is 
separated and repurposed for leveling of land areas, aiding in land restoration. Due to a moisture 
content of 24%, a quantum loss of approximately 22000 tonnes occurs during processing. This 
structured waste management approach ensures maximum resource recovery while minimizing 
environmental impact. 

80000 Tonnes 
Legacy Waste 

22000 Tonnes 
Moisture Loss 24% 

16000 Tonnes 
Refuse Derived Fuel 

32000 Tonnes 
Compost/ Bio Soil 

540 Tonnes 
Recyclables 

15999 Tonnes 
C&D Waste 

Z AZAD Neptune 
Automation Erode,Tamil 

Nadu for disposal as 
RDF Fuel for Co-

Processing 

Used as a compost and 
for Leveling of Land. 

Sent to Recyclers 

Used for Leveling of 
land. 

INPUT OUTPUT and Its USAGE 
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Annexure R12.  Circular for Scientific Disposal of Good Earth/ Biosoil
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ANNEXURE -R12
No.: 1527739/DMA/SWM/SBM2/323/2024 Date:  .01.2025. 

Circular 

Subject: Regarding scientific disposal of Good earth/Bio soil produced 
from traditional waste management. 

Reference:  1. Solid Waste Management Rules-2016. 
2. Order issued under Case No. 606/2018 of the Honourable

National Green Tribunal dated: 13.08.2022.
3. Traditional Waste Management Guidelines of the Central

Pollution Control Board.
 ****** 

As per Rule 15(ZJ) of the Solid Waste Management Rules- 2016, the traditional waste 

accumulated for many years in the urban local bodies should be cleared and Bio-Remediation 

should be done within a period of 5 years from the date of coming into force of the rules. 

The National Green Tribunal (NGT), in OA No. 606/2018, imposed an environmental 

penalty on the state for failing to clear and conduct bio-remediation of urban local bodies 

within the stipulated timeframe. The NGT directed the state to prioritize bio-remediation 

work and submit progress reports to the court every six months. 

In this regard, 75.25 lakh tonnes of traditional waste has been collected in 192 urban 

local bodies of the state, and so far only 7.53 lakh tonnes of waste has been cleared and 

remediated in 9 urban local bodies. Bio-remediation work should be completed in all the 

remaining urban local bodies at the earliest. 

Urban Local Bodies are already implementing cluster and hire models for traditional 

waste remediation. Recyclables, combustible waste (RDF), bio-earth, and inert materials 

generated during this bio-remediation process require scientific disposal as per Central 

Pollution Control Board guidelines (reference 3). 

Further, it has been observed that the Bio-earth content in the Bio-Remediation 

process is 50%. Urban Local Bodies will test the Bio-earth, and if it meets Fertilised Control 

Order (FCO) criteria, they will collaborate with the Agriculture Department to sell it to 

farmers. If heavy metals are detected in the Bio-earth, it will be used for stabilization in low-

lying areas within the waste treatment area itself. Recyclables will be sold to recyclers, RDF 

will be sent to nearby cement factories, and inert materials will be disposed of in sanitary 

landfill facilities. 

      Sd/- 

State Mission Director 

Swachh Bharat Mission (U) 

Urban Development Department. 
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Copy to: 

1. Secretary to Government, Urban Development Department, Vikas Soudha, Bangalore.

2. All District Commissioners in the State. - For information and necessary action.

3. All Commissioners, Municipal Corporations in the State. - For information and

necessary action.

4. The all Project Directors though all Heads of the Urban Local Bodies - For necessary

action.
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S.No. Status No. of ULBs / Dumpsites Quantity (Tonnes)

1 Work Completed 9 690000

3 Work Ongoing 134 8769399

4 Under Tendering Stage 54 5352250

5 Under DPR Stage 4 2495784

Total 201 17307433

S.No. District ULB / Site Name Model 
Quantity 
(Tonnes)

1 Dharwada Alnavara Hire (Cluster Model) 11000

2 Dharwada Annigeri Hire (Cluster Model) 12000

3 Dharwada Kalaghatagi Hire (Cluster Model) 7000

4 Bagalkot Rabkavi Banahatti Hire 16800

5 Belagavi Konnur Hire 9900

6 Shivamogga Shivamogga Hire 25300

7 Vijayapura Vijayapura Hire 80000

8 Tumkur Tumkur Hire 90000

9 BBMP Bagalur Hire 438000

690000

S.No. District ULB Model 
Quantity 
(Tonnes)

1 Bagalkote Bagalkote Hire 35487

2 Bagalkote Ilkal Hire 30326

3 Bagalkote Jamakhandi Hire 27218

4 Belagavi Sankeshwar Hire 35116

5 Bengaluru Rural Doddaballapur Hire 46482

6 Bidar Basavakalyan Hire 55000

7 Bidar Bidar Hire 84167

8 Chamarajanagara Chamarajanagara Hire (Cluster Model) 21528

9 Chamarajanagara Gundlupete Hire (Cluster Model) 15456

10 Chamarajanagara Kollegal Hire (Cluster Model) 27681

11 Chikkamagaluru Chikkamagaluru Hire 53349

12 Dakshina kannada Mangaluru Hire 900000

13 Dakshina kannada Puttur Hire 36775

14 Davangere Davanagere Hire 241524

15 Davangere Harihar Hire 27210

16 Dharwada Kundgol Hire (Cluster Model) 5000

Annexure R13

Legacy Waste Management Status - 201 Dumpsites

Works Completed

Total

Works Ongoing
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17 Dharwada Navalgund Hire (Cluster Model) 18000

18 Dharwada Hubli-Dharwad Hire 479930

19 Kalaburagi Afzalpur Hire 44066

20 Koppala Gangavathi Hire 44723

21 Mysuru Mysuru Hire 600948

22 Tumakuru Madhugiri Hire 20651

23 Tumakuru Pavagada Hire 20066

24 Tumakuru Sira Hire 41254

25 Tumakuru Tiptur Hire 40636

26 Udupi Karkala Hire 21154

27 Vijayapura Basavana Bagevadi Hire 23391

28 Vijayapura Indi Hire 31648

29 Vijayapura Muddebihal Hire 30158

30 Vijayapura Talikote Hire 21424

31 Yadagiri Yadgiri Hire 69070

32 Tumakuru Kunigal Hire 21123

33 Bagalkote Badami In House 2180

34 Bagalkote Bilagi In House 1000

35 Bagalkote Guledagudda In House 10000

36 Bagalkote Kerur In House 3000

37 Bagalkote Mahalingapura In House 15000

38 Bagalkote Mudhol In House 5000

39 Bagalkote Terdal In House 6053

40 Ballary Kampli In House 17636

41 Ballary Shiraguppa In House 20678

42 Ballary Tekkalakote In House 3843

43 Belagavi Athani In House 16800

44 Belagavi Bailahongal In House 5500

45 Belagavi Chikkodi In House 14734

46 Belagavi Gokak In House 16920

47 Belagavi Hukkeri In House 3848

48 Belagavi Khanapur In House 14000

49 Belagavi Kudachi In House 5740

50 Belagavi Manuvalli In House 3600

51 Belagavi Mudalagi In House 5000

52 Belagavi Nippani In House 15985

53 Belagavi Sadalga In House 11143

54 Belagavi Saundatti In House 4302

55 Bengaluru Rural Devanahalli In House 11264

56 Bengaluru Rural Nelamangala In House 16352

57 Bidar Aurad In House 11008

58 Bidar Chittaguppa In House 14242
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59 Bidar Humnabad In House 15447

60 Chikkaballapura Gudibande In House 5307

61 Chikkamagaluru Ajjampura In House 2048

62 Chikkamagaluru Birur In House 8818

63 Chikkamagaluru Kadur In House 20692

64 Chikkamagaluru Koppa In House 6137

65 Chikkamagaluru Mudigere In House 1967

66 Chikkamagaluru Narasimharajapura In House 1931

67 Chikkamagaluru Shringeri In House 2143

68 Dakshina kannada Moodabidare In House 14003

69 Davangere Channagiri In House 7511

70 Davangere Honnali In House 8801

71 Davangere Jagalur In House 7134

72 Gadaga Lakshmeshwara In House 15323

73 Gadaga Naregal In House 16909

74 Gadaga Rona In House 4235

75 Gadaga Shirahatti In House 4288

76 Hassan Alur In House 10581

77 Hassan Arkalgudu In House 10359

78 Hassan Belur In House 14191

79 Hassan Holenarsipura In House 17500

80 Haveri Bankapur In House 3397

81 Haveri Byadagi In House 14077

82 Haveri Hirekerur In House 3360

83 Haveri Shiggaon In House 14002

84 Kalaburagi Alanda In House 18283

85 Kalaburagi Chincholi In House 16895

86 Kalaburagi Chittapura In House 10219

87 Kalaburagi Jewargi In House 9315

88 Kalaburagi Sedam In House 14063

89 Kalaburagi Shahabad In House 9264

90 Kalaburagi Wadi In House 8626

91 Kolar Srinivaspura In House 7200

92 Koppala Bhagyanagar In House 15549

93 Koppala Kanakagiri In House 3760

94 Koppala Karatagi In House 9624

95 Koppala Kukanur In House 5316

96 Koppala Kushtagi In House 9880

97 Koppala Tavaragera In House 2215

98 Koppala Yelburga In House 8056

99 Mandya K.R. Pet In House 7357

100 Mandya Maddur In House 23596
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101 Mandya Malavalli In House 23779

102 Mandya Nagamangala In House 17330

103 Mandya Pandavapura In House 3978

104 Mandya Shrirangapattana In House 3624

105 Mysuru Bannur In House 2686

106 Mysuru Bogadi In House 4250

107 Mysuru Hootagalli In House 3477

108 Mysuru K.R.Nagar In House 6330

109 Mysuru Nanjangudu In House 13274

110 Raichuru Devadurga In House 9050

111 Raichuru Lingasugur In House 15373

112 Raichuru Manvi In House 11890

113 Raichuru Mudgal In House 9012

114 Ramanagara Bidadi In House 3001

115 Ramanagara Channapatna In House 8162

116 Ramanagara Kanakapura In House 16994

117 Ramanagara Magadi In House 15000

118 Ramanagara Ramanagara In House 10815

119 Shivamogga Hosanagara In House 1650

120 Shivamogga Jog Kargal In House 1213

121 Shivamogga Shikaripura In House 17850

122 Shivamogga Shiralakoppa In House 15225

123 Shivamogga Soraba In House 12048

124 Shivamogga Thirthahalli In House 13596

125 Tumakuru Gubbi In House 10000

126 Tumakuru Koratagere In House 9534

127 Tumakuru Turuvekere In House 2895

128 Uttara Kannada Mundgod In House 11322

129 Uttara Kannada Siddapura In House 11485

130 Yadagiri Gurumitkal In House 15385

131 Yadagiri Shahapur In House 12451

132 Yadagiri Shorapura In House 11952

133 BBMP Mandur Phase 1 Hire 1050000

134 BBMP Bellahalli & Mitaganahalli Hire 3560000

8769399

S.No. District ULB Model 
Quantity 
(Tonnes)

1 Chikkaballapura Bagepalli Hire (Cluster Model) 22736

2 Chikkaballapura Chikkaballapura Hire (Cluster Model) 48871

3 Chikkaballapura Chintamani Hire (Cluster Model) 46804

4 Chikkaballapura Gowribidanur Hire (Cluster Model) 20430

Under Tendering Stage - Hire (Cluster Model)

Total

844

8444060



5 Chikkaballapura Sidlaghatta Hire (Cluster Model) 24633

6 Chitradurga Challkere Hire (Cluster Model) 34000

7 Chitradurga Chitradurga Hire (Cluster Model) 89063

8 Chitradurga Hiriyur Hire (Cluster Model) 24000

9 Gadaga Gadag-Betageri Hire (Cluster Model) 81116

10 Gadaga Gajendragad Hire (Cluster Model) 32185

11 Gadaga Nargund Hire (Cluster Model) 25243

12 Hassan Arasikere Hire (Cluster Model) 69315

13 Hassan Channarayapatna Hire (Cluster Model) 77118

14 Hassan Sakaleshpura Hire (Cluster Model) 35371

15 Haveri Hanagal Hire (Cluster Model) 26068

16 Haveri Haveri Hire (Cluster Model) 41364

17 Haveri Ranebennur Hire (Cluster Model) 62753

18 Haveri Savanur Hire (Cluster Model) 20023

19 Kodagu Kushalnagara Hire (Cluster Model) 41014

20 Kodagu Madikeri Hire (Cluster Model) 76636

21 Kodagu Virajpet Hire (Cluster Model) 34804

22 Kolar Bangarapet Hire (Cluster Model) 31299

23 Kolar Kolar Hire (Cluster Model) 45914

24 Kolar Malur Hire (Cluster Model) 20724

25 Kolar Mulabagal Hire (Cluster Model) 38292

26 Kolar Robertsonpet Hire (Cluster Model) 45200

27 Raichuru Raichuru Hire (Cluster Model) 63252

28 Raichuru Sindhanoor Hire (Cluster Model) 52500

29 Shivamogga Bhadravathi Hire (Cluster Model) 93504

30 Shivamogga Sagar Hire (Cluster Model) 30043

31 Uttara Kannada Sirsi Hire (Cluster Model) 98323

32 Uttara Kannada Yellapura Hire (Cluster Model) 26749

33 Uttara Kannada Bhatkal Hire (Cluster Model) 22072

34 Vijayanagara Hagaribommanahalli Hire (Cluster Model) 25072

35 Vijayanagara Harapanahalli Hire (Cluster Model) 29835

36 Vijayanagara Hoovina Hadagalli Hire (Cluster Model) 24793

37 Vijayanagara Hospet Hire (Cluster Model) 25217

38 Vijayanagara Kamalapuram Hire (Cluster Model) 24794

39 Vijayanagara Kudalagi Hire (Cluster Model) 21059

40 Vijayanagara Kottur Hire (Cluster Model) 20461

41 Ballary Ballari Hire 266214

42 Belagavi Belgaum Hire 300000

43 Bengaluru Urban Anekal Hire 10393

44 Bidar Bhalki Hire 28200

45 Chikkamagaluru Tarikere Hire 34082

46 Hassan Hassan Hire 141616

845

8454061



47 Kalaburagi Kalaburagi Hire 309189

48 Koppala Koppala Hire 84800

49 Mandya Mandya Hire 84562

50 Mysuru Hunsur Hire 24954

51 Udupi Udupi Hire 134067

52 Vijayapura Sindhagi Hire 23523

53 BBMP Mandur Phase 2 Hire 1140000

54 BBMP Mavallipura Hire 1098000

5352250

S.No. District ULB Model 
Quantity 
(Tonnes)

1 BBMP Bingipura Hire 1709000

2 BBMP Laxmipura Hire 700000

3 BBMP Doddabidarakallu Hire 22003

4 BBMP Subbarayanapalya Hire 64781

2495784

Total

Under Tendering Stage - Hire (Cluster Model)

Total

846

8464062



S. No. District ULB Type 
Legacy Waste Disclosed 

(Tonnes)
1 Bagalkote Aminagad TP No Legacy Waste
2 Bagalkote Belagali TP No Legacy Waste
3 Bagalkote Hungund TMC 3150
4 Bagalkote Kamatagi TP No Legacy Waste
5 Bagalkote Lokapura TP No Legacy Waste
6 Bagalkote Shiruru TP No Legacy Waste
7 Ballary Kudathini TP No Legacy Waste
8 Ballary Kurekuppa TMC No Legacy Waste
9 Ballary Kurugodu TMC 5225.9

10 Ballary Sandoor TMC 9297
11 Belagavi Ainapur/ Inaapura TP No Legacy Waste
12 Belagavi Ankalagi-Akkatangerahaala TP No Legacy Waste
13 Belagavi Arabhavi TP No Legacy Waste
14 Belagavi Boragaon TP No Legacy Waste
15 Belagavi Chennamman-kittur TP 2200
16 Belagavi Chinchali TP No Legacy Waste
17 Belagavi Examba TP No Legacy Waste
18 Belagavi Harogeri TMC No Legacy Waste
19 Belagavi Kaagavaada TP No Legacy Waste
20 Belagavi Kabbura TP No Legacy Waste
21 Belagavi Kalloli TP No Legacy Waste
22 Belagavi Kankanavadi TP No Legacy Waste
23 Belagavi M.K Hubballi TP No Legacy Waste
24 Belagavi Macche TP No Legacy Waste
25 Belagavi Mallapura / Ghataprabha TMC No Legacy Waste
26 Belagavi Mugalakoda TMC No Legacy Waste
27 Belagavi Naaganura TP No Legacy Waste
28 Belagavi Peeranavaadi TP No Legacy Waste
29 Belagavi Raibagh TP 6500
30 Belagavi Ramdurga TMC 200
31 Belagavi Shedbaala TP No Legacy Waste
32 Belagavi Ugar Khurda TMC No Legacy Waste
33 Belagavi Yaragatti TP No Legacy Waste

Annexure R14

Legacy Waste Disclosure Details in 123 ULBs

847

8474063



S. No. District ULB Type 
Legacy Waste Disclosed 

(Tonnes)
34 Bengaluru Rural Bashettihalli TP No Legacy Waste
35 Bengaluru Rural Hosakote CMC 15308
36 Bengaluru Rural Vijayapura TMC No Legacy Waste
37 Bengaluru Urban Attibele TMC No Legacy Waste
38 Bengaluru Urban Bommasandra TMC No Legacy Waste
39 Bengaluru Urban Chandapura TMC No Legacy Waste
40 Bengaluru Urban Chikkabanavara TMC No Legacy Waste
41 Bengaluru Urban Hebbagodi CMC No Legacy Waste
42 Bengaluru Urban Hunasamaranahalli TMC No Legacy Waste
43 Bengaluru Urban Jigani TMC No Legacy Waste
44 Bengaluru Urban Madanayakanahalli CMC No Legacy Waste
45 Bidar Halikheda TMC 793.423
46 Chamarajanagara Hanur TP No Legacy Waste
47 Chamarajanagara Yelandur TP No Legacy Waste
48 Chitradurga Holalkere TMC 7151.28
49 Chitradurga Hosadurga TMC No Legacy Waste
50 Chitradurga Molakalmuru TP 8971
51 Chitradurga Nayakanahatti TP No Legacy Waste
52 Dakshina kannada Bajape TP No Legacy Waste
53 Dakshina kannada Bantwal TMC 9102
54 Dakshina kannada Belthangadi TP 2664
55 Dakshina kannada Kadaba TP No Legacy Waste
56 Dakshina kannada Kinnigoli TP 9284
57 Dakshina kannada Kotekar TP No Legacy Waste
58 Dakshina kannada Mulki TP 2047
59 Dakshina kannada Someshwara TMC No Legacy Waste
60 Dakshina kannada Sullia TP 4672
61 Dakshina kannada Ullala CMC No Legacy Waste
62 Dakshina kannada Vitla TP No Legacy Waste
63 Davangere Malebennur TP No Legacy Waste
64 Davangere Niymathi TP 1942
65 Gadaga Mulagunda TP 15847
66 Gadaga Mundargi TMC 12096
67 Haveri Guttal TP No Legacy Waste
68 Haveri Rattihalli TP No Legacy Waste
69 Kalaburagi Kalagi TP 54.956
70 Kalaburagi Kamalapura TP 58.742

848

8484064



S. No. District ULB Type 
Legacy Waste Disclosed 

(Tonnes)
71 Kalaburagi Yadrami TP 78.314
72 Kodagu Somvarpet TP No Legacy Waste
73 Kolar Vemgal kurgal TP No Legacy Waste
74 Mandya Bellur TP No Legacy Waste
75 Mysuru H.D. Kote TMC 7982
76 Mysuru Kadakola TP No Legacy Waste
77 Mysuru Periyapatna TMC 5085
78 Mysuru Rammanahalli TP No Legacy Waste
79 Mysuru Sargur TP No Legacy Waste
80 Mysuru Srirampura TP No Legacy Waste
81 Mysuru T Narsipura TMC 11110.52
82 Raichuru Balaganur TP No Legacy Waste
83 Raichuru Hatti TP No Legacy Waste
84 Raichuru Kavitala TP No Legacy Waste
85 Raichuru Maski TMC No Legacy Waste
86 Raichuru Sirawar TP No Legacy Waste
87 Raichuru Turvihal TP No Legacy Waste
88 Ramanagara Harohalli TP No Legacy Waste
89 Shivamogga Anavatti TP No Legacy Waste
90 Shivamogga Holehonnuru TP 1092
91 Tumakuru Chikkanayakanahalli TMC 22278.51
92 Tumakuru Huliyaru TP No Legacy Waste
93 Udupi Bainduru TP 1640.38
94 Udupi Kaup TMC 9570.92
95 Udupi Kundapur TMC 23188.85
96 Udupi Saligram TP No Legacy Waste
97 Uttara Kannada Ankola TMC 4500
98 Uttara Kannada Dandeli CMC 6000
99 Uttara Kannada Haliyala TMC 5200

100 Uttara Kannada Honavara TP 21000
101 Uttara Kannada Jali TP No Legacy Waste
102 Uttara Kannada Karwar CMC 89000
103 Uttara Kannada Kumta TMC No Legacy Waste
104 Uttara Kannada Manki TP No Legacy Waste
105 Vijayanagara Mariyammanahalli TP No Legacy Waste
106 Vijayapura Almel TP No Legacy Waste
107 Vijayapura Babaleshwara TP No Legacy Waste

849

8494065



S. No. District ULB Type 
Legacy Waste Disclosed 

(Tonnes)
108 Vijayapura Chadchana TP No Legacy Waste
109 Vijayapura Devarahipparagi TP No Legacy Waste
110 Vijayapura Kolhar TP No Legacy Waste
111 Vijayapura Managuli TP No Legacy Waste
112 Vijayapura Nalatawada TP No Legacy Waste
113 Vijayapura Nidagundi TP No Legacy Waste
114 Vijayapura Tikota  TP No Legacy Waste
115 Yadagiri Hunasagi TP No Legacy Waste
116 Yadagiri Kakkera TMC No Legacy Waste
117 Yadagiri Kembhavi TMC No Legacy Waste
118 Bengaluru Urban Konnapanagrahara TMC No Legacy Waste
119 Bengaluru Urban Doddathoguru TP No Legacy Waste
120 Chikkamagaluru Kudremuka NAC No Legacy Waste
121 Kalaburagi Shahabad NAC No Legacy Waste
122 Raichuru Hatti NAC No Legacy Waste
123 Yadagiri Bhemanarayanagudi NAC No Legacy Waste

324290.795Total Legacy Waste Quantity

850

8504066



Sl. no. District ULB

Is ULB 

under 17 

Polluted 

River 

Stretch?

Implementing 

agency

Presently 

Maintained 

by

Address of the STP Status 

STP 
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(MLD)
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STP capacity 

utilization 

(MLD)

Remarks

1 Bagalkote Badami No KUWS&DB ULB

Behind Veerpulikesh 

Education Institution, 

Yaragoppa Road , Badami

Operational 4.30 WSP 3.50

2 Bagalkote Bagalkote No ULB ULB near APMC Bagalkote Operational 12.50
oxidation 

pond
10.20

3 Bagalkote Bilagi No KUWS&DB ULB

Towards Korthi Road 

 Distance 2 KM Away 

from city limit

Operational 3.50 WSP 1.92

4 Bagalkote Guledagudda No ULB ULB Padanakatti Village
Non-

Operational
4.00

oxidation 

pond
0.00

UGD Works 

proposed under 

NGT Environmental 

Compensation Fund

5 Bagalkote Hungund No KUWS&DB ULB Near Ramwadgi Road
Non-

operational
3.50 WSP 0.00

DPR for providing 

HSC & UGD 

Network under 

approval process

6 Bagalkote Ilkal No KUIDFC ULB Tondyal village Operational 8.00 FAL 6.30

7 Bagalkote Jamakhandi No KUIDFC ULB Near Malgur road Operational 7.60 FAL 4.60

8 Bagalkote Mudhol No KUWS&DB ULB
Near Yadahalli-Ingalgi 

road Mudhol
Operational 9.06 WSP 4.90

9 Bagalkote Rabkavi Banahatti No KUIDFC ULB
Near Gattagi, 

Basaveshwara road
Operational 9.20 SBR 4.50

10 Ballary Ballari No KUWS&DB ULB Ananthapura Road Operational 30.00
Aerated 

Lagoons
29.30

11 Ballary Ballari No KUWS&DB ULB Cowl Bazaar Operational 15.00
Aerated 

Lagoons
14.00

12 Ballary Ballari No KUWS&DB KUWS&DB Enturi Nagar, Ballari Operational 10.00 SBR Type 10.00

13 Ballary Ballari No KUWS&DB KUWS&DB Talur Road, Ballari Operational 2.00 SBR 1.70

14 Belagavi Bailahongal No KUWS&DB ULB Anigol Road, Bailhongal Operational 8.28
Aerated 

Lagoon
4.50

15 Belagavi Chikkodi Yes KUWS&DB ULB
Tangyankodi village 

Hirekodi Gram Panchayat
Operational 5.80 WSP 3.50

16 Belagavi Gokak No KUIDFC ULB Maldinni Village Operational 8.70 FAL 8.70

17 Belagavi Kudachi No KUWS&DB KUWS&DB Operational 2.03 SBR 0.01

18 Belagavi Ramdurga No KUWS&DB KUWS&DB Pudukote Operational 1.00 MBBR 0.10

Annexure - R15

List of existing STPs in Karnataka

851

8514067
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19 Belagavi Ramdurga No KUWS&DB KUWS&DB Halagatti
Non-

Operational
3.30 WSP 0.00

UGD Works 

proposed under 

NGT Environmental 

Compensation Fund. 

Also Upgradation of 

the exisiting 3.3 

MLD WSP STP to 

5.07 MLD NEBR 

Technology is 

approved.

20 Belagavi Sadalga Yes KUWS&DB KUWS&DB Dattawad Road Honde
Non-

Operational
3.72

Aerated 

Lagoon
0.00

As per report from 

IISc, DPR for new 

STP with allied 

works for Rs. 

1726.00 Lakhs 

submitted to Govt. 

for Administrative 

Approval vide ltr 

No 1828, dtd: 30-

12-2023. Estimate 

was returned from 

Govt with 

observations. The 

same are complied 

and estimate for 

Rs. 1645.00 lakhs 

will be submitted 

Govt.  vide letter 

No0773, dated 

21.08.2024.

21 Bengaluru Rural Doddaballapur No KUIDFC ULB Majarahosahalli Sy No.35 Operational 12.00 WSP 6.80

22 Bengaluru Urban Anekal No KUWS&DB ULB Aldenahalli Operational 3.10 SBR 1.60

23 Bengaluru Urban Anekal No KUWS&DB ULB Doodakere Operational 3.30 SBR 1.00

24 Bidar Bidar No KUWS&DB ULB Gornalli Operational 17.26 SBR type 2.50

852

8524068
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25 Bidar Bidar No KUWS&DB KUWS&DB

Sy. 

No.107/1,107/2,108/2,108

/3 of Naubad village of 

Bidar City

Operational 7.00 SBR type 3.00

26 Bidar Bidar No KUIDFC ULB
Gornalli B Village Bidar - 

01 No. (KUIDFC)
Operational 17.26 FAL 6.50

27 Bidar Humnabad No KUIDFC ULB

Dummanasoor village, 

Chinnakera Road, Near 

Forestry Nursery

Non-

operational
6.00 WSP 0.00

HSCs 8462 Nos 

proposed under 

NGT 

Environmental 

Compensation 

Fund. DPR 

preparation 

underway.

28 Chamarajanagara Chamarajanagara No KUIDFC ULB Near Boodithittu village Operational 9.00 FAL 4.60

29 Chamarajanagara Gundlupete No KUWS&DB ULB Zone 'B' VIJAYAPURA Operational 1.50 WSP 0.70

30 Chamarajanagara Gundlupete No KUWS&DB ULB Hosuru Operational 2.50 WSP 2.20

31 Chamarajanagara Kollegal Yes KUWS&DB KUWS&DB Kollegala- Mulluru Road Operational 9.00

Extended 

Aeration 

Method

6.00

32 Chikkaballapura Chikkaballapura No KUIDFC ULB
Gopala Krishna 

Ammnikere Sy No.260
Operational 10.00 WSP 6.40

33 Chikkaballapura Chintamani No KUWS&DB ULB Near Gopasandra Tank Operational 2.00 WSP 2.00

34 Chikkaballapura Sidlaghatta No KUWS&DB ULB Bellutti lake Operational 3.10 WSP 1.00

35 Chikkamagaluru Birur No KUWS&DB ULB

Hindu Rudrabhoomi, 

Yagati Road,

 Birur

Operational 2.64 WSP 1.50

36 Chikkamagaluru Chikkamagaluru No KUWS&DB KUWS&DB
Chennapura Road, 

Chikkamagaluru
Operational 20.00 MBBR 16.00

37 Chitradurga Chitradurga No KUWS&DB ULB
Beside Railway Track, 

Near NH4, Chitradurga
Operational 20.00 SBR 3.50

38 Dakshina kannada Mangaluru No KUIDFC ULB Pachanady Operational 8.75 ASP 6.80

39 Dakshina kannada Mangaluru No KUIDFC ULB Kavoor Operational 43.50 UASB 27.50

40 Dakshina kannada Mangaluru No KUIDFC ULB Surathkal Operational 16.50 ASP 4.00

41 Dakshina kannada Mangaluru No KUIDFC ULB Bajal Operational 20.00 ASP 8.00

853

8534069
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42 Dakshina kannada Sullia No KUWS&DB ULB
Oldgate, Hosagadde 

Suliya

Non-

operational
2.00

Oxidation 

Pond
0.00

Proposed to 

rehabilitation of 

wetwells, pumping 

machinery, 

network and 

upgrade existing 

STP from 2 MLD 

to 2.60 MLD SBR 

type and 

construction of 

6.00 KLD capacity 

FSTP.

43 Dakshina kannada Ullala No KUWS&DB KUWS&DB Kodiketapura
Non-

operational
4.40 SBT 0.00

1) Proposal for 

HSCs works - 

Rs.22.63 crores.

2) Proposal for 

construction of 

FSTP (FSSM) for 

uncovered areas - 

Rs.323.00 lakhs.

44 Davangere Davanagere yes KUWS&DB ULB Kundavada Operational 14.80 WSP 6.50

45 Davangere Davanagere Yes KUIDFC ULB Shivanagar, Davanagere Operational 20.00 SBR 17.50

46 Davangere Davanagere Yes KUIDFC ULB Avaragere Operational 5.00 SBR 3.50

47 Davangere Davanagere Yes KUIDFC ULB Shivanagar Operational 20.00 SBR 17.00

48 Davangere Harihar Yes KUIDFC ULB Harlapura Operational 18.00 FAL 4.00

49 Davangere Honnali Yes KUWS&DB ULB Malladevarakatte Operational 3.30 WSP 1.00

50 Dharwada Hubli-Dharwad No KUWS&DB ULB

Sy. No. 151, Narendra 

village, University of 

agricultural sciences 

premises, Dharwad

Operational 10.00 SBR 10.00

51 Dharwada Hubli-Dharwad No KUWS&DB ULB

At Kelageri lake premises, 

near Radhakrishna nagar, 

Dharwad

Operational 3.00 SBR 3.00

52 Dharwada Hubli-Dharwad No KUWS&DB ULB Jogyallapur Operational 0.25 MBBR 0.25

53 Dharwada Hubli-Dharwad No KUWS&DB ULB
At RS No. 315, Unakal 

lake premises, Hubballi
Operational 3.00 Phytorid 3.00

54 Dharwada Hubli-Dharwad No KUWS&DB ULB
Tolanakeri, Akshaya 

colony, Hubballi
Operational 1.00 Phytorid 1.00

55 Dharwada Hubli-Dharwad No KUWS&DB ULB

At Ramanagar, near 

Ashraya colony, beside 

Tarihal Industrial area, 

Hubballi

Operational 0.25 MBBR 0.25

854

8544070
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56 Dharwada Hubli-Dharwad No KUIDFC ULB Madihal in Dharwad Operational 20.00 SBR 16.10

57 Dharwada Hubli-Dharwad No KUIDFC ULB Gabbur in Hubballi Operational 40.00 SBR 20.00

58 Gadaga Gadag-Betageri No KUWS&DB KUWS&DB Nagasamudra Operational 13.88 WSP 9.00

59 Gadaga Lakshmeshwara No KUWS&DB ULB
Akkigunda road, Desai 

Bana, Laxmeshwar.
Operational 5.50

Aerated 

Lagoon
0.80

60 Gadaga Naragunda No KUWS&DB KUWS&DB In Hirehal
Non-

operational
4.18 WSP 0.00

HSCs-3050 Nos 

proposed under 

NGT 

Environmental 

Compensation 

Fund of Rs8 cr. 

Retendered (Call-

2) by KUIDFC.

Last date for 

submission of bids

is 24.01.25.

""An estimate for 

the work of 

Providing HSCs & 

rejuvenation of 

existing sewer 

network in 

Nargund Town 

amounting to 

Rs.2350.00 Lakhs 

is prepared by 

KUWS&DB.

 Further, vide 

G.O. No.UDD 5 

CSS 2023 (P-3) 

Bengalore dated 
61 Hassan Arasikere No KUWS&DB ULB Garudangiri Road Operational 12.00 SBR 6.00

62 Hassan Belur Yes KUWS&DB KUWS&DB Hole Beedhi Operational 5.00 SBR 2.00

63 Hassan Belur yes KUWS&DB ULB
Behind Ayyappa Swamy 

Temple
Operational 0.30 WSP 0.30

64 Hassan Channarayapatna No KUWS&DB ULB
Gadderameshwara

 badavane
Operational 4.60 WSP 4.60

65 Hassan Holenarasipura No KUWS&DB ULB Tattekere Grama Operational 3.00 WSP 3.00

66 Hassan Channarayapatna No KUWS&DB ULB Udayagiri Badavane Operational 0.25 SBR 0.25

67 Hassan Hassan Yes KUWS&DB ULB Bittagowdanahalli Operational 10.00 WSP 10.00

68 Haveri Byadagi No KUIDFC KUIDFC Theradahalli Operational 5.00 SBR 3.00

855

8554071
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69 Haveri Haveri No KUIDFC ULB Siddevapure
Non-

operational
4.71 FAL 0.00

STP-6.02 MLD 

(SBR) & HSCs-

4000 nos 

execution 

underway, under 

NGT 

Environmental 

Compensation 

Fund (Rs.8cr) & 

SBM (Rs.10.83 cr)

70 Haveri Ranebennur Yes KUIDFC ULB Hunatti Operational 7.50 FAL 7.50

71 Haveri Ranebennur Yes KUIDFC ULB Hunatti Operational 7.50 FAL 2.50

72 Kalaburagi Chittapura No KUWS&DB ULB
Chittapura Town Sy. No. 

82/2
Operational 5.10 WSP type 1.80

73 Kalaburagi Jewargi Yes KUWS&DB KUWS&DB
Sy No. 21, jewargi B 

village, Kalaburagi Road
Operational 5.83 SBR 1.00

74 Kalaburagi Kalaburagi No KUWS&DB ULB Near Nandikur Village Operational 20.00 SBR type 10.00

75 Kalaburagi Kalaburagi No KUWS&DB ULB
Near Kapnoor Village Sy. 

No. 69/2 & 69/3
Operational 25.00 SBR type 12.50

76 Kalaburagi Kalaburagi No KUIDFC ULB Near Nandikur Village Operational 40.00 SBR 40.00

77 Kolar Kolar No KUWS&DB ULB

Chinnapura tank, 

Manighatta main Road 

,Gandhi Nagara kolar

Operational 10.16 WSP 10.16

78 Kolar Malur No KUWS&DB ULB
Malur town, 

Kadadenahalli
Operational 4.00 SBR 2.80

79 Kolar Mulabagal No KUWS&DB ULB
Chikkagopammana Kere 

Tank Bed
Operational 6.30 SBT 6.30

80 Kolar Robertsonpet No KUWS&DB KUWS&DB Near Parandahalli Tank Operational 5.00 MBBR 3.00

81 Kolar Srinivaspura No KUWS&DB ULB Habbatakere Tank bed Operational 3.00 WSP 2.11

82 Kolar Srinivaspura No KUWS&DB KUWS&DB
Indiranagara near APMC 

yard
Operational 0.11 DEWATs 0.03

83 Kolar Srinivaspura No KUWS&DB KUWS&DB Near Unikili Village Operational 0.12 DEWATs 0.03

84 Kolar Srinivaspura No KUWS&DB KUWS&DB Near Nallapalli Operational 0.11 DEWATs 0.02

85 Kolar Srinivaspura No KUWS&DB KUWS&DB Near Byrapalli Village Operational 0.06 DEWATs 0.01

86 Koppala Gangavathi No KUWS&DB ULB
Chikka janthkal Road at 

Gangavathi
Operational 14.00 FAB Type 4.00

87 Mandya K.R. Pet No KUWS&DB ULB Sy. No 32, Hosaholalu Operational 5.00 WSP 2.00

88 Mandya Maddur yes KUWS&DB KUWS&DB Hole AnjananeyaTemple Operational 6.00 WSP 1.00

89 Mandya Maddur yes KUWS&DB KUWS&DB Channegowdanadoddi Operational 0.50 MBBR 0.16

90 Mandya Malavalli No KUWS&DB ULB
Gowdagere village 

limits,Kanakapura road
Operational 5.65 WSP 3.50

91 Mandya Mandya No KUWS&DB ULB Yathagadahalli Road Operational 9.62 OP 5.00

92 Mandya Mandya No KUWS&DB ULB Chikkegowdana Doddi Operational 8.90 WSP 2.00

856
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93 Mandya Nagamangala No KUWS&DB ULB Gaddebhuvanahalli Operational 3.00 WSP 1.90

94 Mandya Shrirangapattana yes KUWS&DB ULB
Chandagalu road Ganjam, 

Srirangapatna
Operational 1.39 WSP 1.39

95 Mandya Shrirangapattana yes KUWS&DB ULB
Chandagalu road Ganjam, 

Srirangapatna
Operational 2.21 WSP 1.31

96 Mysuru Bannur yes KUWS&DB KUWS&DB Chamanahalli Operational 3.80 WSP 2.00

97 Mysuru Bannur yes KUWS&DB KUWS&DB Bismilla Nagar Operational 0.65 SBT 0.40

98 Mysuru Bannur yes KUWS&DB KUWS&DB
Ashraya Badavane 

Makanahalli
Operational 0.23 SBT 0.10

99 Mysuru Bannur Yes KUWS&DB KUWS&DB Near Kaveri Circle Operational 0.15 SBT 0.08

100 Mysuru Hunsur yes KUWS&DB KUWS&DB Kalkunike Operational 8.00 SBR 7.00

101 Mysuru K.R.Nagar No KUWS&DB ULB Kantenahalli Operational 1.44 WSP 1.44

102 Mysuru K.R.Nagar No KUWS&DB ULB Madhuvinahalli Operational 1.45 WSP 1.45

103 Mysuru K.R.Nagar No KUWS&DB ULB Madhuvinahalli Operational 2.50 WSP 0.90

104 Mysuru Mysuru No KUWS&DB ULB Rayanakere Operational 60.00
Surface 

aerator
60.00

105 Mysuru Mysuru No KUWS&DB ULB Vidyaranyapuram Operational 67.50
Surface 

aerator
67.50

106 Mysuru Mysuru No KUWS&DB ULB Hebbal Operational 8.00 SBR 8.00

107 Mysuru Mysuru No KUWS&DB ULB Kesare Operational 30.00
Surface 

aerator
30.00

108 Mysuru Nanjangudu Yes KUWS&DB KUWS&DB Goluru Operational 8.00 SBT 3.50

109 Mysuru Nanjangudu Yes KUWS&DB KUWS&DB
Near Military campus 

Chamlapura Sy no 9
Operational 0.30 SBT 0.30

110 Mysuru Periyapatna No KUWS&DB KUWS&DB Keernalli village Operational 4.20 SBR 2.70

111 Mysuru T Narsipura yes KUWS&DB ULB
Near KSRTC Bus stand 

(Constructed)
Operational 5.50 SBR 4.48

112 Raichuru Raichuru No KUWS&DB ULB
Yeramarus Village near 

Raichur
Operational 5.50 SBR 2.00

113 Raichuru Raichuru No KUIDFC ULB Eklaspur Operational 20.00 FAL 12.20

114 Raichuru Raichuru No KUIDFC ULB Hosur Operational 8.00 FAL 5.00

115 Raichuru Sindhanoor No KUIDFC KUIDFC Sukalpet Operational 12.00 FAL 2.00
HSC works taken up 

under NGT Funds

116 Ramanagara Kanakapura Yes KUWS&DB ULB Aralalu Village Operational 6.29 WSP 3.50

117 Ramanagara Magadi No KUWS&DB ULB PURA GRAMA Operational 3.70 WSP 1.78

118 Ramanagara Ramanagara Yes KUWS&DB ULB Kumbapura Operational 7.56
Aerated 

Lagoon
7.56

119 Shivamogga Bhadravathi Yes KUWS&DB ULB Near APMC yard Operational 7.20 WSP 5.00

120 Shivamogga Bhadravathi Yes KUWS&DB ULB Jatpat Nagara Operational 5.83 WSP 2.83

121 Shivamogga Bhadravathi Yes KUWS&DB ULB At Ujjinipura Operational 1.00 SBR 1.00

122 Shivamogga Bhadravathi Yes KUWS&DB ULB Zinc line halla Operational 0.04 NEBR 0.04

123 Shivamogga Sagar No KUWS&DB ULB Shiravala Operational 9.00 SBR 0.00
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124 Shivamogga Shikaripura No KUWS&DB ULB
Ambaragoppa Village 

Cross
Operational 5.00 SBR 3.50

125 Shivamogga Shivamogga Yes KUWS&DB ULB Purle Operational 5.13 SBR 0.50

126 Shivamogga Shivamogga Yes KUWS&DB ULB Near Thyavarechatnalli Operational 35.58
Aerated 

Lagoon
24.00

127 Tumakuru Sira No KUWS&DB ULB Kallukote grama Operational 10.60 SBR 2.31

128 Tumakuru Tiptur No KUIDFC ULB
HuchagondanahalliSy No 

53
Operational 6.00 SBR 6.00

129 Tumakuru Tumakuru No KUWS&DB ULB

Bheemasandra village, 

City corporation 

Tumakuru

Operational 24.57
Aerated 

lagoon
24.57

130 Tumakuru Turuvekere No KUWS&DB KUWS&DB

Bidiswaste

  Sy No 101/1, 101/2, 

103/1, 103/2 and others

Non-

operational
1.95 WSP 0.00

The DPR for 2nd 

stage UGD 

Scheme to 

Turuvekere town 

for amounting to 

Rs.9.50Cr is 

administratively 

approved vide GO 

No. 

UDD/13/UDS/202

1 dt: 03-11-2022 

and additional 

Rs.30.00 lakhs 

shall be borne by 

ULB under 

AMRUT.

131 Udupi Karkala No KUWS&DB KUWS&DB
Near Existing Oxidation 

Pond, Kabbettu, Karkala
Operational 3.00

Oxidation 

Pond
2.00

132 Udupi Udupi No KUIDFC ULB Nittur Operational 12.50 FAL 12.00

133 Uttara Kannada Bhatkal No KUWS&DB ULB

Venkatapur village, Post 

Bhatkala, Bhatkala tuluk, 

Uttara Kannada district -

581320

Operational 2.75

WSP with 

Floating 

aerator type

0.20

134 Uttara Kannada Bhatkal No KUIDFC ULB Venktapura bhatkal Operational 1.50 WSP 1.50

135 Uttara Kannada Dandeli Yes KUWS&DB ULB
Kerwadi (Halmaddi 

village),Dandeli
Operational 8.00 SBR 4.00

136 Uttara Kannada Dandeli Yes KUWS&DB ULB
Nirmal nagar Janata 

colony-
Operational 0.50 Phytorid 0.50
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137 Uttara Kannada Haliyala Yes KUWS&DB KUWS&DB BK halli road
Non-

operational
0.75 Phytorid 0.00

1. Individual house 

owners should link 

sewage outlet to 

UGD System.

2. The matter is

brought to the 

notice of TMC 

Haliyali

138 Uttara Kannada Karwar No KUIDFC ULB
Gandhi nagar Near KEB 

Karwar
Operational 1.50 ASP 1.50

139 Vijayanagara Harapanahalli No KUWS&DB ULB
Narayanapura, 

Harapanhalli Taluka.
Operational 7.92

Waste 

Stabilization 

Pond type

4.00

140 Vijayanagara Hoovina Hadagalli Yes KUWS&DB ULB

2nd Ward Navali Road 

Near Old Filter House 

Hadagali

Operational 4.27

Waste 

Stabilization 

Pond type

3.50

141 Vijayanagara Hospet No KUIDFC ULB Belagadu Village Operational 27.00 ASP 5.00

142 Vijayanagara Kudalagi No KUWS&DB ULB

Near NH 50, Beside Town 

Panchayat SWM Site, SY 

No. 60/a and others.

Operational 4.60 SBR 1.60

143 Vijayapura
Basavana 

Bagevadi
No KUWS&DB ULB

Ivanagi Road Basavana 

Bagewadi
Operational 4.02 WSP 3.10

144 Vijayapura
Basavana 

Bagevadi
No KUWS&DB ULB Savalhalla Tanda Operational 0.25 MBBR 0.20

145 Vijayapura
Basavana 

Bagevadi
No KUWS&DB ULB Jainapur Operational 0.25 MBBR 0.20

146 Vijayapura Indi No KUWS&DB ULB Ahirasang Road Indi Operational 4.20 WSP 4.02

147 Vijayapura Muddebihal No KUWS&DB ULB Near Mudnal MI pond Operational 5.24 SBT 4.00

148 Vijayapura Talikote No KUWS&DB ULB

RTC NO Survey No- 45/2, 

3,4,5,RTC-66/2/1,58 

Harnal Road, Talikote

Operational 4.24 WSP 3.20

149 Vijayapura Vijayapura No KUIDFC ULB Indi Road, Vijayapur Operational 31.00 FAL 25.20

150 Yadagiri Gurumitkal No KUWS&DB ULB Nanapur area in Gurmitkal Operational 3.00 WSP type 3.00

151 Bengaluru Urban BBMP No BWSSB BWSSB V.Valley Operational 150.00
ASP WITH 

BNR
137.38

152 Bengaluru Urban BBMP No BWSSB BWSSB Doddabele Operational 20.00 SBR 28.66

153 Bengaluru Urban BBMP No BWSSB BWSSB Doddabele Operational 40.00 SBR 39.95

154 Bengaluru Urban BBMP No BWSSB BWSSB Rajacanal Operational 40.00 ASP 32.68

155 Bengaluru Urban BBMP No BWSSB BWSSB Yelahanka Operational 10.00
ASP with 

Sand filter
9.97
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156 Bengaluru Urban BBMP No BWSSB BWSSB Hebbal Operational 100.00 SBR 86.54

157 Bengaluru Urban BBMP No BWSSB BWSSB Rajacanal Operational 40.00
Extended 

Aeration
40.51

158 Bengaluru Urban BBMP No BWSSB BWSSB Horamavu Operational 20.00 SBR 16.57

159 Bengaluru Urban BBMP No BWSSB BWSSB Jakkur Operational 15.00 IFAS 14.98

160 Bengaluru Urban BBMP No BWSSB BWSSB Hennur Operational 1.00 SBT 0.54

161 Bengaluru Urban BBMP No BWSSB BWSSB Nagasandra Operational 20.00 SBR 16.50

162 Bengaluru Urban BBMP No BWSSB BWSSB Nagasandra Operational 20.00
Extended 

Aeration
14.57

163 Bengaluru Urban BBMP No BWSSB BWSSB Chikkabanavara Operational 5.00 SBR 4.88

164 Bengaluru Urban BBMP No BWSSB BWSSB Kengeri Operational 60.00
ASP  with 

BNR
58.30

165 Bengaluru Urban BBMP No BWSSB BWSSB Mailasandra Operational 75.00
EXTENDED 

AERATION
80.03

166 Bengaluru Urban BBMP No BWSSB BWSSB K&C Valley Operational 30.00

Extended 

Aeration 

Process

31.41

167 Bengaluru Urban BBMP No BWSSB BWSSB K&C Valley Operational 218.00

Activated 

Sludge 

Process

153.66

168 Bengaluru Urban BBMP No BWSSB BWSSB KR Puram Operational 20.00

Upflow 

Anaerobic 

Sludge 

Blanket

14.70

169 Bengaluru Urban BBMP No BWSSB BWSSB Cubbon Park Operational 4.00 MBR 2.50

170 Bengaluru Urban BBMP No BWSSB BWSSB Lalbagh Operational 1.50
Extended 

aeration +UV
1.23

171 Bengaluru Urban BBMP No BWSSB BWSSB K&C Valley Operational 150.00

ASB + BNR 

with power 

Generation

148.20

172 Bengaluru Urban BBMP No BWSSB BWSSB K&C Valley Operational 60.00

ASB + BNR 

with power 

Generation

59.98

173 Bengaluru Urban BBMP No BWSSB BWSSB KR Puram Operational 20.00 SBR 19.81

174 Bengaluru Urban BBMP No BWSSB BWSSB Yellamallappachetty Operational 15.00 SBR 13.63

175 Bengaluru Urban BBMP No BWSSB BWSSB  Bellandur Amanikere, Operational 90.00

Activated 

Sludge 

Process with 

Biological 

Nutrient 

Removal

88.20

176 Bengaluru Urban BBMP No BWSSB BWSSB  Agaram Operational 35.00 SBR 34.51

177 Bengaluru Urban BBMP No BWSSB BWSSB  Hulimavu Operational 10.00 SBR 8.00

178 Bengaluru Urban BBMP No BWSSB BWSSB  Kadugodi Operational 6.00 SBR 5.22
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179 Bengaluru Urban BBMP No BWSSB BWSSB Sarakki Operational 5.00 SBR 4.77

180 Bengaluru Urban BBMP No BWSSB BWSSB  Halasuru Operational 2.00 SBR 1.93

181 Bengaluru Urban BBMP No BWSSB BWSSB ChikkaBeguru Operational 5.00 SBR 4.24

182 Bengaluru Urban BBMP No BWSSB BWSSB Madiwala Operational 4.00 SBR 2.08

183 Bengaluru Urban BBMP No BWSSB BWSSB Puttenahalli Operational 7.00 SBR 5.08

184 Bengaluru Urban BBMP No BWSSB BWSSB Kadabeesanahalli Operational 50.00

Activated 

Sludge 

Process 

Technology

31.50

Total 2667.04 2068.47

861

8614077



Sl. 

No.
District ULB name

Is ULB 

under 17 

polluted 

river 

stretch ? 

(Yes/No)

Implementing 

agency
STP location

Proposed 

capacity 

(MLD)

Technology 

of STP

Proposed 

date of 

completion

Remark

1 Belagavi Ainapur Yes KUWS&DB Harijankeri 1.66 MBBR 1.03.2025 Commissioned on 23.10.2024

2 Belagavi Bailahongal No KUWS&DB
Murakibhavi 

Road
0.25 MBBR 31.12.2025 work in progress

3 Belagavi Belgaum No KUWS&DB Halaga 70.00 SBR

4 months 

from 

resolving 

the STP 

Land issue

Delay in handing over of land for STP

4 Belagavi Chinchali Yes KUWS&DB
Railway Station 

Road
1.67 MBBR 31.01.2025 Work under progress.

5 Belagavi Examba Yes KUWS&DB Ankali Road 1.45 MBBR 31.01.2025 Work under progress.

6 Belagavi Hukkeri No KUWS&DB 3.87 SBR 16.02.2026
Agreement concluded by the agency. 

Work yet to be taken up.

7 Belagavi Khanapur Yes KUWS&DB Jain Layout 0.50 MBBR 31.1.2025 Work under progress.

8 Belagavi Khanapur Yes KUWS&DB Jain Layout 0.50 MBBR 31.1.2025 Slow progress by the contractor.

9 Belagavi M.K Hubballi Yes KUWS&DB
On Bailhongal 

Road
0.50 MBBR 31.3.2025 Commissioned on 08.11.2024

10 Belagavi M.K Hubballi Yes KUWS&DB
Near 

Katyankere
0.25 MBBR 31.03.2025 Commissioned on 08.11.2024

11 Belagavi Manuvalli Yes KUWS&DB
Near Grave 

Yard
1.00 MBBR 31.01.2025

No physical progress due to aggitation 

by public. Electromagnetic equipements 

supplied by the agecy.

12 Belagavi Manuvalli Yes KUWS&DB

Near 

Panchalingesh

war Temple

0.25 MBBR 31.01.2025

RCC platform cmpleted, Sewage 

collection Raft and 1st lif side wall 

completed. Electromagnetic 

equipements supplied by the agecy.

13 Belagavi Saundatti Yes KUWS&DB
Kenchalarkopp

a Road
3.50 SBR 31.05.2025

All Civil works completed and Electro-

mechanical works to be taken up.

14 Belagavi Ugar Khurda Yes KUWS&DB
Jamakhandi 

Kudachi Road
2.10 MBBR 31.02.2025 Work under progress.

Annexure - R16

List of Under Construction STPs in Karnataka by KUWS & DB & KUIDFC
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15 Bengaluru Rural Hosakote No KUWS&DB Chikkakere 8.52 SBR

1 year from 

the date of 

renewal of 

CFE

60% of civil work completed, STP is in 

Chikkere boundary, the agency is given 

the termination notice to close the 

contract. the same is submitted to Ce 

ofice for seeking further directions. 

Balance work of STP is proposed to be 

taken up by KUIDFC.

16
Bengaluru 

Urban
Bommasandra No KUWS&DB

Attibele -2, 

Heelalige Sy. 

No 129,130

10.00 SBR 22-08-2027

Draft 19(1) notification along with the 

supporting documents has been 

submitted to Government by SLAO.

17
Bengaluru 

Urban
Chandapura No KUWS&DB

Attibele -2, 

Heelalige

Sy. No 82,83,84

6.00 SBR 22-08-2027

Draft 19(1) notification along with the 

supporting documents has been 

submitted to Government by SLAO.

18
Bengaluru 

Urban
Hebbagodi No KUWS&DB

Attibele-2, 

Kammasandra 

Sy. No 39/1 & 

39/2

24.00 SBR 22-08-2027

Draft 19(1) notification along with the 

supporting documents has been 

submitted to Government by SLAO.

19
Bengaluru 

Urban
Jigani No KUWS&DB

Attibele -2, 

Hennagara Sy. 

No 523, 524, 

525 with 40 ft 

road

6.00 SBR 22-08-2027

Draft 19(1) notification along with the 

supporting documents has been 

submitted to Government by SLAO.

20
Bengaluru 

Urban
Jigani No KUWS&DB

CMC land 

Srirampura 

(cremetorium)

0.00 MBBR 22-08-2027 ULB is yet hand over the Land
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21 Chikkaballapura Bagepalli No KUWS&DB
Kurlakunte 

Kere
4.30 SBT 31.3.2025

1) In 4.30 MLD STP - Trial run

completed on 27-10-2023. Plant is

operating by the agency.

2) Balance network to be takenup for

which the variation shall got approved.

3) Variation for the said work has been

submitted to CE(B) vide ltr No.523,

Dtd:05-09-2024 for approval.

5)In order to limit the project cost to

the approved Revised Estimate cost. the

variation has been prepared only to

complete the works w.r.t 4.30 MLD

STP, complete network in the

respective zone and already completed

works.

22 Chitradurga Hosadurga No KUWS&DB 3.30 31.3.2025

23
Dakshina 

kannada
Mangaluru No KUIDFC

Mangaluru SEZ 

R&R Colony
1.50 SBR 16.02.2025

24 Davangere Channagiri NO KUWS&DB

Sy no:105 at 

Garaga Village 

(Horticulture 

dept farm )

5.20 SBR 31.08.2025

 STP land handed over from ULB to 

Board on 04.10.2023
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25 Davangere Honnali No KUWS&DB
Malladevarakat

te
0.00

Upgradation 

to NEBR
31.03.2025

1) HSC’s work is being affected by the

interference of local individuals.

2) The adjacent land owners of nearby

STP ponds stopped the work on 10-07-

2023 due to entry of seepage water from 

existing ponds to the adjacent

agricultural fields

3) Works for stopage of seepage is

commenced by Agency.

26 Davangere Niymathi No KUWS&DB

Old pumphouse 

near 

Tumbahalla

1.50 SBR 31.03.2025 Slow progress by contract agency

27 Hassan Hassan Yes KUWS&DB

Near 

Bittgondanahall

i

10.00 SBR 31-03-2025

STP is upgraded to 20.00 MLD under 

NGT. 

  Civil works completed. Finishing and 

Electromechanical works under 

progress.

28 Hassan Hassan Yes KUWS&DB

Near KSRTC 

Bus Stand 

(Channapatna 

tank bed)

10.00 SBR 31-03-2025

Civil works completed. Finishing and 

Electromechanical works under 

progress.

29 Hassan Hassan Yes KUWS&DB

Near 

Bittgondanahall

i

5.00 SBR 31.07.2025

Land for construction of 5 MLD STP at 

Hunasinakere is rejected by the MI 

Department on 28.02.2024. Altrenative 

land / Proposal is approved by CE vide 

Ltr No 434, Dt;12.07.2024. Mysuru. 

Work under progress

30 Hassan Hassan Yes KUWS&DB Jayanagar 2.00 MBBR 31.03.2025

2 MLD STP land is rejected KVAFSU, 

Bidar. Alternative land to be identified 

survey completed. Sketch to be 

submitted by the ADLR.

865
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31 Haveri Haveri No KUIDFC
Sidda 

Devarapura
6.02 SBR 05.01.2026

32 Kalaburagi Sedam No KUWS&DB

Sy.No 239/2, 

Sedam Village, 

Taluka Sedam

9.00 SBR 31.03.2025

The civil works are completed, the 

tender for pumping machiniers work is 

under progress.

33 Kodagu Kushalnagara No KUWS&DB
Gummankolli 

village
6.50 SBT 31-03-2025

1) Under Package-1 Sewer line of 71.87 

Kms and House Service connections-

6096 nos are completed.

2) 11 KV work and Erection of

pumping machineries to wetwell 2 & 3

is completed.

4.5 MLD SBT STP: At present Bio

reactor -1 of STP work is completed

and trail run of wetwell-2 & 3, rising

main and bio-reactor-1 was conducted.

Bio Reactor -2 of STP - filling of media

is under progress and it will be

completed by March 2025.
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34 Kodagu Madikeri No KUWS&DB

K.Badaga

village near

Golf ground

4.50 SBT 31.12.2025

1.66 acres of land for STP has been 

handed over by CMC on 31-07-2017, 

the balance 3.0 acres of land for an 

extent of 3.0 acres in Sy No.:83/1P1 for 

SBT type STP & 0.94 acres in Sy 

No.:80/7 for FSTP in K.Badaga village 

was handed over by CMC, Madikeri on 

09/08/2024 

 Alternate approach road: 

The tax fixation  for entire land in Sy. 

No. 79/1, 79/2 and 80/6A was 

completed and the RTC of the said area 

is obtained on Feb 2024 and 

Commissioner, CMC, Madikeri has to 

submit the proposal along with form 11 

(b) for the land acquisition of the lands

required for the construction of the

approach road.

At present agency cleared the jungle for

construction of approach road and

measures have been taken to mobilise

the men and machineries to start the

work.
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35 Mandya Shrirangapattana Yes KUWS&DB Chandagal road 1.40 SBR 31-3-2025

1) SBR-work completed.

2) Admin building & DG room -Work

completed.

3) CC tank- work completed.

4) PTU-work completed.

5) Sludge drying bed- Work completed

6) Chlorine Building- Work completed

7)Sludge sump & plant drain sump -

work completed.

8) Sewerline pipes, MH covers &

frames are supplied, pipeline work is in

progress

9) 11KV Express feeders power line -

Work completed

10) Effeluent lead off pipe laying-work

is in progress

11) Internal road work - work is in

progress.

12) Electro mechanical works- work

completed

13)DG set and transformer -  work

completed.

14) I&D works -yet to be started

Pending works -road work, gardening & 

other finishing work are under progress.
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36 Mysuru Bannur Yes KUWS&DB
Chamnahalli 

Gudda
0.65 SBT 28.02.2025

Pipeline-36.50 Km. Manholes-1329 

Nos. HSC- 6445 Nos. completed. 

 0.65 MLD STP at Chamanahalli Gudda 

- Civil Works Completed, Filter media

filling works are Completed and

Electromechanical works is in Progress.

In Zone F the laying of sewerline and

construction of machineholes are

completed. in this zone the wetwell

construction is not done due to Non

availability of land. Contractor has

completed the civil works of the STP in

Zone-F. The electro Mechanical works

will be taken up after getting the

required land for wetwell.

Simultaniously, after getting wetwell

land the electro mechanical works for

both wetwell and STP will be tackled.

37 Mysuru Hootagalli No KUIDFC Belawadi 5.50 SBR 29.12.2025

38 Mysuru Hootagalli No KUIDFC Kooragalli 1.60 SBR 29.12.2025

39 Mysuru K.R.Nagar No KUIDFC Madhuvinahalli 4.00 SBR 29.12.2025

40 Mysuru K.R.Nagar No KUIDFC Kantenahalli 3.10 SBR 29.12.2025

41 Mysuru T Narsipura Yes KUIDFC

Siddayyana 

Hundi, 

Valmiki Nagar

0.40 SBR 29.12.2025

42 Ramanagara Bidadi No KUWS&DB Heggadagere 0.16 MBBR 31.03.2025
90% of work completed, balance work 

is in progres

43 Ramanagara Bidadi No KUWS&DB Bairamangala 6.20 SBR 31.03.2025

Raft & Second lift side wall of SBR 

basin completed. Raft & first liftof CCT 

side wall completed. Admin building 

column concreting is in progress
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44 Tumakuru Madhugiri No KUWS&DB

Solid Waste 

Management 

Area (4MLD)

4.00 MBBR 31.12.2025 Slow progress by contract agency

45 Tumakuru Madhugiri No KUWS&DB

Lingenahalli 

Pavagada road 

(0.6MLD)

0.60 MBBR 31.12.2025 Slow progress by contract agency

46 Tumakuru Tumakuru No KUWS&DB Bheemsandra 25.00 SBR 31.3.2025

Work is completed.

 Commissioning of STP is pending due 

to non availability of power supply. 

Providing 11 KV power supply to STP 

has been entrusted to M/s Gurudatta 

Electricals vide work order no.1378 

Dtd:17-01-2024 and work is under 

progress (70% work completed).

47 Uttara Kannada Bhatkal No KUWS&DB Venkatapura 3.00 SBR 31.01.2025 Finishing works are in progress

48 Uttara Kannada Jali No KUWS&DB Venkatapura 3.00 SBR 31.05.2025

1) The proposed STP sites for Bhatkal

and Jali towns were adjcent to each

other.

2) Due to the site constraints , civil

works of STP were delayed.Hence, date

of completion is revised from 09-

.07.2023 to 31.08.2024.

49 Vijayapura Sindhagi No KUWS&DB
Sindagi Almel 

Road
7.37 WSP 31.01.2025 Work under progress

50 Bangalore Urban BBMP BWSSB Pillaganahally 4.00 EA Mar-25 _

51 Bangalore Urban BBMP BWSSB Varthur 25.00 EA _
Land issue case pending in Hon'ble 

Supreme court.

52 Bangalore Urban BBMP BWSSB Talaghattapura 5.00 EA Mar-25 _
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53 Bangalore Urban BBMP BWSSB Nagasandra 9.00 EA Mar-25 _

54 Bangalore Urban BBMP BWSSB Herohally 3.00 EA Jul-25
KSPCB has instructed to stop the work, 

stating wet land/buffer zone.

55 Bangalore Urban BBMP BWSSB
Karihobanahall

y
10.00 EA Mar-25 _

56 Bangalore Urban BBMP BWSSB Chikkabanavara 4.00 EA Mar-25
KSPCB has instructed to stop the work, 

stating wet land/buffer zone.

57 Bangalore Urban BBMP BWSSB Hosahally 6.00 EA Mar-25 _

58 Bangalore Urban BBMP BWSSB Hemmigepura 13.00 EA Mar-25 _

59 Bangalore Urban BBMP BWSSB Somapura 8.00 EA Jul-25 _

60 Bangalore Urban BBMP BWSSB Bilishivale 17.00 SBR Mar-25
KSPCB has instructed to stop the work, 

stating wet land/buffer zone.

61 Bangalore Urban BBMP BWSSB
Doddabettahall

y
7.00 SBR Mar-25

KSPCB has instructed to stop the work, 

stating wet land/buffer zone.

62 Bangalore Urban BBMP BWSSB Jakkur 7.00 SBR Mar-25

63 Bangalore Urban BBMP BWSSB Yelahanka 6.00 SBR Mar-25
KSPCB has instructed to stop the work, 

stating wet land/buffer zone.

64 Bangalore Urban BBMP BWSSB
Jakkur- Down 

stream
10.00 SBR

23-

09-2025
_

65 Bangalore Urban BBMP BWSSB Byrathikanne 13.00 SBR 9/26/2025 _

66 Bangalore Urban BBMP BWSSB Anjanapura 5.00 SBR 9/23/2025 _

67 Bangalore Urban BBMP BWSSB Kommaghatta 10.00 SBR 26-05-2026 _

68 Bangalore Urban BBMP BWSSB

Anjanapura 

Further 

extension

10.00 SBR 1/7/2027 _
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69 Bangalore Urban BBMP BWSSB  Hebbal 60.00 IFAS 23.09.2025 _

70 Bangalore Urban BBMP BWSSB Horamavu 60.00 IFAS 23.09.2025 _

71 Bangalore Urban BBMP BWSSB V.Valley 150.00
ASP with 

BNR
26.03.2025 _

72 Bangalore Urban BBMP BWSSB Kempambudhi 10.00 SBR 15.05.2025 _

73 Bangalore Urban BBMP BWSSB Mallathahalli 10.00 SBR 15.05.2025 _

74 Bangalore Urban BBMP BWSSB Kaggadasapura 5.00 SBR Dec-25 _

75 Bangalore Urban BBMP BWSSB Rachenahalli 10.00 SBR 7.2.2025 _

76 Bangalore Urban BBMP BWSSB Hesaraghatta 3.00 SBR Dec-25 _

Total 756.82
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1 Bagalkote Aminagad NO KUIDFC SBM 2.41 DPR under preparation. 31.08.2026

2 Bagalkote Badami NO KUIDFC SBM 0.65 - Draft DPR Submitted. 31.05.2026
Existing 4.3 MLD SBT STP is upgraded 

(Electro-mechanical items)

3 Bagalkote Belagali NO KUIDFC SBM 2.79 DPR under preparation. 31.08.2026

4 Bagalkote Guledagudda NO KUIDFC SBM 1.09 DPR under preparation. 31.08.2026

5 Bagalkote Ilkal NO KUIDFC SBM 1.19 - Draft DPR submitted. 31.05.2026
Existing 8 MLD FAL STP is upgraded (Electro-

mechanical items)

6 Bagalkote Jamakhandi NO KUIDFC SBM 2.86 - Draft DPR submitted. 31.05.2026
Existing 7.6 MLD FAL STP is upgraded 

(Electro-mechanical items)

7 Bagalkote Kamatagi NO KUIDFC SBM 2.50 DPR under preparation. 31.08.2026

8 Bagalkote Kerur NO KUIDFC SBM 3.01 DPR under preparation. 31.08.2026

9 Bagalkote Lokapura NO KUIDFC SBM 2.34 DPR under preparation. 31.08.2026

10 Bagalkote Mahalingapura NO KUIDFC SBM 5.50 DPR under preparation. 31.08.2026

11 Bagalkote
Rabkavi 

Banahatti
YES KUIDFC SBM 2.55 DPR under preparation. 31.08.2026

12 Bagalkote Shiruru NO KUIDFC SBM 2.57 DPR under preparation. 31.08.2026

13 Bagalkote Terdal YES KUIDFC SBM 3.98 DPR under preparation. 31.08.2026

14 Ballary Kampli NO KUIDFC NGT+SBM 6.00 SBR Draft DPR submitted 31.05.2026 4 MLD STP proposed

15 Ballary Kudathini NO KUIDFC SBM 2.91 DPR under preparation. 31.08.2026

16 Ballary Kurekuppa NO KUIDFC SBM 3.61 DPR under preparation. 31.08.2026

17 Ballary Kurugodu NO KUIDFC SBM 3.51 WSP Draft DPR Submitted 31.05.2026 2.5 MLD STP proposed

Annexure - R17

List of Approved STP projects in Karnataka
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18 Ballary Sandoor No KUWS&DB State plan 0.55 SBR Descoped Descoped

The tender for the work of Providing UGD 

scheme to sandur town is entrusted to M/s 

Jayantisuper Construction Pvt Ltd., Mehsana 

vide agreement No.27/20-21 dated: 03-07-

2020. The sewer network work is under 

progress.

  The Letter is written to the Councilor, 

Nandihalli PG center to permit for laying sewer 

network. But the Councilor is informed that 

sewer network is not required at Nandihalli PG 

center and they will provide sewer network 

from their cost/grant . Hence the Providing 

Sewer network at Nandihalli PG center is not 

executed. Hence, STP is not required.

19 Ballary Sandoor No KUWS&DB State plan 6 SBR Land acquisition 31/03/2025

*The site is handed over to Board from ULB

vide their ltr no: 140 dtd:02-08-2023. The same 

is directed to the agency start physical activities 

at the site vide this office ltr No. 187 Dated: 16-

08-2023. Accordingly, the agency approached

the site to start the physical activity along with 

Board & ULB staff, the land owner raised a

dispute stating that it is not a Government land

& objected to start the work claming the 

ownership of the said land & and also there is

no approach road to the said site.

*Further, the agency has requested to CE(K)

vide agency ltr no.204 dtd: 16-04-2024

regarding descope of STP work due to 

abnormal delay and also due to cost escalation

over the past four years.

20 Ballary Sandoor NO KUIDFC SBM 5.71 DPR under preparation. 31.08.2026

21 Ballary Shiraguppa NO KUIDFC SBM 8.01 DPR under preparation. 31.08.2026

22 Ballary Tekkalakote NO KUIDFC SBM 4.00 DPR under preparation. 31.08.2026

23 Belagavi Ainapur YES KUIDFC SBM 3.02 Draft DPR Submitted 31.05.2026
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24 Belagavi

Ankalagi-

Akkatangerahaa

la

NO KUIDFC SBM 3.33 DPR under preparation. 31.08.2026

25 Belagavi Arabhavi NO KUIDFC SBM 2.90 DPR under preparation. 31.08.2026

26 Belagavi Athani NO KUIDFC SBM 7.30 DPR under preparation. 31.08.2026

27 Belagavi Boragaon NO KUIDFC SBM 2.56 DPR under preparation. 31.08.2026

28 Belagavi
Chennamman-

kittur
NO KUIDFC SBM 2.81 DPR under preparation. 31.08.2026

29 Belagavi Chikkodi YES KUIDFC SBM 0.50 Draft DPR Submitted 31.05.2026

30 Belagavi Chinchali YES KUIDFC SBM 3.04 Draft DPR Submitted 31.05.2026

31 Belagavi Examba YES KUIDFC SBM 2.63 CAMUS Draft DPR submitted 31.05.2026

There is an Existing STP of 1.45 MLD MBBR 

type constructed by KUWS&DB.

Additional 2 MLD capacity CAMUS 

technology type STP is considered in DPR.

32 Belagavi Gokak NO KUIDFC SBM 3.95 CAMUS Draft DPR submitted 31.05.2026

There is an existing STP of capacity 8.7 MLD 

Aerated Lagoon type.

Additional 5 MLD CAMUS type STP is 

considered in DPR.

33 Belagavi Harogeri NO KUIDFC SBM 5.02 DPR under preparation. 31.08.2026

34 Belagavi Hukkeri NO KUIDFC SBM 3.51 Draft DPR submitted 31.05.2026

35 Belagavi Kaagavaada NO KUIDFC SBM 2.23 DPR under preparation. 31.08.2026

36 Belagavi Kabbura NO KUIDFC SBM 3.02 DPR under preparation. 31.08.2026

37 Belagavi Kalloli NO KUIDFC SBM 2.55 DPR under preparation. 31.08.2026

38 Belagavi Kankanavadi NO KUIDFC SBM 2.61 CAMUS Draft DPR submitted 31.05.2026
1.5 MLD CAMUS technology STP considered 

in DPR.

39 Belagavi Khanapur YES KUIDFC SBM 2.95 DPR under preparation. 31.08.2026

40 Belagavi Konnur NO KUIDFC SBM 2.96 DPR under preparation. 31.08.2026

41 Belagavi Kudachi YES KUIDFC SBM 3.53 MBBR DPR under preparation. 31.08.2026

42 Belagavi M.K Hubballi YES KUIDFC SBM 2.14 CAMUS Draft DPR submitted 31.05.2026

There are 2 no's of existing STP 

(0.5+0.25=0.75 MLD) Both are MBBR type.

Additionally, 1.5 MLD STP of CAMUS 

technology is considered in DPR

43 Belagavi Macche NO KUIDFC SBM 2.89 DPR under preparation. 31.08.2026

44 Belagavi
Mallapura / 

Ghataprabha
NO KUIDFC SBM 4.20 DPR under preparation. 31.08.2026

45 Belagavi Manuvalli YES KUIDFC SBM 3.70 DPR under preparation. 31.08.2026
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46 Belagavi Mudalagi NO KUIDFC SBM 4.45  CAMUS Draft DPR submitted 31.05.2026
3.5 MLD CAMUS type STP is considered in 

DPR

47 Belagavi Mugalakoda NO KUIDFC SBM 4.88 DPR under preparation. 31.08.2026

48 Belagavi Naaganura NO KUIDFC SBM 2.59  CAMUS Draft DPR submitted 31.05.2026
1.5 MLD CAMUS type STP is considered in 

DPR.

49 Belagavi Nippani NO KUIDFC SBM 9.59 DPR under preparation. 31.08.2026

50 Belagavi Peeranavaadi NO KUIDFC SBM 2.86 DPR under preparation. 31.08.2026

51 Belagavi Raibagh NO KUIDFC SBM 2.86 DPR under preparation. 31.08.2026

52 Belagavi Ramdurga YES KUIDFC NGT+SBM 1.81 NEBR DPR under preparation. 31.08.2026

Existing STP of 3.3 MLD WSP type is 

considered for upgradation to 5.07 MLD of 

NEBR type STP.

53 Belagavi Sankeshwar No KUWS&DB State plan 5.70 SBR DPR Approved NA

DPR Approved for Rs. 9322.00 lakhs vide 

Govt Order No. UDD/3/UDS/ 2019/Bengaluru 

Dtd: 29.03.2023. Land clearance for STP is 

awaited. Tenders are to be invited

54 Belagavi Sankeshwar NO KUIDFC SBM 5.29 DPR under preparation. 31.08.2026

55 Belagavi Saundatti YES KUIDFC NGT+SBM 6.29 SBR
DPR submitted and 

approved in SLTC
30.04.2026

3.5 MLD SBR type STP is under construction 

by KUWSDB.

Additionally 4.0 MLD SBR type STP is 

proposed.

56 Belagavi Shedbaala NO KUIDFC SBM 2.81 DPR under preparation. 31.08.2026

57 Belagavi Ugar Khurda YES KUIDFC SBM 3.80 Draft DPR submitted 31.05.2026

58 Belagavi Yaragatti NO KUIDFC SBM 1.55 CAMUS Draft DPR submitted 31.05.2026 1 MLD STP Proposed

59 Bengaluru Rural Bashettihalli No KUIDFC SBM 2.99 DPR under Preparation 31.08.2026

60 Bengaluru Rural Devanahalli No KUIDFC SBM 4.28 DPR under Preparation 31.08.2026

61 Bengaluru Rural Hosakote No KUWS&DB State plan 1.82 MBBR 2nd call tender invited
2nd call tender 

invited
yet to be applied

62 Bengaluru Rural Hosakote No KUIDFC NGT+SBM 9.11 DPR under Preparation 31.08.2026

63 Bengaluru Rural Nelamangala No KUIDFC NGT+SBM 5.68 DPR under Preparation 31.08.2026

64 Bengaluru Rural Vijayapura No KUIDFC SBM 5.57 SBR DPR under Preparation 31.08.2026 DPR under finalisation

65 Bengaluru Urban Anekal No KUIDFC SBM 0.50 Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

66 Bengaluru Urban Attibele No KUIDFC SBM 3.28 DPR under Preparation 31.08.2026

67 Bengaluru Urban Bommasandra No KUIDFC SBM 4.53 DPR under Preparation 31.08.2026

68 Bengaluru Urban Chandapura No KUIDFC SBM 3.88 DPR under Preparation 31.08.2026

69 Bengaluru Urban Chikkabanavara No KUIDFC SBM 3.48 DPR under Preparation 31.08.2026
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70 Bengaluru Urban Hebbagodi No KUIDFC SBM 12.92 DPR under Preparation 31.08.2026

71 Bengaluru Urban
Hunasamaranah

alli
No KUIDFC SBM 3.89 DPR under Preparation 31.08.2026

72 Bengaluru Urban Jigani No KUIDFC SBM 3.43 DPR under Preparation 31.08.2026

73 Bengaluru Urban Doddathoguru No KUIDFC SBM 2.99 DPR under Preparation 31.08.2026

74 Bengaluru Urban
Madanayakanah

alli
No KUIDFC SBM 4.92 DPR under Preparation 31.08.2026

75 Bidar Aurad NO KUIDFC SBM 3.03 DPR under preparation. 31.08.2026

76 Bidar Basavakalyan NO KUIDFC SBM 10.64 WSP DPR under preparation. 31.08.2026
15 MLD WSP type STP is considered for 

proposal.

77 Bidar Bhalki NO KUIDFC SBM 6.16 DPR under preparation. 31.08.2026

78 Bidar Chittaguppa NO KUIDFC SBM 3.86 DPR under preparation. 31.08.2026

79 Bidar Halikheda NO KUIDFC SBM 3.37 DPR under preparation. 31.08.2026

80 Bidar Humnabad NO KUIDFC NGT+SBM 0.79 - DPR under preparation. 31.08.2026
HSC's, New network and pump repair works 

are considered in DPR.

81 Chamarajanagara
Chamarajanagar

a
No KUIDFC SBM 1.66 DPR under Preparation 31.08.2026

82 Chamarajanagara Gundlupete No KUIDFC SBM 0.50 - Draft DPR Submitted 31.05.2026
Refurbishment proposed. Finalisation of DPR 

underway

83 Chamarajanagara Hanur No KUIDFC SBM 1.69 DPR under Preparation 31.08.2026

84 Chamarajanagara Yelandur No KUIDFC SBM 1.40 DPR under Preparation 31.08.2026

85 Chikkaballapura Bagepalli No KUWS&DB State plan 0.55 SBT Land acquisition

1) 0.55 MLD STP -Alternative land of 30X20

Mtr for construction of STP is identified at

Ramaswamy palli village (Sy No.132 Kharab

land) at a distance of 500 Mtrs from 

Reddykere. The same is not yet handed over by 

the ULB.

2) At present Hon'ble MLA has requested the 

Hon'ble UD Minister to accord permission to 

Desope the 0.55 MLD STP from Bagepalli

UGD and to takeup the same under SBM- 2.0

funds vide ltr Dtd:21-08-2024.

86 Chikkaballapura Bagepalli No KUIDFC SBM 4.12 DPR under Preparation 31.08.2026
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87 Chikkaballapura Chikkaballapura No KUIDFC NGT 12.50 DPR under Preparation 31.08.2026

88 Chikkaballapura Chintamani No KUIDFC NGT+SBM 6.10 NEBR Draft DPR Submitted 31.05.2026 7 MLD STP Proposed

89 Chikkaballapura Gowribidanur No KUIDFC SBM 5.79 DPR under Preparation 31.08.2026

90 Chikkaballapura Gudibande No KUIDFC SBM 1.44 DPR under Preparation 31.08.2026

91 Chikkaballapura Sidlaghatta No KUIDFC NGT+SBM 4.71 NEBR Draft DPR Submitted 31.05.2026 Existing 3 MLD WSP upgraded to 6 MLD

92 Chikkamagaluru Ajjampura No KUIDFC SBM 1.82 DPR under Preparation 31.08.2026

93 Chikkamagaluru Birur No KUIDFC SBM 3.47 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

94 Chikkamagaluru Kadur No KUIDFC NGT+SBM 5.21 DPR under Preparation 31.08.2026

95 Chikkamagaluru Koppa No KUIDFC SBM 0.76 DPR under Preparation 31.08.2026

96 Chikkamagaluru Kudremuka No KUIDFC SBM 2.99 DPR under Preparation 31.08.2026

97 Chikkamagaluru Mudigere No KUIDFC SBM 1.48 DPR under Preparation 31.08.2026

98 Chikkamagaluru
Narasimharajap

ura
No KUIDFC SBM 1.14 DPR under Preparation 31.08.2026

99 Chikkamagaluru Shringeri Yes KUIDFC SBM 0.60 DPR under Preparation 31.08.2026

100 Chikkamagaluru Tarikere No KUIDFC NGT+SBM 5.49 DPR under Preparation 31.08.2026

101 Chitradurga Challkere No KUIDFC SBM 8.42 DPR under Preparation 31.08.2026

102 Chitradurga Hiriyur No KUWS&DB State plan 5 SBR Land Acquisition
Land 

Acquisition

UGD scheme to Hiriyur town is 

Administratively Approved to Rs.100.00Cr. 

Tender yet to be invited.

103 Chitradurga Hiriyur No KUIDFC SBM 8.61 DPR under Preparation 31.08.2026

104 Chitradurga Holalkere No KUIDFC SBM 2.41 DPR under Preparation 31.08.2026

105 Chitradurga Hosadurga No KUIDFC SBM 4.33 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

106 Chitradurga Molakalmuru No KUIDFC SBM 2.41 DPR under Preparation 31.08.2026

107 Chitradurga Nayakanahatti No KUIDFC SBM 2.49 DPR under Preparation 31.08.2026

108
Dakshina 

kannada
Bajape No KUIDFC SBM 3.26 DPR under Preparation 31.08.2026
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109
Dakshina 

kannada
Bantwal Yes KUWS&DB State plan 4.14 SBR

Land handed over to Board 

on 25-08-2024

2nd phase modified estimate for providing 

UGD scheme to 5 zones instead of 7 zones, 

limiting the cost to Rs.56.54 crore submitted to 

Govt. letter Dt: 30-06-2023 for approval. 

Observations are raised by the Govt. vide ltr 

No.15, dated 22-8-2023. Compliance for the 

same is submitted to MD office via E-office.

 Later, an estimate for UGD system to 7 zones 

recast to CSR 2023-24 with 

corrigendum/addendum 2024-25 amounting to 

Rs. 90.40 crore is cleared during 142nd 

TATSC meeting held on 21-5-2024.Further, the 

estimate was placed before 305th Board 

meeting held on 05.08.2024.

 But, again in order to limit the estimate to 

sanctioned estimate cost, a working estimate 

amounting to Rs. 56.54 crore for five zones 

recast to the prevailing SR 2023-24 contd to 

2024-25 is prepared and placed before the 6th 

TA&TSC meetig held on 20-09-2024 and 

proceedings awaited.
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110
Dakshina 

kannada
Bantwal Yes KUWS&DB State plan 0.22 SBR

This work is included in 

the DPR amounting to Rs. 

90.40 crores for UGD 

system to 7 zones 

submitted for approval.

2nd phase modified estimate for providing 

UGD scheme to 5 zones instead of 7 zones, 

limiting the cost to Rs.56.54 crore submitted to 

Govt. letter Dt: 30-06-2023 for approval. 

Observations are raised by the Govt. vide ltr 

No.15, dated 22-8-2023. Compliance for the 

same is submitted to MD office via E-office.

 Later, an estimate for UGD system to 7 zones 

recast to CSR 2023-24 with 

corrigendum/addendum 2024-25 amounting to 

Rs. 90.40 crore is cleared during 142nd 

TATSC meeting held on 21-5-2024.Further, the 

estimate was placed before 305th Board 

meeting held on 05.08.2024.

 But, again in order to limit the estimate to 

sanctioned estimate cost, a working estimate 

amounting to Rs. 56.54 crore for five zones 

recast to the prevailing SR 2023-24 contd to 

2024-25 is prepared and placed before the 6th 

TA&TSC meetig held on 20-09-2024 and 

proceedings awaited.

111
Dakshina 

kannada
Bantwal Yes KUIDFC SBM 6.13 DPR under Preparation 31.08.2026

112
Dakshina 

kannada
Belthangadi No KUIDFC SBM 1.18 DPR under Preparation 31.08.2026

113
Dakshina 

kannada
Kadaba No KUIDFC SBM 1.53 DPR under Preparation 31.08.2026

114
Dakshina 

kannada
Kinnigoli No KUIDFC SBM 2.72 DPR under Preparation 31.08.2026

115
Dakshina 

kannada
Kotekar No KUIDFC SBM 2.52 DPR under Preparation 31.08.2026

116
Dakshina 

kannada
Moodabidare No KUIDFC SBM 4.49 DPR under Preparation 31.08.2026

117
Dakshina 

kannada
Mulki No KUIDFC SBM 2.64 DPR under Preparation 31.08.2026

118
Dakshina 

kannada
Puttur No KUIDFC SBM 8.10 DPR under Preparation 31.08.2026
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119
Dakshina 

kannada
Someshwara No KUIDFC SBM 3.85 DPR under Preparation 31.08.2026

120
Dakshina 

kannada
Sullia No KUIDFC SBM 1.05 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

121
Dakshina 

kannada
Ullala No KUWS&DB State plan 1.7 SBT Land Acquisition -

STP & Wetwell land yet to be handed over by 

TMC since acquisition process is not 

completed due to litigation pending at Hon'ble 

High Court.

122
Dakshina 

kannada
Ullala Yes KUIDFC SBM 4.20 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

123
Dakshina 

kannada
Vitla No KUIDFC SBM 2.69 DPR under Preparation 31.08.2026 Finalisation of DPR underway

124 Davangere Channagiri No KUIDFC SBM 3.25 DPR under Preparation 31.08.2026

125 Davangere Davanagere No KUIDFC NGT 14.80 Bio-tower DPR Approved 31.4.2026
Existing  14.8 MLD STP upgraded to 20 MLD 

STP

126 Davangere Jagalur No KUIDFC SBM 2.63 DPR under Preparation 31.08.2026

127 Davangere Malebennur Yes KUIDFC SBM 3.60 DPR under Preparation 31.08.2026

128 Davangere Niymathi No KUIDFC SBM 1.49 DPR under Preparation 31.08.2026

129 Dharwada Alnavara NO KUIDFC SBM 2.63 DPR under preparation. 31.08.2026

130 Dharwada Annigeri NO KUIDFC SBM 2.91 DPR under preparation. 31.08.2026

131 Dharwada Kalaghatagi NO KUIDFC SBM 2.58 DPR under preparation. 31.08.2026

132 Dharwada Kundgol NO KUIDFC SBM 2.86 DPR under preparation. 31.08.2026

133 Dharwada Navalgund NO KUIDFC NGT+SBM 3.76 SBR
DPR submitted and 

approved. Re-tendered.
31.5.2026 2.2 MLD SBR type STP is considered in DPR.

134 Gadaga Gadag-Betageri NO KUIDFC NGT 16.25 NEBR SLTC Approved 31.5.2026

13.88 MLD STP already exist and was built by 

KUWS&DB. Presently KUIDFC is taking the 

upgradation and has increased the capacity to 

16.25 MLD. Technology is being upgraded 

from WSP to NEBR.

135 Gadaga Gajendragad NO KUIDFC SBM 4.94 DPR under preparation. 31.08.2026

136 Gadaga Lakshmeshwara NO KUIDFC SBM 0.50 - Draft DPR Submitted. 31.05.2026

Existing STP of 5.5 MLD FAL Type is 

adequate.

Repair of earthen bunds, electromechanical 

components are considered in DPR.

137 Gadaga Mulagunda NO KUIDFC SBM 2.86 CAMUS Draft DPR Submitted. 31.05.2026
1.5 MLD CAMUS Type STP is considered in 

DPR.

138 Gadaga Mundargi NO KUIDFC SBM 3.80 DPR under preparation. 31.08.2026
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139 Gadaga Naragunda NO KUIDFC NGT+SBM 1.36 NEBR

DPR submitted and 

approved. Re-tender 

published.

31.5.2026

Upgradation of 4.18 MLD existing STP to 1.7 

MLD NEBR Type STP, HSC's, network are 

considered in DPR.

140 Gadaga Naregal NO KUIDFC SBM 2.55 DPR under preparation. 31.08.2026

141 Gadaga Rona NO KUIDFC SBM 3.56 DPR under preparation. 31.08.2026

142 Gadaga Shirahatti NO KUIDFC SBM 2.69 DPR under preparation. 31.08.2026

143 Hassan Alur No KUIDFC SBM 0.70 DPR under Preparation 31.08.2026

144 Hassan Arkalgudu No KUWS&DB State plan 1 WSP Land acquisition -

The land for construction of STP is handed 

over to the board by the local body. The land 

for approach road for the STP is to be handed 

over by the local body. After handing over of 

the approach road, work will be taken up.

145 Hassan Arkalgudu No KUWS&DB State plan 1.8 WSP
Sub- Estimate is to be 

approved
-

The land for construction of STP is handed 

over to the board by the local body. The sub 

estimate is cleared during 139th TATSC 

meeting and as per MD sir directions, subject to 

be placed before Board Meeting.

146 Hassan Arkalgudu No KUIDFC SBM 2.57 DPR under Preparation 31.08.2026 1.8 MLD - Zone 4

147 Hassan Belur No KUIDFC SBM 0.89 DPR under Preparation 31.08.2026

148 Hassan
Channarayapatn

a
No KUIDFC SBM 1.57 DPR under Preparation 31.08.2026

149 Hassan Holenarsipura Yes KUIDFC SBM 1.57 DPR under Preparation 31.08.2026

150 Hassan Sakaleshpura No KUIDFC SBM 3.73 DPR under Preparation 31.08.2026

151 Haveri Bankapur NO KUIDFC SBM 3.44 DPR under preparation. 31.08.2026

152 Haveri Guttal NO KUIDFC SBM 2.80 DPR under preparation. 31.08.2026

153 Haveri Hanagal NO KUIDFC SBM 4.30 DPR under preparation. 31.08.2026

154 Haveri Haveri NO KUIDFC NGT+SBM 6.02 SBR Work under progress 5.1.2026

155 Haveri Hirekerur NO KUIDFC SBM 2.93 DPR under preparation. 31.08.2026

156 Haveri Rattihalli NO KUIDFC SBM 2.28 DPR under preparation. 31.08.2026

157 Haveri Savanur NO KUIDFC SBM 6.19 CAMUS Draft DPR Submitted. 31.05.2026
6 MLD CAMUS Technoogy STP is considered 

in DPR.

158 Haveri Shiggaon NO KUIDFC SBM 4.30 DPR under preparation. 31.08.2026

159 Kalaburagi Afzalpur NO KUIDFC SBM 4.13 DPR under preparation. 31.08.2026

160 Kalaburagi Alanda NO KUIDFC SBM 6.47 WSP Draft DPR Submitted. 31.05.2026 6 MLD WSP STP Proposed

161 Kalaburagi Chincholi NO KUIDFC SBM 3.19 DPR under preparation. 31.08.2026

162 Kalaburagi Jewargi YES KUIDFC SBM 0.67 DPR under preparation. 31.08.2026
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163 Kalaburagi Kalagi NO KUIDFC SBM 1.46 DPR under preparation. 31.08.2026

164 Kalaburagi Kamalapura NO KUIDFC SBM 1.77 DPR under preparation. 31.08.2026

165 Kalaburagi Sedam NO KUIDFC SBM 6.00 - Draft DPR Submitted. 31.05.2026 Upgradation of existing STP proposed

166 Kalaburagi Shahabad YES KUIDFC SBM 7.26 WSP Draft DPR submitted 31.05.2026 7MLD WSP Type STP is considered in DPR

167 Kalaburagi Wadi NO KUIDFC SBM 5.80 DPR under preparation. 31.08.2026

168 Kalaburagi Yadrami NO KUIDFC SBM 1.69 DPR under preparation. 31.08.2026

169 Kodagu Kushalnagara No KUIDFC SBM 2.45 DPR under Preparation 31.08.2026

170 Kodagu Madikeri No KUIDFC NGT+SBM 5.34 DPR under Preparation 31.08.2026

171 Kodagu Somvarpet No KUIDFC SBM 1.03 DPR under Preparation 31.08.2026

172 Kodagu Virajpet No KUIDFC SBM 2.76 DPR under Preparation 31.08.2026

173 Kolar Bangarapet No KUIDFC SBM 6.84 DPR under Preparation 31.08.2026 Finalisation of DPR underway

174 Kolar Kolar No KUIDFC SBM 24.00 SBR DPR Approved 31.5.2026 Tender invited

175 Kolar Malur No KUIDFC SBM 2.11 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

176 Kolar Mulabagal No KUIDFC SBM 2.44 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

177 Kolar Robertsonpet No KUIDFC NGT 1.20 SBR DPR Approved 31.5.2026 Tender invited

178 Kolar
Vemagal 

Kurugal
No KUIDFC SBM 3.26 DPR under Preparation 31.08.2026

179 Kolar Srinivaspura No KUIDFC SBM 1.09 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

180 Koppala Bhagyanagar NO KUIDFC SBM 3.04 DPR under preparation. 31.08.2026

181 Koppala Kanakagiri NO KUIDFC SBM 2.71 DPR under preparation. 31.08.2026

182 Koppala Karatagi NO KUIDFC SBM 4.80 DPR under preparation. 31.08.2026

183 Koppala Koppala NO KUIDFC NGT+SBM 10.79 DPR under preparation. 31.08.2026

184 Koppala Kukanur NO KUIDFC SBM 2.88 DPR under preparation. 31.08.2026

185 Koppala Kushtagi NO KUIDFC SBM 0.60 CAMUS Draft DPR submitted 31.05.2026
3.5 MLD CAMUS Type STP is considered in 

DPR

186 Koppala Tavaragera NO KUIDFC SBM 2.80 DPR under preparation. 31.08.2026

187 Koppala Yelburga NO KUIDFC SBM 2.26 DPR under preparation. 31.08.2026

188 Mandya Bellur No KUIDFC SBM 2.46 DPR under Preparation 31.08.2026

189 Mandya Maddur YES KUWS&DB State plan 6
Tertiary 

treatment 
DPR Approved -

DPR amounting to Rs.16.49 crores is 

administratively approved vide GO No: UDD 

06 UWS 2024 (E-file), Bangalore 

dtd:21.12.2024

190 Mandya Maddur No KUIDFC SBM 0.89 DPR under Preparation 31.08.2026

191 Mandya Malavalli No KUIDFC SBM 0.50 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

192 Mandya Mandya No KUIDFC NGT 10.00 NEBR DPR Approved 31.05.2026 Re-tendered

193 Mandya Mandya No KUIDFC NGT 9.62 NEBR DPR Approved 31.05.2026 Re-tendered

194 Mandya Pandavapura No KUIDFC SBM 3.11 DPR under Preparation 31.08.2026
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195 Mandya
Shrirangapattan

a
Yes KUIDFC NGT+SBM 0.50 DPR under Preparation 31.08.2026

196 Mysuru Bannur No KUIDFC SBM 1.09 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

197 Mysuru Bogadi No KUIDFC SBM 3.19 DPR under Preparation 31.08.2026

198 Mysuru H.D. Kote No KUIDFC SBM 2.18 DPR under Preparation 31.08.2026

199 Mysuru Hootagalli No KUIDFC NGT+SBM 9.09 SBR DPR Approved 12/1/2025 Under implementation

200 Mysuru Hunsur No KUIDFC SBM 3.86 DPR under Preparation 31.08.2026

201 Mysuru K.R.Nagar No KUIDFC NGT+SBM 0.50 SBR DPR Approved 12/1/2025 DPR under Preparation

202 Mysuru Kadakola No KUIDFC SBM 3.19 DPR under Preparation 31.08.2026

203 Mysuru Nanjangudu Yes KUIDFC NGT+SBM 1.09 SBR Draft DPR Submitted 31.05.2026 0.2 MLD STP proposed

204 Mysuru Periyapatna No KUIDFC SBM 3.16 DPR under Preparation 31.08.2026

205 Mysuru Rammanahalli No KUIDFC SBM 4.33 DPR under Preparation 31.08.2026

206 Mysuru Sargur No KUIDFC SBM 1.74 DPR under Preparation 31.08.2026

207 Mysuru Srirampura No KUIDFC SBM 4.02 DPR under Preparation 31.08.2026

208 Mysuru T Narsipura Yes KUIDFC NGT+SBM 1.60 SBR DPR Approved 12/1/2025 Under implementation

209 Raichuru Balaganur NO KUIDFC SBM 1.83 DPR under preparation. 31.08.2026

210 Raichuru Devadurga NO KUIDFC SBM 4.42 WSP Draft DPR submitted 31.05.2026 3.5 MLD WSP Type STP is considered in DPR

211 Raichuru Hatti NO KUIDFC SBM 2.60 DPR under preparation. 31.08.2026

212 Raichuru Jalahalli NO KUIDFC SBM 2.40 DPR under preparation. 31.08.2026

213 Raichuru Kavitala NO KUIDFC SBM 2.40 CAMUS Draft DPR submitted 31.05.2026
1.5 MLD CAMUS Type STP is considered in 

DPR

214 Raichuru Lingasugur NO KUIDFC SBM 5.40 DPR under preparation. 31.08.2026

215 Raichuru Manvi NO KUIDFC SBM 7.09 CAMUS Draft DPR submitted 31.05.2026
6.0 MLD CAMUS Type STP is considered in 

DPR

216 Raichuru Maski NO KUIDFC SBM 3.78 DPR under preparation. 31.08.2026

217 Raichuru Mudgal NO KUIDFC SBM 3.47 DPR under preparation. 31.08.2026

218 Raichuru Sirawar NO KUIDFC SBM 3.09 DPR under preparation. 31.08.2026

219 Raichuru Turvihal NO KUIDFC SBM 2.08 CAMUS Draft DPR submitted 31.05.2026
1.5 MLD CAMUS Type STP considered in 

DPR.

220 Ramanagara Bidadi No KUWS&DB State plan 0.1 MBBR Land Acquisition -

Due to non availability of land & shortage of 

funds, Sewer network along with STP will be 

taken up under 2nd Stage

221 Ramanagara Bidadi No KUWS&DB State plan 0.1 MBBR Land Acquisition -

Due to non availability of land & shortage of 

funds, Sewer network along with STP will be 

taken up under 2nd Stage

222 Ramanagara Bidadi No KUIDFC SBM 4.77 DPR under Preparation 31.08.2026
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223 Ramanagara Channapatna No KUWS&DB State plan 11.5 SBR Land Acquisition

Tenders invited, Tender under evaluation. 

Tender evaluation is in process . social impact 

assessment exemption is obtained on 

27.08.2024. 

 11(1) notification for wetwell and STP lands 

issued vide No. LAQ/SR/45/2023-24 

dt:04.09.2024.

 Land acquisition in process at the O/o SLAO, 

Channapatna

224 Ramanagara Channapatna No KUIDFC SBM 11.50 DPR under Preparation 31.08.2026

225 Ramanagara Harohalli No KUIDFC SBM 3.27 DPR under Preparation 31.08.2026

226 Ramanagara Kanakapura Yes KUIDFC NGT+SBM 1.95 DPR under Preparation 31.08.2026

227 Ramanagara Magadi No KUIDFC SBM 0.51 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

228 Ramanagara Ramanagara No KUIDFC NGT+SBM 7.66 DPR under Preparation 31.08.2026

229 Shivamogga Anavatti No KUIDFC SBM 2.83 DPR under Preparation 31.08.2026

230 Shivamogga Holehonnuru Yes KUIDFC SBM 2.46 DPR under Preparation 31.08.2026

231 Shivamogga Hosanagara No KUIDFC SBM 0.89 DPR under Preparation 31.08.2026

232 Shivamogga Jog Kargal Yes KUIDFC SBM 1.73 DPR under Preparation 31.08.2026

233 Shivamogga Sagar No KUIDFC NGT+SBM 8.33 SBR DPR Approved 31.05.2026 Re-tendered

234 Shivamogga Shikaripura No KUIDFC NGT+SBM 0.50 DPR under Preparation 31.08.2026

235 Shivamogga Shiralakoppa No KUIDFC SBM 2.57 DPR under Preparation 31.08.2026

236 Shivamogga Soraba No KUIDFC SBM 1.73 DPR under Preparation 31.08.2026

237 Shivamogga Thirthahalli Yes KUIDFC SBM 2.22 DPR under Preparation 31.08.2026

238 Tumakuru
Chikkanayakana

halli
No KUWS&DB State plan 2.6 SBR

Structural design to be 

approved
31-08-2025

The private land in Sy No.7/1,7/2, 8/4 and 83/2 

are handed over to board on 09-12-2023. The 

private land for approach in SY No.5/5F has 

been handed over to board on.25-06-2024. 

Work has to be started after approval to 

structural designs.

239 Tumakuru
Chikkanayakana

halli
No KUWS&DB State plan 0.1 MBBR Designs to be approved 31-12-2025

Land handed over to Board. Design and 

drawings are to be submitted by the agency.

885

8854101



Sl. No. District ULB name

Is ULB 

under 

17 PRS?

Implementi

ng agency 

(KUWS&D

B/ 

KUIDFC/ 

ULB)

Scheme/ 

Fund under 

which 

project is 

approved

Proposed 

capacity as 

per 

approved 

action 

Plan 

(MLD)

Technology 

of STP

Status of the project 

(Under DPR 

Preparation/ DPR 

Approved/ Under 

Tendering/ Others 

Specify)

Proposed date 

of completion 

of work 

Remark

240 Tumakuru
Chikkanayakana

halli
No KUWS&DB State plan 0.11 MBBR Land Acquisition 31-12-2025

Land is yet to be handedover by ULB. Work 

will be commenced after handing over of the 

land

241 Tumakuru
Chikkanayakana

halli
No KUWS&DB State plan 0.72 MBBR Land Acquisition 31-12-2025

Land is yet to be handedover by ULB. Work 

will be commenced after handing over of the 

land

242 Tumakuru
Chikkanayakana

halli
No KUIDFC SBM 3.54 DPR under Preparation 31.08.2026

243 Tumakuru Gubbi No KUIDFC SBM 2.82 DPR under Preparation 31.08.2026

244 Tumakuru Huliyaru No KUIDFC SBM 2.46 DPR under Preparation 31.08.2026

245 Tumakuru Koratagere No KUIDFC SBM 2.33 DPR under Preparation 31.08.2026

246 Tumakuru Kunigal No KUIDFC SBM 2.71 DPR under Preparation 31.08.2026

247 Tumakuru Madhugiri No KUIDFC SBM 4.45 DPR under Preparation 31.08.2026

248 Tumakuru Pavagada No KUIDFC SBM 4.35 DPR under Preparation 31.08.2026

249 Tumakuru Tiptur No KUIDFC NGT+SBM 3.09 SBR SLTC Approved 31.05.2026 New STP proposed

250 Tumakuru Tiptur No KUIDFC NGT+SBM 6.00 SBR SLTC Approved 31.05.2026
KUIDFC is undertaking upgradation of the 

existing STP 

251 Tumakuru Tumakuru No KUIDFC NGT 0.82 DPR under Preparation 31.08.2026

252 Tumakuru Turuvekere No KUIDFC SBM 0.50 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

253 Udupi Bainduru No KUIDFC SBM 3.99 DPR under Preparation 31.08.2026

254 Udupi Karkala Yes KUIDFC SBM 0.94 - Draft DPR Submitted 31.05.2026 Finalisation of DPR underway

255 Udupi Kaup No KUWS&DB State plan 0.3 SBR Land Acquisition -
Land required for STP has to be finalised by 

TMC.

256 Udupi Kaup No KUIDFC SBM 3.34 DPR under Preparation 31.08.2026
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257 Udupi Kundapur No KUWS&DB State plan 2.8 SBR Land Acquisition -

Tender to be invited. Land required for 

approach road to STP and wetwell -7 is to be 

handed over by TMC, Kundapura.

 For Wetwell-7, alternate Govt land has been 

identified and proposal for reserving land is 

submitted to DC, Udupi. Joint inspection and 

boundary marking has been done on 22-08-

2024. Yet to be handed over.

 For Approach road to Wetwell/STP, land 

acquisition is under progress (Proposal 

submitted to Government for 19(1) & 19(2) 

approval. Final award notification is done. 

Notice has been issued to owners of land to 

produce the documents and collect the 

compensation. Joint inspection and boundary 

marking has been done on 22-08-2024 and 

lands are handed over by TMC on 23-09-2024.

258 Udupi Kundapur No KUWS&DB State plan 0.14 SBR Land Acquisition -
Work not taken up due to non availability of 

land.

259 Udupi Kundapur No KUWS&DB State plan 0.07 SBR Land Acquisition -

260 Udupi Kundapur No KUIDFC SBM 4.65 DPR under Preparation 31.08.2026

261 Udupi Saligram No KUIDFC SBM 2.31 DPR under Preparation 31.08.2026

262 Udupi Udupi NO KUIDFC NGT 8 SBR Approve in SLTC 31.05.2026

263 Uttara Kannada Ankola NO KUIDFC SBM 3.40 DPR under preparation. 31.08.2026

264 Uttara Kannada Bhatkal No KUWS&DB State plan 2.5 MBBR Land Acquisition NA

Private land is identified and is to be handed 

over by ULB. Several correspondance made 

with the local body. Issue is brought to the 

notice of PD, DUDc karwar during the meeting 

held on dated: 31/07/2024.

265 Uttara Kannada Bhatkal NO KUIDFC SBM 0.63 Draft DPR Submitted 31.05.2026

266 Uttara Kannada Dandeli YES KUIDFC SBM 8.33 Draft DPR Submitted 31.05.2026

267 Uttara Kannada Haliyala No KUWS&DB State plan 3.5 SBR Land Acquisition NA

Land acquisition proposal approved by DC 

Karwar (Extent:01 Acre: 30 Gunta ) Amount is 

yet to be paid to owners.

268 Uttara Kannada Haliyala NO KUIDFC SBM 3.70 Draft DPR Submitted 31.05.2026
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269 Uttara Kannada Honavara No KUWS&DB State plan 2.6 SBR Agitation from Public NA Agitation from local people

270 Uttara Kannada Honavara NO KUIDFC SBM 2.92 DPR under preparation. 31.08.2026

271 Uttara Kannada Jali NO KUIDFC SBM 2.96 Draft DPR Submitted 31.05.2026

272 Uttara Kannada Karwar Yes KUWS&DB State plan 3 SBR Tender to be Invited NA

NOC from CRZ for construction of 3 Nos 

wetwell is awaited.

  Wetwell 2 land is handed over but publics are 

opposing. Alternate land is yet to be handed 

over.

273 Uttara Kannada Karwar YES KUIDFC SBM 8.69 DPR under preparation. 31.08.2026

274 Uttara Kannada Kumta No KUWS&DB State plan 4.6 SBR RE is to be Approved NA revised estimate is to be approved

275 Uttara Kannada Kumta NO KUIDFC SBM 5.60 DPR under preparation. 31.08.2026

276 Uttara Kannada Manki NO KUIDFC SBM 3.05 DPR under preparation. 31.08.2026

277 Uttara Kannada Mundgod NO KUIDFC SBM 2.88 DPR under preparation. 31.08.2026

278 Uttara Kannada Siddapura NO KUIDFC SBM 2.17 DPR under preparation. 31.08.2026

279 Uttara Kannada Sirsi NO KUIDFC SBM 9.60 DPR under preparation. 31.08.2026

280 Uttara Kannada Yellapura NO KUIDFC SBM 3.12 DPR under preparation. 31.08.2026

281 Vijayanagara
Hagaribommana

halli
NO KUIDFC SBM 6.51 DPR under preparation. 31.08.2026

282 Vijayanagara Kamalapuram NO KUIDFC SBM 3.90 DPR under preparation. 31.08.2026

283 Vijayanagara Kottur NO KUIDFC SBM 4.01 DPR under preparation. 31.08.2026

284 Vijayanagara
Mariyammanaha

lli
KUIDFC SBM 2.74 DPR under preparation. 31.08.2026

285 Vijayapura Almel NO KUIDFC SBM 2.98 DPR under preparation. 31.08.2026

286 Vijayapura Babaleshwara NO KUIDFC SBM 1.70 DPR Under preparation. 31.08.2026

287 Vijayapura
Basavana 

Bagevadi
NO KUIDFC SBM 1.04 Draft DPR submitted 31.05.2026

288 Vijayapura Chadchana NO KUIDFC SBM 2.48 CAMUS Draft DPR submitted 31.05.2026 1.5 MLD STP Proposed

289 Vijayapura Devarahipparagi NO KUIDFC SBM 2.65 DPR Under preparation. 31.08.2026

290 Vijayapura Indi NO KUIDFC SBM 1.63 CAMUS Draft DPR submitted 31.05.2026

There is an existing STP of 4.2 MLD WSP 

Type.

Additionally 1.5 MLD CAMUS Type STP is 

considered in DPR.

291 Vijayapura Kolhar NO KUIDFC SBM 2.65 Draft DPR submitted 31.05.2026

292 Vijayapura Managuli NO KUIDFC SBM 2.42 DPR Under preparation. 31.08.2026
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293 Vijayapura Muddebihal NO KUIDFC NGT+SBM 5.22 CAMUS
Draft DPR under 

preparation
31.08.2026

There is an existing STP of 5.24 MLD SBT 

Type. The same is considered for upgradation 

to 7.0 MLD CAMUS Type STP. HSC's and 

network are also considered.

294 Vijayapura Nalatawada NO KUIDFC SBM 2.24 DPR Under preparation. 31.08.2026

295 Vijayapura Nidagundi NO KUIDFC SBM 2.44 CAMUS Draft DPR submitted 31.05.2026 1.5 MLD STP Proposed

296 Vijayapura Sindhagi NO KUIDFC SBM 5.68 Draft DPR submitted 31.05.2026

297 Vijayapura Talikote NO KUIDFC SBM 1.92 - Draft DPR submitted 31.05.2026 Upgradation proposed

298 Vijayapura Tikota NO KUIDFC SBM 0.60 DPR Under preparation. 31.08.2026

299 Yadagiri Gurumitkal NO KUIDFC SBM 0.50 - Draft DPR submitted 31.05.2026 Upgradation proposed

300 Yadagiri Hunasagi NO KUIDFC SBM 2.44 DPR Under preparation. 31.08.2026

301 Yadagiri Kakkera NO KUIDFC SBM 3.32 DPR Under preparation. 31.08.2026

302 Yadagiri Kembhavi NO KUIDFC SBM 3.21 DPR Under preparation. 31.08.2026

303 Yadagiri Shahapur No KUWS&DB State plan 13 SBT DPR Approved

The DPR for the work of Construction of 4.00 

MLD SBR type STP and other balance work 

under UGD scheme to Pandavapura town 

amounting to Rs.23.70 crores was submitted to 

Gok vide MD, KUWS&DB, Bangalore ltr 

No.1971, dtd:07.03.2023.But vide GoK orders 

No: UDD 21 UDS 2022 dated:28.12.2023, the 

estimate is returned to comply the proposal as 

per orders of note 50(1), 50(2), 50(3) of NGT 

O.A No:673/2018. The revised DPR

amounting to Rs.23.80 crores along with 

compliances submitted to government for

approval.

Presently STP construction work is approved 

under SBM 2.0 to KUIDFC. Hence DPR was 

shared to KUIDFC and work will be taken 

taken up by KUIDFC

304 Yadagiri Shahapur NO KUIDFC SBM 8.14 DPR Under preparation. 31.08.2026

305 Yadagiri Shorapura NO KUIDFC SBM 7.84 WSP Draft DPR submitted 31.05.2026 7.5 MLD WSP type STP is considered in DPR.

306 Yadagiri Yadgiri NO KUIDFC NGT 11.34 DPR under preparation. 31.08.2026
HSC's, network and STP are considered NGT 

fund

307 Bengaluru Urban BBMP BWSSB - 75 Madiwala SBR DPR sent to GoK for approval
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308 Bengaluru Urban BBMP BWSSB - 50
Kadabeesanah

alli
SBR DPR sent to GoK for approval

309 Bengaluru Urban BBMP BWSSB - 20 Kadugodi
Integrated fixed –Film 

Activated sludge(IFAS)
DPR sent to GoK for approval

310 Bengaluru Urban BBMP BWSSB - 20 Koramangala
Integrated fixed –Film 

Activated sludge(IFAS)
DPR sent to GoK for approval

311 Bengaluru Urban BBMP BWSSB - 10 Basavanapura SBR DPR sent to GoK for approval

312 Bengaluru Urban BBMP BWSSB - 60 Bellandur
Conventional Activated 

Sludge Process
DPR sent to GoK for approval

313 Bengaluru Urban BBMP BWSSB - 100 Mailasandra Activated Sludge Process DPR under preparation

314 Bengaluru Urban BBMP BWSSB - 100 Doddabele Activated Sludge Process DPR under preparation

315 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

15 Kogilu SBR

Totally 148 MLD of various capacities is 

proposed under Karnataka Water Security & 

Resilience Programme project, which is under 

process.

316 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

5 Joggikere SBR

317 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

5 Abbigere SBR

318 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

10 U M Kaval SBR

319 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

15 Hulimavu SBR
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320 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

15 Chikkabeguru SBR

321 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

20 Channasandra SBR

322 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

28 Soulkere SBR

323 Bangalore Urban BBMP BWSSB

Karnataka 

Water 

Security & 

Resilience 

Programme

35 Anjanapura SBR

Total 1693.45
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1 Bidar Humnabad No KUIDFC ULB Sedol road
Non-

Operational
6.00 WSP Due to lack of HSCs

HSCs 8462 Nos proposed under NGT Environmental 

Compensation Fund. DPR preparation underway.

2 Tumkur Turuvekere No KUWSDB KUWSDB

Bidiswaste

  Sy No 101/1, 

101/2, 103/1, 

103/2 and others

Non-

operational
1.95 WSP

After commissioning of the scheme, 

pattana panchayat Turuvekere has not 

accepted for further maintainence of the 

scheme due to the reason that HSC's 

were not executed in the scheme

The DPR for 2nd stage UGD Scheme to Turuvekere 

town for amounting to Rs.9.50Cr is administratively 

approved vide GO No. UDD/13/UDS/2021 dt: 03-11-

2022 and additional Rs.30.00 lakhs shall be borne by 

ULB under AMRUT.

3
Dakshina 

Kannada
Ullala No KUWSDB KUWSDB

Kodikotepura, 

Ullala

Non-

Operational
4.40 SBT

HSC work to be takenup by ULB to 

commission the sewer network and 

utilise STP.

1) Proposal for HSCs works - Rs.22.63 crores.

2) Proposal for construction of FSTP (FSSM) for 

uncovered areas - Rs.323.00 lakhs.

4
Dakshina 

Kannada
Sullia No KUWSDB ULB Jayanagara

Non-

Operational
2.00

Oxidation 

Pond

Repair works of Wetwell, pumping 

machineries and network to be taken up.

Proposed to rehabilitation of wetwells, pumping 

machinery, network and upgrade existing STP from 2 

MLD to 2.60 MLD SBR type and construction of 6.00 

KLD capacity FSTP.

5 Bagalkot Hungund No KUWSDB ULB
Near Ramwadgi 

Road

Non-

operational
3.50 WSP

In the A/A estimate of Providing UGD 

scheme to Hungund town amounting to 

Rs.1902.35 lakhs, there is no provision 

for HSCs.Hence, there is no flow of 

sewage to the STP.

However the scheme is commissioned during March 

2018 . Since the HSC is not provided and it was not 

included in estimate, so the sewage is not 

generating.The local body has not taken any action for 

providing the HSC.Addressed the DMA, Bengaluru 

vide letter no:1868 Dt: 27-10-2018.

  The estimate for ' Providing indivisual HSCs and 

allied works to Hunagund Town' is prepared as per 

UniSR amounting to Rs.18.93 Crore and submitted to 

Govt for Administrative Approval vide ltr No. 788 

Dt:04-08-2023. Now as per the directions of the Govt 

vide letter No. UDD/22/UDS/2023 Dated:23.11.2023. 

The compliances for the same & along with Modified 

Estimate amounting to Rs. 16.17 Cr will be submitted 

Govt. shortly.

6 Bagalkot Gulelgudda No ULB ULB
SY.113, 

Padanakatti village

Non-

Operational
4.00 WSP No sewer line

Proposed under NGT, Environmental Compensation 

Fund Rs.2 cr allocated. DPR preparation underway.

Annexure - R18

List of Non Operational STPs in Karnataka
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7 Gadag Naragund No KUWSDB KUWSDB
Hirehalla, Hubballi 

road, Naragund.

Non-

operational
4.18 WSP

There was no provision for HSC in the 

DPR. Hence, there is no flow of waste 

water to STP

HSCs-3050 Nos proposed under NGT Environmental 

Compensation Fund of Rs8 cr. Retendered (Call-2). 

Last date for submission of bids is 24.01.25

8 Belgavi Ramdurga Yes KUWSDB KUWSDB Halagatti Village
Non-

operational
3.30 WSP

There was no provision for HSC in the 

DPR. Hence, there is no flow of waste 

water to STP

Estimate for providing 5200 Nos of HSC's amounting 

to Rs. 1573.00 lakhs was submitted to Govt for 

Administrative Approval vide ltr No. 789 Dtd: 

04.08.2023. Govt vide ltr No.UDD 23/UDS/2023 

Dated:13.02.2024 has directed to submit compliance 

to the observation.

  Further, vide G.O. No.UDD 5 CSS 2023 (P-3) 

Bengalore dated 30.11.2023 Rs.15.00Cr is approved 

for Upgradation of Sewage System under NGT by 

KUIDFC. In this regard, the EE Belagavi is directed to 

discuss with KUIDFC and submit the report.

9 Belgavi Sadalga Yes KUWSDB KUWSDB
Dattawad Road 

Honde

Non-

operational
3.72

Aerated 

Lagoon

Due to heavy flood during 2019 & 2021 

STP got damaged and seepage started.

As per report from IISc, DPR for new STP with allied 

works for Rs. 1726.00 Lakhs submitted to Govt. for 

Administrative Approval vide ltr No 1828, dtd: 30-12-

2023. Estimate was returned from Govt with 

observations. The same are complied and estimate for 

Rs. 1645.00 lakhs will be submitted Govt.  vide letter 

No0773, dated 21.08.2024.

10 Uttara Kannada Haliyal Yes KUWSDB KUWSDB BK halli road
Non-

operational
0.75 Phytorid

Trial run of STP is completed on 

12/03/2024.

1. Individual house owners should link sewage outlet 

to UGD System.

2. The matter is brought to the notice of TMC

Haliyali

11 Haveri Haveri No KUIDFC ULB
Near Sidda 

Devarapur

Non-

Operational
4.71 FAL STP rectification & HSCs

STP-6.02 MLD (SBR) & HSCs-4000 nos execution 

underway, under NGT Environmental Compensation 

Fund (Rs.8cr) & SBM (Rs.10.83 cr)

Total 38.51
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1 Bengaluru Urban BBMP 150.00 137.38 49.50 Recharge of water Bodies and rest is dispossed in Nallah

2 Bengaluru Urban BBMP 20.00 28.66 0.26 Nallah

3 Bengaluru Urban BBMP 40.00 39.95 0.54 Nallah

4 Bengaluru Urban BBMP 40.00 32.68 30.25 Agriculture & Industires 

5 Bengaluru Urban BBMP 10.00 9.97 1.76 Gardening and Recharge of Water Bodies

6 Bengaluru Urban BBMP 100.00 86.54 84.50 Recharge of Water bodies

7 Bengaluru Urban BBMP 40.00 40.51 40.18 Recharge of Water bodies

8 Bengaluru Urban BBMP 20.00 16.57 14.96 Recharge of Water bodies

9 Bengaluru Urban BBMP 15.00 14.98 17.08 Recharge of Water bodies

10 Bengaluru Urban BBMP 1.00 0.54 0.54 Recharge of Water bodies

11 Bengaluru Urban BBMP 20.00 16.50 14.96 Nallah

12 Bengaluru Urban BBMP 20.00 14.57 14.96 Nallah

13 Bengaluru Urban BBMP 5.00 4.88 4.88 Recharge of Water bodies

14 Bengaluru Urban BBMP 60.00 58.30 2.15 Nallah

15 Bengaluru Urban BBMP 75.00 80.03 0.32 Nallah

16 Bengaluru Urban BBMP 30.00 31.41 33.92 Recharge of Water Bodies

Annexure - R19

Details of Reuse of Treated Water
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17 Bengaluru Urban BBMP 218.00 153.66 146.55 Recharge of Water Bodies

18 Bengaluru Urban BBMP 20.00 14.70 12.89 Recharge of Water Bodies

19 Bengaluru Urban BBMP 4.00 2.50 2.07 Park/Gardening/Flushing

20 Bengaluru Urban BBMP 1.50 1.23 1.17 Park/Gardening

21 Bengaluru Urban BBMP 150.00 148.20 146.11 Agriculture and recharge of water bodies 

22 Bengaluru Urban BBMP 60.00 59.98 57.98 Agriculture and recharge of water bodies 

23 Bengaluru Urban BBMP 20.00 19.81 19.26 Agriculture and recharge of water bodies 

24 Bengaluru Urban BBMP 15.00 13.63 13.29 Agriculture and recharge of water bodies 

25 Bengaluru Urban BBMP 90.00 88.20 77.76 Agriculture and recharge of water bodies 

26 Bengaluru Urban BBMP 35.00 34.51 0.23 Agriculture and recharge of water bodies 

27 Bengaluru Urban BBMP 10.00 8.00 9.33 Agriculture and recharge of water bodies 

28 Bengaluru Urban BBMP 6.00 5.22 5.20 Agriculture and recharge of water bodies 

29 Bengaluru Urban BBMP 5.00 4.77 4.58 Agriculture and recharge of water bodies 

30 Bengaluru Urban BBMP 2.00 1.93 1.89 Agriculture and recharge of water bodies 

31 Bengaluru Urban BBMP 5.00 4.24 4.19 Agriculture and recharge of water bodies 

32 Bengaluru Urban BBMP 4.00 2.08 1.99 Agriculture and recharge of water bodies 

33 Bengaluru Urban BBMP 7.00 5.08 0.00 Left to Nala after treatment for Recharge of Water Bodies

34 Bengaluru Urban BBMP 50.00 31.50 9.80 Nallah
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35 Bagalkote Badami 4.30 3.50 2.00 Agriculture

36 Bagalkote Bagalkote 12.50 10.20 7.20 Agriculture

37 Bagalkote Bilagi 3.50 1.92 1.50 Agriculture

38 Bagalkote Guledagudda 4.00 0.00 0.00 NA

39 Bagalkote Hungund 3.50 0.00 0.00 NA

40 Bagalkote Ilkal 8.00 6.30 2.00 Discharged to Naala & Water Body

41 Bagalkote Jamakhandi 7.60 4.60 3.45 Agriculture

42 Bagalkote Mudhol 9.06 4.90 0.00 Agriculture

43 Bagalkote Rabkavi Banahatti 9.20 4.50 3.00 Agriculture

44 Ballary Ballari 30.00 29.30 1.00 Industry

45 Ballary Ballari 15.00 14.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

46 Ballary Ballari 10.00 10.00 0.00 Left to Nala after treatment

47 Ballary Ballari 2.00 1.70 0.00 Left to Nala after treatment

48 Belagavi Bailahongal 8.28 4.50 4.50 Agriculture

49 Belagavi Chikkodi 5.80 3.50 3.50 Nallah
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50 Belagavi Gokak 8.70 8.70 0.00 Nallah

51 Belagavi Kudachi 2.03 0.01 0.00 Nallah

52 Belagavi Ramdurga 1.00 0.10 0.00 Left to Nala after treatment for Recharge of Water Bodies

53 Belagavi Ramdurga 3.30 0.00 0.00 NA

54 Belagavi Sadalga 3.72 0.00 0.00 NA

55 Bengaluru Rural Doddaballapur 12.00 6.80 1.50 Discharged to Naala & Water Body

56 Bengaluru Urban Anekal 3.10 1.60 0.50 Left to Nala after treatment

57 Bengaluru Urban Anekal 3.30 1.00 0.50 Left to Nala after treatment

58 Bidar Bidar 17.26 2.50 2.50 Left to Nala after treatment

59 Bidar Bidar 7.00 3.00 0.00 Left to Nala after treatment

60 Bidar Bidar 17.26 6.50 6.50 Left to Nala after treatment

61 Bidar Humnabad 6.00 0.00 0.00 NA

62 Chamarajanagara Chamarajanagara 9.00 4.60 4.60 Agriculture

63 Chamarajanagara Gundlupete 1.50 0.70 0.00 Left to Nala after treatment for Recharge of Water Bodies
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64 Chamarajanagara Gundlupete 2.50 2.20 0.00 Left to Nala after treatment for Recharge of Water Bodies

65 Chamarajanagara Kollegal 9.00 6.00 6.00 Agricultural

66 Chikkaballapura Chikkaballapura 10.00 6.40 4.00 Recharge to water bodies

67 Chikkaballapura Chintamani 2.00 2.00 2.00 Recharge to water bodies

68 Chikkaballapura Sidlaghatta 3.10 1.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

69 Chikkamagaluru Birur 2.64 1.50 0.15 Agricultural

70 Chikkamagaluru Chikkamagaluru 20.00 16.00 12.00 Agriculture

71 Chitradurga Chitradurga 20.00 3.50 0.00 Left to Nala after treatment for Recharge of Water Bodies

72 Dakshina kannada Mangaluru 8.75 6.80 6.50 pilikula gardening and golf club

73 Dakshina kannada Mangaluru 43.50 27.50 22.50 industry

74 Dakshina kannada Mangaluru 16.50 4.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

75 Dakshina kannada Mangaluru 20.00 8.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

76 Dakshina kannada Sullia 2.00 0.00 0.00 NA

77 Dakshina kannada Ullala 4.40 0.00 0.00 NA

78 Davangere Davanagere 14.80 6.50 0.00 Agriculture

79 Davangere Davanagere 20.00 17.50 0.00 Agriculture
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80 Davangere Davanagere 5.00 3.50 0.00 Agriculture

81 Davangere Davanagere 20.00 17.00 0.00 Agriculture

82 Davangere Harihar 18.00 4.00 0.00 Agriculture

83 Davangere Honnali 3.30 1.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

84 Dharwada Hubli-Dharwad 10.00 10.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

85 Dharwada Hubli-Dharwad 3.00 3.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

86 Dharwada Hubli-Dharwad 0.25 0.25 0.00 Left to Nala after treatment for Recharge of Water Bodies

87 Dharwada Hubli-Dharwad 3.00 3.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

88 Dharwada Hubli-Dharwad 1.00 1.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

89 Dharwada Hubli-Dharwad 0.25 0.25 0.00 Left to Nala after treatment for Recharge of Water Bodies

90 Dharwada Hubli-Dharwad 20.00 16.10 0.00 Left to Nala after treatment for Recharge of Water Bodies

91 Dharwada Hubli-Dharwad 40.00 20.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

92 Gadaga Gadag-Betageri 13.88 9.00 9.87 dischrged to Naala

93 Gadaga Lakshmeshwara 5.50 0.80 0.00 Left to Nala after treatment for Recharge of Water Bodies

94 Gadaga Naragunda 4.18 0.00 0.00 NA
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95 Hassan Arasikere 12.00 6.00 6.00 Agricultural

96 Hassan Belur 5.00 2.00 0.00 Nallah

97 Hassan Belur 0.30 0.30 0.30 Nallah

98 Hassan Channarayapatna 4.60 4.60 1.00 Agricultural

99 Hassan Holenarasipura 3.00 3.00 0.50 Agricultural

100 Hassan Channarayapatna 0.25 0.25 0.00 Left to Nala after treatment for Recharge of Water Bodies

101 Hassan Hassan 10.00 10.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

102 Haveri Byadagi 5.00 3.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

103 Haveri Haveri 4.71 0.00 0.00 NA

104 Haveri Ranebennur 7.50 7.50 0.00 Left to Nala after treatment for Recharge of Water Bodies

105 Haveri Ranebennur 7.50 2.50 0.00 Left to Nala after treatment for Recharge of Water Bodies

106 Kalaburagi Chittapura 5.10 1.80 0.00 Left to Nala after treatment for Recharge of Water Bodies

107 Kalaburagi Jewargi 5.83 1.00 0.00 Left to adjacent Facultative Pond after treatment

108 Kalaburagi Kalaburagi 20.00 10.00 0.00 Left to Nala after treatment for Recharge of Water Bodies
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in MLD

Treated water is used for 

109 Kalaburagi Kalaburagi 25.00 12.50 0.00 Left to Nala after treatment for Recharge of Water Bodies

110 Kalaburagi Kalaburagi 40.00 40.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

111 Kolar Kolar 10.16 10.16 8.20 Agriculture

112 Kolar Malur 4.00 2.80 1.60 Pumped to Ncartry lake

113 Kolar Mulabagal 6.30 6.30 0.00 Agriculture

114 Kolar Robertsonpet 5.00 3.00 0.00 Recharge of water bodies

115 Kolar Srinivaspura 3.00 2.11 1.50 Agriculture

116 Kolar Srinivaspura 0.11 0.03 0.00 Discharged to Naala & Water Body

117 Kolar Srinivaspura 0.12 0.03 0.00 Discharged to Naala & Water Body

118 Kolar Srinivaspura 0.11 0.02 0.00 Discharged to Naala & Water Body

119 Kolar Srinivaspura 0.06 0.01 0.00 Discharged to Naala & Water Body

120 Koppala Gangavathi 14.00 4.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

121 Mandya K.R. Pet 5.00 2.00 0.50 Used for Agriculture purpose

122 Mandya Maddur 6.00 1.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

123 Mandya Maddur 0.50 0.16 0.00 Agriculture
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 
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utilization 
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Quantity of 

Treated water 

reused in MLD

Treated water is used for 

124 Mandya Malavalli 5.65 3.50 0.00 Used for Agriculture purpose

125 Mandya Mandya 9.62 5.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

126 Mandya Mandya 8.90 2.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

127 Mandya Nagamangala 3.00 1.90 1.30 used for agriculture purpose

128 Mandya Shrirangapattana 1.39 1.39 0.50 a part is used for irrigation, remaining is discharging into river

129 Mandya Shrirangapattana 2.21 1.31 0.50 a part is used for irrigation, remaining is discharging into river

130 Mysuru Bannur 3.80 2.00 2.00 Agricultural

131 Mysuru Bannur 0.65 0.40 0.40 Agricultural

132 Mysuru Bannur 0.23 0.10 0.10 Agricultural

133 Mysuru Bannur 0.15 0.08 0.08 Agricultural

134 Mysuru Hunsur 8.00 7.00 7.00 Agricultural

135 Mysuru K.R.Nagar 1.44 1.44 0.00 Left to Nala after treatment for Recharge of Water Bodies

136 Mysuru K.R.Nagar 1.45 1.45 0.00 Left to Nala after treatment for Recharge of Water Bodies

137 Mysuru K.R.Nagar 2.50 0.90 0.00 Left to Nala after treatment for Recharge of Water Bodies

138 Mysuru Mysuru 60.00 60.00 2.50 Agriculture

139 Mysuru Mysuru 67.50 67.50 2.50 Agriculture

140 Mysuru Mysuru 8.00 8.00 2.50 Agriculture
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 
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utilization 

(MLD)

Quantity of 

Treated water 

reused in MLD

Treated water is used for 

141 Mysuru Mysuru 30.00 30.00 4.00 Agriculture

142 Mysuru Nanjangudu 8.00 3.50 3.00 Agriculture

143 Mysuru Nanjangudu 0.30 0.30 0.25 Agriculture

144 Mysuru Periyapatna 4.20 2.70 0.00 Left to Nala after treatment for Recharge of Water Bodies

145 Mysuru T Narsipura 5.50 4.48 1.00 Agricultural activities & Nallah

146 Raichuru Raichuru 5.50 2.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

147 Raichuru Raichuru 20.00 12.20 0.00 Left to Nala after treatment for Recharge of Water Bodies

148 Raichuru Raichuru 8.00 5.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

149 Raichuru Sindhanoor 12.00 2.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

150 Ramanagara Kanakapura 6.29 3.50 3.50 Agriculture

151 Ramanagara Magadi 3.70 1.78 0.00 Left to Nala after treatment for Recharge of Water Bodies

152 Ramanagara Ramanagara 7.56 7.56 2.26 Agriculture

153 Shivamogga Bhadravathi 7.20 5.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

154 Shivamogga Bhadravathi 5.83 2.83 0.00 Left to Nala after treatment for Recharge of Water Bodies

155 Shivamogga Bhadravathi 1.00 1.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

156 Shivamogga Bhadravathi 0.04 0.04 0.00 Left to Nala after treatment for Recharge of Water Bodies

157 Shivamogga Sagar 9.00 0.00 0.00 NA

158 Shivamogga Shikaripura 5.00 3.50 0.00 Left to Nala after treatment for Recharge of Water Bodies
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Quantity of 

Treated water 

reused in MLD

Treated water is used for 

159 Shivamogga Shivamogga 5.13 0.50 0.00 Left to Nala after treatment for Recharge of Water Bodies

160 Shivamogga Shivamogga 35.58 24.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

161 Tumakuru Sira 10.60 2.31 2.31 Agriculture

162 Tumakuru Tiptur 6.00 6.00 3.50 Discharged to Naala & Water Body

163 Tumakuru Tumakuru 24.57 24.57 24.57
Treated water is used for Agriculture & Recharge of Water bodies 

(Bhimasandra lake)

164 Tumakuru Turuvekere 1.95 0.00 0.00 NA

165 Udupi Karkala 3.00 2.00 0.00 Discharged to Naala & Water Body

166 Udupi Udupi 12.50 12.00 1.50 Gardening and Vehicle Wash

167 Uttara Kannada Bhatkal 2.75 0.20 0.00 Left to Nala after treatment for Recharge of Water Bodies

168 Uttara Kannada Bhatkal 1.50 1.50 1.00 Municipal Parks

169 Uttara Kannada Dandeli 8.00 4.00 0.00
Under discussion with Board and CMC,Dandeli to utilise the treated 

water

170 Uttara Kannada Dandeli 0.50 0.50 0.00 Left to Nala after treatment for Recharge of Water Bodies

171 Uttara Kannada Haliyala 0.75 0.00 0.00 NA

172 Uttara Kannada Karwar 1.50 1.50 0.00 Agriculture

173 Vijayanagara Harapanahalli 7.92 4.00 1.00 Agriculture
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S. No District ULB

STP 
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Quantity of 

Treated water 

reused in MLD

Treated water is used for 

174 Vijayanagara Hoovina Hadagalli 4.27 3.50 2.00 Agriculture

175 Vijayanagara Hospet 27.00 5.00 0.00 Left to Nala after treatment for Recharge of Water Bodies

176 Vijayanagara Kudalagi 4.60 1.60 1.56 Gardening and nallah

177 Vijayapura Basavana Bagevadi 4.02 3.10 3.00 Used for agriculture purpose.

178 Vijayapura Basavana Bagevadi 0.25 0.20 0.20 Used for agriculture purpose.

179 Vijayapura Basavana Bagevadi 0.25 0.20 0.20 Used for agriculture purpose.

180 Vijayapura Indi 4.20 4.02 1.15 Agriculture

181 Vijayapura Muddebihal 5.24 4.00 3.50 Treated sewage is discharged into nala for Agriculture purpose

182 Vijayapura Talikote 4.24 3.20 3.00 Agriculture

183 Vijayapura Vijayapura 31.00 25.20 0.00 Left to Nala after treatment for Recharge of Water Bodies

184 Yadagiri Gurumitkal 3.00 3.00 0.00 Agriculture

Total 2667.04 2068.47 1033.80
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Sl. No. District ULB name
Implementing 

agency

Scheme/ Fund 

under which 

project is 

approved

Capacity 

of FSTP 

in KLD

Technology 

of FSTP

Status of the project 

(Commissioned/ Under 

Construction/ Tendering/ DPR 

Preparation)

1 Bagalkote Aminagad KUIDFC NGT 6 PDB LoA issued

2 Bagalkote Belagali KUIDFC NGT 6 PDB LoA issued

3 Bagalkote Bilagi KUIDFC NGT 6 PDB LoA issued

4 Bagalkote Hungund KUIDFC NGT 9 PDB LoA issued

5 Bagalkote Kamatagi KUIDFC NGT 6 PDB LoA issued

6 Bagalkote Kerur DMA State Fund 6 PDB Site issue

7 Bagalkote Lokapura KUIDFC NGT 6 PDB LoA issued

8 Bagalkote Shiruru KUIDFC NGT 6 PDB LoA issued

9 Bagalkote Terdal DMA State Fund 6 PDB 70% work completed

10 Ballary Kudathini KUIDFC NGT 6 PDB LoA issued

11 Ballary Kurekuppa KUIDFC NGT 9 PDB LoA issued

12 Ballary Kurugodu KUIDFC NGT 9 PDB LoA issued

13 Ballary Shiraguppa DMA State Fund 15 PDB 35% work completed

14 Ballary Tekkalakote DMA State Fund 9 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress

15 Belagavi Ainapur KUIDFC NGT 6 PDB Work Order Issued

16 Belagavi
Ankalagi-

Akkatangerahaala
KUIDFC NGT 9 PDB Work Order Issued

17 Belagavi Arabhavi DMA State Fund 12 PDB Work Commenced

18 Belagavi Athani DMA State Fund 12 PDB 70% work completed

19 Belagavi Boragaon DMA State Fund 3 PDB 20% work Completed

Annexure - R20

Detail of FSTP projects in Karnataka
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Sl. No. District ULB name
Implementing 
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Scheme/ Fund 

under which 

project is 

approved
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in KLD

Technology 

of FSTP

Status of the project 

(Commissioned/ Under 

Construction/ Tendering/ DPR 

Preparation)

20 Belagavi Chennamman-kittur KUIDFC NGT 6 PDB Work Order Issued

21 Belagavi Hukkeri KUIDFC NGT 9 PDB Work Order Issued

22 Belagavi Kaagavaada KUIDFC NGT 6 PDB Work Order Issued

23 Belagavi Kabbura KUIDFC NGT 6 PDB Work Order Issued

24 Belagavi Kalloli DMA State Fund 3 PDB 70% work completed

25 Belagavi Kankanavadi KUIDFC NGT 6 PDB Work Order Issued

26 Belagavi Konnur DMA State Fund 3 PDB Completed

27 Belagavi
Mallapura / 

Ghataprabha
KUIDFC NGT 9 PDB Work Order Issued

28 Belagavi
Mallapura / 

Ghataprabha
DMA State Fund 3 PDB 50% work completed

29 Belagavi Mudalagi DMA State Fund 6 PDB Work Commenced

30 Belagavi Naaganura DMA State Fund 15 PDB Work Commenced

31 Belagavi Nippani DMA State Fund 12 PDB 20% work completed

32 Belagavi Raibagh DMA State Fund 6 PDB Completed

33 Belagavi Shedbaala KUIDFC NGT 6 PDB Work Order Issued

34 Belagavi Yaragatti KUIDFC NGT 3 PDB Work Order Issued

35 Bengaluru Rural Bashettihalli KUIDFC NGT 6 PDB Work Order Issued

36 Bengaluru Rural Devanahalli ULB CSR 6 PDB Operational

37 Bengaluru Rural Vijayapura DMA State Fund 9 PDB 30% work completed

38 Bengaluru Urban Attibele KUIDFC NGT 9 PDB Work Order Issued
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Sl. No. District ULB name
Implementing 
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Scheme/ Fund 

under which 

project is 

approved

Capacity 
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in KLD

Technology 
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Status of the project 

(Commissioned/ Under 

Construction/ Tendering/ DPR 

Preparation)

39 Bengaluru Urban Chikkabanavara KUIDFC NGT 9 PDB Work Order Issued

40 Bengaluru Urban Hunasamaranahalli KUIDFC NGT 9 PDB Work Order Issued

41 Bengaluru Urban Doddathoguru KUIDFC NGT 6 PDB Work Order Issued

42 Bidar Aurad DMA State Fund 6 PDB 35% work completed

43 Bidar Basavakalyan DMA State Fund 18 PDB 35% work completed

44 Bidar Chittaguppa KUIDFC NGT 9 PDB Work Order Issued

45 Bidar Halikheda KUIDFC NGT 9 PDB Work Order Issued

46
Chamarajanagar

a
Hanur DMA State Fund 3 PDB 40% work completed

47
Chamarajanagar

a
Yelandur KUIDFC NGT 3 PDB LOA Issued

48 Chikkaballapura Gudibande KUIDFC NGT 3 PDB Under Construction

49 Chikkamagaluru Ajjampura KUIDFC NGT 3 PDB LOA Issued

50 Chikkamagaluru Koppa KUIDFC NGT 3 PDB LOA Issued

51 Chikkamagaluru Mudigere KUIDFC NGT 3 PDB LOA Issued

52 Chikkamagaluru Narasimharajapura DMA State Fund 3 PDB
Garbage observed up to 3.0m 

depth during excavation

53 Chikkamagaluru Shringeri KUIDFC NGT 3 PDB LOA Issued
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Sl. No. District ULB name
Implementing 

agency

Scheme/ Fund 

under which 

project is 

approved

Capacity 

of FSTP 

in KLD

Technology 

of FSTP

Status of the project 

(Commissioned/ Under 

Construction/ Tendering/ DPR 

Preparation)

54 Chikkamagaluru Tarikere DMA State Fund 12 PDB 35% work completed

55 Chitradurga Holalkere DMA State Fund 6 PDB 70% work completed

56 Chitradurga Molakalmuru KUIDFC NGT 6 PDB Under Construction

57 Chitradurga Nayakanahatti KUIDFC NGT 6 PDB Under Construction

58
Dakshina 

kannada
Bajape KUIDFC NGT 6 PDB Work Order issued

59
Dakshina 

kannada
Belthangadi KUWS&DB State plan 6 FSTP Operational

60
Dakshina 

kannada
Kadaba KUIDFC NGT 3 PDB Work Order issued

61
Dakshina 

kannada
Kinnigoli KUIDFC NGT 6 PDB Work Order issued

62
Dakshina 

kannada
Kotekar KUIDFC NGT 6 PDB Work Order issued

63
Dakshina 

kannada
Moodabidare KUIDFC NGT 12 PDB Work Order issued

64
Dakshina 

kannada
Mulki KUIDFC NGT 6 PDB Work Order Issued

65
Dakshina 

kannada
Puttur DMA State Fund 15 PDB Site issue due to court stay

66
Dakshina 

kannada
Someshwara KUIDFC NGT 9 PDB Work Order Issued

67
Dakshina 

kannada
Sullia KUIDFC NGT 6 PDB Work Order Issued
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Sl. No. District ULB name
Implementing 
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Scheme/ Fund 

under which 

project is 

approved

Capacity 

of FSTP 

in KLD

Technology 

of FSTP

Status of the project 

(Commissioned/ Under 

Construction/ Tendering/ DPR 

Preparation)

68
Dakshina 

kannada
Vitla DMA State Fund 9 PDB Land not handed over

69 Davangere Jagalur KUIDFC NGT 6 PDB Work Order Issued

70 Davangere Malebennur KUIDFC NGT 9 PDB Work Order Issued

71 Dharwada Alnavara DMA State Fund 6 PDB 40% work completed

72 Dharwada Kalaghatagi KUIDFC NGT 6 PDB Work Order Issued

73 Dharwada Kundgol KUIDFC NGT 6 PDB Work Order Issued

74 Gadaga Mulagunda DMA State Fund 6 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress

75 Gadaga Mundargi KUIDFC NGT 9 PDB Work Order Issued

76 Gadaga Naregal KUIDFC NGT 6 PDB Work Order Issued

77 Gadaga Rona KUIDFC NGT 9 PDB Work Order Issued

78 Gadaga Shirahatti KUIDFC NGT 6 PDB Work Order Issued

79 Hassan Alur DMA State Fund 3 PDB 70% work completed

80 Hassan Arkalgudu KUIDFC NGT 6 PDB LOA Issued

81 Hassan Sakaleshpura DMA State Fund 6 PDB Completed

82 Haveri Bankapur KUIDFC NGT 9 PDB Work Order Issued

83 Haveri Guttal KUIDFC NGT 6 PDB Work Order Issued

84 Haveri Hanagal DMA State Fund 9 PDB 35% work completed

85 Haveri Hirekerur KUIDFC NGT 6 PDB Work Order Issued

86 Haveri Rattihalli KUIDFC NGT 6 PDB Work Order Issued
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87 Haveri Savanur DMA State Fund 12 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress

88 Haveri Shiggaon KUIDFC NGT 9 PDB Work Order Issued

89 Kalaburagi Afzalpur DMA State Fund 12 PDB 35% work completed

90 Kalaburagi Chincholi DMA State Fund 9 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress

91 Kalaburagi Kalagi KUIDFC NGT 3 PDB LOA Issued

92 Kalaburagi Kamalapura KUIDFC NGT 3 PDB LOA Issued

93 Kalaburagi Shahabad DMA State Fund 12 PDB 35% work completed

94 Kalaburagi Yadrami KUIDFC NGT 3 PDB LOA Issued

95 Kodagu Somvarpet DMA State Fund 3 PDB 70% work completed

96 Kodagu Virajpet DMA State Fund 6 PDB 70% work completed

97 Kolar Bangarapet DMA State Fund 12 PDB Work Commenced

98 Kolar Vemagal Kurugal KUIDFC NGT 6 PDB Under Construction

99 Koppala Bhagyanagar KUIDFC NGT 6 PDB Work Order Issued

100 Koppala Kanakagiri KUIDFC NGT 6 PDB Work Order Issued

101 Koppala Karatagi KUIDFC NGT 12 PDB Work Order Issued

102 Koppala Kukanur KUIDFC NGT 6 PDB Work Order Issued

103 Koppala Kushtagi DMA State Fund 9 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress
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104 Koppala Tavaragera KUIDFC NGT 6 PDB Work Order Issued

105 Koppala Yelburga KUIDFC NGT 6 PDB Work Order Issued

106 Mandya Bellur KUIDFC NGT 6 PDB LOA Issued

107 Mandya Pandavapura KUIDFC NGT 6 PDB LOA Issued

108 Mysuru Bogadi KUIDFC NGT 6 PDB LOA Issued

109 Mysuru H.D. Kote DMA State Fund 6 PDB 70% work completed

110 Mysuru Kadakola KUIDFC NGT 6 PDB LOA Issued

111 Mysuru Rammanahalli KUIDFC NGT 9 PDB LOA Issued

112 Mysuru Sargur KUIDFC NGT 3 PDB LOA Issued

113 Mysuru Srirampura KUIDFC NGT 9 PDB LOA Issued

114 Raichuru Balaganur KUIDFC NGT 3 PDB LOA Issued

115 Raichuru Devadurga KUIDFC NGT 9 PDB LOA Issued

116 Raichuru Hatti KUIDFC NGT 6 PDB LOA Issued

117 Raichuru Kavitala KUIDFC NGT 6 PDB LOA Issued

118 Raichuru Manvi DMA State Fund 15 PDB 35% work completed

119 Raichuru Maski KUIDFC NGT 9 PDB LOA Issued

120 Raichuru Mudgal KUIDFC NGT 9 PDB LOA Issued

121 Raichuru Sirawar KUIDFC NGT 6 PDB LOA Issued

122 Raichuru Turvihal KUIDFC NGT 6 PDB LOA Issued

123 Ramanagara Harohalli KUIDFC NGT 6 PDB Under Construction

124 Shivamogga Anavatti KUIDFC NGT 6 PDB Under Construction

125 Shivamogga Holehonnuru KUIDFC NGT 6 PDB Under Construction

126 Shivamogga Hosanagara DMA State Fund 3 PDB
Environmental clearance is 

pending

127 Shivamogga Soraba KUIDFC NGT 3 PDB Under Construction

128 Shivamogga Thirthahalli DMA State Fund 3 PDB 20% work Completed
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Preparation)

129 Tumakuru Huliyaru KUIDFC NGT 6 PDB Work Order Issued

130 Tumakuru Koratagere KUIDFC NGT 6 PDB Work Order Issued

131 Tumakuru Pavagada DMA State Fund 6 PDB 50% work Completed

132 Udupi Bainduru KUIDFC NGT 9 PDB LOA Issued

133 Udupi Karkala DMA State Fund 6 PDB Completed

134 Udupi Kaup KUIDFC NGT 9 PDB LOA Issued

135 Udupi Saligram KUIDFC NGT 6 PDB LOA Issued

136 Uttara Kannada Ankola KUIDFC NGT 9 PDB LOA Issued

137 Uttara Kannada Manki KUIDFC NGT 6 PDB LOA Issued

138 Uttara Kannada Mundgod DMA State Fund 6 PDB 70% completed

139 Uttara Kannada Siddapura KUIDFC NGT 6 PDB LOA Issued

140 Uttara Kannada Sirsi DMA State Fund 15 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress

141 Uttara Kannada Yellapura KUIDFC NGT 6 PDB LOA Issued

142 Vijayanagara Kamalapuram KUIDFC NGT 9 PDB Work Order Issued

143 Vijayanagara Kottur KUIDFC NGT 9 PDB Work Order Issued

144 Vijayanagara Kudalagi KUIDFC NGT 9 PDB Work Order Issued

145 Vijayanagara Mariyammanahalli KUIDFC NGT 6 PDB Work Order Issued

146 Vijayapura Almel KUIDFC NGT 6 PDB Work Order Issued

147 Vijayapura Babaleshwara KUIDFC NGT 3 PDB Work Order Issued

148 Vijayapura Chadchana KUIDFC NGT 6 PDB Work Order Issued

149 Vijayapura Devarahipparagi KUIDFC NGT 6 PDB Work Order Issued

150 Vijayapura Managuli KUIDFC NGT 6 PDB Work Order Issued

151 Vijayapura Nalatawada KUIDFC NGT 6 PDB Work Order Issued
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152 Vijayapura Nidagundi KUIDFC NGT 6 PDB Work Order Issued

153 Vijayapura Tikota KUIDFC NGT 6 PDB Work Order Issued

154 Yadagiri Hunasagi KUIDFC NGT 6 PDB LOA Issued

155 Yadagiri Kakkera KUIDFC NGT 9 PDB LOA Issued

156 Yadagiri Kembhavi KUIDFC NGT 9 PDB LOA Issued

157 Yadagiri Shahapur DMA State Fund 18 PDB

Work Order issued on 30th Oct 

2025.

Design, drawings& site survey is 

in progress

Total 1104
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Sl No Name of Town Amount 

(Rs in lakhs)

G.O No and Date

Under Ground Drainage scheme

1 Nymathi  ( ETP-5%) 3061.00 UDD/24/UDS 2021/Bengaluru dtd:  12-4-2022

2 Hukkeri (ETP - 9%) 6926.00 UDD/7/UDS 2019 Bengaluru dtd:  16-8-2022

3 Hiriyur  ( ETP 9%) 10000.00 UDD/8/UDS 2020 Bengaluru dtd:  29-8-2022

4 Turuvekere 920.00 UDD/13/UDS 2021 Bengaluru dtd:  3-11-2022

5 Hosakote - UIDST-Rs.4061 lakhs 

- GOK Rev Est 7061 ( 7061-

4061 = 2988)

7061.00 UDD/25/UDS 2021 Bengaluru dtd:  4-11-2022

( Org. Est approved for Rs.4061 lakhs  under UIDST vide 

UDD/97/CSS/2012/Bengaluru dtd: 23-8-2012)

6 Bailahongal Left Out Area ( ETP 

15%)

958.00 UDD/24/UDS 2022  Bengaluru dtd:  8-11-2022

7 Hubli- Shifting of pipeline - Road 

widening 

775.00 UDD/23/UDS 2022  Bengaluru dtd:  30-9-2022

8 Kukke Subramanya  ( NGT) Rev 

Est.

790.00 UDD/33/UDS/2022/ Bengaluru dtd: 13-12-2022 

(Org. UDD/04/UWL/2019/B-/ Bengaluru dtd: 25-3-2021 Approved for 

Rs.523 Laths )

9 Bommasandra 12820.00 UDD/17/UDS 2022(1)  Bengaluru dtd:  28-3-2023

10 Jigni 12475.00 UDD/37/UDS 2022  Bengaluru dtd:  28-3-2023

11 Hebbagodi 19410.00 UDD/17/UDS 2022  Bengaluru dtd:  28-3-2023

12 Sankeshwara 9322.00 UDD/19/UDS 2019  Bengaluru dtd:  29-3-2023

13 Channapatna 9437.00 UDD/28/UDS 2021  Bengaluru dtd:  29-3-2023

14 Hassan (Rev Est) Rs 165.00 Crs - 

UDD/04/UDS/2020/Bengaluru 

dtd 06.10.2020

18181.00 UDD/2/UDS 2023  Bengaluru dtd:  25-1-2023

15 Hubli - HSC 65.99 UDD/6/UDS 2023  Bengaluru dtd:  14-3-2023

TOTAL 112201.99

Under Ground Drainage scheme

1 Chandapura 10680.00 UDD/7/UDS 2023/Bengaluru dtd:  13-7-2023

TOTAL 10680.00

Under Ground Drainage scheme

1 Maddur 1649.00 UDD/6/UWS 2024/Bengaluru dtd:  21-12-2024

2 Shahpura 29298.00 UDD/25/UDS 2024/Bengaluru dtd:  16-10-2024

TOTAL 30947.00

Grand Total 153828.99

Schemes sanctioned during 2024-25

Annexure - R21

Karnataka Urban Water Supply and Drainage Board

Details of G.O's issued with respect to Used Water Management Work - STP's UGD Etc., Schemes sanctioned during 2022-23

Schemes sanctioned during 2023-24
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

1 Bagalkote Badami 4.30 3.50 2.00 Agriculture Yes

2 Bagalkote Bagalkote 12.50 10.20 7.20 Agriculture Yes

3 Bagalkote Bilagi 3.50 1.92 1.50 Agriculture Yes

4 Bagalkote Guledagudda 4.00 0.00 0.00

Non - Operational STP. UGD Works 

proposed under NGT Environmental 

Compensation Fund

NA

5 Bagalkote Hungund 3.50 0.00 0.00

Non - Operational STP. DPR for 

providing HSC & UGD Network 

under approval process

NA

6 Bagalkote Ilkal 8.00 6.30 2.00 Discharged to Naala & Water Body Yes

7 Bagalkote Jamakhandi 7.60 4.60 3.45 Agriculture Yes

8 Bagalkote Mudhol 9.06 4.90 0.00 Agriculture Yes

9 Bagalkote Rabkavi Banahatti 9.20 4.50 3.00 Agriculture Yes

10 Ballary Ballari 30.00 29.30 1.00 Industry Yes

Annexure - R22

Details of Performance of STPs, Reuse of Treated Water & F.Coliform Testing
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

11 Ballary Ballari 15.00 14.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

12 Ballary Ballari 10.00 10.00 0.00 Left to Nala after treatment Yes

13 Ballary Ballari 2.00 1.70 0.00 Left to Nala after treatment Yes

14 Belagavi Bailahongal 8.28 4.50 4.50 Agriculture Yes

15 Belagavi Chikkodi 5.80 3.50 3.50 Nallah Yes

16 Belagavi Gokak 8.70 8.70 0.00 Nallah Yes

17 Belagavi Kudachi 2.03 0.01 0.00 Nallah Yes

18 Belagavi Ramdurga 1.00 0.10 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

19 Belagavi Ramdurga 3.30 0.00 0.00

Non-Operational STP. UGD Works 

proposed under NGT Environmental 

Compensation Fund

NA

20 Belagavi Sadalga 3.72 0.00 0.00 Non-Operational STP NA

21 Bengaluru Rural Doddaballapur 12.00 6.80 1.50 Discharged to Naala & Water Body Yes

22 Bengaluru Urban Anekal 3.10 1.60 0.50 Left to Nala after treatment Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

23 Bengaluru Urban Anekal 3.30 1.00 0.50 Left to Nala after treatment Yes

24 Bidar Bidar 17.26 2.50 2.50 Left to Nala after treatment Yes

25 Bidar Bidar 7.00 3.00 0.00 Left to Nala after treatment Yes

26 Bidar Bidar 17.26 6.50 6.50 Left to Nala after treatment Yes

27 Bidar Humnabad 6.00 0.00 0.00

Non - Operational STP. HSCs 8462 

Nos proposed under NGT 

Environmental Compensation Fund. 

DPR preparation underway.

NA

28 Chamarajanagara Chamarajanagara 9.00 4.60 4.60 Agriculture Yes

29 Chamarajanagara Gundlupete 1.50 0.70 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

30 Chamarajanagara Gundlupete 2.50 2.20 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

31 Chamarajanagara Kollegal 9.00 6.00 6.00 Agricultural Yes

32 Chikkaballapura Chikkaballapura 10.00 6.40 4.00 Recharge to water bodies Yes

33 Chikkaballapura Chintamani 2.00 2.00 2.00 Recharge to water bodies Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

34 Chikkaballapura Sidlaghatta 3.10 1.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

35 Chikkamagaluru Birur 2.64 1.50 0.15 Agricultural Yes

36 Chikkamagaluru Chikkamagaluru 20.00 16.00 12.00 Agriculture Yes

37 Chitradurga Chitradurga 20.00 3.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

38 Dakshina kannada Mangaluru 8.75 6.80 6.50 pilikula gardening and golf club Yes

39 Dakshina kannada Mangaluru 43.50 27.50 22.50 industry Yes

40 Dakshina kannada Mangaluru 16.50 4.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

41 Dakshina kannada Mangaluru 20.00 8.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

42 Dakshina kannada Sullia 2.00 0.00 0.00 Non Operational STP NA

43 Dakshina kannada Ullala 4.40 0.00 0.00 Non Operational STP NA

44 Davangere Davanagere 14.80 6.50 0.00 Agriculture Yes

45 Davangere Davanagere 20.00 17.50 0.00 Agriculture Yes

919

9194135



S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

46 Davangere Davanagere 5.00 3.50 0.00 Agriculture Yes

47 Davangere Davanagere 20.00 17.00 0.00 Agriculture Yes

48 Davangere Harihar 18.00 4.00 0.00 Agriculture Yes

49 Davangere Honnali 3.30 1.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

50 Dharwada Hubli-Dharwad 10.00 10.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

51 Dharwada Hubli-Dharwad 3.00 3.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

52 Dharwada Hubli-Dharwad 0.25 0.25 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

53 Dharwada Hubli-Dharwad 3.00 3.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

54 Dharwada Hubli-Dharwad 1.00 1.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

55 Dharwada Hubli-Dharwad 0.25 0.25 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

56 Dharwada Hubli-Dharwad 20.00 16.10 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

57 Dharwada Hubli-Dharwad 40.00 20.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

58 Gadaga Gadag-Betageri 13.88 9.00 9.87 dischrged to Naala Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

59 Gadaga Lakshmeshwara 5.50 0.80 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

60 Gadaga Naragunda 4.18 0.00 0.00

Non-Operational STP 

HSCs-3050 Nos proposed under NGT 

Environmental Compensation Fund of 

Rs8 cr. Retendered (Call-2). Last date 

for submission of bids is 24.01.25

NA

61 Hassan Arasikere 12.00 6.00 6.00 Agricultural Yes

62 Hassan Belur 5.00 2.00 0.00 Nallah Yes

63 Hassan Belur 0.30 0.30 0.30 Nallah Yes

64 Hassan Channarayapatna 4.60 4.60 1.00 Agricultural Yes

65 Hassan Holenarasipura 3.00 3.00 0.50 Agricultural Yes

66 Hassan Channarayapatna 0.25 0.25 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

67 Hassan Hassan 10.00 10.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

68 Haveri Byadagi 5.00 3.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

69 Haveri Haveri 4.71 0.00 0.00

Non-Operational STP: STP-6.02 

MLD (SBR) & HSCs-4000 nos 

execution underway, under NGT 

Environmental Compensation Fund 

(Rs.8cr) & SBM (Rs.10.83 cr)

NA

70 Haveri Ranebennur 7.50 7.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

71 Haveri Ranebennur 7.50 2.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

72 Kalaburagi Chittapura 5.10 1.80 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

73 Kalaburagi Jewargi 5.83 1.00 0.00
Left to adjacent Facultative Pond after 

treatment
Yes

74 Kalaburagi Kalaburagi 20.00 10.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

75 Kalaburagi Kalaburagi 25.00 12.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

76 Kalaburagi Kalaburagi 40.00 40.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

77 Kolar Kolar 10.16 10.16 8.20 Agriculture Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

78 Kolar Malur 4.00 2.80 1.60 Pumped to Ncartry lake Yes

79 Kolar Mulabagal 6.30 6.30 0.00 Agriculture Yes

80 Kolar Robertsonpet 5.00 3.00 0.00 Recharge of water bodies Yes

81 Kolar Srinivaspura 3.00 2.11 1.50 Agriculture Yes

82 Kolar Srinivaspura 0.11 0.03 0.00 Discharged to Naala & Water Body Yes

83 Kolar Srinivaspura 0.12 0.03 0.00 Discharged to Naala & Water Body Yes

84 Kolar Srinivaspura 0.11 0.02 0.00 Discharged to Naala & Water Body Yes

85 Kolar Srinivaspura 0.06 0.01 0.00 Discharged to Naala & Water Body Yes

86 Koppala Gangavathi 14.00 4.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

87 Mandya K.R. Pet 5.00 2.00 0.50 Used for Agriculture purpose Yes

88 Mandya Maddur 6.00 1.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

89 Mandya Maddur 0.50 0.16 0.00 Agriculture Yes

90 Mandya Malavalli 5.65 3.50 0.00 Used for Agriculture purpose Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

91 Mandya Mandya 9.62 5.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

92 Mandya Mandya 8.90 2.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

93 Mandya Nagamangala 3.00 1.90 1.30 used for agriculture purpose Yes

94 Mandya Shrirangapattana 1.39 1.39 0.50
a part is used for irrigation, remaining 

is discharging into river
Yes

95 Mandya Shrirangapattana 2.21 1.31 0.50
a part is used for irrigation, remaining 

is discharging into river
Yes

96 Mysuru Bannur 3.80 2.00 2.00 Agricultural Yes

97 Mysuru Bannur 0.65 0.40 0.40 Agricultural Yes

98 Mysuru Bannur 0.23 0.10 0.10 Agricultural Yes

99 Mysuru Bannur 0.15 0.08 0.08 Agricultural Yes

100 Mysuru Hunsur 8.00 7.00 7.00 Agricultural Yes

101 Mysuru K.R.Nagar 1.44 1.44 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

102 Mysuru K.R.Nagar 1.45 1.45 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

103 Mysuru K.R.Nagar 2.50 0.90 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

104 Mysuru Mysuru 60.00 60.00 2.50 Agriculture Yes

105 Mysuru Mysuru 67.50 67.50 2.50 Agriculture Yes

106 Mysuru Mysuru 8.00 8.00 2.50 Agriculture Yes

107 Mysuru Mysuru 30.00 30.00 4.00 Agriculture Yes

108 Mysuru Nanjangudu 8.00 3.50 3.00 Agriculture Yes

109 Mysuru Nanjangudu 0.30 0.30 0.25 Agriculture Yes

110 Mysuru Periyapatna 4.20 2.70 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

111 Mysuru T Narsipura 5.50 4.48 1.00 Agricultural activities & Nallah Yes

112 Raichuru Raichuru 5.50 2.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

113 Raichuru Raichuru 20.00 12.20 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

114 Raichuru Raichuru 8.00 5.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

115 Raichuru Sindhanoor 12.00 2.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

116 Ramanagara Kanakapura 6.29 3.50 3.50 Agriculture Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

117 Ramanagara Magadi 3.70 1.78 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

118 Ramanagara Ramanagara 7.56 7.56 2.26 Agriculture Yes

119 Shivamogga Bhadravathi 7.20 5.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

120 Shivamogga Bhadravathi 5.83 2.83 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

121 Shivamogga Bhadravathi 1.00 1.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

122 Shivamogga Bhadravathi 0.04 0.04 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

123 Shivamogga Sagar 9.00 0.00 0.00
Testing will be conducted to acertain 

the F.Coliform details
Yes

124 Shivamogga Shikaripura 5.00 3.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

125 Shivamogga Shivamogga 5.13 0.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

126 Shivamogga Shivamogga 35.58 24.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

127 Tumakuru Sira 10.60 2.31 2.31 Agriculture Yes

128 Tumakuru Tiptur 6.00 6.00 3.50 Discharged to Naala & Water Body Yes

129 Tumakuru Tumakuru 24.57 24.57 24.57

Treated water is used for Agriculture 

& Recharge of Water bodies 

(Bhimasandra lake)

Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

130 Tumakuru Turuvekere 1.95 0.00 0.00

Non Operational STP - The DPR for 

2nd stage UGD Scheme to 

Turuvekere town for amounting to 

Rs.9.50Cr is administratively 

approved vide GO No. 

UDD/13/UDS/2021 dt: 03-11-2022 

and additional Rs.30.00 lakhs shall be 

borne by ULB under AMRUT.

NA

131 Udupi Karkala 3.00 2.00 0.00 Discharged to Naala & Water Body Yes

132 Udupi Udupi 12.50 12.00 1.50 Gardening and Vehicle Wash Yes

133 Uttara Kannada Bhatkal 2.75 0.20 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

134 Uttara Kannada Bhatkal 1.50 1.50 1.00 Municipal Parks Yes

135 Uttara Kannada Dandeli 8.00 4.00 0.00

Under discussion with Board and 

CMC,Dandeli to utilise the treated 

water

Yes

136 Uttara Kannada Dandeli 0.50 0.50 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

137 Uttara Kannada Haliyala 0.75 0.00 0.00 Non Operational STP NA

138 Uttara Kannada Karwar 1.50 1.50 0.00 Agriculture Yes

139 Vijayanagara Harapanahalli 7.92 4.00 1.00 Agriculture Yes
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S. No District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in 

MLD

Treated water is used for 

Tested for 

F.Coliform

(Yes/ No)

140 Vijayanagara Hoovina Hadagalli 4.27 3.50 2.00 Agriculture Yes

141 Vijayanagara Hospet 27.00 5.00 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

142 Vijayanagara Kudalagi 4.60 1.60 1.56 Gardening and nallah Yes

143 Vijayapura Basavana Bagevadi 4.02 3.10 3.00 Used for agriculture purpose. Yes

144 Vijayapura Basavana Bagevadi 0.25 0.20 0.20 Used for agriculture purpose. Yes

145 Vijayapura Basavana Bagevadi 0.25 0.20 0.20 Used for agriculture purpose. Yes

146 Vijayapura Indi 4.20 4.02 1.15 Agriculture Yes

147 Vijayapura Muddebihal 5.24 4.00 3.50
Treated sewage is discharged into 

nala for Agriculture purpose
Yes

148 Vijayapura Talikote 4.24 3.20 3.00 Agriculture Yes

149 Vijayapura Vijayapura 31.00 25.20 0.00
Left to Nala after treatment for 

Recharge of Water Bodies
Yes

150 Yadagiri Gurumitkal 3.00 3.00 0.00 Agriculture Yes

Total 1318.54 855.76 208.75
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Total 

Number of 

STPs in 

the ULB

Total 

Installed 

Capacity of 

STP in MLD

Total 

Operational 

Capacity of 

STP in MLD

1 Bagalkote Badami Yes 3.5 1 4.30 3.50 0.80 Draft DPR submitted for 0.65 MLD Capacity 

Under SBM U 2.0

2 Bagalkote Bagalkote Yes 10.20 1 12.50 10.20 2.30 STP is currently addressing the Sewage geenrated 

in the ULB.

3 Bagalkote Bilagi Yes 2.10 1 3.50 1.92 1.58
Pending work of connecting 848 households will 

be taken up to fully utilize the entire capacity of 

the sewage treatment system.

4 Bagalkote Guledagudda Yes 3.80 1 4.00 0.00 4.00
Main sewerage system is completely damaged. 

Hence, UGD Works proposed under NGT 

Environmental Compensation Fund

5 Bagalkote Ilkal Yes 6.30 1 8.00 6.30 1.70 STP is currently addressing the Sewage geenrated 

in the ULB.

6 Bagalkote Jamakhandi Yes 4.60 1 7.60 4.60 3.00 STP is currently addressing the Sewage geenrated 

in the ULB.

7 Bagalkote Mudhol Yes 4.90 1 9.06 4.90 4.16 STP is currently addressing the Sewage geenrated 

in the ULB.

Details of existing Sewage Treatment 

Gap in 

Operational 

Capacity in 

MLD

Annexure - R23

Status of Used Water Management in 315 Urban Local bodies of Karnataka

S. No. District ULB

Is STP 

available 

for 

Treatment 

in the ULB 

(Yes/No)

Current 

Sewage 

generation 

in MLD

Remarks
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8 Bagalkote Rabkavi Banahatti Yes 4.50 1 9.20 4.50 4.70 STP is currently addressing the Sewage geenrated 

in the ULB.

9 Ballary Ballari Yes 64.00 4 57.00 55.00 2.00 Lack of proper maintenance of existing STP

10 Belagavi Bailahongal Yes 4.50 1 8.28 4.50 3.78 STP is currently addressing the Sewage geenrated 

in the ULB. 

11 Belagavi Chikkodi Yes 3.50 1 5.80 3.50 2.30 STP is currently addressing the Sewage geenrated 

in the ULB. 

12 Belagavi Gokak Yes 8.70 1 8.70 8.70 0.00

STP is currently addressing the Sewage geenrated 

in the ULB. 

Additional 5 MLD CAMUS type STP is 

considered in DPR under SBM U 2.0

13 Belagavi Kudachi Yes 2.03 1 2.03 0.01 2.02 3.53 MLD DPR under Preparation under SBM U 

2.0

14 Belagavi Ramdurga Yes 4.50 2 4.30 0.10 4.20 UGD Works proposed under NGT Environmental 

Compensation Fund

15 Belagavi Sadalga Yes 3.72 1 3.72 0.00 3.72

As per report from IISc, DPR for new STP with 

allied works for Rs. 1726.00 Lakhs submitted to 

Govt. for Administrative Approval vide ltr No 

1828, dtd: 30-12-2023. Estimate was returned 

from Govt with observations. The same are 

complied and estimate for Rs. 1645.00 lakhs will 

be submitted Govt.  vide letter No0773, dated 

21.08.2024.

16 Bengaluru Rural Doddaballapur Yes 6.80 1 12.00 6.80 5.20
60% of UGD network is completed & remaining 

network to be completed for the complete 

treatmant.

17 Bengaluru Urban Anekal Yes 2.00 2 6.40 2.60 3.80 0.50 MLD DPR under Preparation under SBM U 

2.0

18 Bidar Bidar Yes 12.00 3 41.52 12.00 29.52 STP is installed as per 2046 population

19 Bidar Humnabad Yes 4.03 1 6.00 0.00 6.00
HSCs 8462 Nos proposed under NGT 

Environmental Compensation Fund. DPR 

preparation underway.
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20 Chamarajanagara Chamarajanagara Yes 9.00 1 9.00 4.60 4.40 STP is installed as per 2030 population

21 Chamarajanagara Gundlupete Yes 3.20 2 4.00 2.90 1.10 STP is installed as per 2030 population

22 Chamarajanagara Kollegal Yes 7.50 1 9.00 6.00 3.00

23 Chikkaballapura Chikkaballapura Yes 6.40 1 10.00 6.40 3.60 12.50 MLD STP & UGD Network to be taken up 

under NGT Fund

24 Chikkaballapura Chintamani Yes 3.20 1 2.00 2.00 0.00 6.10 MLD STP  to be taken up under SBM & 

NGT Fund

25 Chikkaballapura Sidlaghatta Yes 1.50 1 3.10 1.00 2.10 4.71 MLD STP  to be taken up under SBM & 

NGT Fund

26 Chikkamagaluru Birur Yes 2.50 1 2.64 1.50 1.14 HSC work is pending for the full treatment

27 Chikkamagaluru Chikkamagaluru Yes 18.00 1 20.00 16.00 4.00 STP working with oprtimal capacity

28 Chitradurga Chitradurga Yes 3.50 1 20.00 3.50 16.50 Wet well construction is still in progress for 

conveying sewage to STP for the treatment

29 Dakshina kannada Mangaluru Yes 130.00 4 88.75 46.30 42.45

30 Dakshina kannada Sullia Yes 1.20 1 2.00 0.00 2.00

Proposed to rehabilitation of wetwells, pumping 

machinery, network and upgrade existing STP 

from 2 MLD to 2.60 MLD SBR type and 

construction of 6.00 KLD capacity FSTP.

31 Dakshina kannada Ullala Yes 8.75 1 4.40 0.00 4.40
1) Proposal for HSCs works - Rs.22.63 crores.

2) Proposal for construction of FSTP (FSSM) for

uncovered areas - Rs.323.00 lakhs.

32 Davangere Davanagere Yes 59.40 4 59.80 44.50 15.30

33 Davangere Harihar Yes 10.40 1 18.00 4.00 14.00

34 Davangere Honnali Yes 2.20 1 3.30 1.00 2.30
STP upgradation to NEBR technology in progress

35 Dharwada Hubli-Dharwad Yes 144.00 8 77.50 53.60 23.90

36 Gadaga Gadag-Betageri Yes 20.00 1 13.88 9.00 4.88

37 Gadaga Lakshmeshwara Yes 2.96 1 5.50 0.80 4.70
Existing STP of 5.5 MLD FAL Type is adequate.

Repair of earthen bunds, electromechanical 

components are considered in DPR.

38 Gadaga Naragunda Yes 3.00 1 4.18 0.00 4.18

HSC work is pending HSCs-3050 Nos proposed 

under NGT Environmental Compensation Fund of 

Rs8 cr. Retendered (Call-2). Last date for 

submission of bids is 24.01.25
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39 Hassan Arasikere Yes 6.00 1 12.00 6.00 6.00 STP operating at optimal capacity

40 Hassan Belur Yes 2.00 2 5.30 2.30 3.00 DPR under Preparaiton for .89 MLD STP under 

SBM U 2.0

41 Hassan Channarayapatna Yes 4.60 2 4.85 4.85 0.00 DPR under Preparaiton for 1.57 MLD STP under 

SBM U 2.0

42 Hassan Hassan Yes 21.53 1 10.00 10.00 0.00 4 STPs with cumulative capacity of 27.00 MLD 

under construction.

43 Hassan Holenarsipura Yes 3.00 1 3.00 3.00 0.00 DPR under Preparaiton for 1.57 MLD STP under 

SBM U 2.0

44 Haveri Byadagi Yes 3.00 1 5.00 3.00 2.00 STP is installed as per 2046 population

45 Haveri Haveri Yes 6.50 1 4.71 0.00 4.71

The old STP became non-functional due to heavy 

floods and rain in 2019. 

The construction of a new STP is currently in 

progress.

46 Haveri Ranebennur Yes 3.80 2 15.00 10.00 5.00

47 Kalaburagi Chittapura Yes 5.10 1 5.10 1.80 3.30

48 Kalaburagi Jewargi Yes 3.83 1 5.83 1.00 4.83 Missing UGD & HSC Connections

49 Kalaburagi Kalaburagi Yes 78.95 3 85.00 62.50 22.50

Disconnection of outfall sewer line

Outfall sewer line is proposed under NGT 

componsation fund

50 Kalaburagi Sedam Yes 6.00 1 9.00 0.00 9.00 DPR under Preparaiton for 6.00 MLD STP under 

SBM U 2.0

51 Kolar Kolar Yes 10.16 1 10.16 10.16 0.00 Missing links are observed in the sewer line

52 Kolar Malur Yes 2.80 1 4.00 2.80 1.20 Missing links are observed in the sewer line

53 Kolar Mulabagal Yes 9.20 1 6.30 6.30 0.00 Missing links are observed in the sewer line

54 Kolar Robertsonpet Yes 5.00 1 5.00 3.00 2.00 DPR approved for 1.20 MLD STP under SBM U 

2.0

55 Kolar Srinivaspura Yes 2.20 5 3.39 2.20 1.19 Missing links are observed in the sewer line

56 Koppala Gangavathi Yes 4.00 1 14.00 4.00 10.00 STP operating at optimal capacity

57 Mandya K.R. Pet Yes 2.00 1 5.00 2.00 3.00 UGD work in progress at Zone 3 & 4

58 Mandya Maddur Yes 3.50 1 6.50 1.16 5.34 UGD work is in progress

932

9324148



59 Mandya Malavalli Yes 3.50 1 5.65 3.50 2.15
Usage is as per the generation quantity. Still 15% 

of the town area has to be covered under UGD 

network. Presently operating on septic tank system 

60 Mandya Mandya Yes 15.30 2 18.52 7.00 11.52

61 Mandya Nagamangala Yes 1.90 1 3.00 1.90 1.10 Missing links & incompleton of uGD network

62 Mandya Shrirangapattana Yes 2.70 2 3.60 2.70 0.90 1.4 MLD SBR Type STP is under Construction. 

63 Mysuru Bannur Yes 4.00 4 4.83 2.58 2.25 0.6 MLD SBT STP under Construction. 

64 Mysuru Hunsur Yes 6.65 1 8.00 7.00 1.00 DPR under preparation for 3.86 MLD STP under 

SBM U

65 Mysuru K.R.Nagar Yes 5.20 3 5.39 3.79 1.60 House service connections need to be effectively 

provided in the existing sewer network.

66 Mysuru Mysuru Yes 256.00 4 165.50 165.50 0.00 STP operating at optimal capacity

67 Mysuru Nanjangudu Yes 6.00 2 8.30 3.80 4.50 HSC work is pending for the full treatment

68 Mysuru Periyapatna Yes 2.60 1 4.20 2.70 1.50 DPR under preparation for 3.6 MLD STP under 

SBM U

69 Mysuru T Narsipura Yes 4.48 1 5.50 4.48 1.02 Sewer network is pending for the full treatment

70 Raichuru Raichuru Yes 36.75 3 33.50 19.20 14.30

71 Raichuru Sindhanoor Yes 12.00 1 12.00 4.00 8.00 HSC work is pending for the full treatment

72 Ramanagara Kanakapura Yes 3.50 1 6.29 3.50 2.79 DPR under Preparation for 1.95 MLD STP under 

SBM & NGT Fund.

73 Ramanagara Magadi Yes 4.00 1 3.70 1.78 1.92

74 Ramanagara Ramanagara Yes 10.56 1 7.56 7.56 0.00 Finalisation of DPR underway for .51 MLD STP 

under SBM U 

75 Shivamogga Bhadravathi Yes 18.00 4 14.07 8.87 5.20 UGD work is pending

76 Shivamogga Sagar Yes 7.20 1 9.00 0.00 9.00

77 Shivamogga Shikaripura Yes 3.50 1 5.00 3.50 1.50 Commissioning of 2 nos. of wetwell is pending 

from KUWS&DB

78 Shivamogga Shivamogga Yes 35.00 2 40.71 24.50 16.21 Missing UGD network links and dislocation of 

outfall line during execution of work
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79 Tumakuru Sira Yes 2.31 1 10.60 2.31 8.29 STP operating at optimal capacity

80 Tumakuru Tiptur Yes 3.50 1 6.00 6.00 0.00 HSC work is pending for the full treatment

81 Tumakuru Tumakuru Yes 37.26 1 24.57 24.57 0.00 STP operating at optimal capacity

82 Tumakuru Turuvekere Yes 1.57 1 1.95 0.00 1.95

The DPR for 2nd stage UGD Scheme to 

Turuvekere town for amounting to Rs.9.50Cr is 

administratively approved vide GO No. 

UDD/13/UDS/2021 dt: 03-11-2022 and additional 

Rs.30.00 lakhs shall be borne by ULB under 

AMRUT.

83 Udupi Karkala Yes 3.00 1 3.00 2.00 1.00 Finalisation of DPR underway for .92 MLD STP 

under SBM U 2.0

84 Udupi Udupi Yes 12.00 1 12.50 12.00 0.50 STP operating at optimal capacity

85 Uttara Kannada Bhatkal yes 11.21 2 4.25 1.70 2.55 3 STP work under Construction & 0.63 MLD 

Proposed under SBM U 2.0

86 Uttara Kannada Dandeli yes 7.57 2 8.50 4.50 4.00 DPR Under preparation for 8.33 MLD STP under 

SBM U 2.0
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87 Uttara Kannada Haliyala Yes 3.52 1 0.75 0.00 0.75

The DPR for 2nd stage UGD Scheme to 

Turuvekere town for amounting to Rs.9.50Cr is 

administratively approved vide GO No. 

UDD/13/UDS/2021 dt: 03-11-2022 and additional 

Rs.30.00 lakhs shall be borne by ULB under 

AMRUT.

88 Uttara Kannada Karwar yes 1.50 1 1.50 1.50 0.00 DPR under preparation for additional 8.69 MLD 

STP under SBM U 2.0

89 Vijayanagara Harapanahalli Yes 6.00 1 7.92 4.00 3.92 Missing Sewer & HSC Connections

90 Vijayanagara Hoovina Hadagalli Yes 4.00 1 4.27 3.50 0.77 Missing Sewer & HSC Connections

91 Vijayanagara Hospet Yes 12.00 1 27.00 5.00 22.00 Missing Sewer & HSC Connections

92 Vijayanagara Kudalagi Yes 3.88 1 4.60 1.60 3.00 Missing Sewer & HSC Connections

93 Vijayapura Basavana Bagevadi Yes 3.50 3 4.52 3.50 1.02 DPR under preparation for 1.04 MLD STP under 

SBM U 2.0

94 Vijayapura Indi Yes 4.02 1 4.20 4.02 0.18
There is an existing STP of 4.2 MLD WSP Type.

Additionally 1.5 MLD CAMUS Type STP is 

considered under SBM U 2.0

95 Vijayapura Muddebihal Yes 4.00 1 5.24 4.00 1.24

There is an existing STP of 5.24 MLD SBT Type. 

The same is considered for upgradation to 7.0 

MLD CAMUS Type STP. HSC's and network are 

also considered.

96 Vijayapura Talikote Yes 3.97 1 4.24 3.20 1.04 DPR Under preparation for 1.92 MLD STP under 

SBM U 2.0

97 Vijayapura Vijayapura Yes 56.00 2 31.00 25.20 5.80 Missing UGD Connections

98 Yadagiri Gurumitkal Yes 3.00 1 3.00 3.00 0.00 HSC work is pending for the full treatment

99 Bengaluru Urban BBMP Yes 2120.00 34 1728.50 1516.71 211.79

Total 3518.21 184 3047.04 2372.47 674.57
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S. No District ULB

Is STP available 

for Treatment in 

the ULB 

(Yes/No)

Current Sewage 

Generation in 

MLD

1 Bagalkote Aminagad No 2.19

2 Bagalkote Belagali No 2.54

3 Bagalkote Hungund No 3.20

4 Bagalkote Kamatagi No 1.30

5 Bagalkote Kerur No 1.84

6 Bagalkote Lokapura No 2.12

7 Bagalkote Mahalingapura No 5.24

8 Bagalkote Shiruru No 2.34

9 Bagalkote Terdal No 3.79

10 Ballary Kampli No 6.00

11 Ballary Kudathini No 1.75

12 Ballary Kurekuppa No 3.00

13 Ballary Kurugodu No 3.19

14 Ballary Sandoor No 3.60

15 Ballary Shiraguppa No 3.63

16 Ballary Tekkalakote No 3.81

17 Belagavi Ainapur No 1.60

18 Belagavi
Ankalagi-

Akkatangerahaala
No 2.40

19 Belagavi Arabhavi No 1.50

Action Plan for addressing Gap in Sewage treatment

2.41 MLD Approved under SBM 2.0.

2.79 MLD Approved under SBM 2.0.

3.5 MLD STP constructed and in testing phase.

2.5 MLD Approved under SBM 2.0.

3.01 MLD Approved under SBM 2.0.

2.34 MLD Approved under SBM 2.0.

5.5 MLD Approved under SBM 2.0.

2.57 MLD Approved under SBM 2.0.

2.5 MLD Approved under SBM 2.0.

6 MLD Approved under SBM 2.0.

2.91 MLD Approved under SBM 2.0.

3.61 MLD Approved under SBM 2.0.

3.51 MLD Approved under SBM 2.0.

5.71 MLD Approved under SBM 2.0.

8.01 MLD Approved under SBM 2.0.

4 MLD Approved under SBM 2.0.

1.66 MLD STP is under construction. 3.02 MLD Approved under SBM 2.0.

3.33 MLD Approved under SBM 2.0.

2.9 MLD Approved under SBM 2.0.
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20 Belagavi Athani No 3.30

21 Belagavi Belgaum No 40.00

22 Belagavi Boragaon No 1.10

23 Belagavi Chennamman-kittur No 2.00

24 Belagavi Chinchali No 1.60

25 Belagavi Examba No 1.10

26 Belagavi Harogeri No 3.35

27 Belagavi Hukkeri No 3.34

28 Belagavi Kaagavaada No 1.60

29 Belagavi Kabbura No 1.00

30 Belagavi Kalloli No 1.00

31 Belagavi Kankanavadi No 2.00

32 Belagavi Khanapur No 2.80

33 Belagavi Konnur No 3.63

34 Belagavi M.K Hubballi No 1.80

35 Belagavi Macche No 1.25

36 Belagavi
Mallapura / 

Ghataprabha
No 2.42

37 Belagavi Manuvalli No 1.00

38 Belagavi Mudalagi No 3.20

39 Belagavi Mugalakoda No 1.20

40 Belagavi Naaganura No 1.20

7.3 MLD Approved under SBM 2.0.

70 MLD STP is under construction.

2.56 MLD Approved under SBM 2.0.

2.81 MLD Approved under SBM 2.0.

1.67 MLD STP is under construction. 3.04 MLD Approved under SBM 2.0.

1.45 MLD STP under construction. 2.63 MLD Approved under SBM 2.0.

5.02 MLD Approved under SBM 2.0.

3.87 MLD STP is under construction. 3.51 MLD Approved under SBM 2.0.

2.23 MLD Approved under SBM 2.0.

3.02 MLD Approved under SBM 2.0.

2.55 MLD Approved under SBM 2.0.

2.61 MLD Approved under SBM 2.0.

1 MLD STP is under construction. 2.95 MLD Approved under SBM 2.0.

2.96 MLD Approved under SBM 2.0.

0.75 MLD STP under construction. 2.14 MLD Approved under SBM 2.0.

2.89 MLD Approved under SBM 2.0.

4.2 MLD Approved under SBM 2.0.

1.25 MLD STP is under construction. 3.7 MLD Approved under SBM 2.0.

4.45 MLD Approved under SBM 2.0.

4.88 MLD Approved under SBM 2.0.

2.59 MLD Approved under SBM 2.0.
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41 Belagavi Nippani No 9.76

42 Belagavi Peeranavaadi No 1.22

43 Belagavi Raibagh No 1.10

44 Belagavi Sankeshwar No 4.80

45 Belagavi Saundatti No 4.40

46 Belagavi Shedbaala No 1.40

47 Belagavi Ugar Khurda No 3.00

48 Belagavi Yaragatti No 1.50

49 Bengaluru Rural Bashettihalli No 1.80

50 Bengaluru Rural Devanahalli No 3.20

51 Bengaluru Rural Hosakote No 5.50

52 Bengaluru Rural Nelamangala No 10.00

53 Bengaluru Rural Vijayapura No 3.48

54 Bengaluru Urban Attibele No 2.20

55 Bengaluru Urban Bommasandra No 1.71

56 Bengaluru Urban Chandapura No 0.25

57 Bengaluru Urban Chikkabanavara No 3.50

58 Bengaluru Urban Hebbagodi No 9.60

59 Bengaluru Urban Hunasamaranahalli No 1.50

60 Bengaluru Urban Jigani No 1.20

61 Bengaluru Urban Konnapanagrahara No 1.02

9.59 MLD Approved under SBM 2.0.

2.86 MLD Approved under SBM 2.0.

2.86 MLD Approved under SBM 2.0.

5.29 MLD Approved under SBM 2.0.

3.05 MLD STP is under construction. 6.29 MLD Approved under SBM 2.0.

2.81 MLD Approved under SBM 2.0.

2.1 MLD STP is under construction. 3.8 MLD Approved under SBM 2.0.

1.55 MLD Approved under SBM 2.0.

2.99 MLD Approved under SBM 2.0.

4.28 MLD Approved under SBM 2.0.

8.5 MLD STP is under construction. 9.11 MLD Approved under SBM 2.0.

5.68 MLD Approved under SBM 2.0.

5.57 MLD Approved under SBM 2.0.

3.28 MLD Approved under SBM 2.0.

4.53 MLD Approved under SBM 2.0.

3.88 MLD Approved under SBM 2.0.

3.48 MLD Approved under SBM 2.0.

12.92 MLD Approved under SBM 2.0.

3.89 MLD Approved under SBM 2.0.

3.43 MLD Approved under SBM 2.0.

Newly formed ULB, Action plan under preparation.
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62 Bengaluru Urban Doddathoguru No 1.00

63 Bengaluru Urban Madanayakanahalli No 1.50

64 Bidar Aurad No 1.92

65 Bidar Basavakalyan No 10.00

66 Bidar Bhalki No 7.20

67 Bidar Chittaguppa No 2.00

68 Bidar Halikheda No 1.92

69 Chamarajanagara Hanur No 1.00

70 Chamarajanagara Yelandur No 0.80

71 Chikkaballapura Bagepalli No 3.93

72 Chikkaballapura Gowribidanur No 5.52

73 Chikkaballapura Gudibande No 1.37

74 Chikkamagaluru Ajjampura No 1.60

75 Chikkamagaluru Kadur No 4.64

76 Chikkamagaluru Koppa No 0.80

77 Chikkamagaluru Kudremuka No 0.00

78 Chikkamagaluru Mudigere No 1.20

79 Chikkamagaluru Narasimharajapura No 1.40

80 Chikkamagaluru Shringeri No 0.80

81 Chikkamagaluru Tarikere No 6.00

82 Chitradurga Challkere No 7.56

Newly formed ULB, Action plan under preparation.

4.92 MLD Approved under SBM 2.0.

3.03 MLD Approved under SBM 2.0.

10.64 MLD Approved under SBM 2.0.

6.16 MLD Approved under SBM 2.0.

3.86 MLD Approved under SBM 2.0.

3.37 MLD Approved under SBM 2.0.

1.69 MLD Approved under SBM 2.0.

1.4 MLD Approved under SBM 2.0.

4.3 MLD STP is under construction. 4.12 MLD Approved under SBM 2.0.

5.79 MLD Approved under SBM 2.0.

1.44 MLD Approved under SBM 2.0.

1.82 MLD Approved under SBM 2.0.

5.21 MLD Approved under SBM 2.0.

0.76 MLD Approved under SBM 2.0.

2.99 MLD Approved under SBM 2.0.

1.48 MLD Approved under SBM 2.0.

1.14 MLD Approved under SBM 2.0.

0.6 MLD Approved under SBM 2.0.

5.49 MLD Approved under SBM 2.0.

8.42 MLD Approved under SBM 2.0.
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83 Chitradurga Hiriyur No 9.00

84 Chitradurga Holalkere No 3.00

85 Chitradurga Hosadurga No 3.30

86 Chitradurga Molakalmuru No 1.15

87 Chitradurga Nayakanahatti No 1.10

88 Dakshina kannada Bajape No 1.50

89 Dakshina kannada Bantwal No 2.50

90 Dakshina kannada Kadaba No 1.60

91 Dakshina kannada Kinnigoli No 0.50

92 Dakshina kannada Kotekar No 2.13

93 Dakshina kannada Moodabidare No 2.30

94 Dakshina kannada Mulki No 1.74

95 Dakshina kannada Puttur No 8.00

96 Dakshina kannada Someshwara No 3.25

97 Dakshina kannada Belthangady No 0.90

98 Dakshina kannada Vitla No 2.34

99 Davangere Channagiri No 2.91

100 Davangere Jagalur No 2.20

101 Davangere Malebennur No 2.08

102 Davangere Niymathi No 0.80

103 Dharwada Alnavara No 2.10

8.61 MLD Approved under SBM 2.0.

2.41 MLD Approved under SBM 2.0.

3.3 MLD STP constructed currently under Testing Phase

2.41 MLD Approved under SBM 2.0.

2.49 MLD Approved under SBM 2.0.

3.26 MLD Approved under SBM 2.0.

6.13 MLD Approved under SBM 2.0.

1.53 MLD Approved under SBM 2.0.

2.72 MLD Approved under SBM 2.0.

2.52 MLD Approved under SBM 2.0.

4.49 MLD Approved under SBM 2.0.

2.64 MLD Approved under SBM 2.0.

8.1 MLD Approved under SBM 2.0.

3.85 MLD Approved under SBM 2.0.

2.69 MLD Approved under SBM 2.0.

5.2 MLD STP is under construction. 3.25 MLD Approved under SBM 2.0.

2.63 MLD Approved under SBM 2.0.

3.6 MLD Approved under SBM 2.0.

1.5 MLD STP is under construction. 1.49 MLD Approved under SBM 2.0.

2.63 MLD Approved under SBM 2.0.
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104 Dharwada Annigeri No 2.91

105 Dharwada Kalaghatagi No 2.25

106 Dharwada Kundgol No 2.86

107 Dharwada Navalgund No 2.80

108 Gadaga Gajendragad No 2.79

109 Gadaga Mulagunda No 1.60

110 Gadaga Mundargi No 2.72

111 Gadaga Naregal No 1.50

112 Gadaga Rona No 2.00

113 Gadaga Shirahatti No 1.00

114 Hassan Alur No 1.00

115 Hassan Arkalgudu No 5.43

116 Hassan Sakaleshpura No 3.39

117 Haveri Bankapur No 2.72

118 Haveri Guttal No 1.67

119 Haveri Hanagal No 2.10

120 Haveri Hirekerur No 2.00

121 Haveri Rattihalli No 1.00

122 Haveri Savanur No 2.60

123 Haveri Shiggaon No 2.40

124 Kalaburagi Afzalpur No 3.94

2.91 MLD Approved under SBM 2.0.

2.58 MLD Approved under SBM 2.0.

2.86 MLD Approved under SBM 2.0.

3.76 MLD Approved under SBM 2.0.

4.94 MLD Approved under SBM 2.0.

2.86 MLD Approved under SBM 2.0.

3.8 MLD Approved under SBM 2.0.

2.55 MLD Approved under SBM 2.0.

3.56 MLD Approved under SBM 2.0.

2.69 MLD Approved under SBM 2.0.

0.7 MLD Approved under SBM 2.0.

3.73 MLD Approved under SBM 2.0.

3.44 MLD Approved under SBM 2.0.

2.8 MLD Approved under SBM 2.0.

4.3 MLD Approved under SBM 2.0.

2.93 MLD Approved under SBM 2.0.

2.28 MLD Approved under SBM 2.0.

6.19 MLD Approved under SBM 2.0.

4.3 MLD Approved under SBM 2.0.

4.13 MLD Approved under SBM 2.0.
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125 Kalaburagi Alanda No 6.16

126 Kalaburagi Chincholi No 3.20

127 Kalaburagi Kalagi No 1.33

128 Kalaburagi Kamalapura No 2.00

129 Kalaburagi Shahabad No 0.50

130 Kalaburagi Shahabad No 6.00

131 Kalaburagi Wadi No 3.50

132 Kalaburagi Yadrami No 1.54

133 Kodagu Kushalnagara No 3.50

134 Kodagu Madikeri No 4.20

135 Kodagu Somvarpet No 2.50

136 Kodagu Virajpet No 2.80

137 Kolar Bangarapet No 1.50

138 Kolar Vemagal Kurugal No 2.00

139 Koppala Bhagyanagar No 2.70

140 Koppala Kanakagiri No 2.70

141 Koppala Karatagi No 4.80

142 Koppala Koppala No 9.00

143 Koppala Kukanur No 2.88

144 Koppala Kushtagi No 0.60

145 Koppala Tavaragera No 2.80

6.47 MLD Approved under SBM 2.0.

3.19 MLD Approved under SBM 2.0.

1.46 MLD Approved under SBM 2.0.

1.77 MLD Approved under SBM 2.0.

NAC

7.26 MLD Approved under SBM 2.0.

5.8 MLD Approved under SBM 2.0.

1.69 MLD Approved under SBM 2.0.

6.5 MLD under Construction by KUWS&DB

4.5 MLD STP is under construction. 5.34 MLD Approved under SBM 2.0.

1.03 MLD Approved under SBM 2.0.

2.76 MLD Approved under SBM 2.0.

6.84 MLD Approved under SBM 2.0.

3.26 MLD Approved under SBM 2.0.

3.04 MLD Approved under SBM 2.0.

2.71 MLD Approved under SBM 2.0.

4.8 MLD Approved under SBM 2.0.

10.79 MLD Approved under SBM 2.0.

2.88 MLD Approved under SBM 2.0.

0.6 MLD Approved under SBM 2.0.

2.8 MLD Approved under SBM 2.0.
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146 Koppala Yelburga No 1.00

147 Mandya Bellur No 2.24

148 Mandya Pandavapura No 3.20

149 Mysuru Bogadi No 0.10

150 Mysuru H.D. Kote No 1.10

151 Mysuru Hootagalli No 4.00

152 Mysuru Kadakola No 2.90

153 Mysuru Rammanahalli No 0.10

154 Mysuru Sargur No 1.00

155 Mysuru Srirampura No 1.50

156 Raichuru Balaganur No 0.95

157 Raichuru Devadurga No 4.00

158 Raichuru Hatti No 1.10

159 Raichuru Hatti No 1.00

160 Raichuru Kavitala No 1.20

161 Raichuru Lingasugur No 2.40

162 Raichuru Manvi No 3.56

163 Raichuru Maski No 3.10

164 Raichuru Mudgal No 1.73

2.26 MLD Approved under SBM 2.0.

2.46 MLD Approved under SBM 2.0.

3.11 MLD Approved under SBM 2.0.

3.19 MLD Approved under SBM 2.0.

2.18 MLD Approved under SBM 2.0.

9.09 MLD Approved under SBM 2.0.

3.19 MLD Approved under SBM 2.0.

4.33 MLD Approved under SBM 2.0.

1.74 MLD Approved under SBM 2.0.

4.02 MLD Approved under SBM 2.0.

1.83 MLD Approved under SBM 2.0.

4.42 MLD Approved under SBM 2.0.

2.6 MLD Approved under SBM 2.0.

NAC

2.4 MLD Approved under SBM 2.0.

5.4 MLD Approved under SBM 2.0.

7.09 MLD Approved under SBM 2.0.

3.78 MLD Approved under SBM 2.0.

3.47 MLD Approved under SBM 2.0.
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165 Raichuru Sirawar No 0.50

166 Raichuru Turvihal No 0.45

167 Ramanagara Bidadi No 4.34

168 Ramanagara Channapatna No 10.46

169 Ramanagara Harohalli No 1.20

170 Shivamogga Anavatti No 1.50

171 Shivamogga Holehonnuru No 1.50

172 Shivamogga Hosanagara No 0.60

173 Shivamogga Jog Kargal No 1.50

174 Shivamogga Shiralakoppa No 1.80

175 Shivamogga Soraba No 1.44

176 Shivamogga Thirthahalli No 3.80

177 Tumakuru Chikkanayakanahalli No 3.37

178 Tumakuru Gubbi No 2.68

179 Tumakuru Huliyaru No 2.24

180 Tumakuru Koratagere No 2.22

181 Tumakuru Kunigal No 4.96

182 Tumakuru Madhugiri No 4.24

183 Tumakuru Pavagada No 4.14

184 Udupi Bainduru No 2.00

3.09 MLD Approved under SBM 2.0.

2.08 MLD Approved under SBM 2.0.

4.77 MLD Approved under SBM 2.0.

11.5 MLD Approved under SBM 2.0.

3.27 MLD Approved under SBM 2.0.

2.83 MLD Approved under SBM 2.0.

2.46 MLD Approved under SBM 2.0.

0.89 MLD Approved under SBM 2.0.

1.73 MLD Approved under SBM 2.0.

2.7 MLD Approved under SBM 2.0.

1.73 MLD Approved under SBM 2.0.

2.22 MLD Approved under SBM 2.0.

3.54 MLD Approved under SBM 2.0.

2.82 MLD Approved under SBM 2.0.

2.46 MLD Approved under SBM 2.0.

2.33 MLD Approved under SBM 2.0.

2.71  MLD Approved under SBM 2.0.

4.6 MLD STP is under construction. 4.45 MLD Approved under SBM 2.0.

4.35  MLD Approved under SBM 2.0

3.99  MLD Approved under SBM 2.0
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185 Udupi Kaup No 1.40

186 Udupi Kundapur No 3.20

187 Udupi Saligram No 1.00

188 Uttara Kannada Ankola No 3.23

189 Uttara Kannada Honavara No 2.78

190 Uttara Kannada Jali No 2.81

191 Uttara Kannada Kumta No 5.34

192 Uttara Kannada Manki No 2.77

193 Uttara Kannada Mundgod No 2.74

194 Uttara Kannada Siddapura No 2.06

195 Uttara Kannada Sirsi No 9.14

196 Uttara Kannada Yellapura No 2.97

197 Vijayanagara Hagaribommanahalli No 3.00

198 Vijayanagara Kamalapuram No 2.20

199 Vijayanagara Kottur No 3.00

200 Vijayanagara Mariyammanahalli No 2.50

201 Vijayapura Almel No 2.31

202 Vijayapura Babaleshwara No 1.44

203 Vijayapura Chadchana No 1.88

204 Vijayapura Devarahipparagi No 2.08

3.34 MLD Approved under SBM 2.0

4.65  MLD Approved under SBM 2.0

2.31  MLD Approved under SBM 2.0

3.4  MLD Approved under SBM 2.0

2.92  MLD Approved under SBM 2.0

3 MLD STP is under construction. 2.96 MLD Approved under SBM 2.0.

5.6  MLD Approved under SBM 2.0

3.05  MLD Approved under SBM 2.0

2.88  MLD Approved under SBM 2.0

2.17  MLD Approved under SBM 2.0

9.6  MLD Approved under SBM 2.0

3.12  MLD Approved under SBM 2.0

6.51  MLD Approved under SBM 2.0

3.9  MLD Approved under SBM 2.0

4.01  MLD Approved under SBM 2.0

2.74  MLD Approved under SBM 2.0

2.98 MLD Approved under SBM 2.0

1.7 MLD Approved under SBM 2.0

2.48 MLD Approved under SBM 2.0

2.65 MLD Approved under SBM 2.0
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205 Vijayapura Kolhar No 1.47

206 Vijayapura Managuli No 1.90

207 Vijayapura Nalatawada No 1.60

208 Vijayapura Nidagundi No 1.88

209 Vijayapura Sindhagi No 4.88

210 Vijayapura Tikota No 1.67

211 Yadagiri Bhemanarayanagudi No 1.17

212 Yadagiri Hunasagi No 0.80

213 Yadagiri Kakkera No 1.92

214 Yadagiri Kembhavi No 1.50

215 Yadagiri
Shahapur

No 8.00

216 Yadagiri Shorapura No 7.20

217 Yadagiri Yadgiri No 5.00

Total 628.48

2.65 MLD Approved under SBM 2.0

2.42 MLD Approved under SBM 2.0

2.24 MLD Approved under SBM 2.0

2.44 MLD Approved under SBM 2.0

7.37 MLD STP is under construction. 5.68 MLD Approved under SBM 2.0.

1.92 MLD Approved under SBM 2.0

NAC

2.44 MLD Approved under SBM 2.0

3.32 MLD Approved under SBM 2.0

3.21 MLD Approved under SBM 2.0

8.14 MLD Approved under SBM 2.0

7.84 MLD Approved under SBM 2.0

11.34 MLD Approved under SBM 2.0
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Sl.No Name of work Start date
Completion 

date

Tender 

pipeline  Qty 

(in RMT)

Progress/perc

entage 

pipeline laid 

Qty (in RMT)

Remarks

547.5

11%

1392.5

34%

1047.5

26%

1013

31%

310

8.85%

Annexure - R24

Progress Status of UGD Projects taken up by BWSSB

5

Work of Providing and laying of 900/1200/1400

mm dia RCC NP-3 class sewer pipeline

including trenchless method from MV Garden

to Amarjyothi layout ISPS, Domluru

13.03.2024 12.03.2026 3500
Work under 

progress

4

Work of providing and laying of1600mm dia

RCC sewer pipeline from Outer Ring Road near

Hennur Police Station to Rajacanal STP

13.03.2024 12.03.2026 3263
Work under 

progress

Work under 

progress

2

Work of providing and laying of 1200 &

1600mm dia RCC sewer pipeline from SMV

Layout near Hosakere lake to Vidhyapeeta

common Chamber near Kengeri Bridge

13.03.2024 12.09.2026 4118
Work under 

progress

3

Work of providing and laying of1200mm dia

RCC sewer pipeline from Outer Ring Road

laggere bridge to summanahalli Bridge Magadi

main Road

13.03.2024 12.03.2026 4050

Work under 

progress
1

Work of providing and laying of

2000mm,2200mm and 2400mm dia RCC sewer

pipeline from Mylasandra STP to Doddabele

STP

16.03.2024 15.03.2027 5000
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Sl.No Name of work Start date
Completion 

date

Tender 

pipeline  Qty 

(in RMT)

Progress/perc

entage 

pipeline laid 

Qty (in RMT)

Remarks

Work under 

progress
1

Work of providing and laying of

2000mm,2200mm and 2400mm dia RCC sewer

pipeline from Mylasandra STP to Doddabele

STP

16.03.2024 15.03.2027 5000
104.5

3%

667

2.55%

7

Work of Providing and Laying of

1000/1200/1800/2000mm dia RCC NP-3 class

sewer pipe line from 7th main road,

Garvebhavipalya along HSR layout up to

Agaram STP and Construction of ISPS at HSR

layout under AEE(WWM-N)K&T-2 Sub

Division at Various locations.

15.03.2024 14.03.2027 26111
Work under 

progress

6

Work of Providing and Constructing ISPS at

KGA Road, Amarjyothi Layout and Laying

1100mm dia DI rising Main from ISPS

Domluru to 218 MLD STP, Challaghatta

Turnkey.

7/6/2024 6/12/2026 3620
Work under 

progress
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` District ULB

STP 

Installed 

Capacity 

(MLD)

STP 

capacity 

utilization 

(MLD)

Quantity of 

Treated water 

reused in MLD

Treated water is used for 

(Agriculture/ Recharge of 

Water bodies/ Industry/ 

Nallah or other use

Tested for 

F.Coliform

(Yes/ No)

Remarks

1 Bengaluru Urban BBMP 150.00 137.38 49.50

Recharge of water Bodies 

and rest is dispossed in 

Nallah

Yes
Within the Permissible limit 

of < 100 MPN/1000ml

2 Bengaluru Urban BBMP 20.00 28.66 0.26 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

3 Bengaluru Urban BBMP 40.00 39.95 0.54 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

4 Bengaluru Urban BBMP 40.00 32.68 30.25 Agriculture & Industires Yes
Within the Permissible limit 

of < 100 MPN/1000ml

5 Bengaluru Urban BBMP 10.00 9.97 1.76
Gardening and Recharge of 

Water Bodies
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

6 Bengaluru Urban BBMP 100.00 86.54 84.50 Recharge of Water bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

7 Bengaluru Urban BBMP 40.00 40.51 40.18 Recharge of Water bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

8 Bengaluru Urban BBMP 20.00 16.57 14.96 Recharge of Water bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

9 Bengaluru Urban BBMP 15.00 14.98 17.08 Recharge of Water bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

10 Bengaluru Urban BBMP 1.00 0.54 0.54 Recharge of Water bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

11 Bengaluru Urban BBMP 20.00 16.50 14.96 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

Annexure R25

Status of Used Water Management in BBMP
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12 Bengaluru Urban BBMP 20.00 14.57 14.96 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

13 Bengaluru Urban BBMP 5.00 4.88 4.88 Recharge of Water bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

14 Bengaluru Urban BBMP 60.00 58.30 2.15 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

15 Bengaluru Urban BBMP 75.00 80.03 0.32 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

16 Bengaluru Urban BBMP 30.00 31.41 33.92 Recharge of Water Bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

17 Bengaluru Urban BBMP 218.00 153.66 146.55 Recharge of Water Bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

18 Bengaluru Urban BBMP 20.00 14.70 12.89 Recharge of Water Bodies Yes
Within the Permissible limit 

of < 100 MPN/1000ml

19 Bengaluru Urban BBMP 4.00 2.50 2.07 Park/Gardening/Flushing Yes
Within the Permissible limit 

of < 100 MPN/1000ml

20 Bengaluru Urban BBMP 1.50 1.23 1.17 Park/Gardening Yes
Within the Permissible limit 

of < 100 MPN/1000ml

21 Bengaluru Urban BBMP 150.00 148.20 146.11
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

22 Bengaluru Urban BBMP 60.00 59.98 57.98
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

23 Bengaluru Urban BBMP 20.00 19.81 19.26
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

24 Bengaluru Urban BBMP 15.00 13.63 13.29
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

25 Bengaluru Urban BBMP 90.00 88.20 77.76
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

26 Bengaluru Urban BBMP 35.00 34.51 0.23
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

950

9504166



27 Bengaluru Urban BBMP 10.00 8.00 9.33
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

28 Bengaluru Urban BBMP 6.00 5.22 5.20
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

29 Bengaluru Urban BBMP 5.00 4.77 4.58
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

30 Bengaluru Urban BBMP 2.00 1.93 1.89
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

31 Bengaluru Urban BBMP 5.00 4.24 4.19
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

32 Bengaluru Urban BBMP 4.00 2.08 1.99
Agriculture and recharge of 

water bodies 
Yes

Within the Permissible limit 

of < 100 MPN/1000ml

33 Bengaluru Urban BBMP 7.00 5.08 0.00

Left to Nala after treatment 

for Recharge of Water 

Bodies

Yes
Within the Permissible limit 

of < 100 MPN/1000ml

34 Bengaluru Urban BBMP 50.00 31.50 9.80 Nallah Yes
Within the Permissible limit 

of < 100 MPN/1000ml

Bengaluru Urban BBMP 380.00 304.00 0.00 Reused within the Premise

2,562 Private STPs with 

cumulative treatment capacity 

of 380 MLD Operating at 304 

MLD

Total 1728.50 1516.71 825.05
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Govt of Karnataka 

Urban Development Department 

Swachh Bharath Mission (Urban) 

"Best practices under the 

Swachh Bharat Mission - Urban 

Karnataka." 

Annexure R26 
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1.Beautification of Public Places with waste and minimal resources

in Bellary District

A) KSRTC bus stand on Hospet Road

Description: The KSRTC bus stand on Hospet road was cleaned, the seats & damaged 

flooring were fixed and in addition, the walls were painted with appropriate messages, 

creating a clean place for the public waiting for their journey from Sandur to Hospet. 

Photograph 

B) Public Toilet in the premises of TMC Sandur Bus stand

Description: The public toilets at TMC Sandur bus stop on Kudrigli Street were painted 

with local artwork, transforming the entire toilet into an art gallery. 

Photographs: 
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C) Swacha Kalika Kendra, TMC Sandur

Description: Inspired by the concept of Swacha Kalika Kendra, TMC Sandur created and 

exhibited its own models of different types of waste management processes. The event 

was organised in collaboration with students of the Shreeshail Vidya kendra. 

Photographs: 

D) Waste to art/Play zones

Description: Under Swachtha hi Seva, Tocathon activity TMC Sandur has created waste 

art/playgrounds in some parks and waste management sites of TMC Sandur. Students 

of Sri Laksmi Nanavate college, TMC staff and Pourakarmika’s have joined hands to 

create the best out of waste materials. 

Photographs: 
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2. Waste to Art in Holalkere TMC, Chitradurga district.

A) Garbage Art Contest

Description: The Holalkere municipality organized a garbage art contest to raise 

awareness about cleanliness. The contest saw primary school children and city hall 

employees creating artworks from plastic and other waste.  

Photographs: 

B) Best Innovation under SBM Cultural Fests

Description: On Ganapati festival in Holalkere town, thousands of people came to watch 

the entertainment programme organised every day at the Ganapati site to create awareness 

about the traditional method of segregating wet and dry waste. In addition, awareness was 

spread through the traditional ritual of Mangaluru Nasik Dollu Vadhya on the main roads 

of Holalkere town. 
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Photographs: 

C) Beautification of Community and Public Toilets

Description: Holalkere Municipality is a city free from open defecation, featuring 5 

community toilets and 2 public toilets located within its boundaries. The toilets are adorned 

with attractive designs, and efforts have been made to educate the public on the correct 

usage of toilets and the importance of cleanliness, alongside raising awareness about 

hygiene and waste segregation.  

3.One Biogas Many Benefits in Nargund TMC, Gadag district

Description: To tackle the increasing waste, especially from the vegetable, fruit, and hotel 

sectors in the market, a 250 kg capacity biogas plant was installed at the solid waste 

disposal unit in Nargunda TMC. Before the installation of the biogas plant, 250-300 kg of 

waste was collected daily, mostly from the market's perishable items. The biogas plant, 
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costing Rs. 16 lakhs under the 15th Financial Restricted Grant for 2021-22, was sanctioned 

by the DC Gadag and executed through a tender process awarded to A.J. Green Solutions 

& Designs, Bengaluru. 

The plant generates 5-6 kg of biogas daily, which is supplied to government hostels for 

cooking, reducing their reliance on commercial gas and cutting operational costs. The 

slurry produced is used in a vermicomposting unit, enhancing waste decomposition. This 

compost is sold to farmers and the public for Rs. 40 per liter. The biogas slurry also benefits 

horticultural farmers, as it improves the growth of fruits and vegetables. This sustainable 

approach not only reduces waste but also creates valuable resources for the community. 

4.Feeding Cows with Vegetable Waste in Arsikere CMC, Hassan

district.

A) Kasturba gosh
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Description: The Arasikere municipality has introduced an innovative waste disposal 

initiative at Kasturba Goshala, combining sustainability with profit. Over the past 1.5 

years, organic waste, including festival leftovers like banana leaves and mango greens, is 

collected, segregated, and fed to cows at the goshala. Initially hesitant, the goshala 

management now supports the initiative due to improved waste quality and monitoring. 

This project has enhanced garbage disposal, reducing pollution caused by rotting waste. 

Further, the Cow dung is converted into manure within a day and used to nourish vegetable 

and flower plants at the ashram-cum-goshala.  

Photographs 

5. Cleanliness Drive in Historical Place of Ramdurg TMC, Belagavi

district and awareness Through Making human chain on Freedom

Fighter’s Circle

Description: Ramdurg Town Municipal Council (TMC) in Karnataka has undertaken a 

commendable Swachh initiative under ISL 2.0 to preserve the historical Bhave Sarkar Port, a 

site of immense cultural and historical significance. Located in the heart of Ramdurg near the 

Judicial Court, this port was once a key trade hub. However, years of neglect had left it in need 

of attention. To address this, TMC organized a large-scale cleaning drive led by Shri Suresh 

Pattepur and the Ramdurga Royals team. Over 150 volunteers, including students and locals, 

participated in the effort, demonstrating a collective commitment to transforming the site. The 

event not only rejuvenated the port but also fostered community pride and awareness about the 

importance of heritage conservation.  

As part of the Swachhata Hi Seva campaign, the TMC also conducted an IEC awareness 

program, including a human chain at the Freedom Fighter’s Circle, which saw the participation 

of 120 people. This initiative motivated citizens and students to actively contribute to 

maintaining cleanliness and preserving Ramdurg's rich historical legacy.  
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Photographs 

6. Waste to Wonder Park Using recyclable materials in

Hagaribommanahalli TMC, Vijaynagara district.

Description: In Hagaribommanahalli’s in ward no 3, an unused park became overgrown with 

weeds, leading to complaints about snakes and stray animals. As part of the Swachhata-hi-Sewa 

event, the Senior Health Inspector and Pourakarmikas cleaned the park and initiated its 

beautification using waste materials like PET bottles and old tires. With zero investment, they 

created pathways, benches using soil-filled PET bottles, swings from tires, and hanging planters 

from painted bottles. The innovative approach transformed the park into an attractive space, 

earning appreciation from locals for the efforts of the municipal staff, especially the 

Pourakarmikas. 
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Photographs 

7.Citizen engagement in éradication of Garbage Vulnérable Points

and City Béatification Best Pactises in HDMC

Description: Despite HDMC providing auto tipper vehicles for segregated waste collection, 

citizens often littered in stormwater drains, open plots, or roadside areas, creating unhygienic 

conditions. To address this, the Hubli Dharwad Municipal Corporation (HDMC) launched a major 

initiative to eliminate 630 blackspots within three months, ensuring the city remains garbage-free. 

This effort involved elected representatives, citizens, school, and college students. After clearing 

the blackspots, the areas were water-washed and beautified with rangoli designs, sapling 

plantations, wall paintings, and caution boards highlighting penalties for littering. Decorative 

elements like balloons, flowers, and bamboo added visual appeal. Citizens were educated about 

the importance of proper waste disposal and encouraged to pledge against littering, promoting a 

cleaner and healthier environment. 

Photographs 
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7. Ecofriendly SWM Plant, Chittapur TMC, Kalaburagi district

A) Coconut Husk to Coconut Bricks

Description: Coconut shells are collected daily from shops using a designated vehicle. These 

shells are then processed in a shredding machine to produce coconut husk. The shredded husk is 

left to dry naturally under sunlight. Once dried, the husk is screened to create a refined product 

coconut brick. These bricks are further processed into cocopeat bricks, a nutrient-rich natural 

fertilizer that can be used as compost or fertilizer for tree plantations and gardening purposes. 
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